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LOK SABHA 

Monday, April 7, 1986/Chaltra17, 
1908 (Saka) 

---
The £Ok Sabha mel at 
Eleven of Ihe Clock. 

[MR. DBPUTY SPEAKER in the Chair) 

OBITUARY REFERENCES 

[English] 

MR. DEPUTY SPEAKER: I have to 
inform the House of the sad demise of two 
01 our former colleaiu~s namely S IShri 
Lalit Kumar Doley and C. Krishnan Nair. 

Shri Lalit Kumar Doley was 8 Member 
of thc Sixth Lok Sabha during 1977-79 
represcntioa Lakbimpur constituency of 
Assam. Earlier. be had been a Member of 
the A6dm LeQislative Assembly in 1.9 S 7 and 
1962. He served as Parliamentary Secretary 
and .Deputy Minister in the CouDcil of 
Ministers in the Sta~e of Assam. 

A weIJ-koown social worker, be took 
active . part in the welfare of weaker sections 
of society. He also evinced keen interest in 
tho promotion of aBricuJture. 

Shrj Doley passed away at Oaubati on 
16 March, 1986 at the ap of 59 years. 

Stiri C. Krishnan N.air was • Member of 
Fint aa4 Sceoad Lot Sabba4uriDa 1952,·57 

2 

and aaain in 1957-t962 representina outer 
Delhi CODstituency of Delhi. 

; A veteran freedom liahter, Shri Nair 
actively participated in the freedom ·strugle 
from a YOUDS aac. Hc took part in Dandi 
March under Gandhiji and also in the Quit 
India Movement in 1942 and suffered im-
prisonment for several years. 

A well known social worker, Shri Nair 
took keen interest in the weI faro of weaker 
sections of the society. 

Besides being a Member of Delhi Deve-
lopment Board and Textile Advisory Board, 
he was associated with several welfare and 
administrative organisations of tbe Capital. 

Shri Nair passed away at Delhi on 5th 
April, 1986 at the aae of 84 years. 

We deeply mourn the loss of these 
friends and I am sure the House will join me 
in conveying our condolenccs to the bereaved 
families. 

The House may now stand in silence 
for a short while to cxpress its sense of 
sorrow. 

(TM Member, the" ~tDod in silence 
for Q ,/torI while) 

PROF. K. K. TEWARY (Duxar): Sir, 
Mr. Charles Sobbraj bas been arrested .in 
Bombay. Thoup we CODJI'8tutate tbe 
Government on this, I request you to direct 
the Home Mioister to make.. ltatemetat io 

. the House .• 
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ORAL ANSWERS TO QUESTIONS 

(Engfi.fh1 

Expansion programme of Durgapur 
unit of liindustan Fertiliser 

Corporation 
+ 

*576 SHRI PURNA CHANDRA 
MALIK: 

SHRI SATYAGOPAL MISRA: 

Will tbe Minister of AGRICULTURE 
be pleased to state :\ 

(a) whether the expansion programme of 
Durgapur unit of the Hindustan Fertilizer 
Corporation has been finaHsed and initiated; 

(b) if so, the details thereof; and 

(c) if not, the reasons for delay? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION (SHRI YOGENDRA 
MAKWANA): (a) to (c). There is no pro .. 
posal for the expansion of the Durgapur 
Unit of Hindustan Fertilizer Corporation 
Ltd. 

'SHRI PURNA CHANDRA MALIK: 
Is it a fact that an expansion programme of 
the Durgapur Unit of Hindustan Fertiliser 
Corporation was finalised in 1977 and was 
scheduled to be completed in December, 
1985 ? If so, what is the progress of the 
expansion of the plant ? 

SHRI YOGENDRA MAKW ANA : My 
reply is very clear that there is no such pro-
posal. 

SHRI PURNA CHANDRA MALIK: 
Is it a fact that thougb tbe factory bas a 
licenced capacity of 3.05 lakh tonnes of 
urea, during 1984-85 it produced only 1.25 
lakb tonnes of urea? If so, what are the 
reasons for sucb a bad performance? 

SHRI YOGBNDRA MAKWANA : Sir, 
rilht from the beginnjn8 this plant is work-
ina at under-capacity and there are defects 
wbich require revampiol. 

Establishment of National In.Utate 
of Dllaster Management In Andbra 

Pradesh 

*577. SHRI M. RAGHUMA REDDY: 
Will the Minister of AGRICULTURE be 
pleased to state : 

(a) whether the Government of Andhra 
Pradesh has suggested that the proposed 
National Institute of Disaster Management 
be located at Hyderabad: and 

(b) if so, the decision ta ken on the 
request of the Government of Andhra 
Pradesh? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION (SHRI YOGENDRA 
MAKWANA) : (a) Yes, Sir. 

(b) The proposal for setting up a 
National Institute. of Disaster Management 
is still under consideration. No decision has 
yet been taken as regards location of the 
Institute. 

SHRI M. RAGHUMA REDDY: Sir, 
it is good that the Government is going to 
set up a National Institute of Disaster 
Management, but I want to know from the 
Hon. Minister whether the Government have 
enough technology to establish sucb an insti-
tute in India or whether the Government 
is borrowing the technology from outside 
the country and, if so, which are the 
countries. 

SHRI YOOENDRA MAKWANA: Sir, 
even today the various administrative train-
ing in~titutions are giving training in 
management of disaster but that is not fool-
proof. We want to create an institution 
which can impart training to our personnel 
in the management of the disaster, tbat is, 
all sons of natural calamities like earth-
quake, hailstorm, drC'uaht, floods, etc. 

PROF. K. K. TEWARY: Does it also 
include Te)up Desham disaster ? 

SHRI M. RAGHUMA REDDY: No, 
it includes the Congress disaster. 

Sir. Hydcrabad is a centrally located 
place in ADdbra Pradesh where we have a 



s Oral· A.ruwltl", CHAITRA 17.1908 (SAKA) Oral IJtlswerl 6 

number of national and international insti-
tutes like ICRlSAT, CRIDA, NIRD, uni-
versity institutions and many other institutes. 
So, there we have enough material for the 
management of disaster. Andbra Pradesh 
has got floods and cyclones as also droughts. 
Therefore, enough material will be available 
in Andhra Pradesh .. So, I want to know 
from the Minister whether, in view of all the 
facilities available in Hyderabad, the 
Government is going to set up the proposed 
National Institute of Disaster Management 
at Hyderabad and whether any allocation 
bas been made for this Institute during the 
current financial year and, if so, what is the 
allocation. 

SHRI YOGENDRA MAKWANA : Sir, 
there are a number of other States which 
also have claim for the location of this 
J nstitute. Similar claims are made by different 
States. I have letters from the Chief Minister 
of Gujarat t 1 have letters from the Chief 
Minister of Madhya Pradesh. So, we have 
appointed a committee to decide about the 
location. This committee will go into the 
details of a 11 the aspects and decide the 
location of the Institute. 

PROF. N. G. RANGA: Sir, there is 
need for this kind of an institute not only in 
regard to disaster management but about the 
practices that have come to be stabilised in 
various States in providing relief, rehabilita-
tion and re~onstruction of the areas and the 
people who suffer. Therefore, it would not 
be a bad thing to have such an institution in 
every State aod on the top of it, there sbould 
be a Central institute also. ]s the Govorn-
ment aware of ~he fact that there is an 
Emergency Council appointed by the .FAO 
on proposals made by some of us some years 
ago, when Jagjivan Ram Ji was the Food 
Minister, that there should not only be some 
'such institute but also there should be an 
Insurance Fund on the world scale as well 
as at the national and State levels. 

SHRI YOGENDRA MAKWANA : Sir, 
I forgot td reply a part of the question 
of the Hon. Member, Shri Reddy. The 
allocation is Rs. 2S lakhs for the year 
1986·87. 

So far as tbe question of the Hon. 
Member, Shri Ranga Ji is concerned, it does 

not arise from tbis. It is a different issue 
altogether .. But I would like to reply because 
recently we had a Revenue Ministers' Con-
ference and in that Revenue, Minister's Con-
ference many aspects were discussed about 
the disaster. One aspect was about the fixing 
of tbe norms, changing of the norms and 
imparting information about the climatic 
conditions and anticipated cyclones. etc. to 
the State Governments and to tbe lower 
formations. For that we appointed different 
working groups. One working group has been 
appointed to prepare the memorandum for 
the disasters like floods, ,cyclones, etc. and 
another working group for drought. Simi-
larly, for norms also we havt appointed a 
working group. For imparting information 
also we have a working group. So far as the 
establishment of such an institute in every 
State is concerned, the financial constraints 
are well-known to the Hon. Members and 
it is very difficult even to provide one insti-
tute in the country. That also takes time, 
So, it is very difficult to say at this stage 
a bout establishing institute in each State at 
present. 

PROF. N. O. RANGA : Thank you. 

SHRI CHINTAMANI JENA: Sir, he 
has referred to three Sta tes which have 
asked for such tYPt!s of IJlstitutiuns. He has 
mentioned Gujarat. Which are the other 
States which have requested the Centre to 
have such an institution in their States? The 
Han. Minister has already stated that a 
Committee has been constituted and that 
they are going into the details. May I know 
the terms of reference of this committee? 
By which time will they submit their reoort ? 
May I know whether a decision on this issue 
will be taken in this year or in the next 
year? 

SHal YOGENDRA MAKWANA : I 
have already said that 3 States have 
requested. Now, because this question is 
discussed in this House, I am sure tbat some 
more States will also come and claim about 
it. It is but natural that every State may 
want that it should be established in their 
own State. So far as tbe terms of reference 
is concerned, it is very clear tbat it is for the 
location only. The Comttlittec will decide 
about the location. They will suggest a loca-
tion. Then the third thing that the Hon. 
Member has asked is about the time limit. 
He asked what time limit we have given. 
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I think it is 3 months or aometbiol like tbat. 
But it will be a short period only witbiB 
which they will submit the report about the 
locatioD of tbe institute. 

World Bsak asal.taD<:e rer water IU,ply 
kbeme fa Bi,har te ... 

-S8t. SHRI C. p. THAKUR : Will 
the Minister or URBAN DEVELOPMENT 
be pleased to atate : 

(a) whether thero was any scbeme to 
provide drinking water and other facilities in 
Pataa, Oaya and Ranchi with the assistance 
of World B'aok; aDd 

(b) the present position of the scheme? 

THB MINISTER. OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SRR.I DALBIR SINGH) : <a) The project 
for auamcntina drinking waler facilities in 
Ranebi t Dhanbad-lbaria and Patna at ao 
estimated cost of about Rs. 102 crores 
prepated by the Government of Bihar was 
posed to the World Bank for financial 
assistance. 

(b) The project requires revision in the 
Jilbt of points arisina out of preliminary 
aaminatioDS aDd observations of World 
Baak. Tho Govert1lDCllt of Bibar has been 
requclted to revise thr project accordinaly 
aDd coofiJ'lll p Jan/budpt provision in the 
7th Five Year Plan and allo sort out tbe 
issueI railed by tbe World Bank. 

\ 

SHill C. P. THAICUIl: I woakl lit. to 
know from the Minister about one tbial· 
Our claim Is tbat we will supply safe drin-
kina water to all tbe people. Sir .. in ratna, 
there are places wbcre tbe sewerap li18 
and the water maias are getti'llI iDter-miDl-
led. There is lot of Jaundice easel 6nd 
thiDS. like tilat. 

I ·wouIcI lib to .bow for bow ,.081 they 
are wotkiQJ OQ ,this particlllar scheme of .tbe 
World BaRk. I know tbat it is loins OD for 
tlae last .10 )'CArL Tbo word' prelimiDary" is 
stiD written here .... So, I want ,to know as to 
bow fODS it wUl take to fiaalilo this scheme 
to alve safe .drink-iol water to the popuJatioa. 

(T,an.1u,tloll) 

SHItI DALBtR SINOH ~ Mr. Deputy 
Speaker, Sir, this is a World Bank Project 
and the Bihar Oovemmeo·t had submitted to 
us a tcbeme involviog an outlay of Rs. 102 
crores. Tbis proposal was received in Noye-
mber, 1983 and it was in this connection 
tbat we took it up with the World Bank" 
Thereafter" the World Bank team visited 
,Bihar and pointed out oertain deficiencies. 
We again drew the attention of Bihar Gove-
rnment to those deficiencies but we are still 
to receive a report OD that from them. So 
far al tbe question of the Hon. Member that 
we do not supply safe drinki 08 water is 
concerned, the responsibility of supplying 
safe drinking water is that of the Central 
Government. AI for Patna, we are supply-
ing daily 110 . litre per capita to tbe city at 
present which comes to about 139 million 
litres per day. Therefore, the quantum of 
water being supplied to Patna district is morc 
as compared to Dbanbad and Jbaria. As 
reaards the point raised by the Hon. Member 
that the word ,cpreliminary",. is still there, 
we are contiouously making efforts in this 
regard. The Government of Bihar has made 
a provision of Rs. 35 crores only in the 
Seventh Plan which is very meagre. Tbe 
World Bank does not accept this amount as 
sufficient and tbe Bihar Government bas said 
that tbey will be making some additional 
investment tbrolagb the L. I. C. and G. I. C. 
Since there is a proviSion of re-investment in 
it,. tbe Bibar Government win bave to mak, 
a provision of Jls. 6, crores in tbe tirst 
phase. 

(",'8i) 

,SHlU C. P. THAKUR: What ot., 
faciliti. tbe GO'YCl'neeDt is collSiderina to 
pnwicle for tbe weUer .actions not _I, in 
.. ~ but ill ot'" capital tow.. aDd major 
tOWDl of the couatry ? ID IDJ questieD I 
have asked about 4CotMr facilities". So, J 
would like to know about other facilities 
ft'Om the He. Minister .. 

[7kllrlltltioJl] 

SHal DALBIR SINGH : So far a. 
people .iivina iD Jhuggl3 are concerned, w.e 
pay proper .attentioD to the people .beloBaiDI 
to the ecouomically weaker .s~tio~ aDd tbe 
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Cen,tral Government are rully seized of it. 
EYen if we allot laod to them, we provide 
them drinking water and otber facilities there. 
Therefore, this is our constant endeavour to 
make adequate provision for that. 

(English] 

MR.. DEPUTY .. SPEAKER: Dr. Vjjaya 
Rama Rao, do you want to ask sometbins 
about Patna ? 

DR. O. VIJAYA RAMA RAO: Regar-
dinl drinking water. 

MR. DEPUTY .. SPEAKER : If you want 
to ask rea~uding that, I will not allow. Now, 
Mr. Sahu. 

[Trallslation) 

SHR! SHIV PRASAD SAHU : Mr. 
, Deputy Speaker, Sir, there is a reference to 
Patna,Rancbi and Gaya in the main question. 
The position about Ranchi today is tbat its 
population in 1962 was 92 thousand which 
rose to 3.S lakhs in 1973 and at pt'Csent it 
is soinl to cross 8 lath fiaure. The HOD. 
Minister boas stated that their Government 
was paying ,pccia 1 atteatioD to tbe economi. 
cally weaker sections and Adivasis. I would 
like to request him to send a Central team 
to Ranchi, tbe big officers there ...... . 

Mil. DBPUTY SPBAKER : You put the 
question. Wbat do you want to know from 
the Milliner , 

[TrlllPlaliDn] 

SHRI SHIV nAIAD MHU: J am 
puttilll tbe question. The biB offieers do PI 
water supply there, but tbere is DO proper 
arranaement tor water supply iu maDY 
:moJulJIIu. 11ao coIoaie. of tbe poor 40 Dot 
.lOt water at aU. Will .tbe HoD. Minis. 
al'l'&Dlll to .depute a team to make III ·Oll-
tho-aPQt' study? 

SHBJ DALBlll SINGH: 'l'1aeR is a 
~ of .... 31.38 crares for tbe l\aaQbi 
Project from Ibe .1)tbU1 _~ aM 
4lCCOrdina to oao estimate. our target it to 

supply abo~t 64 million lUres ot water by 
the y~ar 1995. As of now, per capita supply 
of water to Rancbi is 73 litres which comes 
to about J 08 million litres per day. Thus, 
there is DO shortage of wattt there. Besjdes, 
the State Governl11ent bas submitted a scheme 
for Ranchi for the Seventh Five Year Plan, 
which is receiving our consideration. 

SHRI YOGESHWAR PRASAD 
YOGESH: Mr. Deputy Speaker, Sir, in 
response to the reply given by the HOD. 
Minister about the position of water supply 
in Ranchi, I would like to know whether 
rigs would be provided for boring in platea~s 
of Gaya district such as Fatebpur. Baracha-
tti, Imamganj? Such plateaus are there in 
Raocbi and Chapra district also where boring 
cannot be done through ordinary machines. 

SHRI MOOL CHAND DAOA: Rajas-
than.bas no rigs at all. 

SHRI YOGESHW AR PRASAD 
YOGESH : Will the Hon. Minister arraoae 
to provide rils to these areas where people 
are clamouring for water aDd the filS are in 
short supply so tbat arrangement fot water 
supply eould be made ? 

SHRI DALBIR SINGH: Mr. Deguty 
Speaker •.••• 

SHRJ MOOL CHAND DAGA : Sir, 
.Iae Indude Rajasthan in it. 

saRI DALBlll SINGH: Mr. Deputy 
Speaker, Sir t tbe maiD qUCStiPD relates to 
Jllaria, DbaDbad a.o.d Pato. and I have 
aJready made tbe position clear that tho 
scheme submitted by the Stato GovernlDCDt 
is receiving our consideration. 

SHRIMAn KRISHNA SARI: Mr. 
Deputy Speaker, Sir, the HOD. Minister hal 
81& ted tbat the Biblr Govcmmont bad seDt 
a blueprint of tbe scbeme to tbe Central 
GovernmeDt in 1983 and tbeJafter a World 
Bank. Team visited tbose arcaa of Bi:bar. I 
want to know from the Hon. M.iJ&or lllhat 
deficiencies were pointed out by the World 
Beak TGIUD in I·g. 3 and wllat &I, Cbo 
reasons tor iD0r4i .. te .. elay ia tho impIo-
Jl)cnatatioo ,of &his ICMmo ? 
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THE MINISTER OF URBAN DEVE-
LOPMENT (SHRI ABDUL GHAFOOR): 
Mr. Speaker, Sir. the World Bank bad 
written a letter on 26th September, 1984 
in which they pointed out that firstly there 
was DO Water Undertaking in Bibar which 
should now be set up; secondly, what would 
be the mode of re-payment of loan taken 
from the World Bank; thirdly, what method 
bas been adopted for the resource mobilisad-
tion in the State and fourthly J 

(Eng/sill 

Clear demarcation of the roles of Bihar 
Sewerage and Wat er Supply Board. 

[Translation] 

They proposed that Water Undertaking 
should first be set up, and also asked as to 
what would be the nature of Coal Area 
Development Authority there? All these 
queries were received from the World Bank 
and the same were forwarded to the Bihar 
Government. The State Government is y~t 
to reply to .•• (Interruptions) .. . 00 you think 
the people from Delhi would go and supply 
water to f'atna and Ranchi in Biha r t it is 
not like that. The concerned State Govern-
ment has also a responsibility to tell us as 
to how it is going to manage it, Our job is 
to approach the World Bank, and that we 
did. The World Bank told that such and 
such things should be done before the aid is 
given. The second thing is that the hone 
Member should understand that the assis-
tance by the World Bank is not provided in 
advance. InitiaUYJ the State Bank incurs 
the expenditure to be retmbursed later on 
by the Government. Thus, all these things 

are to be done by the State Government ..•• 
(Interrupt 1011$). 

{English] 

SHRI C.P. THAKUR: Sir, according 
to the Minister, nothing bas been done so 
far in this respect .•• (lnterruptions) 

[Translation] 

SHRIMATI KRISHNA SAHI : Mr. 
Deputy Speaker, Sir, let there be Half An 
Hour Discussion on this. (interrupt/ott.,) 

[Englls/t} 

MR. DEPUTY SPEAKER : Please take 
your seat. You give me in writing. I will 
sec. 

Shortage of Groundnut and gram seeds 

·583. SHRIMATI BASAVARAJES-
W ARI : Will the Minister of AGRICUL-
TURE be pleased to state: 

(a) whether there is acute shortage of 
good quality groundnut seeds and grain seeds 
in the country; if so, the requirement vis-a-
vis production of these seeds; 

(b) the steps Government propose to 
take to end the shortage; 

(c) whether it has come to the notice of 
the Union Government that a ]ot of adulte-
rated seeds are sold to the farmers; and 

(J) if so, the action taken in the matter? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION (SHRI YOGENDRA 
MAKWANA): (a) Yes, Sir. The quaHty 
seed requirement vis·a-vis product ion of 
Gram and Groundnut seeds during 1 984-85 
and 1985 "86 are: 

(Qry. in /akh quintals) 

Year Gram Groundnut 
_ ..... -------- -----_ 
Require .. Produc- Require- Pro due .. 
ment lion ment tion 

1984-85 1.31 0.84 7.06 2.59 
1985-86 1.24 1.03 5.86 2.62 
(Estima ted) 

(b) Since the seed rates of these crops 
are very high and multiplication ratio is low, 
seed plot 'technique is being intr~duced to 
make the farmers more self .. reliant. National. 
on seeds Development Project and Centrally 
Sponsored/Central Sector Schemes on Pulses 
Development are in operation to increase the 
production of seeds of groundnut and Gram 
also. 
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(c) No such specific complaint bas been 
r~ceived. 

(d) Does not arise. 

SHRIMATI BASAVARAJESWARI 
Mr. DeP4ty-Speaker, Sir, will the Hon. 
Minister be pleased to state the quantity of 
such seeds grown in each State -Gujarat, 
Karnataka etc.-with respect to pulses and 
oilse~ds? Will he be able to tell me the 
quantity of sucb seeds grown in these State~? 

No.2, has it come to the notige of the 
Government tbat there is a Jot of disparity 
.between the procurement price and selling 
price of these seeds? If so, let me know what 
is the difference? If it has come to the notice 
of the Government that there is disparity, 
how is the Government going to solve the 
problem? 

SHRI YOGENDRA MAKW ANA : Sir, 
the Hon. lady Member has not stated about 
which specific year she wants to know the 
production of seeds in Gujarat and Karnataka. 
I have 80t the figures of different years and I 
can give them to her. But I would like to 
place it on the Table of the House so that you 
can use it for other purposes' also. 

So far as the difference in the prices is 
concerned-you asked about the difference in 
prices-there is some difference in the prices 
and there are reasons for it. We have to pay 
for the processing seeds. Then there are pro-
cessing losses. Then we have to give commi-
ssion to the distributors and dealers and the 
overhead of NSC and then transport costs 
etc. All these· make the difference between the 
procurement and selling prices of the seeds. 

PROF. N. G. RANOA: You should 
reduce it. 

SHRIMATI BASAVARAJESWARI: I 
want to know whether, in view of the short-
age of pulses aDd oilsecds jn the country. 
the Government bas received aoy proposal to 
start growing exclusively oilseeds and pulses 
in various States and whether the Government 
of India bas given some incentives and clear-
ance for such projocts. I would like to know 
whether the Government have received such 
proposal exclusively to grow oilseeds and 

pulses in· each State provided tbe Central 
Government will assist .in various measures. 

SHRI YOGENDRA MAKWANA: In 
the Seventh Five Year Plan, we have given 
priority to the dry land farming and particu" 
larly to the production of pulses and oilseeds. 
Our Prime Minister Shri Rajiv Gandhi has re-
cently given an idea of establishing a Mission 
and we have Oil Mission alreadJ. Under the 
Nation Oil seeds project Schemes, there are 
schemes for the production of breeder seeds 
as weB as foundation seeds and certified seeds 
for the producers. 

SHRI K. RAMACHANDRA REDDY : 
Government is abJe to supply only 30-40% 
of the required quality seeds. In view of the 
importance or groundnut and grams. how 
long will the Government take to supply to 
the farmers tbe remaining 60-65% of the 
quality seeds which are needed by the 
farmers? What is. the Research and Develop-
ment Organisation doing to supply cent per 
cent quality seeds to farmers ? 

SHRI YOGENDRA MAKWANA: \Vc 
are developing new varieties of seeds. There 
are three varieties of seeds, breeder seeds, 
foundation seeds and quality seeds. However 
in these areas, particularly the gram and 
groundnut, I say that the multiplication tate 
is very low. The multiplication ratio in case 
of groundnut is 1 to 8 and in case of grams, 
it is 1 to 16 and in others, it is very high. 
Our scientists are working on the Dew varie-
ties of these seeds. Therefore, I say a special 
Mission is established by the Prime Minister 
on the production of oil seed~ which will 
take care a bout the new varieties also. There 
arc other research olganisations in the state 
Universities as well as in leAR. 

DR. K. G. ADIYODI: The National 
Seeds Corporation is charging only 1 SCM, 
whereas the Coffee Board, the Coconut 
Board and all other Boards are charginl 
exorbitantly for the seeds. Will the Govern-
ment fix a norm and reduce the prices? 

SHRI YOGENDRA MAKWANA: It 
is the effort of the Government to reduce tbo 
price. 

SHRI P. KOLANDAIVBLU: Tho seed 
multiplication ratio is very very low. That is 
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what the HOIl. Minister has said. It is not 
Dew as far as oar coaotry is concemed. AI 
relards oil seeds, we are Dot Mvios the biBb 
breeds varieties in seeds. That is wby. the 
seed multiplication ratio is very low. With' 
Nard to aroundnut. it is 1.26 and with 
reaatd to ,ram, it is 1.28. There .re rcsoar .. 

, ch statiODl ill our Q)nntry. 

As reprds oilseed., we are alway. sbort 
of them and we' are allo importing oil. 

How loftl wUl tile GoVernment take to 
set up tbe National Oilseeds Development 
Project which is a Centrally-sponsored 
Scheme? How lone will you take to make 
the country self ·sufficient in oil seeds '1 

SHill YOGENDltA MAKWANA: It 
is very difficult to say specl6caUy. But I can 
tell the Hon. Member, tbroUlh you, that it 
will be done as early as possible and it is 
our offort to do it as early al posaible. 

SHRJ V. S. KRISHNA IYER: Is it a 
fact that tbe Government of Karnataka bas 
sent a scheme for production of oU in tbe 
command areas of Ghattiprabha and Mala 
PraMo projects and after tbe production 
they will hand over the seeds to the Central 
Pool 1 Allo have they sought central assis .. 
tance in this reprd and if so what is the 
decision of tbe Government ? 

SHRI YOGENDRA MAKWANA: It 
will be examined. 

[Translation] 

SHRI BANWARILAL PUROHIT: Mr. 
Deputy Speaker, Sir, a number of complaints 
have been received regarding supply of sub· 
standard seeds to the farmers whicb causes 
extensive loss of crops. Sometimes. the seeds 
do not even sprout. I would like to know 
from the Hon. Minister the sources from 
whicb tbese seeds are purchased and wbat 
precautions are taken to ensure that sub-
standard seeds do not teach the farmers? 
My second but important supplementary, 
Whicb bas remained unanswered. is that what 
18 the price at which the seed is purchased 
and at wbich it is supplied to the farrrer '1 
You did tell the details resardina the cost 
but did Dot indicate the prices at which it is 
purchased and tben supplied to tbe farmers. 

(B",.II'''1 

THE MINISTBR. OF AGRICULTURE 
(S. BUTA SINGH): For onro~iDl quality 
aDd regular supply of seedl in tbe country t 
we have two provisioDl. One is tbe SHdex Act 

, 1966, whicb is enforced in tho country. 
DuriDI December 1983-, the Government of 
India issued tbe National Seed Control Order 
under which tbe quality or tbe seed and the 
seed distribution in the country is reauJated. 
There bas not been serious complaints. There 
was a complaint for millet seeds last year and 
we are examining the issue. 

SHRI V. SOBHANADREESWAR RAO: 
The reply of tbe Minister itself could Dot 
explain tbe shortage of tbis quality seeds 
and It is also rarely admitted tbat the present 
steps that are being taken to procure quality 
seeds in'respect of these two items. are not 
sufficient. The production of oil seeds as 
well as &rams for the last two decades 
remains stagnant. Will the Government take 
immediate steps to encourage the farmers to 
supply higher qualities of seeds, oil seeds 
and grams? Whether the Government will 
increase the procurement price of tbese seeds 
as an incentive to tbe farmers to suppJy more 
seeds to the Government till such time that 
you reach the target 1 

SHRl YOGENDRA MAKWANA: It 
is a fact that there is DO major break throuab 
in oil seeds and pulses. OOVeJDment bas 
admitted it. Therefore, there are a Ilumbers 
of scbemes we have evolved to produce oil 
seeds and pulses in tbis country. So far as 
tbe incentive to tbe farmer. are concerned, 
we have recently decided to aive breeder 
seeds to tbem. It was earlier not given to the 
farmers and the producers. It was confined 
to tbe laboratories and to the organisations 
like the State Farms Corporation and the 
National Seeds Corporation. But now we 
bave extecded it to the farmen also so tbat 
tbey can multiply the breeder ,seeds into 
foundatiOG teeds and foua4atioo seedl into 
certified seeds .. So, tbis is an incentive itseJI. 
So far as tbe prices are ",ocorned. evcn to-
day. the pricel af the oer'lifted leeds are bi.b. 

SBR.I SOMNATH RATS : Our country 
i. self .. sufticieot in wheat, Dot 'because 
Government has'liven mbridy to tbe tulti-
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vators but they supplied them with hiah 
yieldins seeds. Will the Government take 
necessary steps and active' steps to supply the 
cultivators high-yielding sround·nut and 
l1'am seeds so that we can meet the demand 
of oil in the country. 

SHRI YOOENDRA MAKWANA: Tbat 
is our effort. 

(Translation] 

SHRI V. TULSJRAM: Mr. Deputy 
Speaker. Sir, my friend bas just now asked 
about the supply of seeds. The farmer sows 
quality seeds, uses good fertilizer and works 
bard but sometimes it so happens tbat in 
spite of his bard labour the seeds do not 
germinate because of tbeir inferior quality. 
If at aU the seed gernlinates, it grows into a 
deformed plant. I want to know whether be 
bas received any complaints in this regard; 
if so, what steps have been taken in thiS 
connection and if not, in the event of comp-
laints in future wbat steps Government 
propose to take to see that the farmers do 
not suffer on this account ? 

SHRf YOGENDRA MAKWANA: My 
senior colleague has just now asked what 
steps Government propose to take to check 
the suppJy of defective seeds. Its implemeu-
tation is done by the State Government. 
Action is taken where the rate of germi-
nation is low or the germination is defective. 
In tbis connection, we have written to each 
State Government to ensure that such defec-
tive seeds do not reach the farmers. If such 
cases are reported, thorough investigations 
should be made and action taken thereon. 
Even at present, action is taken as the rele-
vant Act bas provision for taking such action. 

[EngliSh} 

MR. DEPUTY SPEAKER: Next Ques-
tion, Prof. K. V. Thomas. 

PROF. K.V. THOMAS: Question 584. 

SHal C. MADRA V REDDI : I sU88est 
tbat Question 586 may ,also be clubbed with 
this. 

MR. DEPUTY SPEAKER: Js tbe 
Minister ready to answer Question,' 86 also 

alOD8 with this ? Can we club both Question 
584 and Question 586 ? 

SHRI YOGENDRA MAKWANA: No 
harm. Both are similar. 

MR. DEPUTY SPEAKER: We take 
up both Question S84 and Question 586 
together. 

Import of deep sea trawlers 

·584. PROF. K. V. THOMAS: Will 
the Minister of AGRICULTURE be pleased 
to state: 

(a) whet~cr Government have decided 
to import SOO deep sea trawlers; and 

(b) whether the 1:1 Pari Passu clause is 
foJlowed in the import of fishing trawlers? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION (SHRI YOGENDRA 
MAKWANA) : (a) No. Sir. However, it is 
envisaged to build up a fleet of about 350-
500 deep sea fishing vessels in the near 
future through import as well as indigenous 
construction. 

(b) Yes, Sir, A High level Committee of 
the Government has, however, recommended 
relaxation of this clause. 

UNDP Aid for Fisheries 
+ 

*586. SHRI DHARAM PAL SINGH 
MALIK; 

SHRl SUBHASH YADAV : 

Will the Minister of AGRICULTURE 
be pleased to state: 

(a) whether any special programme hal 
since been chalked out to promote fishery 
industry in the country; 

(b) whether under this prosramme fishing 
harbours will also be developed witb the aid 
o( United Nations Development Proll'amme; 

(c) the broad outlines of the proposal. 

(d) the foreign exchange earmarked for 
the purpose; and 
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(e)' tl1e barbt).un whleb will be deve-
Japed for the fisbery indust~y during the next 
tbree years ? 

THB MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION (SHR.l YOGENDRA 
MAKWANA): <a) to (e). A Statement is 
livcn below. 

Statement 

(a) Some of the important steps taken 
to develop fishery industry in the country 
are: 

0) Survey of fishery resource potential 
in the Exclusive Economic Zone. 

(ii) Training of fishery operatives for 
creating a cadre of trained personnel 
for manning tbe deep sea fishing 
operations. 

(iii) Augmentation of deep sea fishing 
Heet through a judicious mix of 
indigenous and imported vessels. 

(iv) Providing of 33 per cent subsidy on 
the cost of indigenously constructed 
deep sea fishing vessels. 

(v) Promotion of charter and joint 
venture programmes with foreign 
collaborators. 

(vi) Development of fishing harbours 
and landing and berthing facilities 
at small fish landing centres. 

(vii) Introduction of beach landing craft 
for the benefit of the traditional 
sector. 

(b) No, Sir. 

(c) and (d). Question does ,not arise. 

(e) Tbe f~llowiDg harbours are pro-
grammed for developmen.t during the next 
three years : 

Andbr. Pradesh 

1. Katioada 
2. Nizampatoam 

3. Bavaaapadu 

GQjarat 

4. Veraval 
S. Mangrol 
6. Porbundar 

Karnataka 

7. Tadri 
8. Mangalore 

Kersla 

9. Neendakara 

Maharasbtra 

to. Sessoon Dock 
11. Ratnagiri 

Tamil Nadu 

12. Chinnamuttom 
13. Valinokkam 
1 4. Pazhayar 
1S. Tondi 

Orissa 

16. Astrang 

West Bengal 

17. Digba 

Pondicberry 

18. Pondicberry 

PROF. K. V. THOMAS: I congratulate 
the Go~ernmcnt for having taken this 
decision even though it is very latc 
••• (Interruptions) At least at this late stage 
the Government have decided to have a fleet 
of 3 S 0 to 500 dt=ep sea fishing vessels. My 
question is this., Each trawler is costing 
about Rs. 1 crore. That is, this project 
will cost Rs. SOO crores. Our major ship-
yards like the Cochin Shipyards are facing a 
crisis due to lack of orders. Instead of im-
porting these trawlers, will the shipyards be 
allowed to bave modem technology 80 that 
these trawlers can be built in our own 
shipyards? 

SHRI YOGBNDRA MAKWANA: That 
is what exactly the Government wants. At 
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present also we are eocouraainl our ship-
yards to manufacture more trawlers for the 
use of the country. At present there are 19 
shipyards, but so far they have supplied only 
three trawlers ,during 1985-86. The pro-
gress is very slow. In the Seventh Plan they 
are going to perform better. There are certain 
constraints of tbe shipyards, particularly in 
the import components of the ships. They 
want tbat these should be SOper cent 
whereas the Government has allowed 20 
per ccnt. It is under consideration. The 
representation has been received by the 
Government. and the Finance Ministry is 
considering it. 

PROF. K. V. THOMAS: Now for 
deep sea fishing, only the big businees bouses 
like ths Tatas are entering into the field be-
cause only they can purchase foreign vessels 
alongwitb Indian vessels according to the 
clause. In States like Kerala we have brought 
the entire fishing community under the co-
operative sector. The Hon. Minister Shri 
Buta Singh himself has seen it. You are 
givinS the fishing vessels, out-door eogines 
and nets for the group of fishermen. My 
question is, instead of allowing the big busi-
ness houses to go into the deep sea fishing, 
will you allow the cooporative sector in 
villages to take to the deep sea fishing? 

SHRI YOGENDRA MAKWANA: 
Earlier. when I said ship-yards, it is ship-
yard for building the fishing vessels. It is a 
c1arifica tion. 

So far as allowing the cooperatives in the 
deep sea fishing is concerned, we do en-
courage our fishermen to 10 for the deep 
sea fishing. Even at present our fleet is very 
small. Most of the boats are non-mecha-
nised. traditional canoes and few mechanised 
boats are there. We now try to mecbanise 
more traditional boats, so that they can have 
a better market. Cooperatives are encouraged 
and there are various institutions which pro-
vide loans and subsidies to these cooperatives· 
So, there 'is no difficulty. But it is very 
difficult for the small fishermen to go for tbe 
deep sea fishing and acquire trawlers because 
the resources are limited. Therefore, the co-
operative is the only answer and we arc 
encouragina the cooperatives. 

[Trans lal ion} 

SHRI DHARAM PAL SINGH MALIK: 
Mr. Deputy Speaker, Sir. in sub·para (v) of 
part (a) of his reply to my question No. 586, 
the Hon. Minister bas stated, "Promotion of 
Charter and loint Venture Proarammes w,ith 
foreign collaborators." In this connection, I 
would like to know from the Hon. Minister 
whether Government have signed an aaree ... 
ment with tbe Government of Denmark for 
improvina the condition of fishermen? If so, 
the salient features of the Agreement so 
reached and tbe names of tbe States in tbe 
couotry going to benefit there from and the 
extent of the benefit. 

(English) 

SHRI YOGENDRA MAKWANA : The 
Han. Member has requested only for the Indo-
Danish Fisheries Project which is at present 
in implementation at Tadri in Karoataka. 
The main components of this Project are that 
the project envisages construction of fishing 
harbour shore complex and building of 220 
mechanised fishing vessels. development of 
fishermen colony etc. The total estimated 
cost of the pJoject is 630.02 lakhs. The 
Danish assistance is to the extent of 37 
million D.Kr. as agreed to by the Govern-
ment of Denmark. The project is to be 
completed in seven years' time. The con-
struction of harbour has reached about 80 
per cent completion stage. About 25 fishing 
vessels have been constructed and distributed 
already. Work on ether components is in 
progress. 

[Tranlation] 

SHRI DHARAM PAL SINGH MALIK: 
Mr. Deputy Speaker. Sir, tbe GovC'lnment 
have taken a number of steps for the pro-
motion of fishery industry in tbe Sev~nth 
Five Year Plan and these measutes are ex-
peciaUy meant for those States which have 
sea coast on their borders. These schemes 
are designed for tbe development of coastal 
villages. But I want to know from the Hon. 
Minister what special steps the Government 
are taking for the promotion of pisciculture 
in the States which do not have sea coast 
aD their borders and what percentaae of 
funds is proposed to be spen t in these States 
during tbe Seventh Five Year Plan ? 
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SHRI YOGENDRA MAKWANA : The 
contention of the Hon. Member that the 
Centr.1 Government are giving assistance 
only to the coastal states is not correct. The 
Government are trying for the inland fishery 
developmont through the Inland Fishery De-
velopment and Pish Farmers Development 
Agency. Our total production is 28.59 lakh 

_ tonnes out of which inland fisheries' share is 
10.82 lakhs. It shows that we are givins a 
Jot of assistance to the inland fisheries. 1 
have already told that we produce seed 
tbroUSb F. P. D. I. We devel~p reservoirs 
and riverine fisheries. All these schemes are 
for inland fisheries. not for marine fisheries 
alone. 

[English) 

SHRI C. MADHAV REDOI : Sir it a 
fact -that the Government is importing a large 
number of DMC diesel engines for mechani-
sed boats and bas it come to the notice of 
the Government that many of theso OCM 
engines are not going in the mechanised boats 
but are going into the ambassador cars and 
other vehicles? 

SHRI YOGENDRA MAKWANA: The 
subject regarding import of eugines is under 
the Ministry of Finance. It is not our sub-
j<=ct. But we do encourage our fishermen to 
mechanise their boats. 

SHRI A CHARLES : Sir. the fishing har .. 
bout in Trivandrum was taken up for cons-
truction 20 years ago and owing to a Dum her 
of reasons this was delayed. Now, we are 
bappy, that in 86·87 the barbour will be 
completed. But the expert committee stated 
that the harbour could be put to proper use. 
only after the second phase i. e. tbe dry 
dock is also completed. The coastal fishermen 
of tbis area arc suffering a lot and the Hon. 
Prime Minister was kind enough to visit tbe 
place during the last flood and he himself saw 
tbe bardship faced by the traditional fishemen 
in that area. Unless the dry dock is comple-
ted, even after 20 years of its com~letioD, 
the .harbour may not be put to proper use. 
May I know from th. Hon. Minister whether 
in the Seventh Five Year Plan, the second 
pbase costing a bout R.s. 5 crores will also be 
completed. If it is Dot possible to complete 
tho project in the Seventh Plan, may I know . 
when the second phase of work would be 
started in tbe Seventh PJan ? 

SHRl YOGENDRA. MAK.WANA: It 
wiU. be our efforts to do it early. 

SHRI N.V.N. SOMU : 10 Madras city, 
sea erosion is taking place in the coastal area 
very fast. Nearly one Kilometre long Costal 
area is eroded in North Madras. The fisher .. 
men are actually living within much anxiety 
and fears. Will the Government take imme-
diate suitable action to prevent tbe sea ero-
sion at Madras ? 

SHRI YOGENDRA MAKWANA : This 
is a different issue altogether and it is taken 
care of. 

SHRI N.V.N. SOMU : Sir. the question 
is concerned with the fishermen .. (lnteruptions) 

SHRI YOGENDRA MAKWANA: This 
is taken care of under our scarcity Division 
and we are already helpiog wherever there is 
an erosion by the sea. We have done it in 
Kerala building a wa11 along the sea. We 
have done it in Tamil Nadu also. Wherever 
it is to be done, Tamil Nadu also may 
approach through a Memorandum the Central 
Government and I will send a Central team 
to assess the situation. 

SHRIMATI JAYANTI PATNAIK : Sir, 
in order to increase fish production, the 
Government is developing some fishing har-
bours. Sir, orissa has much potential in 
fishing activities. May I know from the Hon. 
Mjnister why the fishing barbour at Paradip 
has not been completed so far. We have been 
assured in this House in the last Lok Sabba 
that the fisbing harbour will be constructed 
here. But I fail to know the reason for the 
delay and when the fishing barbour will be 
constructed in Paradip. 

SHRI YOGENDRA MAKWANA: I 
know the concern of the· Hon. lady Member 
about the Paradip fishing barbour. But this 
question does not faU under this question. It 
bas nothing to do with it. But I would like 
to reply that there are certain dificu)ties. There 
is a lot of sand drift in the area and that bas' 
created some problems. Escalation of prices 
also is there. 

SHRI S. JAIPAL REDDY: Sir, I find 
from tbe answer that out of ) 8 . harbours P(O-
grammed for deveJopmen.t in tbe next three 
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years, three are from Andhra Pradesh, namely 
Kakinada" ViJajc.bapatosm and one more. I 
would like to know as to what is the amount 
set apart for development of tbese 18 har-
bours in the next three years. 

What are tbe important ingredients of tbe 
development programme of the harbours. 

SHRI YOGENDRA MAKWANA: The 
outlay in the 7th Plan for fishin& harbours at 
major ports is Rs. 1 700 lakhs and at minor 
ports Rs. 1800 lakbs. The outlays for each 
of the harbour are not with me at present. I 
can write to the HOD. Member separately. 

SHRI I. RAMA RAI: Most of the 
mechanised boats suppl;ed to the fishermen in 
Keraia were fitted with foreign engines like 
Yamah, Marna, Buck, Torpido and some 
indian engines. The spare parts of the foreign 
engines are not available in the market. Will 
the Government come forward to arrange 
spare parts required for these boats ? 

SHRI YOGENDRA MAKWANA: We 
will try to give all possible bell' to these 
fishermen. 

National Capital Region 

*588. SHRI P. A. ANTONY: 
SHRI JAI PRAKASH 

AGARWAL: 

Will the Minister of URBAN DEVELOP-
MBNT be pleased to state: 

(a) the progress made in the implementa-
tion of the National Capital Region; 

(b) the specific measures taken to develop 
the peripheral towns of Delhi; and 

(c) the measures taken to connect Delhi 
with NOIDA by construction of bridge over 
Yamuna in view of developing NOIDA as an 
important satellite township? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI DALBJR SINGH): (a) The NCR 
Planning Board has been set-up on 27th 
March, 1985 under the NCR, Plannioa 
Board Act, 1985. 

(b) The comprehensive NCR Plan which 
is under finalisation, includes the schemes for 
the development of peripheral tOWDS. 

Central assistance of Rs. 17.43 crores has 
been released up-till-now for such schemes. 

(c) NOIDA is connected to Delhi with 
the existing two bridges upstream and down .. 
stream of Friends Colony. 

SHRI P. A. ANTONY: While we app· 
reciate the proposed implementation of tbe 
National Capital Region Plan, there are so 
many other cities and major towns and capi-
tals in India where tbe same problem exists. 
People who are unemployed in the viIJages 
are coming to major cities in search of jobs 
etc. Naturally, there would be s1ums and other 
difficulties. May I know whether the Govern ... 
ment will have a similar scbeme for all the 
major cities, towns and State capitals. If so, 
will the Minister clarify ? 

THE MINISTER OF URBAN DEVE-
LOPMENT (SHRI ABDUL GHAFOOR) : 
Considering the magnitude of the problem, 
the Prime Minister, has appointed a Commi-
ssion consisting of the most experienced 
persons of India from differrent States and 
that Commission is looking into all the 
aspects of the metropolitan cities and other 
tOWDS and they are going to submit their 
report after sometime and after we receive 
that report, '!Ve will sec what we can do. 

SHRI P. A. ANTONY: As I said, the 
people from the vilJages are coming to the 
cities, and slums start coming up. Because of 
inadequate educational and other facilities, 
even middle class people are also coming to 
the towns and cities for education etc. Will tbe 
Government be prepared to estabHsh sateJlite 
towns and improve tbe educational and other 
facilities special1y in the industrial areas? 

SHRI ABDUL GHAFOOR : The ques-
tion pertains to the National Capital RegioD; 
Delhi. Tbis question asked by the Hon. 
Member pertains to other places. J can reply 
to any question pertaining to Delhi C~phal 
Region, which is the subject of the . main 
question. But so far as the question of otber 
states and towns is concerned; there is a pro-
posal, there is not only a proposa). but the 
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practice is already in vogue, viz, that even in 
small towns baving a population of upto one 
lakh, the integrated development programmes 
are there. The Central Government gives 
assistance. Sta.te Governments send proposals. 
Regarding development of tbose towns also, 
we are very keen. So far as the question of 
metropolitan cities is concerned, you know 
every city has got its problem; Calcutta bas 
got its own problem. Bombay bas got its own 
problem. And about the problem of J huggi 
Jhompri, just as it is tbere in Delh'i, so it is 
there in Bombay also. There are schemes for 
that also. 

Our Prime Minister during the Centenary 
celebrations bad given large amount of money 
for the metropolitan c1ty of Bombay. Similar 
ly, Calcutta and otber places are also getting 
help from the World Ban k. They are doing 
it. You know there is the constraint of funds. 
Wbatever money we get as foreign assistance, 
and whatever money we could ourselves con· 
tribute, we are doing that. 

lTransl.2tion] 

SHRI JAI PRAKASH AGARWAL: 
Mr. Deputy Speaker, Sir, there is no deve .. 
lopment worth the name in the peripheral 
towns of Faridabad, G urgaon, Sahibabad, 
etc. Power for these towns is not available 
for hours together and the condition of the 
roads is pitiable and there is no provision 
for tbe commercial markets tbere. Therefore, 
I want to know as to bow you propose to 
develop the Capital Region? Going by the 
present speed, it may take one thousand years 
to develop the towns covered under the 
National Capital Region Scheme, because tbe 
Government have Dot been able to develop 
even the peripheral towns around Delhi so 
far. I w~nt to know how much time would 
:t take to develop these towns ? 

SHRI ABDUL GHAFOOR : A meeting 
of the National Capital Region Board was 
held in June, 1985. You know, this Board 
was set up only a year ago. The Chief Minis-
ters of these States-Haryana, Rajasthan and 
Uttar Pradesh, the officers of the respective 
States and the officials of our Ministry are 
represented on this Board. Each State had 
come out with their own proposals on the 
development of their respective States in the 

meeting held in June. 1985. Haryana haa, 
submitted a propo~al for Rs. 2,~21 crores. 
Rajasthan for Rs. 208 crores and Uttar 
Pradesh bas submitted a proposal for Rs. 756 
crores. Now, this National.· Capital Region 
Board bas evolved a scheme of Rs. 867 
crores for phased development. 

The Board has submitted an estianlte of 
Rs. 90 crores for Palwal, Panipat, Rewari, 
Rohtak. elC. The second point you raised was 
about the development of town. etc. The 
development of any town is not possible as 
long as infrastructure is not available there. 
Therefore, the Board bas kept a provision of 
Rs. 280 crores for telecommunications in the 
peripheral towns. The third requisite is 
National Highways. As Jong as National 
Highway is Dot there near the town, its all 
round development cannot take place. An 
amount of Rs. 97 crores has been earmarked 
for this purpose. Rs. 120 crores have been 
provided for regional roads. Then comes the 
develorment of priority towns. Hon. Sbri 
Agarwalji wants that tbere should be deve-
lopment of peripheral towns. We have made 
a provision of Rs. 90 cror;es for acquisition 
of land to focilitate development. 

SHRI JAI PRAKASH AGARWAL 
There is no development tbere. 

SHRI ABDUL GHAFOOR : As for the 
town. you have." mentioned, we have formula. 
ted a scheme involving an outlay of Rs. 867 
crores and have submitted it to the Planning 
Commission. They have provided us with 
Rs. 35 crores only. 

WRITTEN ANSWERS TO QUESTIONS 

(Engliah] 

problem. In Impimentatlon of Land 
AcquiSition (Amendment) Act,- ]984 

in Orris. State 

• 578. SHRI K. PRADHANI : Will the 
Minister of AGRICULTURE be pleased to 
state : 

(a) whether Government of Orissa haVe. 
brought to the notice of his Ministry some 
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'Probloms and difficulties faced by it in the 
,hnplementation of the Land Acquisition 
(Amendment) Act, 1984 which come into 
force with, effect from 24 September, 1984, 
particularly the insertion of now provision in 
the form of sub"section 3A under section 17 
by the amending Act which stood in the way 
of taking over possession of the lands under 
acquisition as quickly as it was done under 
the original Act; and 

tb) if so, the action Government pro-
pose to take in the matter and remove the 
various hurdles pointed out by the Orissa 
'Government ? 

THE MINISTER OF AGRICULTURE 
(s. BU~A SINGH) : (a) Yes, Sir. 

(b) A statement is given below. 

Statement 

The difficulties pointed out by the 
Government of Orissa in the implementation 
of the Land Acquisition (Amendment) Act, 
1984 are given below along with the clarifi-
cations. 

(a) Sub·section (3A) in section 17 pro-
vides for tendering 80% of c;stimated com-
pensation before taking possession. As at 
thiS stage awards are not finalised, it is diffi· 
cult on tne part of the collectors to ascertain 
the actual persons interested in the land and 
their exact shares in the compensation. Wrong 
payments cannot be ruled out. Abolition of 
this provision was requested. 

Section 17 of the Land Acquisition Act, 
1894 refers to acquisition of land in cases 
of urgency aod permits taking possession of 
the land before the award of compensation 
is made. In order to see that those who arc 
deprived of their land get most part of the 
compensation immediately instead of waiting 
till the award is made, subsection (3A) was 
introduced in Section 17 by the Land 
Acquisition (Amendment) Act, 1984 to pro-
vide that 80% of the estimated compensation 
is tendered and paid to tbe persons in teres ted 
.entitled thereto before taking possession of 
the land. This sub .. section (3A) also provides 
that where such payment is not possible 
under one or more of contingencies mentioned 
'in section ,3 1 (2) J which includes disputes 

regarding title to receive the compensation or 
,the apporlionment thereof, the provisions of 
section 31(2) will apply and the amount 
shall be deposited in court. Section (3'8) added 
to section 17 also provides that jf the amount 
of compensation awarded under section 11 is 
less tban the amount paid under sub .. section 
(3A) such excess amount paid unless refunded 
within three months from the date of CoHee· 
tor's award, may be recovered as an arrear 
of land revenue. Hence adequate safeguards 
are provided in the Act and tbe difficulty 
expressed by the Government of Orissa does 
not appear to be a genuine problem. There 
should be no difficulty in taking possession of 
the land under Section (17), even where 
there is difficulty in ascertaining the actual 
persons interested in the land and their exact 
shares in compensation, as in such cases the 
amount can be deposited in court. This was 
also clarified in the State Revenue Ministers 
Conference on 18th May, 1985. 

(b) Due to delay in publication of noti .. 
fication under Sections 4 and 6 in two daily 
newspapers, the acquisition proceedings are 
delayed and the cost of acquisition also goes 
up. The State Government has suggested 
since public notices of the notification are 
given at conspicuous places and also by 
means of beat of drum in the locality. the 
publication in newspapers may be dispensed 
with. 

After considerable deliberation, provisions 
have been made in sections 4 and 6 of the 
Land Acquisition Act through the amendment 
in J 984 to include publication of the notifi-
cation or declaration of acquisition, as the 
case may be, in two daily newspapers circu)a-
ti'lg in the locality in which the land is 
situated. of which at least one shan be in tbe 
regional language. This provision is an 
additional mode of publication to see that 
the persons interested in the land to be 
acquired are made aware of the acquisition 
in addition to publication in the gazette and 
local public notice. 

Allotment of plots under Roblni 
Scheme 

*580. SHRI CHIRANJI LAL SHARMA: 
Will the Minister of URBAN DEVELOP· 
MENT be pleased to state: 
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(a) the number of persons who 80t them .. 
selves reaistered with DDA for tho allotment 
of land under Low Income, Middle Income 
and Higher Income Groups in Rohini Schem~ 
in tbe Capital; 

(b) the number of persons out of them 
wbo have since been allotted tbe plots in 
each category; 

(c) the number of persons who are yet 
to be allotted the plots in each category; 

(d) the reasons for delay in alJotments; 
and 

(e) how long it will take to allot the 
plots to all the applicants registered under 
each category ? 

THE MINISTER OF URBAN DEVE· 
LOPMENT (SHRI ABDUL GHAFOOR) : 
(a) The: details regarding the Dumber of 
persons belonging to various categories who 
sot themselves registered with the DDA for 
allotment of land under Rohini Scheme are 
as follows: 

EWSjJanta 
LIG 
MIG 

18,390 
38,105 
25,889 

Total 82,384 

(b) DDA has allotted 2S, 445 plots 
under various categories as follows: 

EWSjJanta 
LtG 
MIG 

10,522 

10,157 
4,766 

Total 25,445 

(0) The details regarding tbe number of 
registrants who are yet to be allotted in each 
category arc given below : 

EWSjJanta 
LIG 
MIG 

7,868 
27,948 
21,123 

---
Total 56,939 

(d) and (e). AUotlDcnts of plots oould 
oot be made by DDA so far, to the waiting 
ap,plicants due to non availability of l.md. 
As soon ,8 additional land is acquired and 
made available to DDA, the romainin, 
applicants registered under the scbeme will 
be allotted by DDA. 

[Translation] 

T. V. Centres In hilly aad Backward 
Areas 

*582. SHRI M.L. JHIKRAM : Will the 
Minister of INFORMATION AND BROAD .. 
CASTING be pleased to state : 

(a) the number of low power Television 
centres functioning in the country whose 
construction cost has been entirely borne by 
the Union Government and the number of 
tbose whose construction cost was either 
shared by the State Government and the 
Union Government or tbeic expenditure was 
entirely borne by. the State Government 
indicating the State-wise details in this 
regard; and 

(b) the programme of the Union Govern-
ment in regard to setting up of the low 
power television centres in hilly and backward 
areas? 

THE MINISTER OF STATE OP THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V. N. GADGIL) : 
(a) The cost of an the TV transmitters func-
tioning in the country bas been borne exclu-
sively by the Central Government. 

(b) The Government envisage to extend 
TV coverage to hilly and backward areas by 
tettinl up, in a pbased manner, adequate 
number of transmitters of various arades 
such as high power transmitters, low power 
transmitters and very low power transmitters .. 

[Engll,h] 

ASlistance to Madhya Pradesh uncler 
Rural Development Programmes 

*58S .. SHRI PRATAP BHANU 
SHARMA : Will the Minister of AGRI-
CULTURE be pleased to state : 

(a) whether assistance Jiven under the 
National Rural Employment Programme,. 
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Rural Landle.. Employment Guarantee 
Programme aDd Intearatcd Rural Develop';' 
ment PrOSramme to Madhya Pradesh bas 
been fouod to be insufficient to run the 
various Projects in tbo 4rouabt bit and bail 
storm affected areas; 

(b) if 80. what were tbe proposals oC 
Madhya Pradesh Government for tboac 
schemes for tbc ycar 1985-86; and 

(c) what are tbe proposals for tbe year 
1986-87 1· 

THE MINISTER. OF AGRICULTURE 
(S. BUTA SINGH): <a> and (b). NRBP. 
RLSGP and lRDP arc reaular plan schemes 
and Central assistance under these schemes 
is distributed amonlst States in accordance 
witb prescribed formulae in the guidelines 
of these programmes. Assi.~ance on this 
basis was liven in the case of Madhya 
Pradesb. Any assistance required in the con-
text of Natural calamities is liven separately 
as advance plan assistance under scarcity 
relief. 

(C) The provisional allocations proposed 
for the year 1986- 87 under tbe prosrammes 
referred to above are as under : 

NllEP 
RLEGP 
IRDP 

Amount (Rs. lakhs) 
(Centre Col Stale) 

3814.00 
4114.00 
5073.61 

In addition 1 at balf yearly inatalment of 
additive resources in the form of foodgrains 
amountins to 41480 M. TI. and 41480 
M. Ts. ba. been aiven under NREP and 
RLBOP respectively. The cost of these food· 
Irains is fully funded by the Central Govern-
ment. More food,raios will be liven Jator .s 
per actual performuce. 

CGDtraeti f. eoaltruetJon or Jaoatea 
at Roll.lI. 

·58'1. DR.. V. VENlCATBSH : Will the 
Mitrilter 01 URBAN DBVELOPMENT be 
pleued' to state : 

<a> whether a Jarse Dumber of contract. 
for construction of bousea at RobiDi were 
accepted in 1985 tbough earlier their rejec-
tion wa. recommended 00 the arounds of tho 
tenders not beiD, competitive aDd rates beiDl 
blab; 

(b) If 80,. the Dumber and total value of 
sucb contracts and the total' value of the 
rates in excess over the justified rates awarded 
for such contracts; and 

(c) the action Government propose to 
take alainst the persons responsible for 
awarding such contracts 1 

'THE MINISTER OF URBAN DEVE .. 
LOPMENT (SHltl ABDUL' OHAFOOR> : 
(a> No, Sir. 

(b) and (c). Do not arise. 

LlnklD& of problem tribal villaies 
with district beedquarter. 

• 589 SHRI RAM SWAROOP RAM: 
Will tbe Minister of AGRICULTURE be 
pleased to state whether Government have 
any proposal to link problem tribal villages 
with the district headquarters by providinl 
sufficient means of communication ? 

THE MINISTER Of AGRICULTURE 
(S. BUTA SJNGH): Road Construction 
Proarammes in tribal areas arc undertaken 
by State Governments under tbe Tribal Sub-
Plans as well as Minimum Needs Proaramme. 
Government of India bas been providinl 
some assistancc to the State Governments 
under a CentralJy SpoDsored Scheme with 
100 per cent arant- in-aid to tbe State 
Governments for development of roads io 
tribal areas on a selectivc basis. 

Stud, In Dairy Developmeat la DOII-
OperatiOD Flood di.trim or 

Mallarashtra 

*S90. DR. CHINTA MOHAN: Will 
the Minilter 01 AGRICUL TUR.B be pleased '0 state: 

(a) whetber a study by the Dairy Deve .. 
IOpmeDt Department in Maharaahtra reveals 
tbat milk productioo ill Don.-Ooeration Flood 
distrlctl is better in all respects u compare4 
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to Operation Flood districts, particular! y 
from the anile of investments and expendi .. 
ture required and ir 80. the results of com-
parative studies made in Maharashtra and 
Gujarat; 

(b) if so, wbe~her a similar study is 
beina or has been made in other States; 
and 

(c) if the results of such studies confirm 
the better results, whether Government pro .. 
pose to revamp the working of Indian Dairy 
Corporation:' National Dairy Development 
Board? 

THE MINISTER. OF AGRICULTURE 
(S. BUTA SINGH) : (a) Dairy Development 
Department in Maharashtra and the State 
Government of Gujarat have not under-
taken any such study in their respective 
States. 

(b) and (e). Do not arise. 

AuCtiOD of commercial land In 
Laxmi Nagar 

* 591. SHRI H. A. DORA: Will the 
Minister·of URBAN DEVELOPMENT be 
pleased to state : 

(a) whether the Delhi Development 
Authority auctioned commercial land in 
Laxmi Nasar District Centre, East Delhi in 
1983, including one to Standing Conference 
of Public Enterprises/Public Enterprises 
Services Association; 

(b) whether the money was paid by the 
Public Enterprises Services Association in 
1983 -198 4 and possession of land given 
to it; 

Cc) whether the Public Enterprises 
Services Association is not able to start 
construction despite submission of its bu Ildinl 
plans to DDA in April, 1983; and 

(d) the causes of delay OD the part of 
the DDA in conve)iog approval to buildina 
plans? 

THE MINISTER OF URBAN DEVE. 
LOPMENT (SHRI ABDUL GHAFOOR): 
(a) No plot of land in the Laxmi Napr 

District Centro was auctioned by DDA in 
the year 1983. However, a plot of land in 
the District Centre was allotted by DDA to 
the Standing Conference of P\lblic Bilter-
prises/Public Enterprises Services Association 
in 1983. 

(b) The allottees deposited a sum of 
Rs. 5,59,30,000.00 beina 2S per cent of 
premium. The possession of the plot was 
handed over on 1st March. 1985. 

(c) and (d). Although the Public Enter-
prises Services Association had submitted 
their building plans to DDA on 15.4.85, 
connected documents relating to ownership 
etc. were submitted by them at a later' 
stage. The plans could not be sanctioned 
by DDA 80 far as the implementation 
of the building proposal is subject to the 
approval of the overa)] plan of development 
of the District Centre, Laxmi Nagar by Delhi 
Urban Art Commission. The Delhi Urban 
Art CommIssion in their meeting beld on 
17th January, 1 986 has approved the com-
prehensive plaD subject to the working out of 
certain details. 

Allotment oC I. P. Stadium 

*592. DR. 'A. K. PATEL: Will the 
Minister of URBAN DEVELOPMENT be 
p leased to state : 

<a> the names of parties/individuals to 
whom the Indraprastha Stadium at Delhi was 
allotted durina the last three years and the 
current year alongwitb the rate of rent in 
each case; 

(b) wbether there was any concessional 
rate charged in any case; if so, the guide-
lines in tbis regard; and 

(c) whether there are some arrears in 
some cases stil) to be paid; if so, tbe names 
of parties and the amount involved in each 
case and the steps taken to realise tbe 
dues ? 

THE MINISTER OF URBAN DEVE-
LOPMENT (SHRI ABDUL GHAFOOIl) : 
(a) Tbe names of parties/iod.iv,iduall to 
whom the Stadium was allotted dlJrina tbe 
period in question are liven in St..,tomoot-I 
below. ' 
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(b) Concessional rate of the rent was 
cbar&ed in respect of the followina 3 oraa-
nisatioDs : 

(iii) . All India Momin Conference. 
The allotments have been made strictly as 
per rates gi ven in the terms and conditions 
of the allotment of Stadium. 

(i) Vilhave SiDdbi Samaj 

(U) Mointoriol and Implementation 
Committee Clo CODJI'eSS Ceoten.ry 
(198S) Celebration Committee 

(c) Names of parties, amount recoverable 
and steps taken to realisc the dues are liven 
in Statcment-ll below. 

Sl. 
No. 

1 

Name of the Party 

2 

Statement .. 1 

Pcriod of Allotment Rate of Rent 

3 4 
._ .. _--- - ~.-.. ------------------------

1. Mis Kala MaDdir Charit .. 
able Society, Cbawri Bazar 
Delhi. 

. 2. Mis Liona Club, VasaDt 
Vihar, Delhi. 

3. MIs Peerless Gen. Fin. '" 
Investment Co. 

4. M/s Saraswati Music 
Col lese. 

s. M/s llajendra Charitable 
Trust M/52 A, Can. Place 

. New Delhi-I. 

6. MIs Baskctball Fed. of 
India. 

7. MIs Delhi Wrestlina 
Association. 

8. MIs Forum of Youtb 
Social Welfare. 

9. MI. CriCket Board of 
India. 

10. MIl IDltitlatc of Bnainocrs• 

19.3.1983 (Half) 

20.3.1983 (Half) 

12.2.83 to 13.2.83 
(Half) 

20.2.83 (Full) 

7.3.83 (Half) 

22.6.1983 (Half) 

26.7.83 to 31.7.83 
(Half) 

. 13.8.1983 (Full) 

17.1. t '83 (Fun) 

t 7.9.83 to 18.9.83 
(Half) 

Rs.70,ooo/-

RI. 50,0001-

Rs. 1,02,600/-

RI. 1,32,800/-

Rs. 50,000/-

Rs. 14,250/-

RI. 1,28,000/-

Rs. 1,02,000/-

Rs. t ,22,200/-

lU. 64,200/. 
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1 2 3 4 

29. Delhi Badminton 26.2.S5 to '4.3.S5 Rs. 25,900/-
Association. (Half) 

30. Anoop Enterprises. 23.3.S5 (Full) Rs. 1,22,800/-

31. Lions Club. 2'S.4.S5 (Half) Rs. ~S,ooo/· 

32. MonitoriDI" Implementa- 6.S.85 (Half) R.s. 62,500/-
don Comt. C/o Congress 
Centenary (1985) Celebra-
tion Committee. 

33. Saraswati Music College. 12.5.85 (Half) RI. 50,000,-

34. Badminton Association of IS.9.85 to 22.9.85 Rs. 41,200/-
India. (Half) 

35. Delhi Olympic Association. 4.10.85 to 5.10.85 Rs. S, 775/-
(Half) 

36. P. Zonal Manager, L.I.C. 9.11.85 (Half) Rao 8,325}-

37. Chairman Games Conduct 1 9. 1 1. 85 to 23. J 1. 8 5 Rs. 25,900/-
Tech. Committee. (Half) 

38. Sports Authority of India. 14.11.85 to 18.11S5 Rs. 16,280/ .. 
(Half) 

39. Delhi VoUeybal Association 22.12.85 to 29.12.85 Rs. 29,600/-
of India. (Half) 

40. Elect. Trade & TcchnololY 15.12.85 (Half) Rs. 1 t 8S0/-
Development Corp. 

41. All India Momin 3.12.85 to 4.12.85 Rs. 1,14,000/· 
Conference. (HalO 

42. Chief Blectrole Officer. 17.12.85 (Full) Rs. 76,000/-

43. MIs Youth Affairs &. 1.2.86 to 2.2.86 Rs. 1,32,000/ .. 
Sports. (pull) 

44. Table Tennis Fed. of 4.2.86 to 10.2.86 Rs. 12,590/-
India. (HaJf) 

4S. Director GCIl. C.R.P.F. 21.2.86 to 24.2.86 RI. 14,800/. 
(Full) 

-'"-- -----,.--_ ... ,_ 



43 Wrltl~n Alllw',' APlllL 7, 1986 Written Answer, 44. 

Q a = 1 GIl - "0 g .8 "::: .... ' UJ u 
.....", GO -s - -~ '" as GIS 

(/) "0 -~ ~ ... -8 -- ! 
.! c:: J -tJ "> C't\ .. J ::» tf'\ 0\ . 
§ > 0 ~ \C ow , 

~ --GIl -< '-'" .... II C 
~ 

.... ctJ C't\ - :~ 0 t I I 
as Q --B -0 ..c N lin 

! .2 GIl V X 0 '0 u Q 0 a: ! 
V) 

V\ e :9 oS --1 "0 '0 ~ ~ -- . 
~ co :2 I I :z. -< ~ ... ." -- B Q .... 

:s c2 -.... 
.8 § I :E Q 0 0 ,.Q ! --... r;.. ~ .. ... 
~ = = 

Q < "; '~ ~ lin m '0 Q e ..c ~ ..... 00 = e 8 ... -- ....: ~ Q ~ 
.... .... 

< ~ 0 .... c\ GIS - Co 

• = ... 
'8 0 = :! <:) <:) Q 
J! ci c) ~ 0 

8 00 - 0 
tf'\ r-.. V\ 0 .. ... ~ 

\Q ... - - 0 
Q "'" N .. lin 

g ... ... t-- .. 
...... .... 00 lin 

~ ~ ~ 
c,j .; 
~ ~ 

... .... , ... 
I a 
J! '" .. f"'\ QC) 

O'J .§ 
00 0\ 
>: f"'I -- 'S QC) .. g c:) 

..._ 

&: 
..... ., ... - :2 • ci'I .. ..... .C2 0 ~ f"'I - -"0 0 fr) 0 10 

0 ... oc - tIfS ·c ,.c; GO -s d: ... " .C2 \Q QC) ... 
N - - lin 

.§ t' 
= ... a 0 .e . - ... ... c: v 
i .!J .= -! ... 8 J ~ ::I I .c a ... 
~ I .tt 

'0 < ~ I S J - en 

J 
N 

~ 
2 '- S - .c 

! ~ '0 U Q 
X ~ 

c • .8 U3 t: li J ~ I J 
~ -! .s J i - .lI! Q U t; Z > V 

~ ~ - . N - f'Ii ... 



45 CHAITRA 17 1908 lSAKA) Written dlUwttr, 46 

9 ... 'a ; G 

~ 
C'f'\ ...;, I 

.!2 '0 C"4 ~ >-.c= .. ~ 

0 ~ e -- Q. .... 0 ~ .... c= < ... 
~ 

cv G e z Ja ! 0 Q a .c Q ..c 0 .... 
~ G - • - u fI.1 \0 a ..... 
u· Co U fIl 

.... 0 00 

'" e u > U G iij - ..... ('t') 

j .... 0 en ..Q -- . 
\f) 0 c!:: B ~ 

..... 'I') 

8 'U ..... 
Co» ..... 
..c .8 ~ :a -a 

fI.) "; "0 f-t U 0 .-. 
~ CCf ~ = .... "0 J;Q 
«I ..d 2 ca -a CI ., ai -a R 0 :a Co» Q. ~ 

Co» ..c CIl fI.) Q. t' j> 
~ '- - -- en B as w 0 ~ \0 .... U ... rI"\ - Q. ... oS 0) "Ct' Q - ... .! ... - '" 0. 0 "0 ('t') -- I.) 

.E °i .~ ..... ..... 
~ Ja u tQ U - ..... 8 

0 <::> 
<:) <:) 

0 'I') 
\0 M 'V '" .. .. .... r---"'lIt N l""" 
en u; 
~ ~ 

V\ 
CO 

;; 
0 
Z 
.c -'I') 
N en 
0 00 - N 

..Cl -- r.: 0\ .... .... 

..ci i bD 

~ = V\ 0t: -.:::: 00 B c: 
t) - :::s N 

0 0 ..... 
:::t ...I C) r-: '0 ... 
§ :a ., -u @ c 

Q 0 u E e 0 -tJ «I 

" 0 & 0 II ] CI -
~ - 0 - gJ Os -c... ~ •• S .2 

Jtj .CI ca CJ 
. • .... "" '" 



47 APRIL 7, 1986 48 

(Tran.datlon] 

later 1m Relief to WorklDl Jouroallltl 

.S93. SHRI BALWANT SINGH 
RAMOOW ALIA : Will tbe Minister of 
LABOUR. be pleased to state : 

(a) whether the attention of Govern· 
lIlent bas been drawn to the 6ccision taken by 
the Indian Federation of Working Journalists 
to go on strike on not Betting int~rim relief; 

(b) if so, the details of demand of tbe 
federation and also of the di"fficulties beiDI 
faced in its fulfilment; 

(c) whether Government have taken any 
initiative in tbis matter; and 

(d) if so, the details uf initiative taken? 

THB MINISTER OF STATE OF TaB 
MINISTRY OF LABOUR : (SHRI P. A. 
SANGMA) : (a) to (d). the Indian Federa-
tioD of Working Journalist bad demanded in-
terim relief of Rs. 300/- p.m. for all the 
newspaper employees irrespective of existing 
pay scale in May. 198 S. Subsequently in ano-
ther representation received in August, 198 S, 
from the National Confederation of News-
papers and News Agency Employees Organi-
sations, of which IFWJ is a" constituent, 
demand has been made for an interim relief 
of RI. 400/- per month to be paid from 
1-1·1984. The Newspaper Employees ob-
served One day's strike on 2-4- 86 for early 
announcement of Interim relief. The question 
of interim rates of wales was referred to the 
Wage Boards for Wotkin. Journalists and 
Non-Journalist Newspaper Employees soon 
after tbeir constitution under tbe provisions 
of Workios loumalists and other Newspaper 
Emplo)ces (Conditions of Service) and Mis· 
cellaneous Provisions Act, 1955. Their 
recommendations are still awaited. The 
Government have already requested' the 
Chairman. Waae Boards to expedite their 
recommendatioDs. As soon as the recommen-
dations are received the same will be cODsi-
dered by the Government under Section 13A 
of the Act. 

[English] 

Delay 10 CoaStruetioD of V1Jayaoagar 
Steel Plaat 

*594. SHRI SURESH KURUP: Will tbe 
Minister of STEBL AND MINES be pleased 
to state : 

(a) whethcr the foundation stone of 
Vijayanagar Steel Plant was laid in the 
year 1973; 

(b) if so, the proaress made in the C\)O-
Itruction of the steel plant since then; 

(c) tbe reasons for delay in tbe con-
struction of the plant; and 

(d) when the plant is likely to be com-
pletcd? 

THE MINISTER OF STEEL AND 
MINES (SHRI K.C. PANT): (a) No, Sir, it 
was laid in October, 1971. 

(b) Certain preparatory/preliminary 
works su~h as land acquisition, topographical 
survey, geophysical investigations, soil investi-
gation etc. have been undertaken. 

(c) Delay in the construction of the 
plant is mainly due to overall constraints of 
resources. 

(d) The total plan provision in the 
Seventh Five Year Plan for new Steel Plants 
which includes the Vija),nagar etecl Plant is 
Rs. 10 crotes. With this allocation, it would 
not be possible to take substantive steps (or 
setting up the plant in the near future. 

Project Report on Reaulated 
Markets for Allam 

·S95. SHRI ATAUR RAHMAN: Will 
the Mioister of AGRICULTURE be pleased 
to state: 

(a) whether tbe Assam Slate Agricul-
tural MarketiDI Board bas prepared a project 
report on reaulated markets for Assam and 
submitted tbe nmo to bis Ministry for con-
sideration and for World Bank' assistance; 
and 
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(b) if so, when the proposal was 

received by the Union Government and the 
stage at which the proposal stands at 
preseot? 

THE MINISTER OF AGRICULTURE 
(S. BUT A SINGH): (a) and (b). The 
Directorate of Agriculture of the State 
Government of Assam have st:nt a copy' of 
project report titled "Regulated Markets 
Development Project on Assam" to this 
Ministry in December, 1985. However, 
neithel the State Government of Assam nor 
Assam State Agricultura\ Marketing Board 
have asked for World Bank assistance for 
implementing the Project. 

(Translallon] 

Adoption of Villages by Voluntury 
Organisations For Integrated 

Development In Bihar 

*596. SHRI KUNWAR RAM: Will the 
Minister of AGRICULTURE be pleased to 
state: 

(a) whether any scheme has been for· 
mulated for adoption of villages by voluntary 
orgallisalions for integrated development; 
and 

(b) if so, the names of voluntary organi-
sations in Bihar approved for this task ? 

THE MJNISTER OF AGRICULTURE 
(S. BUTA SINGH): (a) and (b). It is the 
accepted policy of Government to give all 
encouragement to voluntary organisations in 
implementation of 'proarammes of rural 
development and increasing agricultural pro· 
duetion. In Bihar. according to information 
available, voluntary agencies are running four 
Krishi Vigyan Kendras out of eight in that 
State. These Kendras are acting as focal 
points of promoting vo]untary action in agri .. 
culture and rural development. 

[Engli$h] 

Quality CODtrol 'n AlrJcuJture 
Implements 

5492. SaRI ANADI CHARAN DAS : 
Will the Minister of AGRICULTURB be 
pleased to state : 

(a) whether Government have esta-
blished some training centres/testing· institutes 
to make the quality control in aaricultural 
farm implements and machinery more 
effective; . 

(b) if so, the location of such jnstitutes 
and subjects of training imparted in different 
States during the last two years; and 

(c) whether Government propose to 
sanction such an institution for Orissa also, 
if so, the detail~ thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION (SHRI YOGENDRA 
M A.K WANA) : (a) to (c). Government of 
India have established three Farm Machinery 
Training and Testing Institutes one at Budni 
(Madhya Pradesh) in the Central Region, 
other at Hissar (Haryana) in the Northern 
Region and third at GarJadinne (Andhra 
Pradesh) in the Southern Region for impart-
ing on-the-job training in selection. operation 
and maintenance of agricultural machinery 
and testing of the same. During Seventh Five 
Year Plan two more such Institutes one in 
the Eastern Region and the other in the 
Western Region are proposed to be esta-
blished. 

Emigrants During ]985 

5493. SVED SHAHABUDDIN : WiJJ the 
Minister of LABOUR be pleased to state : 

(a) number of emigrants during t 985, 
categorised by States of destination; 

(b) brea k -up by professions; 

(c) break-up by Stale of oriain in lndia; 

(d) break-up by port of exit; 

(e) the total amouut collected a8 deposit 
from the recruiting agencies during the year, 
tbe amount refunded to them during the year 
and the final balance in the hands of the Pro .. 
tector General of Emigration as on 31st 
December, 1985; and 

(f) the income from these deposit. 
during the year? 
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THB MIN'ISTER. OF STATE OF THB 
MINISTR.Y OF LABOUR. (SHRI P. A. 
SANGMA> : (a) and (b),. tbe required !nfor. 
mation is liven in the Statements I and II 
aiven below. 

(c) and,,(d). This data is Dot beiDI maio-
tained. 

(e) Security in the form of Bank 
Guarantees wonb Ra. 1. S 9 crores has been 
deposited with the Protector General of Emi· 
Irants during 1915 and Bank Guarantees 
amountinl to Rs. 26 lakbs have been released 
durin. 198 5 • 

(t) As security is taken in tbe form of 
Bank Guarantee, the question of any income 
from it does Dot arise. 

Statement-I 

D.stinatlon .. WI,. Stal.ment 0/ Emigration 
Clearance Granted From Januarl-D,cem-
Nr,1985 

Name of Country Number of Workers 
- .. -.. -~------~~- -.-. 

Bahrain 11,246 

Iraq S.85S 

Jordan 159 
S. Arabia 68,938 
Libya 2,449 
Oman 37,806 

YAR/PDRY 2,090 

Qatar 5,214 
Kuwait 5,5J2 
U.A.E. 21,286 
Sinaapore 201 

Allcri. 503 

Otbers 1,776 

TOTAL: 1,63,035 

------

Statemeat.11 

Stamn."t Show'''' Pro/'"/on WIs_ 
Emigration C/«lIan" Given Durl", 1985. 

S. No. Name or Profession No. -o( worken , 

1. Carpenter lS.OS9 
2. Mason 15,227 
3. Labour S3,278 
4. Driver 8,763 
5. Tailor 4,791 
6. Mechanics 3,772, 
7. Technician 2,605 
8. Electrician 4,634 
9. Plumber 2,650 

10. Painter 2,678 
11. Steel Fixer 3,368 
12. Fitter 3,047 
13. Hospital Staff 1,205 
14. Operator 2,336 
1 s. COhk 3,269 
16. Welder 1,651 
t 7. Salesman 3,372 
18. Housemaid/Houseman 2,232 
19. Office Staff 2,168 
20. Engineers 537 
21. Foreman 420 
22. Otbers 25,973 

--__".,~---

TOTAL: 1,63,035 
-----

CL USA Oilseed. ProJeet 

5494 DR. T. KALPNA DEVI : Will the 
Minister of AGRICULTURE be pleased to 
state: 

<a) whether Government bave evaluated 
Cooperative Leque of United States of 
America'. oilseed project vis· ... vis its aims 
and taraet., year-wise. especially in respect of 
formation of IroWOl'l cooperatives payment 
of biaber prices to fanDers or ~uoer.tive 
returns to itl farmen; 
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(b) the comparative incentive prices 
paid by CL USA to its farmers and prices 
paid/received by non-membeR; 'aDd 

(c) whether productivity or CLUSA'a 
farmen bas improved and if 80, tbe details 
thereof (or different oilseeds ? 

THE MINISTBR OF STATE IN THE 
DEPARTMENT OF AGlUCULTURB AND 
COOPERATION (SHRI YOGBNDRA 
MAK W ANA) : <a> It is incorrect to call the 
National Dairy Development Board's 
(NDDB) project on oilseed. and veaetablc 
oil as CLUSA oilseed project. In fact Ibis 
project is beiDl implemented with assistance 
from Cooperative Leaauc of USA (CLUSA) 
and tbe Cooperative Union of Canada (CUC) 
A joint team cODsiltinl of Cooperative 

Gujrat . 1983-84 

Tamil Nldu 1984-85 

Andbra Pradesb 1983-84 

1984-85 

Mabaralbtra 1984-85 

Leaaue or USA (CLUSA)/UDited States 
AteDC)' for International Development/ 

, Government of India/National Dairy Deve-
lopment Board evaluated tbis project io 1983 
for itl aims and objectives. The broad 
recommendationl made by the team are liveD 
in tbe atatement I aiven below. A CaDadian 
review team allo visited the project areas 
recently and tbe recommondations of the team 
are a waited. 

(b) The farmers do Dot receive payment 
from CLUSA. The oilseeds gower. Coopera-
tive federation, tbe project implementiDl-
agency in the states, make payment to 
farmers. A comparison of market pricelof 
aroundnut with tbose at which purchaaes are 
made by tbe federations in different States is 
liveD below : 

(RI./MT) 

Market Price -4700 
Federation Price -5237 

Market Price -4400 
Feder.tion Price -4436 

Market Price -4300 
Federation Price -4347 

Market Price -3980 
Federation Price -4600 

Market Price -508S 
FederatioD Price -5250 

In cue of soy.beaD in Madhya Pradesh last year tbe averap market price wmt 
as low .8 RI. 2400/MT but the federation procured at RI. 26S0/MT. 

(c) tbe productivity of varioul oilseed 
crops in different States taken up for develop-
ment under NDDB's oilseeds and yep1able 
oil project ia liVeD in the statement 11. Tbis 
project is beiDa impJemtDtcd in a few &ejected 
diltricta in theae States. Otber schemes of 
Central/State Governmentl are allO beina 
implemented for· this purpose. Besides, the 
productivity or oilseed crops is also affected 
by •. Bumber of factors soeb as irriplion. 
d_1 and power auppJy~ weather conditions 
etc. 

The NDDB's project bas helped farmen 
to let more price for their oilseed produce by 
iotearatinl production, procurement, pro-
cessio, and marketing of oil seeds aDd puttina 
these functions into tbe hands of oilseed &ro-
wers own cooperative orlaniaatioos, It bas 
thul induced tbe farmers to invClt in tbe 
cultivation of oilseeds to act more ioeomo. It 
allO arran,. timely supply of inputs viz; teed, 
fertilizer and pesticides etc. for farmen. 
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Statement I 

The broad recommendations made by the 
joint team consisting of Cooperative League 
of USA(CLUSA)!United States! Agency for 
International Development/Government of 
India/National Dairy Development Board. 

1. Procedure for licensing of processing 
facilities may be streamlined. 

2. Centralised market analysis and 
forecasting functions may be deve-
Joped. 

3. The project stra tegy may be to 
stabilise year to year yield at a 
moderate level in rainfed areas 
rather tban trying to substantiaIIy 
increase annual yields. 

4. Society Secretaries should be given 
adequate training to perform their 
functions. 

S. Where it is necessary to staff agri-
cultural positions with non-agricul-
tural candidates, intensive and 
formal training in agricultural 
subjects should be arranged for 
tbem. 

6. There must be a firm commitment 
on the part of the State Government 

and the NOnB to place wet I 
qualified people in the upper level 
management positions of the federa· 
tions and to kce .. ., tbese people to 
their positions at least three to four 
years. 

7. State federations should be divided 
into geographical regions and the 
processing plants Managers should 
be given semi-autonomous jurisdi· 
ction within their area. 

8. The movement of raw material or 
finished products across regions 
should be decided at federation 
headquarters, 

9. Larger plants may be appropriate 
in irrigated areas where production J 

procurement and optimal capacity 
utilisation are more certain. 

10. The State Federations should gra-
dually reduce the use of NDDB 
procurement support and begin uti-
lising to the extent possIble the 
commercial vebicles for procure-
ment. 

11. Procurement be conducted round the 
. year. 

Statement II 

Productivity of various Oilseed CroP! in different States tak~n up for Development 
Under NDDB's Oilseeds and Vegetable Oil Project During the Last 6 Years. 

PRODUCTIVITY IN KO./HA. 

Crop/State 1979-80 1980-81 1981 .. 82 1982·83 1983 .. 84 1984-85 

1 

G,O""dltlll 
Oujrat 

Andbra Prad~lh 

Tamil Nadu' 

Orissa 

2 

889 

831 

1063 

703 

3 

774 

660 

862 

1340 

4 

996 

990 

,1222 

1352 

5 

638 

753 

936 

1317 

6 

842 

1031 

1027 

154S 

7 
'i' 

763 

781 

10B6 

1549 , , 
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1 2 3 

Mabarasbtra 760 733 
Karnataka 724 S81 
Soybean 

Madby~ Pradesh 579 770 
.Rape.seed .. Mustard 

Gujarat 459 461 

Orissa 272 447 

Under-Utilisation of Amount For Poverty 
Alleviation Programmes 

5495. PROF. MADHU DANDAVATE:' 
Win the Minister of AGRICULTURE be 
pleased to state: 

(a) whether it is a fact that despite 
adequate allocation for poverty alleviation 
programmes, the amount allotted for tbe 
p:ogrammes remain unutilised to a great 
extent; 

(b) if so, the reasons therefor; and 

(c) the steps taken to ensure proper 
implementation of poverty alleviation pro-
grammes? 

.. _-- ---------
4 5 6 7 

843 769 997 . 1036 
755 652 841 866 

765 614 752 799 

436 1232 1359 1225 

447 460 476 448 

mitted to be carrjed over to the next financial 
year so as to maintain continuity of the 
programmes. 

[TranJlation] 

Telecast of Films Exbibited in FIlDJ 
Festhal at Hyderabad 

5496. SHRI R.M. BHOYE: Will ,the 
Minister of INFORMATION AND BROAD-
CASTJNG ; be pleased to state: 

(a) whetber there is any proposal under 
consideration of Government to telecast those 
films which were exhibited in the recent 
Film Festival at Hyderabad; and 

(b) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF JNFORMATION AND 
BROADCASTJNO (SHRJ V N. GADGIL) 

(a) Yes, Sir, as per procedure, these films 
will be considered for telecast, 

(b) Does not arise. 

[English] 

T. V. Coverage ID Keral. 

5497. SHRI T. BASHEER: Will the 
Minister of INFORMATION AND BROAD .. 
CASTING bo pleased to state: 

THE MINISTER OF AGRICULTURE 
(S. BUT A SINGH) : (a) to (c). The three 
major poverty alleviation programmes bejn& 
implemented by this Department are Inte-
grated Rural Development Programme 
(lRDP), National Rural Employment Pro-
gramme (NREP) and Rural Landless Emplo-
ment Guarantee Programme lRLEGP). 
During the Sixth PJan period, there was no 
under-utilisation of funds allotted under the 
IRDP., Under NREP, tb~ utilis8tKm wa~ 
about 97.9% . of the funds allotted. RLEGP 
was introduced only, in Auaust, 1983 and 
under this programme the utilisation of funds 
during ,the Sixth Plan was 76.2 perceot. 
However, there was'i:a marked improvement 
in the utilisation of funds for RLEGP duriol 
tbe lalt year of the Plan wh~n it was 93.7 
percent of the funds allotted during tbat 
year. It may be added tbat under NR:E.f a~" . (a) the coverage or televisjoD in Kerala 
RLBQP •. 25 percent of tbe funds are per· based 00 population as it stand$ DOW; and 
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<b) tbe proposal for coverale durina the 
Seventh Five Year Plan ? 

THB MINISTER. OF STATB OF THB 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. GADGIL) : 
<a> TV coverage is at present available to 
about 77. S percent population of Kerala. 

(b), Establishment of 4 new low power 
( 1 00 w~ TV transmitters in Kerala bas been 
iDcluded in the VlI Plan. of Doordarsban. On 
implementation of tbese schemes, TV 
coveraso in tho State is expected to increase 
to about 8 S • 7 percent of its population. 

T. V. Commercial by SA IL 

5498. DR. B.L. SHAILESH: Will tbe 
Minister of STEEL AND MINES be pleased 
to state: 

(a> whether the Steel Authority of India 
Ltd. (SAIL) is ,oina in for TV commercial to 
market its latest products like stainless steel 
dinner sets and tableware; 

(b) if 50, the details thereof and expendi-
ture likely to be incurred on such advertise-
ment.; 

(c) whether tbe SAIL had en its own 
made any marketil1l survey. if 10, tbroup 
which aseney; and 

(d) the necessary inrrastructure built by 
SAIL fot the sale of its products not only in 
the cities but also all over the COUDtry ? 

THE MINISTBIt. OF STEEL AND 
MINBS (SHRI R.C. PANT): (a) and (b). 

Mineral 

the proposal for advertisement tbrouJb TV 
network for promotiDl tbe marketma of 
Stainless Steel dinner and other tableware 
manufactured out of Rolled Stainl_. 
Sheets/Coils of Salem Steel Plant i. under 
coDsideration of SAIL. The details are yet to 
be finalised. 

(c) the preliminary market survey was 
done internally. 

(d) No infra.tructure baa been addi-
tionally created b, SAIL for marketinl of 
Stainless Steel utensil. 

GSI Suney to Prakaaam Dllklet 

5499. SHRI C. SAMBU : Will the 
Minister of STEEL AND MINES be pleased 
to state: 

(8) wbether Geological Suruey of India 
bal! conducted surv~y operationl in Prak_sam 
district; 

(b) jf so, whether tbe survey bal revealed 
mineral deposits; and 

(c) if so, the details tbereof? 

THB MINISTER OF STATB IN THE 
DEPARTMENT OF MINES ~SHRIMATI 
R.AM DULARI SINHA): (a) to (c). Yes, 
Sir. Survey of minerals is a continous pro-
cess and Gcoloaicaf Survey of India and 
Directorate or Minins and Geolosy. Andbra 
Pradesb. have been conductiDa survey 
operations iD Prakasam district of Aodhra 
Pradesh since Jonl. A. _ result of the IUrvey. 
carried out 10 far, tbe fonowina mineral 
depoSit. have been estimatcd-

Reserves 

1. Lead Ore 0.3 million tonDeS (m.t.) with 2.69 percent lead. 

2. Malootitic . 173.21 m.t. with 30 to 40 percent iron. 
iron ore 

3. Silica sand 1.0 m.t. of Silicon-alloy arade only. 

4. Gypsum 1800 tODD •• 

5. Bacytes 1,15,439 tonnes of all If-des. 
6. Kyanite 32 miUJon' tonnea. : 

I 
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Settl.. up of T.V. Rei., Centre at 
Harlle, HIIII, Cblttoor District. 

5500. SHRt S. PALAKON,DIlAYUDU: 
Will the Minister of INFORMATION AND 
BROADCASTING be pleased to ltate : 

(a) whether there is any proposal with 
the Government to start aT. V. relay station 
at Harsley Hills in Cb.ittoor district of Andbra 
Pradesh: 

(b) whether the survey has been con .. 
ducted; and 

(c) if so, the probable date of settinl up 
of the T.V. relay centre 7 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING' (SHRI V.N. GADGIL) : 
(a) and (b). A scheme for replacement of the 
existina low power (100 w) TV Traosmitter 
at Tirupatti in Chittoor district by a High 
Power (10 KW) TV Transmitter bas been 
included in the VII Plan of Doordarshan. A 
suitable site for locating the proposed trans-
mitter has not yet been identified. 

(c) The normal lead, time for settin, up 
a Higb Power TV transmitter is 3-4 years. 
Subject to actual year-wise availability of 
resources. it is expected tbat the proposed 
transmitter would be commissioned towards 
tbe end of the VII Plln period. 

Veriflcatioa of membersblp of uoloo. 
I. Bbakln· Deas Management Board 

S501. PROF. NARAIN CHAND 
PAR ASHAR : Will the Minister of LABOUR 
be pleased to refer to the reply liven to Un-
starred Question No. 2061 on 5 AUlust, 
198 S reaardinl I'CCOlnition of Bhakra Mazdur 
Sangb and state : 

(a> whether the preliminary particulars 
preparatory to the conduct of verification of 
memborship of unions operating in the 
Bhakra-Beas Maeaaemont Board bave .been 
coUccted aud examined; 

(b) whether conduct of verification baa 
been undertaken and if 50, tbe fiDdiop 
tbereof; and 

(c) if not, the reasons for t~e deJay and 
tbo likely date by which tbe verification 
would be conducted and DCCOIsary deeiaioD 
taken in tbis reaard ? 

THE MINISTER. OF SrATB Of THE 
MINISTRY OF LABOUR (SHRI P. A. 
SANOMA): <a) to (c). The Chiof Labour 
Commissioner (Central) bas been asked to 
undertake verification of membership of 
unioos operating in tbe Bhakra Beas Mtmqe-
ment Board and complete the same ex-
peditiousJy. 

Settiog up of Labour Commlssloa at 
Port Blair 

5S32. SHRt MANORANJAN BHAKTA: 
Will the Minister of LABOUR be pleased to 
state : 

(a) whether Gov~rnment are aware that 
a number of Central Government organisa-
tions are engaged ,in work in the UnioD 
Territory of Andaman and Nicobar Islands, 
particularly in construction work: 

(b) if so, whether an office of the Labour 
Commissioner (Central) is proposed to be 
opened at Port Blair; and 

(c) if not, the roasons therer or ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHRI P. A. 
SANGMA) : (a) to (c). A component Officer 
of tbe Chief Labour Commissioner (Central)'s 
organisation is already based at Port Blair. 

AllocatloD of fund. for medical 
.sslstaace to beedl workers 

5503. SHRI MULLAPPALLY RAMA-
CHANDRAN : Will tbe Minister of 
LABOUR be pleased to state : 

(a) tbe details of the provisioDs made 
funds allocated for the benefit of beedi 
workers suft"crin. from tuberculosis or other 
chronic diaC8CJes: 

(b) if not, whether Government would 
consider extendinl some special medical aid 
to beedi workers: and 

(c) jf so, the allocation of fund. for the 
welfare of the beedi worken duriog tbe 7th 
pian period ? 
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THE MINISTER OF STATE OF THE 
MINISTRY OF. L~BOUR (SHRI P. A. 
SANGMA) : (a) and (b). No separate funds 
are allocated for tuberculosis and other chronic 
diseases. Expenditure on treatment of such 
diseases is met from the budget provisions 
made under the bead "Health". Prototype 
Schemes for reservation of beds in T .B. hospi-
tals, domiciliary treatment of T. B. patients 
and reimbursemcat of actual cost of treatment 
of cancer patients have been adopted. 

(c) Expenditure on various welfare mea-
sures for· Beedi workers is met from non-
plan funds. 

Introduction of colour proarammes 
on Cuttack T.V. Centre 

5504. SHRI CHINTAMANI lENA: 
Will the Minister of INFQRMATION AND 
DROA DCASTING be pleased to state: 

(a) whether only Black and White pro-
grammes are being rclayed from Cuttack; 

(b) whether the equipment have also be-
come very old; and 

(c) if so, the steps taken to replace the 
old equipments and also to introduce colour 
programmes on Cuttack T.V. Centre ? 

THB MINlSTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRJ V. N. GADGIL) : 
(a) No, Sir. 

(b) and (c). Whereas the 10 KW. TV 
transmitter at Cuttak was commissioned in 
service hardly a year back, part-replacement 
of the old equipment in the Programme Pro .. 
duction Centre at Cuttack is a scheme ill-
eluded in the VII Plan of Doordarshan. 

Low power T. V. transmitter for 
Veraval in Gujarat 

ssos. SHRI MOHANBHAI PATEL: 
Will the Minister of INFORMATION AND 
BROADCASTING be pleased to state : 

<a> wbether a low power T. V. Transmitter 
f or VeravaJ in GuJarat lias been sanctioned; 

(b) if so, by when it will be established 
and start functioning; 

(c) the details of the area likely to, be 
covered by it; and 

(d) tbe details of places in Gujarat where 
low power transmitter& are likely to be· 
established during the Seventh Five Year 
Plan? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V. N. GADGIL): 
(a) and ~b). EstabJishment of a low power 
(lOOW) TV transmitter at VeravaJ has been 
included in the VJI plan of Doordarshan. 
Implementation of this scheme WQuld, how-
ever, depend on yearwise allocation of re-
sources. 

(c) When commissioned, the service 
range of the proposed low power (tOOW) 
TV transmitter at Veraval is expected to be 
about 25 kms. 

(d) <Establishment of seven additional 
low power (1 OOW) TV transmitters, one each 
at Palanpur, Surendranaga r, lunagadb. 
Amrcli, Valsad, Ahwa and Godhra, bas been 
included in the VII Plan of Doordarsbao. 
Besides, a low power TV transmitter is under 
implementation at Bhuj as an ongoing VI 
plan seheme. 

Station Directors for Doordarshan 
Kendras 

5506. SHRI NARAYAN CHOUBEY : 
Will the Minister of INFORMA TJON AND 
BROADCASTING be pleased to state : 

(a) whether some of the Doordarshan 
Keodras are not provided with Station 
Directors; if so, the details and reasons 
thereof; 

(b) who is looking after such Kendras in 
the absence of Station Directors; and 

(c) by when these Kendras are expected 
to be provided with eligible oftkials ? 

THE MINISTER OF STATE OF 
THE MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V. N. OADGIL): 
(a) No Sir; Station Directors either in 
the arade Rs. 1500-2000 or in the arade 
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RI. 1100-1600 hevc been poSted at aU tho 
Kendra •• 

(b) Doe. not arisc. 

(c) Vaccaocies against sanctioned pottl 
in the scale Rs. IS00-2000 will be filled as 
soon as officers empanclled by Departmental 
Promotion Comolittee ate available. 

Ext.llon of EPF Act to bank, 

5507. SHRI BASUDEB ACHARIA: 
Will tbe Minister of LABOUR be pleased to 
state: 

(8) whether tbo Employees Provident 
Fund and Miscellaneous Provisions Act, 19S2 
has not been extended to the entire bankiog 
industry but restricted only to banks dojos 
business in one State or Union Territory; 

(b) whether it is a fact that the above 
anomaly has encouraged bank managements 
to obtain stay orders against the said Act to 
avoid 'expenditure'; 

(c) whether Government have any pro .. 
posal to remove this discrimination and 
anomaly through appropriate legislation so 
as to make the said Act applicable to the 
entire banking industry regardless of a bank 
having branches outside one State or Union 
Territory; and 

(d) if so, the details of the proposal? 

THE MINISTER OF STATE OF THB 
MINISTRY OF LABOVR (SHRI P. A. 
SANGMA) : <a) Yes, Sir. 

(b) Some banks, which were initially 
covered under the EPF Act, as banks doing 
business in one State or Union Territory, 
have subsequently opened branches outside 
the State and bave cballenged the applica-
bility or the 'EPF Act. In one case; the 
Bombay Higb Court bas held that the EPF 
Act has ceased to be ap.plicable, after openina 
of branch outside the State. In anotber case, 
one Bank is reported to have obtained a 
stay order aaainst tbo application of the 
EPF Act. 

(c) and (d). The matter is under con-
sideration. 

lack of .... Jea.loo III tee...., 
Trail., , 

5508. SHlU D. N. REDDY: Will the 
Minister of AGRICULTURE be pleuod to 
atate: 

(a) wbether results of research and deve-
lopment, specially of leAR, are not reachina 
the farmers despite aD efficient infrastructure 
available in ICAR for transfer of tcchnololY J 

like the prestigious and innovative Jab to 
land proaramme; and 

(b) whether this is largely due to want 
of meaningful and worth wbile results of 
research suitable for communication 81 is 
tbe case with Punjab Agricultural UnjversitJ 
etc .. ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION (SHRI YOGENDRA 
MAKWANA): <a) No, Sir. The Extension 
Education projects of the leAR arc devoted 
to demonstratin g and training the fanners as 
well as tbe extension worken in the latest 
agricultural technologies at tbe first .. line 
level. The extension machinery of tbe State 
Departments of Agriculture disseminate such 
agricultural technologies to all tbe farming 
communities. 

(b) Does not arise. 

[Translation] 

Allotment of plots In Paschim Villar 

5509. SHRI AMARSINH RATHAWA: 
Will the Minister of URBAN DEVELOP-
MENT be pleased to state: 

(a) whether it is a fact that 60-10 plots 
in Block-A .. 4~ Pascbim Vihar, New Delhi 
have not been allotted so far; 

(b) if not., the time by which these will 
be allotted; 

(c) whether many Jbugais have come up 
in these vacant plots; 

(d) if 10. whether DDA propose to re-
move these Jbuggis; and 

(e) if not, the reuons therefor? 
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THB MINISTER OF STATE IN THB 
MINISTRY OF URBAN DBVELOPMENT 
(SHRI DALBIR. SINGH): (a) No, Sir. 
Only S .plots out of the pl.ots pJaced at tbe 
disposal of DDA are Jyinl vacant for allot-
ment in Block-A .. 4, Paschim Vihar Resi-
dential Scheme. 

(b) These plots will be disposed of by 
DDA either by way of alternative allotments 
to the persons from whom land bas been 
acquired by Delhi Administration for DDA 
or auction as and when the proaramme is 
finalised. 

(c) 6 Jbuais aro existing in Plot No. 10, 
Block-A-4, Paschim Vibar. Other 4 vacant 

. plots are free of encroachment. 

(d) Yes, Sir. 

(e) Docs not arise .. 

(English] 

Malnutrition amongst Fishermen 

5510. SHRI MAN"e REDDY: Will 
the Minister of AGRICULTURE be pleased 
to state: 

(a) whether there is high malnutrition 
amongst fisherfotk as per Food and Agri-
culture Organisation study of six fishing co-
mmunities in Andhra Pradesh, Tamil Nadu 
and Orissa; and 

(b) if so, the details of the findings and 
concreate steps proposed in the matter? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION (SHRI YOGENDRA 
MAKWA'NA): ta) and (b)' The l'epCJrt on 
the nutrition survey, conducted by the Bay 
of Bengal Programme of the Food and Aari-
culture Organisation (FAO) in six fishing 
villages (two each in Tamil Nadu, Andhra 
Pradesh and Orissa) covering a total popula .. 
tion of 448 children, has not yet be~n 
finalised. 

Pisciculture Development in 
Seventh Plan 

5511. SH·RIMATI JAYANTI 
PATNAIK : Will the Minister of AOlll .. 
CUL TURS be pleased to state : 

<a> wbether Government bive taken 
steps to boost pisciculture durins the Seventh 
Five Year Plan: 

(b) jf so, the amount earmarked there-
for; and 

(c) the details of aJlocation made to 
different States for pisciculture development 
during Seventh Five Year Plan? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION (SHRI YOGENDRA 
MAKWANA) : (8) Yes, Sir. 

(b) The amount earmarked towards 
Government of India's sbare for the four 
Centrally Sponsored Schemes to boost pisci .. 
culture during VII Five Year Plan is as 
follows: 

(i) Development of 
Aquaculture 

(ii) InfrastructuraJ 
Development for 

lakhs 
Rs. 1500.00 

Fish Seed Production Rs. 600.00 

(iii) Development of 
Reservoir Fisheries Rs. 400.00 

(iv) Development of 
Derelict water bodies 
and utilisation of 
organic wastes for 
Aquaculture Rs. 165.00 

(c) No specific State-wise allocationl 
for implementation of the above mentioned 
schemes have been made. However, the 
scheme'_wise fund release has been tied-up 
with specific demands by the States from 
time to time based on realistic proposals 
and physical progre5s achieved under each 
of the Schemes. The release of funds to the 
States/U.Ts are made within the pattern of 
assistance spelt out for the schemes. 

Hunger Strike Notice by EPF 
Employees Federation 

5512. SHRI HARIHAR. SOREN : Will 
the Minister of LABOUR. be pleased to 
state: 
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(a) whether Government have received 
a notice fOt indefinite relay hunger striko 
from April 7 t 1986 at Sbram Shakti Dbavan 
by the office bearers of the All India Emp-
loyees Provident Fund StatT Federation, 
Bansa1ore; and 

(b) if so, tbe details thereof and steps 
taken by Government to avoid the strike ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHR! P. A. 
SANOMA) (a> and (b). Notice has been 
received from the All India Employee's 
Provident Fund Staff Federation, BaDgalore, 
which is an . unrecognised federation. Some 
of the issues raised by them have also been 
raised by tbe recognised federation and are 
being looked into for appropriate action. 

[Translation] 

Develepment of Mines in Rajasthan 

5513. SHRI BANWARI LAL 
BAIR W A: W ill the Minister of STEEL 
AND MINES be pleased to state: 

(a) the possibilities of development of 
mines in the Rajasthan and the number of 
times surveys have been conducted in this 
regard; 

(b) whether it is a fact that there is need 
for rapid development of mines there in order 
to remove unemployment among the youth; 
and 

(c) the schemes of Government in this 
regard ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF MINES (SHRIMATI 
RAMDULARI SINHA) : (a) to (c). Surveys 
are being regularly and continuously carried out 
for the location of minerals by the Geological 
Survey of India. As a result of these ·surveys 
duting the last two decades several minerals 
deposits have been Jocated in Rajasthan. 
Tbe Public Sector and Private Sector bave 
been engaged in Ute development of these 
deposits as a result of which employment in 
tbe mines of Rajasthan bas been incrc88ins. 

[Eng/Ish] 

Alr'cultural development In remote 
and backward areas and esport of 

agricultural products 

S SIS. DR. G. S. RAJHANS: Will 
the Minister of AGRICULTURE be plea*,d 
to state: 

(a) the efforts made by Government to 
accelerate agricultural development especially 
in remote and backward resions in the 
country; 

(b) whether there are any proposals 
under consideration of Government for 
improving the export of agricultural com-
modities during the year 1986-87; and 

(c) jf so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF' AGRICULTURE AND 
COOPERATION (SHRI YOGENDRA 
MAKWANA): (a) The Government 
making concerted efforts to accelerate agris 
cultural development in the country incJui-
ing remote and backwald regions tbroud .. 
the implementation of various agriculturgb 
development programmes. A massive proal 
gramme of Assistance to Small and Margina-J 
Farmers for increasing agricultural produc-
tion is in operation in all blocks of tbe 
country including backward and remote 
areas. A Special Rice Production Pro .. 
gramme has been initiated in tbe eastern 
States to improve productivity in these areas. 
A Central Sector Scheme of Maize Demons-
trations in Backward/Tribal Areas is also 
being implemented for the benefit of Sche-
duled Caste/Scheduled Tribe farmers in 
backward/tribal areas. Further, the problems 
of fanners in dryJand farming areas are 
being given high priority during the Seventh 
Five Year Plan through a National DryJand 
Farmjng Project. 

(b) to (c). The Government has been 
considering and taking a Dumber of steps 
from time to time for increasing agricultural 
exports. These include formula tion of long· 
t~rOl export policy; identification of export 
potential items; creation of awareness of the 
export possibilities and provision of possiblo 
facilities; support to export development and 
marketiol aDd. conformity of quality/stan .. 
dards etc. 



72 71 Wrltt.~r' APRIL 1, 19M . , 

oepletloa of National Flal on T. V. 
before De. J. Hlattl 

sst 6. SHIll D. B. PATIL: Win the 
Minister of INFORMATION AND BROAD-
CASTING be pl~d to state: 

<a> whether it is a fact that National 
Sal is depicted on T. V. before the news in 
Hmdi are broadcast; 

(b) whether it is also a fact that the 
ftal so depicted is not in accordance with 
the specifications prescribed for preparina 
National ttaa; 

( c) whether it is a fact tb. t even though 
this fact was brought to tbe notice of the 
Ministry, no corrective steps have been 

. taken so far; aDd 

(d) if so. the reuons therefor ? 

THB MINISTER OF STATE OP THB 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. OADGIL) : 
(a) to (4). The Nationl Proaramme of 
Doordarsban which incorporates one news 
bulletin each in Hindi and E~81isb, (1)CDS 
with a 1080 cOl'lslstins of a conage of images 
representina different J)lrts of the country, 
symbolisinl tbe etement of unity in diversity. 
The ima,es then tneIP into a sin.le outline 
mal) of India be,rina, S'YU'bolieaUy t the 
three colours of the natiOftal ftal as well al 
the Ashok Chakra. The matter relatina to 
the diameter of tbe A,bok Cbakra sbowu 
In the outline map bas •• ready been taken 
U1) by Doordarsban with tbe Nationa' Insti .. 
tute or Design, Ahmedabad with wbose belp 
the orilina} logo had been developed. 

[Translallon} 

Protectioa or producers and COBS amer. 
from exploitation of MJddJe-mea 

SSt 7. SHRI KALI PRASAD PANDEY; 
Will the Minister of AGR.ICULTURE be 
pleased to atate whether the quality control is 
ensured. merely by putuns 'Aamark' labols Oft 
consumer aoods and if Dot the details of actioa 

cakta by tile GoWl'bment duriaa the period 
ftom Janua.." 1985 to Januat)', 1986 to 
exwee the quality control on .lriculturaJ 
commodities ? 

THB MINISTBR. OF AGIUCULTU1lB 
(S. BUTA SINGH): No, Sir. The Aaricul· 
,tural Produce (Gradinc and MarkiDI) Act, 
1937 empowers the Directorate of Market .. 
ing and Inspection of tbis Department to Jay 
down tbe arade lpeciftcationl for difFmnt 
aaricultura) commodities. So far 100 Grad-
ina and Markio, Rulos have been notifted. 
covering 142 agricultural and allied commo-
dities. Under the Act only the producers 
bavin, apr-ropriato equipment., laboratory 
facilities. hYlieDic aradina premises. trained 
personnel are a utborised to ,rade produce 
under Aamark. To award Agmark to any 
produce, a representative sampJe is taken 
from the homogenous lot for analysis and 
various tests. On the basis of these tests, 
appropriate agmark grade is given to tbe 
produce, wbich is then packed in container. 
and sealed under proper agmark labels. 
Continuous supervision is exercised by the 
inspectorate std. 

[English} 

Reeoutltatloa of CO.Mlsston for 
AgrlcaICar.) Com and Prices' 

5518. SHR} BE ZAWADA PAPI 
REDDY: Will tbe Minister of AGRICUL-
TURE be pleased to state: 

(a) whetber there is any proposal with 
Government to give representation to Andhra 
Pradesb in the Commission for Aaricultural 
Costs and Prices; 

(b) if 10, whether Government havo 
received any panel or names consisting of 
three members from Government of Andbra 
Pradesh·to be ioctucSed on the CornmilSioo; 
and 

(c) if 80. the action taken '" Govern'· 
meat and tbe reaSOD' rot the <klay ? 

THE MINlSTEl\ OF STATE IN THE 
DEPARTMENTOP 'AGRICULTUR.B AND 
COOPERATION (SHIU YOGBNDRA' 
MAKWANA): (8) to (c). Government or 
India u¥e received I'Cpn:aoDtatioas from 
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tom. St~. OovenurieDta/Ortaoiaatioos! 
Individualt for aiviDI representatiolls OD tbe 
Commilsioll ·for Aaricultural Costl and 
Prices. Government of ADdbra Pradesh 
have also submitted a panel of 3 D8Il'lCS for 
this purpose. 

Proposal (or fCCODStitUtion aDd expanlioD 
01 tbe Commit.ion is under active considera-
tion. Tbe name. suaested by the Govern-
ment of Andhra Pradesb will also be coD,I-
de red at the time of finalisiDI appointments 
of non·ofticiaJ memben to the reconstituted 
Commission. 

Ad,.o.-eau to ... paper. Ja 
G.jarat 

5S19. SHRIMATI PATEL RAMABBN 
IlAMJIBHAl MAVANI : Will tbe Minister 
of INfORMATION AND BROADCAST-
ING be pleased to state : 

(a) whetber the advertisementJ to IOUle 
dailies, weeklie8, forto;,htlies journals etc. 
ol Gujarat have been stopped and or djs· 
continued durioa the last five yean; 

(b) if so, the reasons thereof; 

(c) the names and places of publication 
of sucb papers; 

(d) the anames and places of publication 
of sucb new newspapers, journals etc. to 
which advertisements bave been tltarted to 
be given d.urina the aboye period; 

(e) whether Government have received. 
complaints during the above period that 
some such papers have bogus circulation 
figures and art also indul&ing in malpractice 
in newsprint Quotas etc.: and 

(f) if so. the details of such complaints 
and tbe action taken in the matter with out-
come thereof ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI VII N. GADGIL): 
<8> to (c). A lilt of newspapers/periodical. 
from Gujarat irac1udq their placo of pubH· 
Qtion ",Web were dileOQ&fI:wed lor tbe pur ... 
pose of ·rcIeuo ·of OGvemmoot adva1ilO-

meDts tbroush the Directorate of Adverd.iD8 
and Visual Pub) icity durin. the period 
1.1.1981 to 1.1.1986 Is liveD in the State-
ment-I liven below. Their ute for rele.se 
of advertisements bad to be discontioutd as 
tbeso newspapers/periodh:als either ceased 
publication or did not cooform to tbe policy 
auidelines laid down for release of Govern .. 
ment advmisements. The use of the Vado-
dara Samacbar, UpvaD, Janjyot. NaVl8Dlkar 
and Strcc Jeevan has since beeD resumed 
durio, the year 1985-86 for the purpose. 

(d) The names aDd place of pubUcat;oD 
of newspaper/periodicals of Gujarat to wbich 
advertisements have been aiven durin. the 
period 1.1.1981 to 1.1.1986 are liven io 
the ,Statement-II below. The use of Praja 
Samachar and Banaswari bu aince beon 
discontinued durins 1985-86. 

(e) No, Sir. 

(f) Does not arise. 

State.eat.) 
-----------------

81. No. Name of newspapers/ Place of publi-
periodicals cation 

1 2 3 

*1. Vadodara Samachar Vadodara 

2. Lokmanya Rajkot 

3. Paldandi Bhavnagar 

4. Kheda Vartainan Kbeda 

S. Samay' Surcndranaaar 

6. Nutan Gujarat Ahmedabad 

7. AgeKadam Petlad 
*8. Upvan Baroach 

*9. Janjyot ldar 

*10. Navsanskar Kbambat 
11. Flash Ahmedabad 

12. Niranjao Rajkot 

13. Navchetan Ahmedabad 

14. Aya Discst . Ahmedabad 

IS. Af.PIa Baroda 
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1 2 3 

16. Vidyut Jyoti Rajkot 

17. Kutch Rachna Ahmedabad 

1 8. Krisbi V isyan Rajkot 

* 1 9. Stree Jeevan Ahmedabad 

20. Western Times Ahmedabad 

21. Sunday Standard Ahmedabad 

• Use of these publications was resumed 
during 1985-86. 

Statement-II 

81. No. Name of the news-
papers I periodicals 

Gujat'ali: 

1. Sevak 

2. Swarajya 

3. Panchmahal Vartaman 

4. Matrichaya 

S. Saikshanik Praaati 
Samacbar 

6. Janyug 
, 7. Lok Bhoomi 

8. Taratam 

9. Prerana Patrika 

*10. Praja Samachar 

* 11. Banaswari 

12. Rangtarang 

13. Dbaram Sandesb 
14. Niranjan 

15. J yotish deep 

16. Sakhi 

Sindh/: 
17 Hindu 
18. lbulelal 

19. Cbeticband 

Place of publi-
cation 

Ahmedabad 

Palanpur 

Godara 

Deesa 

Rajkot 
Rajl(ot 

Barasad 

Jamnagar 

Sevasy 

VaJsad 

PaIampur 

Ahmedabad 

Ahmedabad 
Rajkot 

Ahmedabad 

Ahmedabad 

Ahmedabad 
Ahmedabad 

Nadiad 

The use of these publications was 
subsequently discontinued during the 
year 1985 -86. 

, Sapport/lDlalmum prlee of foodgralDI 

5520. SHRl V. TULSlRAM: Will tb~ 
Minister of AGRICULTUR.B be pleased to 
state: 

(a) whether it is a fact that tbere is not 
a happy refponsc from the farmers in the 
country over the recent announcement of 
increase in the prices of foodS rains by 
Government; 

(b) if 80, the react jon in tbe country; 
and 

(c) wheather keeping in view the resent-
ment of the farmers, Government are con· 
sidering to increase the support/minimum 
price of foodgrains and reduce the price of 
fertili~ers to prevent the farm,ers in wheat 
and other crops growing areas to shift to 
some other commercial crops ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION tSHRI YOGENDkA 
MAK WANA) : (a) and (b). Generally there 
is no unhappy response from the farmers in 
the country over the recent announcement of 
inc~ase in the procurement/support prices of 
foodgrains. 

(c) No, Sir. 

[Trans fat ion] 

Rehabilitation of weaker cooperatl'e 
banks 

5521. SHRI DILEEP SINGH BHURIA : 
Will the Minister of AGRICULTURE be 
pleased to sta te : 

(a) whether the scheme to rehabilitate 
financially weak cooperative Central Banks 
was implemented by Central Government 
during 1972·73 to 1979-80; 

(b) whether this scheme was being imple-
mented in tbe interest of the membtrs of 
credit societies associated with financially 
weak banks; 

(c) whether grants have not been given 
, to financially weak banks for tbeir rehabilita-
tion which affected the credit limit of the' 
banks and consequently there is decline in 
capacity of advancing production loans to' 
farmer members; and 
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(d) w~tber Union Government p'ropose 
to take a decisioo"immediately to ro .. introduce 
the said scheme so that farmer member. are 
not deprived of 10ao facility ? 

THE MINISTER OF STATB IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION (SHRI YOGENDRA 
MAKWANA) : (a) Yes, Sir. A Central 
Sector, Plan Scheme for Reifabilitation of 
selected weak Central Cooperative Banks in 
the country was in operation durina the 
period from 1972-73 to 1979-80. 

(b) and (c). Under the Scheme, the weak 
Central Cooperative Hanks, whose bad and 
doubtful debts, accumulated losses and other 
overdues over tbe preceding 3 years together, 
exceeded SO percent of their owned funds 
and whose un-eroded owned funds were less 
than Rs. 2S lath were given assistance for 
writing off tbe irrecoverable dues of Primary 
Agricultural Credit Societies, outstanding 
against the small and marginal farmers. 

The District Cooperative Banks, identi-
fied as weak in various States, were assisted 
under the scheme with central assistaQce of 
Rs. 876 lakb (with an equ&l amount of 
assistance from the concerned State Govern-
ments.) 

Consequent on the assistance rendered 
under the scheme thtre is no decline in over-
all grant of production loans to the farmer-
members. 

(d) There is at present no proposal to 
re-introduce the said scheme. 

Production and' import of fertilizer. 

5522. SHRI DAL CHANDER JAIN 
Will the Minister of AGRICULTU.RE be 
pleased to state: 

(a) the total quantity of fertilizers pro-
duced in tbe country and the quantity of 
fertilizers likely to be jmported during tbe 
current )'ear; 

(b) the number of licences issued during 
tbe carrent year a)ongwith the quantity of 
fertilizers to be imported; and 

(c) the Dumber of. licences likely to be 
issued toaether with the reasons for de Jay in 

this fCgard· and the time by which these 
licences will be issued. 

THB MINISTER Of AGRICULTURE 
(S. BUTA SINGH): (8) and (b). During 
1985 .. 86 the total quantity of fertilizers pro-
duced in tbe county in terms of nutrients is 
a. under-

LaIc" To"".s o/nutrlents (Approx.) 

Nitrogenous 

Phosphatic 

43.2 

14.4 

57.6 

Durin. 1985-86, the total volume of 
import of fertilizers would be about 34 lakh 
tonnes of nutrients. 

During 1985-86 two Industrial Licences 
and two Letters of Intent for setting up of 
large size gas based nitrogenous fertilizer 
plants were issued. In addition, 1 t Letters 
of Intcnt and 4 Industrial Licences for setting 
up of standard size Single Super Phosphate 
(SSP) plants were issued. One Letter of 
Intent for production of nitrophosphate and 
calcium ammonium nitrate was also issued. 

(c) The number of licences likely to be 
issued will depend mainly upon tbe gap bet-
ween available indigenous production and 
anticipated demand. Industrial Licences are 
issued after following a procedure of consul-
tation with the concerned Departments and 
after obtaining clearence from the environ-
mental angle. 

[English] 
Prevention of landslides 

5523. DR. K. G. ADIYODI : Will the 
Minister of AGRICULTURE be pleased 
to state: 

(a) whether due to anDual dist~rbances 

of top soil by encroachers in steep bills, 
landslides are very common every year; and 

(b) if so, the steps taken to prevent 
landslides? 

THE MINISTER OF STA TB IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION (SHRI YOGENDRA 
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MAKWANA) : <a> and (b). Government art 
aware of the laad dqradatioll problem. in 
steep bUI, slopes. For ensudna stabilisation 
of the land mus, a number of ptoarammes 
were lauaohod siDee the Pirat Five Year 
Plan. Tbae lot enlaraed and diversified iil 
tbe luccessive Plan porioda. As a atrateaY , 
the programmes are formulated aDd imple-
mented on the basii of intearated watershed 
manapmcnt pl.ftS combining conservation 
,trately witb socioeconomic objectives. The 
programmes which have 'speci&l tbrust io the 
hjlly areas arc as follows: 

1. Soil conservation in the catchments of 
river valley projects. 

2. Integrated watershed manasement in 
tho catchments of 1100<1 prone rivers. 

3. Control of shifting cultivation. 

4. Hill area development schemes. 

S. Soil, we ter and tree conservation in 
tbe Himalayas. 

6. Sociel forestry including rural fuel-
wood plantations. 

eoatidermg the incidence of landsUde 
occurrence in the Himalayas, a project titled 
uLaud-sUde hazard zonation and mitigation" 
bas been initiated to suggest measure. for 
stability of slopes, mitiaate measures for 
prevention of landslides and evolve early 
warnina system to 'Prevent loss of life and 
movable property. The project bas been initia-
ted in the Kumaon·Garbwal relion. 

In order to look into the problems 
relating to construction and maintenance of 
hiabways in landslide prone areas, the Indian 
Road Congress has set up a National Com-
mittee on Landslides. Besides preparing State 
of Art report. the Committee is to identify 

. thrust area of research and development in 
respect of landslides and suggest suitable 
measures for construction of biabways in 
such areas. As a preventive measure of 
occurrence of minor/major landslides in areas 
alongside National highways, causes of 
individual cases of occurrence and analysed 
and preventive steps like provision of 
adequate drainale t modification of side 
slopes, provision of lurfiol, constrQ .... tion of 
retainiDI structures, etc. are undertaken. 

80 

Contral Soil & Water ConsorvUIOD : and 
Research Jnatitute UDder JDdilU CouocJl .. of 
A.riculmral ReMarch is' aJ$Q workiq on 
stabilisation of bilJ slopes which 8Ometimea. 
leads to landslides. Tho Institute hal deve .. 
loped tecbnoloay incorporatina pbioo 
structures. check dams and pJantina of quick' 
&rowin. species to control the movement or 
debris with water. 

(Translallon) 

Villages CODDeCted "uta metalled roads la 
Nalaad. aDd Nawad. distriCts of Bihar 

with World Bank Alli.taace 

SS24. SHRI KUNWAR RAM: Will 
the Minister of AGRICULTURE be pleas-
ed to state: 

(a) the names of viJJages in Nalanda and 
Nawada districts of Bihar which are beina. 
conected with metalled roads with World 
Bank Assistance; 

(b) tbe estimated total expenditure to 
be incurred on the construction of those 
roads; 

(c) the amount spent thereon till March~ 
1986; and 

(d) the time by which tbe entire project 
is likely to be completed? 

THE MINISTER OF AORICLTURB 
(S. BUTA SINOH): <a) There i& DO road 
under World Bank Assistance programme in 
Nalanda district of Bibar. There are S roads 
in Nawada district under this proaramme aud 
the viJ)ages conn"cted by these roads are: 
1. Rasuli; 2. Hathiauli; 3. Sieur; 4. Bbatta; 
s. Amawan; 6. Kendua; 7. Cba\da; 8. 
Khatangi; 9. Tiar; and 10. Lohanipur. 

(b) R.s. 86.89 !akhs. 
(c) Rs. 87.22 Jakhs. 
(d) The roads have already been 

completed. 

(English] 

Mlero·wave towers for Televlsloa 
tranlmlssioD 

SS2S. SHllJ HUSSAIN DAIWAI : Will 
the Minister of INFOllMA. TION ANI> 
BROADCASnNG be pleased to atate : 
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(I) whether GoverDm~nt propose to use 
mlcro .. wave towers of Communication 
DcpartlNDt for television transmission; 

(b) whether in many foreign couDtries 
the'micro-wave towers are jointly used for 
transmitting communications as well as 
television transmission; and 

(c) the reasons for not giviog effect to 
the same co-ordination in India? 

THE MINISTER. OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V. N. GADGIL) : 
(a) No. Sir. 

lb) Yes, Sir .. Some of the countries 
utilise such common towers for the purpose. 

(c) The locations of microwave towers 
in India do not satisfy the requirements for 
location of TV transmitters. Moreover, the 
cost of masts deployed with Jow power TV 
transmitters is minimal. 

Winding up of Mineral Development Board 

5526. SHRI SRIKANTA DATTA 
NARASIMHARAJA WADIYAR: 
DR. B, L. SHAILESH : 
SHRI K. PRADHANI : 

Will the Minister of STEEL AND 
MINES be pleased to state: 

(a) whether' Government have taken a 
decision to wind up the Mineral Development 
Board; 

(b) if so, the reasons thereof and the 
fate of the eighteen projects approved by the. 
Board in September, 1985; and 

(c) the implication of sucb a decision ? 

THE MINISTER OF STEEL AND 
MINES (SHRI K. C. PANT) : (a) No, Sir, 

(b) and (c). Do not arise. 

"'lternatlve job opportunitiesl to fishermen 
duriDg off-seasOll 

5527. SHRI N. DENNIS: Will the 
Minister of AGlUCUL TURE be pleased to 
~tate : 

(a) whether there are proposala to 
provide alternative job opportuaities to 
fishermen durins off-season; 

(b) if so, the details thereof; and 

. (c) if not, the reasons therefor ? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF AGRICULTURE AND 
COOPERATiON (SHRI YOOENDRA 
MAKWANA) : (a) and (b). The Centrally 
Sponsored Scbeme on Brackish Water 
Acquaculture is continuing in the VII Plan 
with an outlay of Rs. 500 lakhs. This 
schems inter-aUa would provide employment 
during off-sesson also. Under the schemo 
proposals have been sanctioned to cover an 
area of 1060 hectares so far to benefit about 
1000 families. 

(c) Does not arise. 

Expansion of steel plants 

5528. KUMARI PUSHPA DEVI: Will 
the Minister of STaEL AND MINES be 
pleased to state : 

(a) which of the steel plants have been 
expanded during the last three years; 

(b) the different expansion programme 
in those steel plants undertaken during those 

• years; 

(c) whether Government propose to 
expand some steel plants during 1986-87 
financial year; and 

(d) if 80_ the names of the steel plants 
which are proposed to be expanded during 
tbe above financial year? 

THE MINISTER OF STEEL AND 
MINES (SHRl K. C. PANT): (a) and (d). 
Expansion schemes at the following steel 
plants 'have been under implementation in 
the last three years, these schemes will con-
tinue in 1986·87 and no otber expansion 
scheme is planned for 1986-87 : 

J. Bhila.i -Expansion to 4.0 million 
tonnes of ingot steel per 
anounl. 



:"_Exparision' td ~ 4.0 miilion 
tonncs' of ;lnaot ~t~~t :~~ 
annUnl. 

3. Alloy ~tets -:"'Stage·lI' 'cxpal'l'SiOft to 
Plant, 260,000 tonnes of ingot 
DuraaPur" 'j' 'steel per annum. 

: ",' , ~o~,"'n~~l~, :tQ deceased persOns by : 
"'" ' D.D.,A. 

• ,"'~' 1" 

5529. SHRI JAI PRAKASH 
AOARWl\'L'! :Will the Minister of URBAN 
DEVELOPMENT be pleased to state : , , ' 

j , '(al 'the ;number of workers who died or 
mft"eh~d injuries in constructioh of bouses or 
diaSing of sewerage lines or other acti yities 
undertaken by the D.D.A. during the 'last 
one year; 

(b) the number of labourers and otbers 
who were paid cODlpensation!ex-gratia pay-
ments in these mishaps during the above 
period; 

(c) tb" prOVlS10ns of tbe 'workmen's 
Com~nsation Act In this regard; and 

<d) whether' it is proposed to examine 
this Act to make it liberal and realistic and 
if so, the deta Us thereof 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI DALBIR SINGH): (a) and (b). 
During the Year 1985-86, 3 labourers of 
contractor died, 7 got injuries, another 1 
tabourers got no injuries though some earth 
bad fallen on them. One DDA Electrician 
was also injured. All the 18 persons involv-
ed in mishaps were given exgratia payments. 
New India Assurance Company Ltd. on be-
half of the contractor has deposited a sum of 
Rs. 1,20,147/· which will be disbursed 
among the legal heirs of the deceased persons 
after the case is decided by the Commissio-
ner, Workmen'S Compensation. 

(c) Under the ,provisions of the Work-
mer;t9s Compensation Act, the Commissioner 
can issue, notice to the management concern-
ed, if any such accident, resulting in partial 
or permanent disablement or death, is 
brought to his notice. In case the liability 
is accepted by the management then the 

m.nakement b.,' to'; de'posit , the 'amount, of 
~omy)en'satlon~ . ~s ~r scbedi:tle., .,ap.~ri~e~' t9' 
the Act' 'with" tbe' COdllriissionef: widiin: 'at 
period ~f one month from the ~ate of :acci-
dent: 'If tbe liab:iJity' is noi 8cctpted by th~. 
managerhent the" Commissioner cari .prOcee~: 
(urther : on1y when a' 'claim is filed by tbe I 

workman concerned or'by the legal heirs or 
the deceased, as the case may be. 

, , 

(d) Workmen"', 'Compensatlon" Act waS 
amended on 1. 7.84 and ~be amount of 
compensation JIas been substantially ~nbanc;~ 
ed and has been link~d witb the age of the 
workman/deceased person. 

[Translation] 

Amount allotted to states uuder IRDP 

5530. SHRI GANGA RAM: Will the 
Minister of AGRICULTURE be pleased to, 
state: 

; (a) the amount utilised out of that alia .. 
cated to tho States under the Integrated' 
Rural Development Programme during tbe 
la't ~ree years and the amount surrendered 
with reasons for surrendering it; and 

(b) the amount spent out of that on 
Scheduled Castes and Scheduled Tribes and 
wherher its proper utilisation was ensured 1 

THE MINISTER OF AGRICULTURE 
(S. BUT A SINGH): (a) and (b). A, 
statement showing the funds released fcir' 
Integrated Rural Development Programme 
by the Centre and the States in rcspe'ct qf 
variolls States/Uts, tbe total amount utilised:-: 
as well as the expenditure on subsidy to 
SCjST families for the last three years is laid 
on the Table of the House. 

[Placed in Library. See No. LT-2S64/86} 

Most of the States!UTs have utilised' the 
funds. The unutiHsed funds can be carried 
over to tbe next year by the ORDAs concer~ 
ed.' Proper utilisation of funds is constantly 
emphasised. 

[English) 

Allocation of land for. red,to station 
Jabal pur 

, 55 ~ 1. SHRI AJAY MUSaa.A~:' WHl/~ 
the Mmister of' INF6rtMATION AND 
BROADCASTING be pleased to state: ' 



.5 
.~~t,,~)ft~'1 tJ,l4re!;:", ~)' ,~i$Pp,t~ ,~e.~ ~~. 

*,}.\~~.ipn'lrpf'l ~~ .. ~~r·; e8:~abU~~~e~t, Qr:,~ 
fpQ ~g~~, .~~~~ sta~~p .~t ~A~a~pur;;., ,'" .:. 

; : " .: ~, , 

r )"'i~) if.; SO, Utih steps tak~ to:&.Qlve ~the 
~i"~te fM:d: ~hetbef .~ther.' .is, ~ny , : propqsal to 
a",qil''' i another ·6"itii~e ~ler,f;or ,t~ ... an~; n 

: :,.. .. ~' '.' ,~., i ;! ~ ~", ~ , " ; . 1 / I • • J ~ 

~~d! (I;) wb~e[Jbisr pxojecth~ beetl:,shift~d 
from' Sixth Plan to SeveDJ.h: P¥lo; aod, .' ,. 

(d) if so t whether it is proposed to be 
Jm'pl'emenced 'and complet('d within 'the first 
pllase of Seventh Fivo' Yeat Plan·'? . 

~" ' 1 

'. ,THE MINISTER OF STATE· OF, THE 
MIN1STR Y OF INFORMATION, A~ND 
BROADCASTING (SHRI V.N. GADGIL) : 
(a): and, (t;», ; In re~pect . of t~~ ~chel1lC to ~et 
up, p_erw,anent 18tudio.s ~t Jabalpu~, private, 
land indicated by the State".Qoycrm;neut ,()f 
Madhya Pradesh was found suitable. The 
State authorities were requested to acquire 
and hand over possession. However, the 
owner of the land obtained a stay order 
from the High Court. The court case has 
not yet been disposed of. The State Govern-
ment has now proposed an alternate site in 
Katanga area. The suitability of this site is 
being avaluated. 

(c) and (d). This scheme is an approved 
6th Plan scheme and has now been included 
as a "Continuing Scheme" in the 7th Plan. 
The scheme is expected to be implemented 
during the 7th Plan period. 

Separate boards for official media 

5533. SHRIMATI KISHORI SINHA: 
SHRI MURLIDHAR MANE: 

Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
state : 

(a) whether the stafr of the AIR and 
Doordarsban have demanded separate boards 
for tbe two branches of the official media as 
reported in the H·industan Times dated 
Marc.h 9, 1986; 

(b) if so, Government's reaction thereto; 
and 

(c) whether Media Advisory COMmittee 
also bas favoured this de,mand ? 

" "THE MJJ'lISTBR OF STATE OFTHB 
~,~r~~Jt y', .,OF ,I ~ IINPqR~" T10N ~ ~ANr> 
:SRbADCA.'~rI:~q, (SH.~fv. N. '(j'ADOIL).·~ 
(8) to (c).' 'All 'India 'R~di6 PtbatatliMd\ 1Stitt 
,A,ss,~ia~ions~ haye inter. .. alia .made. BUlges-

j 'I I., ~ • .. • , • ., t. 1 

, tlon that tbe .. recommendation 'of tbe :Joshi 
"Worki~8 Gr:oup"s lepori' o"n S"ftwiirtr: t6~ 
Doord arshan and the Report of' the' Med'ta 
~dviso!y, Co~i~tc:e ~he.reon :~eJ~r~ in, ,s.truc-
t\1riI)8 "ro,f : ~LIt and Do.oidai~b41), "tri:tb fulJ '\ ,I" ," , .. , ".'.. "'.' ,.- I, 
f)esjafcl ,p~pa.rtmen~s, of Goyerrin)eQf, u~.d~r 
.' ~., " " , " ," '-'.",. ,,, ", • if , .. ' ) 

~9fl~ps {)f. ~~nagement 'be ~mplcP1~~te,~<,:' ~,9 
fin.al df;ClS!On,. bas ,yet beep taken. pq tbe 
r~<;omP.1e~9atlons pf the abo'v~' ~yjo 'tepb~'i$~/' 

, , " I' ,J .' I /. ~ ...... :, ~".' " t :~\ t ~ 

, "; "" .' .. ' (',_ ~ 

Subletting. of. Gu,erumellt ~omlllod"tl~, I 

5534. SHRI YASHWANTRAO 
GA'DAKH~PATIt;' Wilt" tile· Mini" of 
URBAN . 'DEVELOPMENT' be"'pleased',~id 
state: ' . 

(a) the number of cases of unauthorised 
sub-letting of Government Quarters detected 
during 1985-86: and 

(b) the action taken against the allottee! ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI DALBIR SINGH) : (a) 1,825 
casts of unauthorised subletting of Govern-
ment quarters/garages were detected during 
the period from 1.1.85 to 31.3.86. 

(b) As per normal practice, show-cause 
notices are issued to allottees to prove their 
normal stay in the quarters. In proved cases 
of subletting, penalty is imposed includina 
cancellation of allotment, follo~ed by initia-
ting the eviction proceeding under the Public 
Premises Act, 1971. 

World bank a ided seed processiol 
pJants 

5535. DR. KRUPASINDHU BHOI: 
Will the Minister of AGRICULTURE be 
pleased to state : 

(a) the number of seed processing plants 
set up in the country under the World Bank 
Aided National Seeds Programme, the num. 
ber of them already set up and/or beiDa set 
up in Orissa; 

(b) the details of financial assistance 
givon for breeder seeds and foundation seed. 
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by aaricultural universities, State Farms 
Corporation of India and National Coopera-
tive Development Corporation; aDd 

(c) the extent of financial assistance 
proposed for farmers witb particular referencc 
to Orilla ? 

THB MINISTER OF .STATE IN THB 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION (SHRI YOGENDRA 
MAKWANA): <a> UDder tbe World Bank 
Aided National Seeds Programme .. 22 Certi-
fied Seed Proccssina 'Plants aDd 9 founda-
tion. seed processiog plants have been set 
up, out of which 2 plants were set up in 
Ori .... 

(b) Assistance liven by the Indian 
Council of Aaricultural Research for 
creation of infrastructural facilities for brce .. 

der seed component and by the Department 
of Asriculture and Cooperation for founda-
tion seed infrastructutal facilities in the 
Aaricultural Universities is furnished in the 
statement aiven below. Tbe SFCI 
was only the nodal aFoC)' through which 
assistance was routed for tbe farm develop. 
ment compoaent of the Agricultural Univeni-
ties. No direct assistance was liven by the 
SFCI to Universities. 

Similarly, National Cooperative Develop-
ment Corporation (NCDC) was not involved 
in tbe implementation of tbe project and 
hence no financial assistance was provided 
by NCDC under NSP. 

(c) No direct financial assistanco was 
proposed for tbe farmers in Orissa or else-
where in tho couDtry. 
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Examiaatlou for promotions to post 
of UDCs in ofBee of CPF 

" 

Commlnioael': 

SS36. SHRI NARESH 
CHATURVEDI.: Witt the 
LABOUR be pleased to stat~: 

l ~" \ 

CHANDRA 
Minister of 

(a) whether it is a fact that the result of 
tb~ departmental e"amination meant for 
promotion to the post of '~DCs helel· in 
August. 1985 has not been ,)declared sO:,far 
by the Central Provident Flind Commiss'io-
ncr, New Delhi; and 

~ "', ' 
,,' I 

(b) if so t the reasons therefor? 

THB MINISTER OF SrA~ OF THE 
MINISTRY OF LABOUR . .' (SHRI p~ A. 
SANGMA) : (a) ,Yes, Sir. '"-

(b) Examination for promotion to the 
PO:its of Upper Division Ci;rk was be1~ in 
37 ct:ntres all over the count'ry on the t9th, 
20th and 21 st of August, 1985. 1687 ,can-
didates appeared for th~' examio~jon. 
Rnswer papers have been sent for evaluation. 
Aesults are expected to be reafJy by the end 
of May, 1986. ' 

Telecast, of self produced, i)rogramme~. 
by Doordarslu,i~ ;' ; 

5537. SHRI SHANTARAM NAIK: 
Will the Minister of INPORMATION A~D 
BROADC~SrING be pleascki to state: ,-. 

(a) whether Doordarshaa telecast :,,~ny 
programmes produced by itself in 1985·36 ; 

(b) if so, the details thei.eof; ,and 
) '; 

(c) the Doordarshan policy with respect 
to its own future productions? 

.'1 I 

THE MINISTER OF Srl\ TE OF THE 
MINISTRY OF INF01(MATION AND 
BROADCASTING (SHRI V. N. GADGIL) : 
(a) to (c). The information is being collected 
and will be placed on the Table of the s'bha 
in due course. 

t .. , 
Programmes on the occa'llon of bfrtl{' 

anniversary of Tagore 

5538. SHRI PRIYA RANJAN DAS 
MUNSI : Will the Minister of INFORMA" 

TION AND BRQADCASTINGr be please 
to state: , ' ' 

,":" .. 

(a) whet~r Qovernme~ are awar~ that 
Tagore's 125tb birth anniversary, will fall in 
~ay, 1986; 

,.' (b) if sO:~" what speCial pr~ra~me is 
) • "''''' i' " being contemplated at national level to cele-

brate the occasion; and 
,'>' 1 : 

" (c) whether GoverniDe~t proPose to 
broadcast/telecast radio drama, :soifgs and 
drama compc~itions by. AI~/T. y. for this 
occasion? ' 

" " 

.. THE MINISTER OF STATf(: OFTHE 
t,1lINlSTRY ','-OF INFORI\4ATlPN AND 
BROADCASTING (SHRI.Y.N. GADGIL): 
(a) Yes Sir. ' 

, . (b) and (~). A statemeiu is given below. 
.''', 

Statement, 

In connection with 'the celebration ;of 
12Sth Birth Anniversary of Tagore, the follb-
~ng Programms have beO:tl 'planned:- ., 

-I ••• 

';, 

1. Doordarshan : 
..."'!, . '. ~ 

j) Ballet: "'Sama~ya'"t<.shati" by Smt. 
Amala ~ankat and 'her troupe 
MU$ic by PandifR"a"li Shankar. The 
Programl'li!e will .:be telecast on 
5-5 .. 1986. .. 

! ", "', 
~ 

ii) A P.rpgramme ba~ on the recor-
diogs of Ourudev to be provided by 
Sh~ti Niketan': The : programme 
wilt-be telecast ~~-S .. 1986. 

,., 

iii) "Rabind~a Natti Thakur"-a docu-
mentary made by Sbri Satyajit Ray 
for:- Films Di.~i'lo"' will be telecast t..,- " \ ,~ j 

on '8'· 5 - 11986. .. .:" 
~ .. , .:1 . '., 

iv): "Kabuliwala"-a: F~ture Film 
,.~ ba~ on: a stor~ by TOlore is pro-
".. po~d to !be teJ,ecut on one of the 

Sui1days in June:. t"986. 
I .. 

v).~ "Ri:bindta sinled Concert" -- The 
programme will."be' 'telecast in July, 
198_6 in the ~t~nal Programme 
of Music~ 



.' ," :vi): In additign. aH..,Koadr .•.• of; Door-
,darsban,., speeially I Calcutta· :wUI ('b4 
televisinl Programmes on Talore 
tliroughout die celebrations petiod. 

W'itl'.~" 

, .' :(b), ; tbe : nw:qber m Qa_ .10 ,which' deve-
Jo~t ,·bas,.bcen·)' beld '\!p, ab_ipg:. area'i/! 
locality. 1.~a,..toJ.y and: sinco .wben; .. '" ,.~~ _ : 

" ~ I < ~ ( (c) tbe average price like in price of fiats and 
de,vel,9.ped ! land respectively as, ,cQ~pared to 
the ,'p'rices' at ' the tim~,' or . ine~p'tjoQ' of' the , 

2. All .baclla Radio:: 

i) ,Natioaal P.rogrammc of Talk. in 
Bnllisb •. ' 

ii) National Programme of Regional 
. Musio fealUling Rabindra Satlleet. 

iii) National Programme" of 'Play, 
"NAUKA DUBI" Besides, the 
various public functions arranaed 
by organisations will be covered. 
AIR Stations in West Bengal will 
arrang' a number of special pro .. 
grammes. Otbcr AIR Stations will, 
also put out Programmes in their 
respective regional languages. 

3. Publications Division : 

A book under the title "Rabindra 
Nath Thakur Chitra Katha Mala" 
in Bengali, Hindi and Englisb is 
Hkely to be published. Ajkal (Urdu) 
'bas publisbed one full page poem 
in its' JanuaTy, 1986 issue and an 
article on this subject will also 
appear in Ajkal (H,indi) Monthly 
Journal. 

4.. Films Dlvi,sloD : 

Films Division proposes to release 
a News Magazine in Theatres all 
over India., 

5. Dlrectora'e of I Suitable field proE~ammes 
FieJd Publicity>, would be . oTiamse~ to, 

6. Song &. Drama: mark the birth anmver-
Dhision J sary. 

Backlog in ~on5.ru~tfon aod alfotment 
of flats by DDA 

5S39. SHRIMOOL CHAND DAGA : 
Wi11 the M'inj!ter of URBAN DEVELOp· 
MENT be pleased to ~tate : 

.,,: • ~ - • 'I r ' "~ \ ! \ ., '~ ," , :r 

p~oJ,ects; , " ,! i 

":' , . . 'd 
(d) the number of cases in which the 

contractors have been blacklisted or fined, 
showing the details, tbereof for the last tbree 
years and reasons for blacklisting or fining; 

(e) the steps: being taken to clear the r 
backlog and the time by which it is expectecr; 
to be cleared; and 

(f) whether it is a fact that the . 'public is 
to bear loss and to pay higher price,s fpr tbe 
imperfec,t workin,and delay by ODA; 'if so, 
the reasons therefor 1 . , . 

, THE MINISTER OF STATB· IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI DALBIR SINGH) : (a) The backlog 
of the reg'istrants who are stU) awaiting allot-
metrt under various housing schemes is as 
under :-

Special Housing Registration Scheme for 
Retired/Retiring public SerYQIIIS, 1985 

"MIG 

2695 

'LIG 

1396 

Janata 

279 
. New Pattern Scheme, 197,9 

'36106 51034 36809 

Self Financing Sclumte 

Total 

4370 

1,23,949 

32,567 
:. I 

(b) Details are being coIlected and will 
be furnished to the House. 

(c) For houses constructed under MIG / 
LIG/Jan.ta the disposal cost is worked out 
when the houses get completed. For fi~ts under 
SFS completed recently the escalation ratl~ 
between 10% to 20%. The cost of land ha's 
been charged at the rate ()f Rs. 62/. per sq. 
mts. of the gross area under Group HousioS , 
Pkt. and opperationed on the flats on the' 
basis ofplinth area. (a) the d~tans of construction and allot-

ment bacldog in DDA, show~nB types, of 
flats their number and ]oc~tity and Slnce , , , 

whe'n; , 
(d) The requishe information is gjven in, 

the statement given below. 
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(e) Steps have been tak.en to construct 
more houses every year. The backlog of the 
relistrants is likely to be cleared in next 3-4 
years. 

(f) The disposal cost of the bou~s is 
worked out on their construction. The 
increase in cost of material and wages is due 
to inftationary trend in economy. 

Statement 

During tbe last five years i.e. w .eJ. 
1-1- t 98 t following actions have been taken 
apinst the contractors. 

1. Debarred for executing poor quality 
work 33 Nos. 

2. Debarred for pifering the Govt. 
• materials like cement and Bitumen 

11 Nos. 

3. Warning issued for executing poor 
qual ity work. 2 Nos 

4. Debarred fot misbehaviour with 
staft' 2 Nos. 

5. Debarred for not starting. the work 
1 Nos. 

6. Debarred for securing works in 
contravention of provision of con-
tracts 3 Nos. 

7. Demoted to lower category 1 Nos. 

8. Removed from approved Ii s t for 
changing constitution without 
approval. 2 Nos. 

[Trans/at ion] 

Zinc deposits at Dariba near Udaipur 
and Alucbll in Rajasthan 

5540. PROF. NIRMALA KUMARI 
SHAKTAWAT : Will the Minister of STEEL 
AND MINES be pleased to state : 

(a) whether it is a fact that zinc in large 
quantity is, found at Dariba near Udaipur 
and Agucha near Bhilwara in Rajas,than; 

(b) whether there is any proposal to ins-
tal a super 7.inc smelter at Cbittorgarh to 
refine this zinc; 

(c) if 80, whether any site bas been 
sleeted for settin. up tbe zinc smelter; 

(d) whether it is also a fact tbat consi-
derable foreign exchange can be earned by 
the country throuah export of zinc; and 

(e) whether work on this super zinc smel-
ter is likely to commence during the Seventh 
Five Year Plan ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF MINES (SHRIMATI 
RAM DULARI SINHA) : (8) and (b). Yes~ 
Sir. 

(c) A place near village Chanderiya in 
Chittorgarh District is considered to be the 
most suitable location for Zinc .. Lead Smelter 
on techno-economical considerations. 

(d) No, Sir. We will still not be fully 
self .. sufficient in Zinc. 

(e) Yes, Sir. 

I English] 

Modernlstation programme for 
Rourkela Steel Plant 

5541. SHRI BRAJAMOHAN 
MOHANTY: Will the Minister of STEEL 
AND MINES be pleased to state : 

(a) the modernisation programme of 
Rourkela Steel Plant during the Sixth Five 
Year Plan and the details thereof; 

(b) whether the said programme has been 
completely implemented and if not, which of 
the items are awaiting completion with 
details; and 

(c) tbe reasons why the completion of tbe 
implementation of the prosramme was 
delayed? 

THE MINISTER OF STEEL AND 
MINES (SHRI K. C. PANT): (a) to (c). A 
Scheme to . modernise tbe Rourkela Steel 
Plant at an estimated cost of Rs. 861 crores. 
was formulated to enable the plant to attain 
its ra,ted capacity of 1.8 MT per annum 
(ingot steel). Steel Autbof\ty of India Limited 
(SAIL) is, however, reviewing the scope 
of this proposal and evaluatina various 
alternatives. 
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In the Seventh Plan, an allocation of 
Rs. 360 crores has been made for tbis 
scheme. 

[Tralt3iation] 

Setting up of lnformatioD Centres 

5542. SHRI VIRDHI CHANDER JAIN: 
Will tbe Minister of INFORMATION AND 
BROADCASTING be pleased to state : 

(a) the norms adopted for setting up an 
information centre; 

(b) the names of places in border areas 
of the country wbere information centres are 
proposed to be set up during the Seventh 
Five Year Plan; 

(c) the reasons for delay in setting up 

(a) whether there is lome proposal to 
set up a separate housing board for the 
plantation labour; 

(b) if so, tbe details thereof and reaction 
of Government thereto; 

(c) whether this would entail amendment 
of the Plantation Labour Act; and 

(d) the composition and representation 
of tbe proposed housing board ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF LABOUR: ,SHRI P. A. 
SANGMA) : (8) No, Sir. . 

(b) to (d). Do not arise. 

Stock of fertilizers in factories 

of information centres at headquarters of 5544. SHRI I. RAMA RAI : Will the 
Barmer and Jaisalmer districts of Rajasthan;. 

Minister of AGRICULTURE be pleased to and 

(d) the time by which information centers 
Are likely to be set up at those places ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. GADGIL): 
(a) The norms adopted for setting up an 
Information Centre are: 

(i) the backwardness of a particular 
area/place, where there are no 
newspapers/journals and. places 
where the newspaper service is 
inadequate. 

(ii) areas where the Central Govern ~ 
mentts point of view on various 
issues of national importance needs 
special projection. 

(b) and (c). There is' no proposal to set 
up any Information Centre in any part of tbe 
country including border areas, durin, the 
Seventh Five Year Plan. 

(d) Does not arisp. 

[English1 

HousiDI board for plantatfon labour 

S 543. SHRI P. M. SAYEED : Will the 
Minister of LABOUR be pleased to state : 

state : 

(a) whether it is a fact that some ferti-
lizer factories have huge stocks of fertilizers 
and they are finding difficulty in selling ferti-
lizers; 

(b) whether Government are importina 
large quantities of fertilizers by paying much 
needed foreign excbange; 

(c) the action Government are taking 
to liquidate the stocks; 

(d) whether there are transport bottle-
necks and other problems in the distribution 
of fertilizers; and 

(e) if so. the steps Government propose 
to take to develop the infrastructure for 
movement and distribution of fertilizers and 
for financing for the same ? 

THE MINISTER OF AGRICpLTURB 
(S. BUT A SINGH): (a) Some fertilizer 
plants in the Western region are carrying 
bigh stocks due, mainly, to transportation 
problems faced in the past few months and 
lower offtake resulting f,om drousbt condi-
tions in their marketing areas. 

(b) Imports are arranged every year 
taking into account the opening stocks. and 
tbe estimates of indiaenous production and 
demand of fertilizers during t~e year. 
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(c) and (d). Some problems were faced 
in rail movement of fertilizers, from time to 
time, particularly from the ports and plants 
located in the Western region. However, 
these were resolved through discussions and 
meetings with the Railways. Due to special 
efforts made by the Railways, the rail move-
ment of fertilizers during 1985-86 reached 
a level of about 13 million tonnes as against 
the target of to, 5 million tonnes. 

(e) The existing infrastructural facilities 
are considered adequate to take care of the 
distribution and movement requirements for 
the vol ume of fertilizers required to be distri-
buted at present. .,. 

[Trans lat fo n] 

Non-availability of pig Iron in Gujarat 

5545. SHRI NARSINH MAKWANA; 
Will the Minister of STEEL AND MINES 
be pleased to state.: 

(a) whether Government of Gujarat have 
made any sugge~tion to Central. Government 
in regard to the difficulties faced by the 
foundry industry in Gujarat due to short 
suppJy of pig iron jf so, the detajls thereof 
and difficulties being faced in accepting it; 
and 

(b) the reasons for delay in accepting it ? 

THE MINISTER OF STEEL AND 
MINES (SHRI K. C. PANT): (a) aod (b). 
The Chief Minister of Gujarat had written 
regarding making available adequate quantity 
of indigenously produced pig iron to Gujarat 
Small Industrie~ Corporation (GSle) for 
further supply to smaJl scaJe units jn Gujarat 
State as also for reduction jn import dUly on 
pig iron so as to facilitate its procurement 
by GSle for further suppJy to small scale 
units. 

Keeping in view the pig iron demand 
from variou~ custom<rs and availability from 
Indigenous production allocation \\-as made 
in favour of GSIC. In addition import 
clearance for 23,000 tonnes of pig iron was 
accorded in favour of GSIC in mid 1985,' 
Supplies against allocation from domestic 
sources has almost been completed. Request 
of Government of Gujarat for duty reduCtion 

on imported pig iron was also examined and 
a notification reducing customs duty on pig 
iron was issued on 9th December, 198 S. 

[English] 

Voluntary retirement scheme 

5546. SHRIMATI GEETA MUKHER. 
JEE: Will the Minister of STEEL AND 
MINES be pleased to state : 

(a) whether Steel Authority of India 
Limited proposes to introduce a voluntary 
retirement scheme to get rjd of its ineffective 
executives; and 

(b) if so, the details of the scheme? 

THE MINISTER OF STEEL AND 
MINES (SHRI K. C. PANI): (a) and (b). 
SAIL has proposed revision of existing 
voluntary retirement scheme. This is under 
consideration of the Government. 

The proposed scheme, which is applica-
ble both to executives and non-executives , 
has the following objectives :_ 

(a) To achieve optimum manpower utili-
sation by reducing the surplus man-
power. 

(b) To improve age mix of Uae em-
ployees. 

(c) To improve overall skill level. 

Tbe proposed scheme is voluDtary in 
character. 

RejUvenation of orange trees affected 
by hailstorm in Vidarbha region of 

Maharashtra 

5547. SHRI BANWARt LAL PURO. 
HiT: Will the Minister of AGRICULTURE 
be pleased to state : 

(a) whether Scientists from Indian Horti. 
culture Researcb Cefttre, Bangalore have 
suggested certain measures for rejuvenation 
of orange trees which were affected by the 
severe hailstorm during February 1986 in 
the Vidarbba. region of Mabarashtra; 

(b) if 80, tb= details .thereor; 
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(c) whether the scientists of the Indian 
Council of Agricultural Research have' also 
made any survey to rejuvenate tbe orange 
trees which were affected by tbe hailstorm; 
and 

(d) if not, the reasons thereof and other 
steps con templa ted in this regard ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION (SHRI YOGENDRA 
MAKWANA) : (a) Yes, Sir. 

(b) D~tailed measures for rejuvenation 
have been suggested which include prunin~ 
of affected branches, use of fungicides for 
control of diseases at monthly intervals for 
2 months, application of booster dose of 
fertiliser, spray of micro-nutrients and regu-
lar irrigation, besides other routine opera-
tions. 

(c) Yes, Sir. 

(d) Does not arise. 

[Translation] 

Setting up steel stock yard at Bhopal 

5548. SHRI K. N. PRADHAN : Will 
the Minister of STEEL AND MINES be 
pleased to state : 

(a) whether the Steel Authority of India 
had taken a decision in the past to set up 
steel stock yard at Bhopal; and 

(b) if so, the time by which it is likely 
, to be set up ? 

THE MINISTER OF STEEL AND 
MINES (SHRI K. C. PANT) ! (a) No, Sir. 

(b) Does not arise. 

[English) 

Evaluation of rurai de,elopmeat 
programme 

5S49. SHRI K. RAMACHANDRA 
REDDY: Will the Minister of AGRICUL-

,TURE be 'pleased to state: ' 

(a) whether Govem~ent ~re, contemp-
lating to set ,up an evaluation committee to 

evaluate the NREP, RLEGP, IRDP and 
D PAP implemented so far; and 

(b) whether qovernment propose to take 
up this exercise in chronic drought prone 
areas with a low rainfall like the distr'iets 
in Rayalaseema in Andhra Pradesh ? 

THE MINISTER OF AGRICULTURE 
(S. BUTA SINGH) : (a) No, Sir. 

(b) Does not ar ise. However, the 
Department of Rural Development has been 
undertaking a concurrent evaluation of IRDP 
with the assistance of reputed research, aca-
demic and professional institutions in various 
parts of the country. This progralnme laun-
ched in Octoher, 1985 is expected to cover 
a11 the districts in the country by September, 
1986. On assessing tbe benefit of this con-
current evaluation of IRDP, the Department 
may consider to undertake similar evaluation 
studies in respect of NREP and RLEGP. 

Import of pulses by National Dairy 
Devclopmttnt Board 

5550. DR. G. VIJAYA RAMA RAO : 
Will the Minister of AGRICULTURE be 
pleased to state : 

(a) whether the National Dairy Develop-
ment Board has been handling imports of 
pulses on behalf of foreign agencies and if 
so, the details thereof; 

(b) whether the imports were handled by 
the National Dairy Development Board with 
plior Government approval and if so. tbe 
profits earned and quantities handled; 

(c) whether the National Dairy Develop-
ment Board has been asked to serve as a 
canalising agency for import of pulses, milk 
products, casein and veaetable oils in the 
past also; and 

(d) whether the NatIonal Dairy Develop-
ment Board is also to serve aM sole exporter 
of prized soyabean cattle-feed aDd sole 
importer of surplus cattle from Europe ? 

'tHE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION (SHRI YOGENDRA 
MAKWANA): (a) ·NQ Sir. It may be 
mentioned however that under the Import 
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Policy pulses is allowed for imports under 
Open Genera) Licence (OOL) subject to 
registration of contracts with the National 
Agricultural Cooperative Marketing Federa-
tion of India (NAFED). 

(b) Does not arise. 

(c) Under the import policy National 
Dairy Development Board is not a canalising 
agency for the import of pulses, milk pro-
ducts~ casein and edible oils. 

(d) Under tbe export policy, soyabean 
extractions/meal are allowed for exports 
under OGL against registration of contracts 
with the Soyabean Processors Association of 
India. In the import policy, National Dairy 
Development Board is not nomin~ted as the 
sole importer of surplus cattle from Europe. 

ProdllctioD vls-. -vis requirement 
01 milk 

SS51. SHRI CHITTA MAHATA: 
Will the Minister of AGRICULTURE be 
pleased to state: 

(a) the yearly milk production and con-
sumption in each State in the country during 
Sixth Five Year Plan; 

(b) tbe expected milk production, 
demand aDd consumption during Seventh 
Plan period and provisions made by Govern-
ment in tbis regard; 

(c) whether tbe mitk production will be 
able to meet the requirement of the country; 
and 

(d) if so, the details thereof and if not, 
the steps being taken to meet the require-
ment? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPBRATION (SHRI YOGENDRA 
MAKWANA) : (a) State-wise milk produc-
tion filures during the 6tb Five Year Plan 
period are Jiven in the Statement given 
below. Figures for State-wise consumption 
of Milk are not available. 

(b) to (d). The tar.ct for milk produc-
tion by tbo end of 7th Five Year Plan i. e. 

1989 -90 is 5 1 million tonnes. National 
Commission on Aariculture in their Report 
(1976) part III on Demand and Supply havo 
projected 8,gregate consumer demand for 
selected agricultural commodities includina 
milk for the years 1985 and 2000 A. D. 
which are as under :-

Low 

Milk 33.37 

Unit : million tonnes 

1985 

High 

44.17 

2000 A.D. 

Low High 

49.36 64.40 

An outlay of Rs. 1076 crore has been ear-
marked for tbe Animal Husbandry and 
Dairy Development during the 7th Five 
Year Plan. For enhancement of milk pro-
duction, besides Operation Flood, a Dumber 
of schemes have been initiated in the State 
and Central Plans which include such pro-
grammes as : 

1. Intensive Cattle Development pro-
jects and Key Village Scheme. 

2. Cross-breeding of cattle with exotic 
dairy breeds. 

3. Continued inter·se breeding amongst 
cross-bred cattle using progeny 
tested bulls so as to ultimately esta-
blish breeds of cross· bred cattle 
suitable for the different agro-clima-
tic areas of the country. 

4. Development of indegenous breeds 
of cattle and buffaloes of both 
draught and dual purpose type. 

S. Improvement of buffaloes through 
selecti ve breeding. 

6. Strengthening/expansion· of infra-
structure of farms to make avail .. 
able breeding material to meet the 
requirements of the various live-
stock development programmes 
sponsored by the rural development 
departments. 

7. Increasina the availability of animal 
health facilities. 

8. Increasiol tbe production of quality 
fodder seeds and adoption of mixed 
rarmiDa system. 
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Statellleat 
( 000 tonnes) 

SI. No. StatejUT 1980 .. 81 1981-82 1982-83 1983-84* 1984-8S· 

1. Andhra Pradesh 2010 2127 2303 2630 2500 

2. Assam 464 469 482 564 549 

3. Bihar 1942 2035 2133 2235 2330 

4. Gujarat 2153 2228 2529 2442 3100 

S. Haryana 2187 2275 2262@ 2300 2400 

6. Himachal Pradesh 315 339 358 370 404.12 

7. Ja mmu & Kashmir 250 260 270 285 342.54 

8. Karnataka 1425 1590 1655 1400 1900 

9. Kerala 908 982 1078 1060 1220 

10. Madhya Pradesh 2282 2390 2510 2640 2784 

11. Maharashtra 1756 t 909 2009 2020 2358 

12. Manipur 60 62 63 64 66 

13. Meghalaya 56 58 60 62 64 

14. Nagaland 3.05 3.04 4.00 4.1 4 

15. Orissa 3tO 3 t6@ 322@ 328 334 

16. Punjab 3221 3494 3599 3700 3817 

17. Rajasthan 3250 3300 3400 3500 3500 

18. Tamil Nadu 1738 1886 1788 1900 2846 

19. Tripura 16.5 17.5 18.00 20.00 22 

20. Uttar Pradesh 5728 6461 6666 6468 7100 

21. West Bengal 1282 1782 2013 2044 2210 

22. Sikkim 17 18 19 19.6 20.20 

*To be confirmed by Sa mple Survey EstinJation. 

@Provjsional. 
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Cotton Production 

SS52. SHRI BALASAHEB VIKHE 
PATIL : Will the Minister of AGRICUL-
TURE be pleased to state: 

(a) whether cotton production has gone 
up due to improved varieties of cotton seeds 
or through exploding the cultivated area; 

(b) the yield of cotton per hectare in dry 
farming and under irrigated areas, State-wise 
separately; and . 

(c) the cost of production under above 
categories, separately, during the ]a5t two 
years? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION (SHRI YOGENDRA 
MAK WAN A): (a) The cotton production 

has mainly gone up due to increased coverage 
under hybrid cottons and improved agrono-
mic practices like timely sowing, use of 
improved seed of recommended varieties, 
fertiliser application, effective plant protec ... 
tion, irrigation etc. 

(b) Based upon' analysis of a sub-sample 
of experiments of general crop estimation 
surveys, the State·wise yields of cotton per 
hectare under irrigated and .un-irrigated areas 
for 1982-83 to 1984 .. 85 are given in State-
ment-I given below. 

(c) The cost of production per quintal 
of cotton (kapas) as generated under the 
Comprehensive Scheme for studying the cost 
of cultivation/production of principal crops 
for the latest available years of 1982-83 
and 1983- 84 in Karnataka, Madhya Pradesh 
and Punjab only are given in the Statement-
II. 

Statement·l 

State-wise yield of cotton in irrigated and un-irrigated areas 

(Lint-ka/hectare) 

1982 .. 83 1983-84 1984-85 
State 

I u I u I u 

Andbra Pradesh 518 329 

Gujarat 339 110 475 146 

Karnataka 374 76 495 76 

Mllharashtra .160 95 103 . 46 166 85 

Madhya Pradesh 144 106 

Punjab 270 164 173 135 427 274 

Rajasthan 242 90 237 72 

Tamil Nadu 474 71 

1 : Irrigated U: Un-irrigated 

N.B. Figures for 1984 .. 85 are provisional. 
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S ta tement-II 

State Year Cost of Production 
(Rs. per quintal, 

Karnataka 1982-83 

1983-84 

366.77 

357.02 

354.53 

508.89 

398.08 

593.47 

Madhya Pradesh 

Punjab 

. 1982-83 

1983·84 

1982 .. 83 

1983-84 

Note: 1. Estimates are prc:>visional 

2. The estimates of cost of proiluction have been worked out at the State· level 
nnd not on the basis bf dry land/irrigated lands separately. HoV\ e\er, the 

area under iuigation iq these States was 8.2, 8.8 and 98.8 percent in 
Karnataka,· Madhya Pradesh and Punjab respectively in 1981 .. 82. 

Compassionate Appointments in CPWD 

5553. SHRI R·\t\1 PUJAN PATEL: 
Will the Minister of URBAN DEVELOp· 
~·IENT be pleased to ~tatc : 

(a) whether t .. PWD employs dependents 
of employees on compassion':! le ground on 
the death of employees during their service 
tenure; 

(b) if so, the number of such appoint· 
ments made during the last three years; and 

(c) number of cases where such appoint· 
ments have not been made during this period 
with reasons therefor? 

THE· MINISTER OF STATE IN THE 
MINISTRY URBAN DEVELOTMENT 
(SHRI DALBIR SINGH) : (a) Yes, Sir. 

(b) and (c). The information is being 
collected and will be laid on the Table of 
the House. 

i Trans/at ionJ 

f\,mouot laocfioned to Uttar Pradesh 
(or Rural Development Programmes 

5554. SHRI.HARISH RAWAT : Will 
the Minister of AGRICULTURE be pleased 
·to state: 

(d) the amount sanctioned for implc-
melltalion of rural develonment programmes 
in Uttar Pradesh for 19 g 6- 87; 

(b) the percentage of Central assistance 
sanctioAed to Uttar Pradesh out of the tot,,1 
amount sanctiond; 

(c) wh~ther there is considerable dispa-
rity between the ratio of population and the 
amount of assistance provided to States for 
various runll development progamme~; and 

(d) if so, the detaiJs in this regard and 
the efforts being made to remove this 
disparity? 

THE MINISTER OF AGRICULTURE 
(S. BUTA SINGH) : (a) The tentative alloca-
tion of funds for the major Tllra I develop-
ment programmes in Uttar Pradesh for 
1986-·87 is as under: 

I.R.D.P. 
N.R.E.P .. 
R.L.E.O.P. 
D.P.A.P. 

(Rs. in Jakhs) 

10029.66 
8108.00 
8738.00 
130S.00 

In addition 1.76 lakh M.T. of foodgrains 
will be given under NREP and RLEOP 
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durinl 1986-87. The cost of these food-
grains will be met fully by Government of 
India. 

(b) Tbe percentage of provisional Central 
assistance to Uttar Pradesh envisaged out of 
total amount to all Statcs/UTs. in 1986·87 
is : 

LR.D.P. 18.44% 
N.R.E.P. 17.62% 
R.L.EG.P .. 17.69% 
D.P.A.P. 14.14% 

(c) and (d). Under lRDP, during VIth 
Plan, Central assistance was provided on a 
unlform basis per block. However, in VHth 
Plan, tbe outlays will be based upon the 
principle of selectivity geared to actual 
incidence of poverty in different states. For 
the first two years, 50 percent of the alloca-
tions will be made on the basis of an equal 
ailocation per block as in Sixth Plan and 
remaining 50 percent on the basis of inci-
dence of poverty determined by the NSSO 
survey. From the third year onwards, the 
allocations would be based entirely on the 
incidence of poverty. Under NREP and 
RLEGP, the formula for allocation of 
resourc~s among tbe States/ UTs is on the 
basis of 50% weightage to the population 
below the poverty line and .50% weightage to 
the number of agricultural labourers, margi-
nal workers and marginal farmers. Under 
DPAP, funds are allocated on the basis of 
tbe number of blocks covered under the 
programme. 

[English) 

Uncovered manholes and death traps 
on roads In Delhi 

5555. SHRI ANANTA PRASAD 
SETHI 

SHRI BALASAHEB VIKHE 
PATIL: 

Will the Minister of URBAN DEVELOp. 
MENT be pleased to state : 

(a) the number of persons who died as a 
result of uncovered manholes or caving in 
of unprotected walls of dug up drains in 
Delhi during the year 1985 .. 86; and 

(b) the steps Government have taken to 
ensure that there were no death traps on the 
roads, lanes or by lanes 7 

t 
THE MINISTER OF STATE IN THE 

MINISTRY OF URBAN DEVELOPMENT 
(SHRI DALBIR SINGH) : (a) No mishap 
has come to light due to uncovered manholes 
However t four children died, two of them 
slipping into S. W. drains through small 
openings left for cleaning and desilting of 
drains in Yamuna Puri and Pitampura 
respectively, the other two died in New 
Friends colony when they were playing in a 
storm water drain under construction. 

Three labourers of a cont-ractor died on 
9.1.86 a't Rohini due to caving in of earth 
while excaviting trench for laying sewer 
line. 

(b) Apart from taking adequate precau-
tions at site to avoid accidents, regular check 
up of missing manholes covers is conducted 
by the field staff and missing manhole covers 
are immediately replaced. Pre- Monsoon 
drive is also launched every year and a 
thorough survey is carried out and missing 
manhole covers are replaced. 

Crop Insurance Scheme premium and 
compensation 

5556. SHRI S.Q. GHOLAP: Will the 
Minister of AGRICULT~RE be pleased to 
state : 

(a) whe~her it is a fact that under Crop 
Insurance Scheme, tbe whole crop is not 
insured but only loans given by the banks 
are covered under the scheme, and if so, tbe 
reasons tberefor; 

(b) the amount that the farmer has to 
pay as 'premium; and 

(c) the total value of crops insured and 
the amount paid as compensation to the 
farmers during 1985 .. 86 1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI YOGENDRA 
MAK W ANA) : (a) It is not true that only 
the loan amount is insured under the 
Comprehensive Crop Insurance Scheme. 
However t the fOcbeme is [inked witb the crop 

loans disbursed to the farmers by the finan-
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cing institutions. The sum insured in 1 SO 
per cent -of the crop loan. 

(b) The rate of premium is 2 percent of 
the sum insured for wheat, rice and millets 
and 1 percent of the sum insured for pulses 
and oilseeds. In the case of small and marginal 
farmers, 50% of the premium is subsidised 
jointly by the Central Government and the 
State Government concerned on a 50: 50 
basis. 

(c) The total sum insured during Kharif 
1985 season was Rs. 540 8 crore. The 
amount of compensation paid during the 
year 1985-86 was Rs. 4.52 crore. 

Losses of erops due to pests 

5557. SHRI V. SOBHANADREES-
WARA RAO : Will the Minister of AGRI-
CULTURE be pleased to state: 

(a) the estimated losses of crops due to 
pests in 1984·85 and 1985-86; 

(b) the steps taken to minimize these 
losses; and 

(c) the steps taken by Government to 
ensure proper CfuaHty control of pesticides? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION (SHRI YOGENDRA 
MAKWANA) : (a) No precise estimates of 
the total crop losses in 1984· 85 and 1985-
86 are available. Even otherwise no 
precise information about the crop losses due 
to pests can be available as this is a very 

. il.itricate and complex exercise. However, 
on the basis of the sample trials and experi. 
ments, it bas been general~y estimated that 
crop losses can vary from 10-30 percent 
depending on various factors such as crop, 
pest, season, location etc. 

(b) The Government policies in tile 
field of Plant Protection are all directed 
towards ensuriDIJ savioa of the crops from 
losses due -to attacks of pests and diseases. 
The IntOl1'ated Pest Manaaement is the main 
plank in tbis atratqy. Tbe various stepl 
tuea by tbe Central aDd State G()vernmentl 
to minimize crop losses due to peats 
include :-

(i) Surveil/ance/Monitoring: 

Joint Surveillance teams undertake 
pest monitoring on _ major crops on 
regular basis to forewarn about the 
likely pest development in order to 
organise timely pest control 
campaigns. 

(Ii) Biological Control: 

Conservation and augmentation of 
natural enemies for the biological 
control of pests of crops like rice, 
sugarcane, cotton. oilseeds, pulses, 
apple have been undertaken by 
Field Stations. 

(iii) Supply of pesticides and equipments : 

Arrangements for timely availability 
in adequate quantities and distribu-
tion of pesticides and plant pro-
tection equipments are made. 

(iv) Pest COlltrol compaignJ : 

Pest control campaigns are organis-
ed Clgainst various pests to mini-
mise crop losses. 

(v) Financial assistance for Crop protec-
lion: 

Both the Central and State Govern-
ments have provided fin9t'lcial 
assistance to farmers for pest con-
trol in the form of subsidies on the 
cost of pesticides, the operational 
costs and, for equipments. 

(vi) Rtsearch and Training : 

The Indian Council of Agricultural 
Research and the State Agricultural 
tJniversities/lnstitutes have deve-
loped pest tolerant/resistant crop 
varieties and also evolved control 
schedules for controlling pests and 
diseases. Trainins programmes for 
proper transfer of latest r1ant 
protection tethnology to extension 
agencies and the farmen have been 
organised. This is a continuous 
exercise. 

(c) The Government is duJy concerned 
about the· supply of quality pesticides and 
hal takeD followios major .tepa to tbat 
eftd :-
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(a) While granting Certificates of 
Registration, the physico-chemical 
characteristics of pesticides are 
critically examined and suitabJe 
standards are laid/adopted by the 
Registration Committee to enable 
the State Governments to enforce 
appropriate standards for quality of 
pesticides. 

(b) The quality specifications for pesti-
cides are formulated by the Indian 
Stapdards Institution with the help 
of an Expert Committee called 
c, Pest Control Sectional Commit-
tee". The products registered in 
the country arc mandatorily requir-
ed to meet these specifications for 
standard of quality. 

(c) Most of the States and Union 
Territories have notified functiona-
ries under the Insecticides Act, 
1968 for the enforcement of the 
Insecticides Act. Four important 
functionaries for the purpose are 
Appellate Authority, Licencing 
Officer, Insecticide Analyst and 
Insecticide Inspector. 

(d) Directives have been issued by the 
Central Government under section 
34 of the Insecticides Act on 
various aspects of quality control. 
As per these directives, the Licen-
cing Officers while granting/renewing 
manufacturing licences are required 
to satisfy themselves about the 
various statutory requirements. 

(e) State GovernmentR have been advis-
ed to set up their own Pesticides 
Testing Laboratories and as a result 
there are presently 35 such State 
Pesticides Testing Laboratories with 
a total capacity of analysis of over 
37,000 samples per year. 

. (f) Regular training programmes are 
organised at the Central Plant 
Protection Training Institute, 
Hyderabad to help the State fun-
ctionaries, inter alia, in the analysis 
lor quality control of pestieiJes. 

(8) Central Insecticides Laboratory at 
Faridabad witb its two branch 

laboratories at Bombay and 
Hyderabad have been established. 

(h) The Government has also sanctioned 
a special scheme for . the establish-
ment of S Regional Pesticides 
Testing Laboratories at Chandigarh, 
Bombay, Kanpur: H~derabad and 
Calcutta to supplement the resour-
ces of the State Governments to 
analyse the samples of pesticides 
for supply of quality pesticides to 
the farming community. 

(i) Tbe Union Ministry of Agriculture 
keeps organising special campaigns 
to check tbe quality of pesticides 
in various States. It also holds 
meetings with the State representa-
tives for making suitable recommen-
dations to the States for improving 
the status of quality control in their 
respective States. 

Artists Selected for Programmes of 
AIR StatioD, Silchar 

5558. SHRI SUDARSAN.DAS : Will 
the Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

(a) the criteria for seleeting Artists for 
programmes in Song and Drama sections of 
Silchar station of All India Radio; and 

(b) tbe principles rolJowed in respect of 
allotment of programmes to artists, casual 
announcers and drama troupes by the Silchar 
Station of All India Radio? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCAST1NG (SHRI V.N. GADGIL) : 
(a) and (b). The artists for music and 
Drama Programmes are selected initially on 
the basis of their Audition tests. They are 
thereafter invited to perform as per pro-
gramme exigencies • 

Selection of Drama artists is made 
primarily with reference to the role in the 
plays chosen for broadcast. Graded Drama 
troupes/voices are booked on the basis of 
their experience and quality vis-a .. vis tbe 
requirements of tbe play selected for 
broadcast. 
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Driaklna Water FacUitles in Orissa 

SSS9 SHR! RADHAKANTA DIGAL : 
Will the Minister of AGRIClJL TURE be 
pleased to state : 

(a) the number of problem vil1ages in 
Orissa that have been provided drinking 
water facilities as on 3 18t December, 1 985; 

(b) bow many problem villages are still 
left without adequate water supply in 
Orissa; 

(c) how many more problem villages in 
Orissa are expected to be supplied with 
drinking water facilities by the end of the 
Seventh Plan; and 

(d) the details thereof? 

THE MINISTER OF AGRICULTURE 
( S. BUT A SINGH): (a) to (d). There afe 
23616 Problem Villages in Orissa at the 
beginning of the ixth Plao) out of which 
22357 Problem Villages have been covered 
during the Sixth Plan period and 1259 
villages have spilled over to Seventh Plan. 
A survey during 1984 85 has identified 
15 144 villages as villages and the total 
number of problem villages to he covered 
during the Seventh Plan is 16,403. During 
1985-86, 2268 Problen Villages were cover-
ed upto December, 1985. The Seventh 
Plan aims at providing adequate drinking 
water facilities to the rural population. 

Second GreeD Revolution 

5560. PROF. K.K. TEWARY: Will 
the Minister of AGRICULTURE be pleased 
to state: 

(a) whether Government are planning for 
ushering in a second greeD revolution in the 
country; and 

(b) if so, the details thereof and the 
time by which the plans will be implemented ~ 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION (SHRI YOGENDRA 
MAK WANA) : (a) and (b). Yes, Sir. Produc-
tivity and production of crops of oilseeds~ 
poises, coarscgrains. paddy, wheat, cotton 
etc. will be stepped up aDd stablised duriol 
tbe 7th Five Year Plan through alea approacb 
and ClOp· oriented production proarammes. 

Norms for Telecast of Important pro-
grammes and Public ."dDCtioDS 

5 S61. SHRI ANOOPCHAND SHAH: 
Will the Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

(a) whether Bombay Doordarshan i~ not 
following the norms prescribed for the cove-
rage of local news and functions; and 

(b) the norms to cover the important 
programmes and pub'ic functions in a local 
news at Bombay Doordarshan ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. GADGIL) : 
(a) and (b). All Doordarsban Kendras 
including the one at Bombay have bee~ . ' given specific gLlidelines on news policy in 
order to ensure objectivity, impartiality and 
accuracy of their newscasts. Basic features 
of these guidelines are indicated below : 

i) The reporting of the news has to be 
factual, accurate and objective and 
only such views as make news 
sbould find a place in news broad· 
casts. 

ii) Each news story should be judged 
strictly on the basis of its news 
value. 

iii) In selection of news, AIR and Door .. 
darshan should be guided by the 
highest possible professional 
standards. 

iv) News should be treated factually 
and objectively and where necessary 
background to the events aDd 
happenings should be provided to 
belp place such events and happen-' 
ings in proper perspective. 

v) Nc\\s should satisfy the higbest 
criteria of accuracy and tesponsi-
bility. 

vi) People's participation in develop-
mental activities as also significant 
work being done by voluntary a,oo-
des should be duly hiahligbted 

vii) The style and method of news 
reportiol should reinforce the runda .. 
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mental principtes of national poli-
cies, including territorial integrity, 
national integration, secularism. 
maintenance of public order and 
upholding the dignity and prestige 
of Parliament, State Legislatures 
and the Judiciary. 

viii) Ministerial statements and policy 
matters, particularly those of the 
Prime Minister. and implementation 
of Government Programmes should 
be given proper place in the news. 
Tbe focus should be on information 
rather'than on individuals. 

ix) In reporting on political controver .. 
cies, the broadcast media should be 
guided by objectivity and fair play. 
Duc representation of diffcrina 
views should be the aim. 

x) In the choice of international 
events, the objective should be to 
keep the people informed of world 
developments. 

Central Assistance for Urban water supply 

5562. SHRI VAKKOM PURUSHOTH .. 
AMAN: Will the Minister of 
URBAN DEVELOPMENT be pleased to 
state whether Union Government propose 
to consider provision of Central Assistance 
and centrally sponsored programme for urban 
water supply in Kerala as in the case of 
rural water supply ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI DALBIR SINGH) : No, ,sir. 

Non-payment or salary to employees 
of Samachar Obarati 

S!\63. SHRI PRAKASH V. PATIL: 
Will the Minister of LABOUR be pleased to 
state :' 

(a) whether ,it is a fact that the em-
rtoyees of Samachar Dharati and Hindustan 
Samachar are not getting their salary and 
both the organisations are on the verge of 
closure; 

(b) whether Government bave gone into 
the problems faced by each of tbe two orga-
nisations and if so, the details thereof; and 

(c) whether there is any possibility of 
Government camilli to their rescue? 

THE MINISTER OF STATE Of' THB 
MINISTRY OF LABOUR (SHRI P.A. 
SANGMA) : (a) As per information received 
from Delhi Administration, the employee 
of Samacbar Bharati and Hindustan Sama-
char have not been paid salary from August, 
1985, and January, 1986 respectively, due 
to financial difficulties faced by the agencies. 

(b) and (c). Government is aware of the 
problems faced by these two organisations 
and is making all possible efforts to safe-
suard the interests of the employees. 

Value payable for land notified under 
the Land Acquisition Act 

5564. SHRI MOHD. MAHFOOZ ALI 
KHAN: Will the Minister of AGRICUL-
TURB be pleased to state : 

(a) whether value payable in respect ot 
land notified under Section 7 of the Land 
Acquisition Act, 1894 is based on the true 
market value and is in relation to the budge-
tary provision before a declaration under 
S~ction S of the Act is made; and 

(b) if not, on what basis the value paya-
ble in respect of land notified under Section 
7 of the Act is made ? 

THE MINISTER OF AGRICULTURE 
(S. BUTA SINGH) : (a) and (b). Section 5 
of tbe Land Acquisition Act, 1894 does not 
relate to declaration of land for acquisition 
nor does Section 7 of the said Act relate to 
notification for acquisition of land. Either 
the whole or part of the land notified under 
Section 4 is declared under section 6 for 
acquisition followed by a direction under 
section 7 to Coneetor to take order for the 
acquisition of the land. 

, 
The compensation payable is not depen" 

dent upon or related to the budgetary provi-
sion. In determining the amount of compen-
sation, tbe matters to be taken into consi-
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deratioD are liveD 'under section 23(1) of the 
Act.. namely: 

i) the market value of the land at the 
date of publication of notification 
under section 4 sub-section (1). 

U) damages sustained by the person 
interested at the time of taking 
possessi on of the land by reasons of 
the taking of any standing crops or 
trees OD the land. of severing such 
land from his other land and of the 
acquisition injuriously affecting his 
other property, movable or immova· 
bIe, in any other manner or his 
earnings. 

iii) if, in consequence of the acquisition 
of the land, the person interested is 
compelled to change his residence 
or place of business, the reasonable 
expenses, if any, incidental to such 
change and 

iv) the damages, if any. bonafide 
resulting from diminution of the 
protjts of the land between the time 
of the publication of the declaration 
under Section 6 and the time of 
taking possession of the land. 

In addition, solatium under section 23(2) 
at 30% of market. value in consideration of 
compulsory nature of the acquisition and an 
additional amount at the rate of 12 percent 
per annum of market value from the date of 
p'lblication under section 4(1) upto te date 
of making the award or taking possession, 
whichever is earlier, under sub-section (I·A) 
of Section 23 are also to be included in the 
award of compensation. 

Under section 34 of the Act interest at 
9 percent for periods upto one year and 1 S 
percent thereafter in case of delay is also 
~ayabJe on the compensation awarded from 
the date of taking possession upto the time 
of payment or of deposition in court of the 
compensation. 

Llfting of Ban on Export o~ Pesticides 
by United States 

SS6S. SHRI NARENDRA BUDANIA: 
SHRI SUBHASH Y ADA V : 

. Will tbe Minister of AGRICULTURE 
be pleased to state : 

(a) whether it has come to tbe notice of 
Government th61t recently United States 
administration has lifted the ban on export 
of pesticides Whose manufacture or use has 
been banned ,in United States of America; 

(b) whether these banned pesticides 
namely DBC and Phosvel which are very 
harmful are being exported to several deve-
loping countries including India in huge 
quantities; 

(c) whether Government propose to ban 
the import of these pesticides and t heir use; 
and . 

(d) if not, the reasons thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI YOGENDRA 
MAKWANA) : (a) No such information bas 
come to our notice. 

(b) The pesticide namely DBCP (Dib. 
romo chloro propane) had been banned for 
import into India by the Registration Com-
mittee, constituted under the Insecticides 
Act, 1968 long back due to its sterility 
inducing effect. Similarly, the pesticide 
namely Phosvel (I..eptophos) bas not been 
al'proved by the said Committee for its use 
in India, in view of controversial reports on 
delayed ncuro-toxicity. Hence, the question 
of import of these two pesticides by lndia 
does not ari~e. The information whether 
these two pesticides are exported by the 
USA to other developing countries is not 
known. 

(c) and (d). In view of the above, the 
question does not arise. 

Foreign exchange earned by foreign 
chartered fishing boats 

5566. SHRI GURUDAS KAMAT: 
Will the Minister of AGRICULTURE be 
pleased to state : 

(a) the foreign exchange earned by for" 
eign chartered fishing boats in 1985. com .. 
pany-wise; 
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(b) whether Union Government propos.e 
to provide similar financial concessions to 
the Indian fishtng industry as are liven to 
foreign fishing boats; and 

(c) if Dot, the reasons therefor '? 

THE MINISTER OF ST ATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPBRATION (SHRI YOOENDRA 
MAKW ANA) : (a) The company-wise for· 
eign exchange earning in 1985 by way of 
15 per cent share of the total catch value 
are shown in the statement given below. 

(b) No financial concessions are given to 
foreign fishing boats operating under charter. 

(c) the question does not arise. 

Statement 

Name of Indian Foreign exchange earned by 
Company way of 15 percent share of 

the total catch value in '000 
US$. 

1. Golden Fisheries Ltd., New Delhi 314.97 

2. G.P. Marine Products (India) 
(P) Ltd., Guntut 

3. Nava Bharat Ferro Alloys Ltd. 
Visakhapatnam 

76.06 

44.16 

4. Shrimp India Ltd., Visakhapatnam 38.36 

5. Young Fisheries Pvt. Ltd., New 
Delhi. 

6. Four Season Fisheries Ltd., 
Visakbapa tnam 

7. Bali Cold Storage Pvt. Ltd., 
Madras 

6.50 

36.99 

33.21 

8. Leo Sea Food Pvt. Ltd., New Delhi. 96.97 

9. Star Marine Foods Pvt. Ltd., 
Visakhapatnam 

35.78 

lodo-US programme on weed control 

5567. SHRIMATI USHA CHOU-
DHARI: WiIJ the Minister of AGRICUL-
TURE be pleased to state: 

<8> whether recently an agreement on 
Indo-US research programme on weed COD-
trol wa~ signed; and . 

(b) if so, the projects taken up and 
proposed to be takeu up, the sites where 
researcb will be undertaken and other 
details in this regard? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION . (SHRI YOGENDRA 
MAKWANA) : (a) Yes, Sir. 

~b) (i) An ICAR-USDA collaborative weed 
contro] programme was initiated in 
the year 1978, as tirst phase, with 
an amount of Rs. 42.97 lakbs for 
five years at six centres viz. 
Ludhiana, Bangalore, Jabalpur, 
Pantnagar, Palampur and Kharagpur. 

(in The second phase was started in the 
year 1982-83 with an amount of 
Rs. 58.10 lakhs for five years at 
seven centres viz. Jorhat, Parbhani, 
Anand, Faizabad,Bangalore, Jhansi, 
and Coimbatore. 

(iii) Recently, an agreement for the third 
phase of the collaboration was 
signed for extending the programme 
at nine more centres viz. Ranchi, 
Hissar, Santiniketan, Pusa, Kanpur, 
Trichur. Bhubaneswar, Hyderabad 
and leA R Research Complex, 
Shillong with an amount of 
Rs. 63.85 lakbs. 

The research programme of the project 
covers weed survey of the agro-ecological 
zone where the centre is located and suitable 
weed management strategies including che-
mical biological and integrated weed control 
measures. The weed control methods are 
developed for different crops and croppins 
systems including vegetables, horticulture and 
plantation crops. 

Code for telecast of commercial adver-
tisements and sponsored programmes 

on Doordarshao 

5568. PROF. RAMKRISHNA MORB : 
Will the Minister of INFORMATION AND 
BROADCASTING be pleased to atate : 
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(a) the code, . if any laid down by 
Government for commercial advertising and 
sponsored programmes on Doordarshan; 

(b) whether Government have made any 
evaluation to know how far the code is 
comprehensive and does not dilute the role 
of Doordarshan as a medium of education, 
information, entertainment and protects the 
interests of the people if so, the details 
thereof; and 

(c) the steps taken by Government to 
remove the deficiencies if any. in the code 
for commercial advertising and sponsored 
programmes on Doordarshan ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V. N. GADGIL) : 
(a) Yes, Sir. A copy of the code laid down 
by the Government is Jaid on the Table of 
the House. [Placed in Library. See No. L.T. 
256S/86}. This applies to advertisements 
for sponsored programmes as well. 

(b) and (c). No, Sir. The occasion for 
such an evaluation has not arisen. 

Transfer of Wakf properties to Delhi 
Wakf Board 

5569. SYED SHAHABUDDIN: Will 
the Minister of URBAN DEVELOPMENT 
be pleased to state : 

(a) whether it is a fact that some tlme 
back Government had decided to transfer 
over 100 hnmovable properties in Delhi 
which were claimed to be Wakf properties, 
to the Delhi Wakf Board; 

(b) whether it is also a fact that so for 
not a single property bas been handed over to 
the Board; and 

(c) if so, the details of the properties 
and the reasons for non-implementation of 
Government decision ? 

(c) There is a writ petition against the 
decision and the matter is sub·judice. 

Finaneia r assistance to Kerala under 
National Welfare Fund for 

Flshermfn 

S 5 70. SHRI SURESH K UR UP: Will 
the Minister of AGRICULTURE be pleased 
to state: 

(a) the amount allotted to Kerala from 
National Welfare Fund for Fishermen during 
the Sixth Plan period; and 

(b) the actual amount utj)ised by the 
State ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION (SHRI YOGENDRA 
MAKWANA) : (a) The Scheme on National 
Welfare Fund for Fishermen Society was 
started during 1984 .. 85 with a Budget 
estimate of Rs. 39.50 Jakb and no separate 
amount was allocated to Kerala. 

(b) Question does not arise. 

Residential flats over green belt areas 

5571. DR. B. L. SHAILESH : Will the 
Minister of URBAN DEVELOPMENT be 
pleased to state : 

(a) whether the Delhi Development 
Authority has been altering the use of land 
earmarked green in the master plan and 
zonal development plans for the capital over 
a number of years; 

(b) if so, the areas involved and the 
number of residential fiats built over these 
green belt areas; and 

(c) the reasons for such deviations from 
the Master and Lay-out Plans? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI DALBIR SINGH): (a) to c). In~ 

formation is being collected and wil be laid 
on the T able of the Sabba. 

Production of fruits and vegetables 

5572. PROF. NARAIN CHAND 
THB MINISTER OF STATE IN THE 

MINISTRY OF URBAN DEVELOPMENT 
(SHRI DALBIR SINGH) : (a) and (b). Yes, 
Sir. 

PARASHAR: Will the Minister of AGRI. 
CULTURE be pleased to state : 
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(a) the per acre prod uction of fruits and 
vegetables in India separately, as on 3 1 
December. 1985 and the break-up thereof, 
State-wise; 

(b) bow does the per acre national pro-
du ction compare witb the figures for the 
other countries; 

(c) the steps taken or proposed to be 
taken for increasing fruit pr.oduction during 
Seventh Five Year Plan and whether any 
increase in allocation for research and 
development has also been made for the 
Seventh Plan as compared to the allocation 
in Sixth Plan; 

(d) if so, the nature thereof and the 
comparative .figures for both plans; and 

(e) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION (SHRI YOGENDRA 
MAK W ANA) : (a) The official statistics re-
lating to per acre production for most fruits 
and vegetables are not available. However, 
the latest available information on State-
wise per hectare production of various fruits 
and vegetables under forecast basis for the 
crop year 1984-85 are given in the state-
ment-II given below. 

(b) The figures for per hectare produc-
tion of fruits in India vis-a-vis other 
countries are not available. However, the 

figures for per hectare production of some 
selected vegetable crops in India and some 
selected countries are liven in the attached 
statement-II below. 

(c) to (e). For increasing the production 
of fruits during the Seventh Five Year Plan, 
following Centra) Sector !Centrally Sponsored 
Schemes are being implemented = 

1. Establishment of Elite Progeny 
Orchards for producti<>n of Quality 
planting material. 

2. Package Programme on Banana and 
Pineapple in U. Ts . 

3. Improved Technology for quality 
apple production. 

Besides, the National Horticul ture Board 
proposed to take up the prograD'lme of 
strengthening of selected Government fruit 
nurseries in 10 States for enhanced supply 
of planting material. 

The outlays for Seventh Five Year P1an has 
been kept at Rs. 1230.00 lakhs for fruit 
development programmes against Rs. 234.96 
lakhs released as Central share during the 
Sixth Plan. Similarly, for schemes on re-
search in horticulture including fruits and 
vegetables, the allocation for Seventh Five 
Year Plan is Rs. 3195.00 lakhs against the 
actual expenditure of Rs. 2136.72 lakbs 
during Sixth Five Year Plan. 

Statement· I 

Productivity of fruits and vegetables In India (1984-85) 

1 

Andhra Pradesh 

Assam 
Bihar 

Oujarat 

Banana 

2 

16789 

12911 

8300 

2656S 

Potato 

3 

6664 

967S 

32918 

Sweet 
Potato 

4 

5429 

3286 

7190 

(Kgs/hectare) 

Tapioca 

4715 

Onion 

6 

7986 

8447 
32960 
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1 2 3 4 5 6 

Haryana 18613 

Himachal Pradesh 3246 

Jammu & Kashmir 

Karnataka 5823 7103 6480 5765 

Kerala 6369 6588 16978 

Madhya Pradesh 17715 12797 6051 13920 

Mabarashtra 24139 5348 13429 13459 

Orissa 9972 8546 7604 7905 

Punjab 19613 
Rajasthan 3550 

lamil Nadu 30010 8259 9878 30900' 8678 

Uttar Pradesh 17023 8946 11593 
West !3engal 21071 

All India 16359 14815 7523 18062 13548 

Statement·II 

Yield 0/ selected vegetable crops In selected countries 1983 

Yield in Kgs!hectare 

SI. No. Country Potatoes Sweet Cassava Onion 
Potatoes (Tapioca) 

1 2 2 3 4 & 5 

1. India· 13549 7323 17709 10330 
2. Argentina 18617 

3. Bangladesh 10283 
4. Brazil 10832 8824 10828 10873 
S. Canada 22452 

6. China 12493 18246 12982 

7. Colombia 12500 
8~ Baypt 15972 38824 
9. Prance . 26 t 41 

10. Germany DR 17647 
fl. Germany, FR 24482 



131 APRIL 7.,1986 W,'II •• "..,." 

t 2 2 3 4 

12. Indonesia 7852 9836 
13. Japan 28030 21309 41'379 

14. Netherlanda 33130 
1 s. Nilerai 8652 
16. Peru 7573 
17. Poland 15529 
18. Romania 21371 
19. Rawanda 9322 
20. Spain 15128 
21. Tanzania 5231 
22. Thailand 13077 
23. Turkey 17171 14444 
24. Uganda 4872 
25. U.K. 29995 
26. U.S.S.R. 12053 11734 
27. U.S.A. 2946S 34865 
28. Vietnam 4450 
29. Zaire 6999 

*Officiai estimates for t 982·S3-(Source-F.A.O. Production Year Book 1983) 

5573. SYED SHAHABUDDIN: Will 
the Minister of INFORMATION AND 
BROADCA~TING be pleased to state : 

<a) the progress in the creation of tbe 
proposed Indian Broadcasting Service; 

(b) the categoric! of present employees 
of the AIR with their desilnations and 
corresponding scaJes of pay who are to be 
included in the proposed service; 

(c) the corresponding informatioD for 
tbe employte~ wbo are to be excluded from 
the proposed service; and 

(d) the reasons for their exclusion" 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHill V. N. GADGIL) : 

<a) to (d). Tbe proposed Group 'A' Service 
'Viz. the Indian Broadcasting (Programme) 
Service will, wben constituted, have the 
grades and the scales as found in any other 
Group 'A' Central Service i e. beginning 
from the junior time scale of Rs. 700-1300 
and loiD, upto tbe scale Rs. 3000 fixed. 

The service will come into effect from 
the date on which the rules, therefor, are 
notified in the Gazette: presently, after 
approval by the Department of Personnel, 
the rules are under scrutiny in consultation 
with Union Public Service Commission. 

The persons bolding regular posts in 
lucb typica1 sca1es as referred to above in 
tbe proaramme planning and production 
cadres, of' An India Radio and Doordanban 
are proposed to be encadred therein. 

Since the intention is to create., new 
service to eocadre the proaramme personnel 
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of All India Radio and Doordarshan, em-
ployees itl other disciplines like EDlineerinl, 
Administration etc. and contract employees 
will Dot form part of tbe sClvice. 

ProcJuctJoD of Tapioca 

5574. SHRI MULLAPPALLY RAMA-
CHANDRAN: Will the Minister of AGRl-
CUL TU aE be pleased to state : 

(a) the State which is producing highest 
quantity of tapioca; 

(b) the output of tapioca in Kerala 
during 1984 and 1985; and 

(c) whether the national production of 
tapioca is mainly used for domestic consump-
tion or for export? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERAl10N (SHRI YOGENDRA 
MAKWANA): (a) to (c). The output of 
tapioca in Kerala during the crop year 1983-
84 was 39.2 lakh tonnes, and in 1984-85 
it was 39.5 lakh lonnes. This State is the. 
major producer of tapioca in the country. 
The national production of tapioca is mostly 
used for domestic consumption. 

Telecast of'Republlc Day Programme 
organised by West Bengal 

5575. SHRI BASUDBV ACHARIA : 
SHRI SURESH KURUP : 

Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
state: 

(a) whether Government have received 
a complaint from Government of West 
Bengal for not showing the Republic Day 
Programme organised by the State Govern-
ment of Doordarshan; and 

(b) if so, the reasons thereof? 

THE MINISTER OF STATE OF THE 
MINISTR.Y OF INFOR.MATION AND 
BROADCASTING (SHRI V. N. GADGIL): 
(a) Yes, Sir. 

(b) Doordarsban Kendra, Delhi bad 
made arrangements to aet TV coverage feeds 
of tbe Republic Day celebrations ill CaJcuua 
as ~eU as capitals of some other States) 
Union Territories in the North· Eastern region 
so that the same could be inc]uded in. the 
Jlational news bulletins of Doordarshan. 
However, the feed received from Calcutta on 
Microwave bnk was ttchnicaUy poor. It was, 
therefore, decided Dot to include the same 
in the news bclletin of that night. The tape 
of this coverage from Calcutta which was 
airfreighted to Delhi, was received in Delhi 
late in the nigbt, thus ruling out its inclUSion 
either in the national news bulletins or in 
the special programme telecast the same 
night. Tbe coverages were, therefore used 
in the nationaJ news bulletins of Doordarshan 
the ne). t day. 

Remunerative prices for agricultural 
produce In Maharashlra 

5576. SHRI D; B. PATIL: Will the 
Minister of AGRICULTURE be pleased to 
state : '* 

(a) whether Government of Maharashtra. 
after having studied the cost of production 
of paddy. jowsr, cotton, groundnut and other 
cereals and of moons, tur and other pulses 
submitted proposals for remunerative prjces 
for agriculturaJ produce to Government of 
India for 1983-84, 1984-85 and 1985-86; 

(b) jf so, what were the suggested remu-
nerative prices for each agricultural produce 
for 1983-84, 1984-85, and 1985 .. 86 res-
pectively; and 

(c) whether recommendations made by 
Government of Mabarashtra were taken into 
consideration while fixing support price of 
those food grains for the above .. m~ntjoned 
period? 

THE MINJSTER OF STATE IN THB 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION: (SHRI YOGENDRA 
MAKWANA) : (a) and (b). The prices of 
different crops suggested by the Government 
of Mabarasbtra to tbe Commission for Agri-
cultural Costs and Prices are as und~r : 
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(Rs. per quinta) 

Crop:! Season· 
Commodity _...,..____----_-----------------

1983-84 
--.---

Paddy 252.53 
Jowar 240.40 

Cotton (i) B· t 007 804.66 
(ii) H-4 Nil 

Groundnut 611.19 

Moong 542.66 

Tur (Arhar) 386.52 

(c) The prices fixed by the Government 
are based on the recommendations made by 
the Commission for Agricultural Costs and 
Prices as well as after taking into considera-
tion the views of different State Governments 
and those of the Econonlic Ministries. 

Setting up of Rural Development 
Commission 

5577. SHRI SUBHASH YADAV : Win 
the Minister of AGRICULTURE be pleased 
to state : 

(a) whether Government propose to set 
up a commission to go into the problems of 
rural areas of the country on the lines of the 
National Commission on Urbanisation; 

(b) if so, the details thereof; and 

(c) the likely terms of reference thereof? 

THE MINISTER OF AGRICULTURE 
(5. DUTA SINGH) : (a) No, Sir. 

(b' and (c). Do not arise. 

EvaluatIon of Integrated Rural 
Development Programme 

5S78. DR. A.K. PATEL: 
DR. T. KALPANA DEVI : 

Will the Minister of AGRICULTURE 
be pleased to state : 

1984-8S 1985-86 

2;4.22 298.32 
256.02 263.16 

916.04 938.03 
928.26 937.94 
640.83 670.35 

611.22 675.78 

453.04 456.82 

(a) whether his attention has been drawn 
to a news report in the Indian Express dated 
22 February, 1986 that the latest evaluation 
of IRDP confirms that a good proportion of 
massive funds spent on this scheme is a 
waste and is preempting other more useful 
programmes and that the problem lies at the 
conceptual level to eradicate poverty; 

(b) jf so, the facts and figures as provi-
ded by the evaluation; and 

(c) whether lRDP would be reoriented 
for creating wage-employment opportunities? 

THE MINISTER OF AGRICUL1URE 
(S. BUT A SINGH) : (a) and (b)., The 
Government of India·8 attention hac; been 
drawn to a news report in the Indian Express 
dated 22nd February, 1986. The findir,gs of 
the recently concluded concurrent eva1uation 
for the period October-December, 1 (' 85, in 
fact, indicate that in about 39 per cent 
case!=;, the assets generated incremental income 
of more than Rs. 2,000/·. In about 27 percent 
cases, such increase was between Rs. 1000/-
And Rs.2000/·. Nearly 75 percent bene-
ficiaries felt the as'1istanc~ provided Wa! 

adequate to acquire the asset. 49 percent 
had repaid more than SO percent of the total 
loan amount. 

(c) There is no proposal under consi-
deration to reorient the IRDP to include 
wage employmtnt. However. Government's 
strategy for poverty alleviation includes both 
compC'nents. or self-employment through 
programm.es like JRDP and wage employment 
throuah prolrammes like National Rural 
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Employment Programme (NREP) and Rural 
Landless Employment Guarantee Programme 
(RLEGP). 

[Transiationl 

Setting up of High Security Animal 
Disease Laboratory in Bbopal 

5579. SHRI DILEEP SINGH BHURIA : 
Will the Minister of AGRICULTURE be 
pleased to state: 

(a) whether Central Government had 
taken any action f()f setting up of a high 
security Animal Diseas~ Laboratory in 
Bhopal (M. P.) with UNDP al)sistanc'.~ at a 
cost of a bout Rs. 14 Clore last year; 

Cbi whether State Government ha ... made 
available 134.89 acrt'~ of land for this 
biggest institute of Asia at Hathaikhera; 
and 

'(c) if so, whether Union Government 
are taking any concrete .. ,dion to start the 
said institute soon? 

,THE MINISTER OP STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION ,SHRI YOGENDRA 
MAKWANA) : (a) Yes, Sir, A High 
Security Animal Disease Laboratory of the 
Indian Veterinary Resear~h Institute is to be 
set up at Bhopal for which UNDP assistance 
al n cost of U ,S. 1 ,016,400 has already 
been cleared. The question of the quantum 
of Government of India's input as a part of 
Seventh Plan of I. V. R. I. is under 
examination. 

(b) Yes, Sir. 

(c) The Indian Council of Agricultural 
Research is taking concrete step~ in, this 
connection as a part of the 1. V. R.I. Seventh 
Plan proposal which is under preparation. 
As soon as it i~ cleared, the ground work 
will be stared. 

(English) 

Drought prone .tatcs 

5580. PROF. MDHU DANDAVATE: 
Will the Minist(lr of AGRICULTURE be 
pleased to state : 

(a) whether certain States and certain 
districts in these States are prone to .. recur-

. rent drought conditions; 

(b) if so, whether such States and 
districts have been identified; and 

(c) if so, to prevent hardships to peopJe 
in regard to difficulties arising out of scarcity 
of water for drinking and cultivation, what 
permanent arrangements for water storage 
and water supply are proposed in th~sc 
States with Central assIstance? 

THE MINISTER OF AGRICULTURE 
(S. BUTA SINGH) : (a) and (hI. A list of 
the States and dIstricts covrred at present 
under the Drought Prone Area Programme 
(DPl\P) and the Desert Development PJO-

gramme (DDP) is given in the Statement 
gi\cn below. These are the majar chronic 
drought prone areas in the country. 

(c'. \Vater '\upply for drinking and for 
cultivation are Stt!te subjecls. However. the 
Central Government assists the States in this 
regard through centra] ilr1d centrally sponsor-
ed schemes. 

Th~ centrally ::-pon~ored programme of 
DPAP and the 100 per ~ellt centraJJy funded 
DDP contemplate inter alia, conservation 
and development of water resources through 
water harvesting structures, minor in igation 
works, tanks, ponds, wells, lift irrigation 
etc. to provide water for cultivation. These 
are included in the annual action plans pre-
pared for an integrated development of the 
areas. The centrul sector out Jay for DPAP 
in the Seventh Plan is Rs. 237 crores and 
f,)r DDP it is Rs. 245 crores. 

The Central Government also assists the 
States in providing safe drinking water in the 
rural areas under the Acc1erated Rural Water 
Supply Programme (AR 'W'SP) for which an 
outlay of Rs. 1201.22 crores bas been pro-
vided in the Seventh Plan. In line with the 
objective of International Drinking Water 
Supply and Sanitation Decade (1981-91), 
it is proposed to provide adequate drinkina 
water facilities to too entire rural population. 
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Statement 

Coverage of the Brought Prone Areas Programme and' the Desert Development Programme. 

State District No. of bloCks 
covered under the 
programme 

._------------_ .. _._._. ----- ---- ,._.,-_. __ .. _--
(1) (2) (3) 

). Drougbt Prone Areas Programme : 

1. Andhra Pradesh 1. Anantapur 16 
2. Cbittoor 8 
3. Cuddapab 6 
4. Mabbubnagar 12 
5. Kurnool 13 
6. Prakasam 9 
7. Rangareddy 3 
8. Nalgonda 2 

Sub-total: 69 

. 2. Bihar 1. ealamu 24 
2. Santhal Parganas 7 
3. MODgbyr 7 
4. Rohtas 7 
5. Nawadab 9 

Sub-total: 54 

3. Gujarat 1. Ahmedabad 2 
2. Amreli 8 
3. Bhavnagar 3 
4. Jamnagar 2 
5. Kutch "7 
6. Panchmahals 7 
7. Rajkot S 
8. Surendranagar 9 

Sub-total: 43 
4. Haryana 1. Mob indergarh 9 

Sub-total: 9 

S. 'Jammu &: Kashmir 1. Doda 8 
2. Udhampur 5 -Sub-total: 13 
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1 2 3 

6. ICamataka 1. Bijapur It 
2. DelJary ! 
3. Belgallm 4 
4. Chitradurp , 6 
5. Dbarwar 14 
6. Kolar 9 
7. Tumlcur 6 
8. Oulbarge 8 
9. Bidar ~ 

10. Raichur 4 
11. Chickmagalur 1 

Sub·tota) 71 
7. Madhya Pradesh J • Khargone 1 

2. Jhabua 12 
3. Shahdol 6 
4. Dbar 8 
5. Sidbi 8 
6. Betul 8 

Sub-total: 49 
8. Maharashtra 1 • Ahmedodgar 10 

2. Sho)apur 10 
3. Nasik 10 
4. Sangli 6 
S. Satara 4 
6. Dhule 4 
7. .urangabad 6 
8. Ja1na 1 

9. Jallaon S 

10. Deed 6 
11. Osmanltbad 3 

12. Pune 9 

Sub-total: 74 
9. Orissa I. PhuJbaoi 14 

2. Kalabacdi 11 
3. BolaDair 8 
4. Sambalpur 6 

Sub-tatal : 39 
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1 2 3 
---,-----~.-"' .. -.... -

10. Rajasthan 1. Ajrocr 2 
2. Banswara 8 

3. Dungarpur 5 
4. Udaipur 3 
5. Saw~i Madhopur 2 
6. Tonk 3 
7. Kota 4 
8. lbalawar 3 

Sub-total: 30 

It. Tamil Nadu t. Dharmapuri J2 
2. Ramanatbapuram 7 
3. Pudukottai 4 
4. Pasumpon Mutburamalingam 6 
S. Kamarajar 5 
6. Tirunelveli 9 

Sub-total: 43 

12. Uttar Pradesh 1. Mirzapur 10 
2. Banda 10 

3. Jalaun 3 
4. Hamirpur 5 
5. Jbansi 3 
6. Lalitpur 2 
7. Bahraich 14 
8. Gonda 4 
9. Kheri 2 

10. Sitapur 3 

11. Allahabad 1 
12. Cbamoli 4 
t 3. Pauri Garhwal 10 
14. Tebri Garhwal 3 
1 S. Almora 8 

16. Pithoragarh S 

Sub-total: 87 

t 3. West Benga'l 1. Purulia 20 

2. Midnapur 7 
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(I) (2) (3) 

3. Blnkura 7 

Sub-total: 34 ---
Grand Total 615 

II. Desert nevelopaa.at PrograllUDe (DDP): 
Ilot Arid Ar •• 

1. Oujarat 1. Banastantba 7 
2. Mebsan8 2 

Sub· total : 9 

2. HaryaDe J. Hissar 10 
2. Bbiwani 7 
3. Rohtak 5 

4. Sirsa 4 

Sub-total : 26 
3. Rajastban 1. Oanganaaar 9 

2. Dikaner 4 
3. Churu 7 

4. Jbunjhunu 8 
5. Sikar 8 
6. Nagaur 11 

7. Jodbpur 9 
8. laisalmer 3 
9. Barmer 8 

10. Jatare 7 

11. Pali 10 

Sub-total: 84 

Cold Arid Area. : 

4. Himachal Pradesh 1. Labaul" Spitl 1 

2. Kinnaur 1 

Sub-total: 2 

s. Jammu &. Kashmir 1. Leh 5 

2. KaraU S --
Sub·total : 10 

.----................. _--- --
Orand Total : 131 ------ --



M.r¥Jna of Mot.er Dar", Products 
tbroalb ,.blle seetor ICoeperaU,. 

dairy units 

S581. DR. T. KALPANA DEVI: Will 
the Min,ister of AGRICULTURE be pleased 
to state: 

<a> whether Mother Dairy, Delhi bad as 
• policy invited all public sector/cooperative 
dairy units in the country for marketing of 
their respective products through Moth.er 
Dairy booths and if so, when this circular 
was sent and response thereto; 

(b) whether vesetable and fruit prices of 
Mother Dajry booths are very high; 

(c) whether Mother Dairy is to buy vege-
tables and fruits only through falmers' co-
operatives and if so, when this will be 
achieved; and 

(d) whether Mother Dairy, Calcutta has 
already achieved this aim in respect of 
oraoges? 

... 
THE MINISTER OF STATE IN THE 

DEPARTMENT OF AGRICULTURE AND 
COOPERATION (SHRI YOGENDRA 
MAK WANA) : (a) Mother Dairy approa-
ched some of the cooperative federations like 
Haryana, Punjab and Oujarat for marketing 
some of their products through the booths 
under the fruit and vegetables project. 

(b) Vegetable and fruit prices at Mother 
Dairy booths a~e not high. 

(c) Efforts are being made to procure as 
much quantity of fruit and vegetables as is 
feasible directly from the farmers and exist ... 
ing co-operatives. 

Cd) Mother Dairy. Calcutta. did not 
undertako the procurement and saJe of 
oranges. The procurement of oranges was 
undertaken by the Mirik Primary Agriculture 
Cooperative Marketing Society and market-
ed through the Mother Dairy milk retailers. 

Lade or fUMS for ,water-suoply schemes 
la Andbra Pradesh 

5582. S}lRI M. RAGHUMA REDDY,: 
spal A. J. V. B. MAHESWARA 

J\AO; 

, , , ' 

Will the Minister of ADltlCULTURB 
be 'pleased to atato : 

(a) whether complaints have been recei ... 
ed by Union Government tbat the water 
supply schemes in problem villages called 
PWS and R MS are not beiol implemented 
properly jn An~bra Pradesh :~n accounl of 
lack of funds; and 

(b) if so, the action taken by Govern-
ment to provide adequate funds for these 
schemes? 

THE MINISTER OF AGRICULTURE 
(S. BUTA SINGH) : (a) No Sir. 

(b) The provision of drinking water 
supp1y is the r~sponsibility of the State 
Go~ernrnent. The Central Government only 
aSslsts the State Government in tbeir efforts 
to provide drinking water in rural areas 
through assistance under the Accelerated 
Rural Water Supply Pro~r8mme (A'RWSP). 
For the Seventh Plan Andhra Pradesh bas 
an outlav of Rs. 140 crores in the State 
Sector M. N. P. Under the Central1y Spon-
sored Accelerated Rural Water Supply 
Programme (AR WSP), an amount of 
Rs. 1587. 44 lakhs was released during 
t 985 .. 86 to Andhra Pradesh and the pro-
vision aJJocation for 1986-87 is Rs. 1760 
lakhs. 

Additional cyclone relief to A.P. 

SS83. SHRI M. RAGHUMA REDDY: 
SHRI S, PALAKONDRAYUDU: 

Will the Minister of AGRICULTURE 
be pleased to state : 

(a) whether a request }las been received 
from Government of Andhra Pradesh for 
sanctioning aD additional amount of 
Rs. 449.60 lakbs over and above tbe ceiling 
of expenditure approved by Union Govern-
ment for providing relief and rehabilitation 
to the vjctims of cyclone which occurred in 
November, 1984. 

(b) whether ADdhra Pradesh Govern-
ment have also requested for ex,tension of 
time limit for incurring the, expendituro 00 
relief and rehabilitation work from 31 
p~~ber, 1985 t9 3.1 March, 19,86; 
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.(c) if so. . w""her' Central GOWtllmeDt 

.. vo aecede4t to: the.' request: and . 

(d) if Dot. the reasons therefor '1 

THB MINISTER OF STATE IN THE 
DBPARTMENT OF AGRICULTURE 
AND COOPERATtON (SaRl YOGBNDRA. 
MAKWANA) : (a) and (b). Yes, Sir. 

(c) and (d). The request of the Govern-
ment or Andbra Pradesh for enhancement 
of the ceiling of expenditure by Rs. 449.60 
lakhs has been considered by Government of 
India and it has been decided not to reopen 
up the case since the ceilings were fixed On 
the basis of the report of the Central Team 
and recommendations of the High Level 
(pmmittee on Relicf thereOD. The -ex.osion 
of time limit however, bas been granted upto 
31st March. 1986. for utilising the ceiJing of 
expenditure approved for ·irrigation' and 
'repair of roads' for tbe year 1984.-8S and 
1985-86. 

Wheat and rice alloted to Andhra Pradesh 
under NREP and RLEGP for 19~6-87 

5584. SHRI M. RAGHUMA REDDY: 
SHRI BEZAWADA PAPI 

REDDY: 

Will the Minister of AGRICULTURE 
be pleased to state : 

(a) the quality and quantity of wbeat 
and rice to be atlotted to Andhra Pradesh 
under N.R.E.P./R.L.E.G.P. during 
1986 ... 87; 

(b) whether representations have been 
received from the State Government of 
Andhra Pradesh for increasing the distribu-
tion charges of foodgrains under NREP I 
RLSOP frena the present Rs. IS/-per 
quiDta:i to Ill. 251-'per quintal; 

(c) whether representation has been 
received from tbe Sta·te Government of 
Andbra PradeJlh and other States for releas-
iDa ·the 'Badget previsions.by Union Govern-
meet ift ono ·jnstal,mcnt for scbemes undet 
NREP/IlLBOPifItDP/DPAP/PASMA on 
the Ifound' ,tDat tbe rolease of the &Cecod 
iDstalmenc is invariably dela),ed; and ' 

(4) whether Govermnent havo acceded 
to 'tbe IUlPldoD and if Dot, the reaSons 
therofor ? 

THB MINISTER OF AGRICULTUaS 
(S. BUT A SINGH): (a) A total quantity 
of 9S ,560 MTs bas been allocated to 
Andhra Prad~ under NREP/RLEOP for 
the first half of the year 1 986 -8 7. The 
quantity to be allocated for the second half 
of the year will depend upan the utilisation 
against this quantity. Half of the quantity of 
foodgrains will be supplied in the form of 
rice and the remaining quantity in the form 
of wheat. The quality of foodgrains to be 
supplied has to conform to the Fair Average 
Quality (FAQ). 

(b) to (d). The Government of Andhra 
Pradesh bad represented during the year 
1984- 85 that the subsidy provided for 
transportation ar.d handling cbarge~ of tbe 
foodgrains under NREP should be enhanced 
from Rs. 15/- to Rs. 25/.. The rate of 
subsidy for tran~portatjon aDd handling char-
ges has been revised to Rs. 20/· per quintal 
and States may book any expenditure over 
and above tbis amount to the non·wage com-
ponent under NREP/RLEGP. 

No proposal has been received from tbe 
Government of Andbra Pradesh or any other 
State that the funds under the programmes 
should be released in one instalment. 

Telecast of Kanoada Language Programmes 

5585. SHRI V. S. KRISHNA IYER: 
Will the Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

(a) how many sponsored programmes 
are bdng shown in a week in tbe resioual 
language of Kannada by Bangalore Doordar· 
shan Kendra; and 

(b) whether it will be increased 1 

THE MINISTER OF STATE OF THE 
MINIS'fItY OF INFORMATION AND 
BROADCASTING (SMRl V. N. GADGIL) : 
(a} At pre.~ent, spo8sored programme in 
Kannada is shown once a week.. 

(b) Yes, sir. It would be increated if 
allitablo Pl'0II'IIDI1l0S ate ':aftilable. 
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Functioolq of Siddarfit Hotel wltlaMt 
COIIlpletloa certificate 

5S86. SHkI CH1RANJl LAL SHARMA: 
Will the Minister of URBAN DEVELOP-
MENT be pleased to state: 

(a) whether it ia a fact that Siddarth 
Continental Hotel in Vaunt Vibar. Now 
Delhi has been functionina without a com-
pletion certificate; and 

(b) if so, the reason. for the same and 
tbe action proposed to be taken &pinst tbe 
owner' of the hotel 'I 

THE MINISTER OF STATE IN THB 
MINISTRY OF URBAN DEVELOPMENT 
(SHRl DALBIR SINGH) : (a> and (b). Yes, 
Sir, the Delhi Development Authority have 
Dot issued completion certificate so rar for 
Siddartb Continental Hotel, Vaslnt Vibar, 
New Delbi, as there were certain deviations 
from the sanctioned build ins plans. 

The Delhi Development Authority have 
instructed the prompters of tbe buildiDI to 
rectiiy tpe deviations and submit the relevant 
documents required for processiDI tbe 
completion certificate. 

laterim relief for new.mell 

5 S 87. SHRt CHIRANJI LAL 
SHARMA: Will the Ministet of LABOUR. 
be pleased to state : 

(a) whether it is a fact that the National 
Union of Journalists (India) bal demanded 
interim relief for newsmen; and 

(b) if 80, the action taken thereon? 

THE MINISTER. OF STATE OP THE 
MINISTRY OF LABOUR (SHRI P. A. 
SANOMA) : <a) Yes, Sir. 

(b) The matter bas been referred Co the 
Wale Boards constituted under the provisiODl 
of workins Journalists and Other Newspaper 
Employ.es (CoDditiODs of service) and 
Miscellaneout Provisions Act, 1955 tI for 
their consideration. Tbe Government have 
already requested tbe Wap Boards to 
expedite tbeir recommendatioDs. "'I.OOD a. 

these are received, the .. me wnl be consl. 
dered by the Government uDder SectiOD 1'.1t. 
of tbe Act. 

Copper estractloe from Detrl MIau 

5588. SHIU CHIRANJI LAL SHAllMA: 
Will tho Minister of STEEL AND MINBS 
be pJeased to .tato : 

<a> the total qUaDtity of copper extracted 
from Khetri Mines durio. 198 S; and 

(b) the total quantity of copper to be 
extracted durioa 1986 ? 

THB MINISTER. OF STATE IN THE 
DEPARTMENT OF MINES (SHRIMATI 
RAM DULARI SINHA): (a) aad (b). The 
total quantity of copper ore extracted from 
the Khetri Group of Minea and copper 
metal contained therein durilll 1985.86 and 
expected during 1986-87 is indicated below : 

Ore extracted from 
Khetri Group of 

1985.86 . 
(ProvI6Io"a() 

Mines. (Jakb tonnes) 1 .... 92 

Copper metal contai-
ned in the above 
(tonnes) 16,998 

Ore from Khetri 
Mine a10Do (lakb 
tonnes.) 7.62 

Copper metal 
contaiDeCi in tbe 
above (ToDDes.) S,333 

1986-87 
Tllrpt. 

18.66 

20,526 

9.00 

6,390 

VaeatloD of DDA laad from sq_tten 

5'89. SHRJ CHIRANJI LAL SHAltMA: 
Will the Minister of lJBBAN DEVELOp. 
MENT be pleaaed to state : 

(a) whether it i. a fact tbat laDdl were 
acquired from farmers by the Delhi Develop· 
ment Authority at extremely low rates and 
instead of developioa and brioain. tbem 
under lOme uao 'bceo were left vacaDt indo-
finitetly for Iq'lalters to take inept poaea-
.ion; aDd 
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(b) If 10, the action being taken against 
the DDA ottieials a.nd the steps proposed to 
be taken to ,et such lands vacated from the 
lquatters? 

THB MINISTER OF STATE IN THE 
MINISTR Y OF URBAN DEVELOPMENT 
(SHltl DALBIR SINGH): (a) Land is 
acquired by Delhi Admn. on bebalf of DDA 
for tbe planned development of Delhi in 
accordance witb the provisions contained in 
the Land Acquisition Act, 1894. The Act 
provides for payment of compensation at 
market rates prevelant at the time of notifi .. 
cation under section 4 of the Land Acquisi-
tion Act which has been amended to provide 
for additional benefits to tbe persons from 
whom land is acquired. DDA has reported 
that most of the lands which have been 
placed at their disposal bave been developed. 

(b) DDA bas taken several sters to 
prevent encroachments such as demolition of 
unauthorised structures, fencing of vacant 
land, deployment of adequate watch and 
ward staff etc. 

The following steps have also been taken 
by the Government to check unauthorised 
construction/encroachment in Delhi: 

(i) A directive was issued to all the 
concerned agencies that encroachment 
on public property should be checked 
in the very beginning and not allowed 
to become permanent when it becomes 
difficu It to remove them. 

(ii) The relevant Acts bave been amended 
to declare unauthorised construction 
a cognizable offence and to tiahten tbe 
law aenerally for dealing with the 
encroachment. 

(iii) Guidelines have been laid down for 
cbecking unauthorised constructions 
and to fix responsibility for the purpose 
at fairly high level in the cancemed 
oraaoisa tions. 

Teleeast of Malay.lam fUm. in Chltramala 

5590. PROF. K.V .. THOMAS: Will tbe 
Mini'tet of INPOMATION AND BR.OAD .. 
CASTING be pleased to atate : 

(a) whether it is a fact that Malayalam 
films are ignored in ' • Chitramala" of tbo 
Delhi television programme; 

(b) wl:!ether it is also a fact that dudng 
the last one and a balf year none of the art 
forms of Kerala like Kathakali, Mohiniyat-
tam, Oppana etc. were telecast froro D.clbi 
Doordarshan; 

(c) whether Government have received 
any complaint that during the documentary 
on Makarasankranti and Vijayadashami, 

. Kerala was neglected; aod 

.. (d) whether the MalayaJam films arc not 
given the due share, when regional films arc 
shown on every Sunday ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTINf; (SHRI V. N. GADGIL) : 
(a) No, Sir. As many as 11 MaJayalam 
songs were included in Chitramala program .. 
mes during the period 1.1.85 to 31.3.86. 

(b) No, Sir. Eleven different programmes 
pertaining to arts and music of Kerala were 
telecast during the Jast one and a half year. 

(c) No, Sir. 

(d) No, Sir. Malayalam feature filme are 
given their due share. Four Malaya]am 
feature films were telecast during the period 
from 1.1.85 to 3t.3.86-two on the 
National Network and two from Delhi and 
its relay transmitters. 

Use of fertilizers 

5591. ·SHRI BALASAHEB VIKHB 
PATIL : Will tbe Minister of AGRICUL· 
TURE be pleased to state: 

(a) whether there is a very wide dispa-
rity in the use of fertilizers in the country; 

(b) jf so, tbe State-wise per hectare 
consumption of fertilizers during 1984-85 
and 1985-86; 

(c) whether the rate of intake of fertilizer 
in the Eastern States is abysmally poor as 
cOmpared to Punjab and Huyana aDd with 
increased fertilizer intake the production of 
rice can be. raised by 100 per cent; and 
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, (4) if 10, tU at.,. cont_p1ated.in ·tbis 
d4rcet1® ? 

THB MINISTER OP STATB IN THB 
DEPARTMENT OP AOLICULTUaB AND 
COOPERAnOH (Stflll YOOENDRA 
MAICWANA): (8) and (b). Yes, . Sir. There 
is inter-State variation in fertDizcr consump-
tion in tbe country. State-wise per beetarc 
consumption of fertilizers during 1 984· 8 5 
aDd estimated consumption during 1985-86 
is ,iven in the Statement liveD below. 

(c) and (d). The rate of intake of fertili-
zers is lower in the Eastern States compared 
to Punjab and Haryana. With the increase 
in fertilizer use the production of rice can 
be raised substantially. To increase t11e 
production of rice in the Eastern States a 
special rice production programme in 420 
selected blocks in the States of Assam, 
Bibar, Eastern Madbya Pradesb, Orissa, 
Eastern U. P. and West Bengal is in opera-
tion. Under this Scheme efforts are being 
made to iocrease the productivity of riee 
tbrousb various package of practices indu-
dina increased use of fertilizefs. 

Name of State 

1 

Statement 

Consumption of nutrients 
(N+PS05+KtO) 

K./Hectare 

(1914~8S) (198S-S6) 
(estimated) 

2 3 

1. Andhra Pradesh 75.14 67.13 
2. Kerala 43.94 SO.to 
3. Kama1aka 52.61 50.42 
4. Tamil Nadu 99.94 99.56 
S. Qujarat 46.28 401.41 
6. Madhya Pradesh 17.13 19.98 
7. Maharashtra 28.51 33.71 
8. Rajasthan' 11.11 11.41 
9. Haryana 57.78 64.80 

10. Punjab 1'1.19 158.19 . 
11. Uttu Pradesb '-'.11 8'~80 

1 2' J 

12. Himachal PradeSh 22.92 24." 
13. J. & K. 29.72 35.54 
14. Assam 4.01 5.06 
IS. Bihar 3S.90 47.'15 
16. Walt Beopl 54.81 6·0.90 
11. Manipur 15.66 20.61 
18. Mcabalaya 14.30 17.26 
19. NaplaDd 1.16 1.76 
20. Tripura 8.IS 13.14 
21. Orissa 13.04 16.14 
22. Sikkim 13.&0 13.60 

All India Average 46.38 50.98 

Probe leto "orking or leAR 

5592. SHRI DHARAMPAL SINGH 
MALlK: 

SHRI SUBHASH YADAV : 

Will the Minister of AGRICULTURE 
be pleased to state: 

(a) whether there is any proposal under 
consideration of Government to appoint a biab 
powered panel to probe into tho working of 
Indian Council of AlficuJtural Reaean-b; 

(b) jf so, the composition of the panel; 
and 

(c) the terms of rerere~ thereof? 

THB MINISTBR. OF STATE IN THB 
DEPAR.'IMENT OF AGRICULTURB AND 
COOPERATION (SHRI YOGBNDRA 
MAKWANA) : (a) No, Sir. 

(b) and (c). Do Dot arise. 

Semi-starvation eoad'itiOD's among 
poor ia ,III_get 

5593. SHRI DHARAMPAL SINGH 
MALIK: 
SHRI SUBHASH YADAV : 

Will die Mini&tor ,of AOKlCULTUfll3' 
be pleased to ltate : 
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<a> whether inspite of considerable ia-
crease in foodgraios includin, cereals and· 
pulset lead .. starvation conditions exists 
amons tbe poorest in vil1aaes; 

(b) if 10, whether Government propose 
to formulate any scheme to liquidate semi-
star,.tiQD conditions iD a phased manne.r; 

(c) the datails of tbe programme; aDd 

(el) the funds allocated for the purpose 
for each State and Union Territory? 

THB MINISTER OF AGRICULTURE 
(S. BUT A SINGH) : (a) to Cd). Accord ina 
to 38th round of National Sample Surv~y 

( 1983). 40.4 percent of the rural families 

t58 

were below the poverty line in 1983·84. 
The poverty Jine is at present aD allDual 
income of Rs. 6.400/-per family at 1984 .. 85 
prices. This has beeD determined mainly with 
reference to daily caloric requirement of 
2,400 per person in rural areas. 

18 order to raise these persons above the 
poverty line, several programmes have been 
launched by the Government like IRDP 
which provides for self-employment and 
NRBP /RLEOP which provide for wale 
employment with distribution of foodgrains 
at subsidised ra tes. 

The funds allocated for the above pro-
grammes for various States/UTs for t 9 86· 
87 are given in the Statement given below. 

Statement 

Cent/ai A/locatloll (Provisional) /01' IRDP, NREP and RLEGP fol' 1986-87. 

(rupees in Jakhs) 
~--.. ---."~,----.- .. --

Sl. Name of the IRDP NREP RLEGP 
No. States/UTs 

--~---~-~----------
__ ~ ___________ , __ .. ~_,~_ ... _ .... _~" __ ~ __ ., .. _ .. __ , ...... _ ... __ .--__ ._.w, ____ ...-._ 

1 2 3 4 5 

1. Andbra Pradesh 1869.89 2197.00 4739.00 

2. Assam 628.30 461.00 992.00 

3. Bihar 3548.86 3234.00 6973.00 

4. Gujarat 989.84 757.00 1633.00 

S. Haryana 345.59 214.00 461.00 

6. Himachal Pradesh 2] 8.88 138.00 309.00 

7. J " .K. 3S 1.02 170.00 374.00 

8. Karnataka 1086.91 1060.06 2292.00 

9. Kerala 738.98 866.00 1864.00 

10. Madbya Pradesh 2536.80 1907.00 4114.00 

11. Maharashtra 1849.13 1834.00 3949.00 

12. Manipur 77.41 25.00 57.00 

13. Moabal.,. 104.08 35.00 73.00 

14, Naa.la&c!· 13t.64 28.00 61.00 

J, .. Ori", 1486.02 1013.00 2187.00 

16. Punjab 397~68 228.00 491.00 
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1 2 3 4 

17. Rajasthan 1261. 77 892.00 1941.00 
18. Sikkim 43.06 18.00 41.00 
19. Tamil Nadu 1896.76 1811.00 3902.00 
20. Tripura 73.38 76.00 168.00 

21. Uttar Pradesh S014.83 4054.00 8738.00 

22. West Bengal 2000.51 1732.00 3737.00 

23. A, &: N Islands 45.15 36.00 42.00 

24. Arunachal Pradesh 367.15 36.00 42.00 

25. Cbandigarh 60.73 10.00 10.00 

26. D & N. Haveli 23.79 18.00 21.00 

27. Delhi 100.58 16.00 31.00 

28. G. D. & Diu 193.36 42.00 64.00 

29. Lakshadweep 30.49 10.00 10.00 
30. Mizoram 180.68 36.00 42.00 

31. Pondicherry 76.75 36.00 42.00 
Estt. Exp. 10.00 

All India 27730.62 23000.00 49400.00 

*In case of IRDP and NREP matching funds are to be provided by State 
Governments. 

[TranS/Olio n) 

Com pen sa tion to Farmers for land 
Acquired by DDA 

5594. SHRI BALWANT SINGH 
RAMOOWALIA: Will the Minister of 
URBAN DEVELOPMENT be pleased to 
state : 

(a) whether Government's attention bas 
been drawn to the request made by farmers 
of Delhi for providing due compensation in 
lieu of their land acquired by DDA; 

(b) if so, the demands of the farmers 
and the rate at which Government are pre-
pared to give compensation; 

(c) when the rate of compensation was 
fixed by tbe Government first; 

(d) whether Government will revise the 
rate of compensation keeping in view the 
increasiog prices; and 

(e) jf not, the reasons therefor? 

THE MINISTER OF STATE IN TUB 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI DAllHR SINGH): (a) Some repre-
sentations have been received by the Oovern-
ment in this regard. 

(b) and (c). The land is acquired by 
Delhi Admn. on bebalf of DDA (or the 
planned development of Delhi in accordance 
with tbe proviSions contained in the Land 
Acquisition Act. 1984 as amended from 
time to time. The Land Acquisition Act, 
1894 provides the basis for determination 
of compensation which consists of market 
value on tbe date of notification under 
section 4{ I). damaaes on various counts 
enumcretcd in aub .. section (1) of section 23 
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and solatium in consideration of tbe COM-
pulsory nature of the acquisition. The Act 
hu been comprehensively amended by the 
Land Acquisition (Amendement) Act, 1984 
to provide for additional amount calculated 
at the fate of 12 percent annum of such 
market value (or the period commencins on 
the date of publication of notification under 
section 4( t) upto the date of award or the 
date of taking possession of land, whichever 
is earlier. The rate of solatium has also been 
raised to 30 percent from t S percent of the 
market value. Moreover the rate of interest 
in case of delay in payment or de posit of 
compensation bas been raised from 6 percent 
to 9 percent per annum for a period tlpto 
one Year and 15 percent per annum there ... 
after. A time limit of three yt'ars from the 
date of pUblication of preliminary notification 
under section 4(1) to that of making award 
bas also been laid down in the amended Act. 

(d) and (e). Since the rate of compensa-
t;on is fixed in the light of the provisions 
contained in the Land Acquisition Act, 1984 
there is no scope for revision out-side the 
purview of the Act. 

(English) 

ExempHon of public sector under-
takings from ES I Scheme 

S 595. SHRI SURESH KURUP: wm 
the Minister of LABOUR be pleased to 
state: 

(8) whether some of the public sectOr 
undertakings have asked for exemption 
from the EST Scheme in order to grant 
~ore benefits to the employees free of cost; 

'(b) if so, the names of the undertakings 
and since when they have been asking for 
exemption: and 

(c) what steps Government propose to 
take in this regard? 

THE MINISTER OF STATE OF THE 
MINISTRY LABOUR (SHRf P. A. 
SANGMA) : (a) The exemptions ha,,~ been 
asked for mainly on the ground that medical 
and casb benefits available to the employees 
uDClor the manasement·$ own ~bome are 

more favourable than the benefits provjded 
under the ESI Scheme. 

(b) The applications for exemption in 
respect of the following public sector under-
takings are at present pending with the 
Government : 

S.N. Name of Public Sector 
Undertakings 

1. Mis Misra Dhatu Nigam, 
Hyderabad 

2. Mis Maruti Udyog Ltd,. 
Gurgaon 

3. MIs Indian Telephone 
Industries, Naini 

4. MIs Bharat Earth Movers 
Ltd., Bangalorc 

s. Mis Hindustan Petroleum 
Ltd., Bombay 

6. MIs 'Sharat Refractories 
Ltd., Ranchi. 

7. M/s Bengal Chemicals & 
Pharmaceutical Ltd, 
Calcutta 

8. MIs Bengal Immunity 
Ltd., Calcutta. 

Date of 
receipt 
of the 

a pplica tion 
for exem .. 

ption 

20)12/84 

11/2/85 

23/3/85 

29/~/85 

3/7/85 

1/11/85 

6/11/85 

20/!1/S5 

-------
(c) A Sub· Committee of the ESI Cor" 

poration bad recently reviewed the policy 
of exemption under the ESI Act and made 
its recommendations to the ESI Corp(Jrallon. 
The recommendations of the Committee W(le 
considered and accepted by the COl pOIatlon 
at its meeting he1d in February, 1986. The. 
pending applications for exernpli()l1 are nt)W 

being processed in the light of the recom-
mendations of the Corporation. 

Increase in doctors' fees per Insured 
ftorker 

SSQ6. SHRI SURESH KURUP: Will 
the Minister of LABOUR be plcas~d to 
state: 
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, . (8) \vbet~er tbe mediCa) .practitlq~r.· in . 
h.e . country ,have been alitatinl fo, .. increase 

j " ",' ~I 

. (d) Const1'uctlon .work bas .'bem.,:taken 
Ul' j.n· three' pbates . and is targeted to be:, . 
e~pleted' by !June, "1986. . in the remuneration 'per insured worker; 

(b) 'if .50. whether 'Oovernment .r~ 
GQ,1l8icctinl tbe proposal; a.Dd 

(e~ if so, wh~n a decision is likely to be 
taken in the matter? 

THE MINISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHRT P. A.) 
SANOMA) : (a) The Insurance Medical 
Practitioners under the panel system of the 
ESI Scheme have been demanding suita bIe 
enhancement in the capitation fees paid to 
'tbem; 

(b) .and (c). The ESI Corporation bas 
decided to ,set up a Sub·Committee which 
inter·alia, will cC'lnsider the demand for 
enhancement of capitation fees. Further 
action will be taken in the litht of the reco-
mmendations of the Committee. 

(Tron.S'/otlon) 

Vina~e" ODcnertcd wi th pucca roads 
in Billar with World Bank 

Assistance 

5597. SHRI KUNWAR RAM: Will 
the Minister of AGRICULTURE be pleased 
to state : 

(a) the number of villages in Bihar 
proposed to be linked with pucca roads with 
the assistance of World Bank. 

(h) the number of r03ds on wbich 
construction work has. been started under 
tbis programme; 

Cc) the length of these roads; and 

(d) the number of phases in wbich as 
also the time by which their construction 
work is 'like1, to be completed ? 

'THE MINISTER OF AGRiCULTURE 
(8. DUTA :SINOH) : (a) 647. 

. '. (b) .96. 

(c), 657 .. S 6 kJDI. 

Rice pred'lICtion plan In Eastern reilOD 

5598. SHRI B. V. DESAI: Win the 
Minister of .AGRICULTURE be pleased to 

. state: 

(a) whether the Planning Commission 
l1ave identified inadequacy of funn credit in 
the effective implementation of ambitious 
fopeciat rice ~roduction plan in the Eastern 
region; 

(b) whether after a review the Planning 
Commis~jon found that the agricuHurnl credit 
was \voefully inadequate for the scheme to 
make an effective dent in the rit,;e production 
in the region; 

(c: whether any programme has been 
launched in the Seventh Plan as a centrally 
sponsored scheme in 20 per cent of the 
blocks in the Eastern region; and 

(d) the suggestions Planning Commission 
has made for ,full implementation of this 
programme? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRiCULTURE AND 
COOPERf\TION (S.HRI YOGENDRA 
MAKWANA): (a) and (b). No specjf]c 
study to identify inadeQu<1cyof farm credit 
jn the effecth'c implcn'l.:ntation of the Special 
Rice Producti<..\[! Pn)gramrne in Eastern 
Regipn bas. b~cn condu~teJ by the Planniug 
C0mmission. However, the' Committee on 
Agricultural Productivity in Eastern India, 
set-up by the Reserve Bnnk of India in 
1983, had, intcfI;lia obs~rvcJ that the use 
of inputs and on- farm investment suffered 
due to inadequate flow of institutional.credit. 

(c) Yes, Sir. For jncreDsjn~ production 
. and productivity of rice, a CcntraHy g,pon .. 
sored Special' Rice Production 'Programme' 
bas .be~n launched . hi. 20 per cent :blocks or . 
the States in tbe .Eastern Regio.,o namolY.i 
Assam., Bihar, 'Madhya, Ptadcsb, Orissa, 
U.P. and 'West 'Be'nsal; 
,', " l' T " ',I 1\ 
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'~d) The 'Spe'oi:ai "~ice Producticm ~p.t()'" ' tiftnCiftl,l'eIe.roh .centr.', ·uador,' tbe ~O'i •• :'" 
gr!lJ]me,has been ta1<.en-up onty" from, t98S. . University, ,of Agriculture. arkl TonGI. 
8(l~ 'The" J,Pla:nnina 'Commlssio~ has' n,ot' ,coYetio', Oroundnut, Sesam'om, 'Safflower.' 
und.erta.ken any Inde.Ptb review of ,tbe" pro" ,'S(.')ytiean aod minot onseeds~ As " tesU:ft~ , 
peas of tile impl,cmcntation of the scheme. impr'oved varieties, And, packag~ of p{.~~ice": " 

,suited· to djffer-ent oilseed. in the State, . have ' . 
Projects implemented by National 

Oilseed, aDd Vegetable on 
Development Board 

5599. SHRI ANADI -CHARAN DAS: 
Will the Minister of AGRICU~tURE be 
pleased to state : 

(a) the projects implemented or proposed 
to be implemented by the Nalional Oilseeds 
and Vegetabls Oil Developn1cut Board since 
its inception in 1984, State-wise; 

(b) the details of pro(1uction, proce';sing, 
marketing, ano agricultural and technologi-
cal research done in Orissa; 

(c) whether tbe Board proposes to pro-
vide incentives to rural farmers in Ori&sa; 
and 

(d) whether Government propose to 
decentralise the Board with regional offices 
at Stale HC~Hjquartcrs to jmpkmcnt/monitor 
tbe work in a n10re cfft!clive manner, parti· 
cularly in backward States like Orissa? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION (SHRI YOGLl'-:lJRA 
MAK WANA): (a) The National Odseeds 
and Veg.etable Oils Development Board has 
decided to take up two Schemes i.e., Scheme 
on Crop Competition in OHsecds ano A \-yard 
of Tilhan Palldit and a Pilot S~hemo for 
payment of prices to oilseeds growers on the 
basis of oil content The S~heme on Crop 
Competition is to be organis'ed at the nation .. 
aI, State, District and the Block-level. The 
second scheme, is proposed to be implemented 
in Andhra Pradesh" Gujarat J Tamil Nadu, 
Rajastban and UP in sele~ted regulated 
. markets in tbese States. 

(b) The total production of oilseed, in. 
Oriss~ as in '1984-'gS is 748.5 thousand 
ton'Jlc$. thore .are S 5 oilseed markets tn 
Odsla., D\U'illa' .. 19S.3.~.84" veiet~ble oi1('tc~ , 

. the extent 01 3.564 tonnes· valued .. ~t 
It., '83. t t, ·lakbl' "at· . arMed. The lCAR ·,is 

.I ' 

been idendified and popuJarised. 

(c) No. Sir. 

(d) There is no such proposal at present. 

Security deposits by workers faking 
jobs abrottd 

5600. SHRI HUSSAIN DALWAJ: .Will 
the Minister of LABOUR be pleased to 
state: 

(a) whether Indians seekiog jobs In Gulf 
and MiddJe East countries are to deposit one 
way ticket,· rare, as ~ecurjty in ca~e of repatri-
ation to India by the Immigration D(:part-
ment; 

(b) if so, how much amount is colleetcd 
under this provision by the ImmigJ alion 
offices in India with otfice .. wise bn.'ak·up of 
such deposits; 

(c) the number of cases of repatriation 
J~cporled t.o the lmmisratjon offices so far; 

(d) the reasons of compeHing the un-
employed youths to give such hULte dtposits 
who are going abroad for employment for 
the first time; and . 

(eo) whether Government propose to 
withdraw this requirement to benefit the 
empl<.'yees going abroad? 

THE lvIINISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHRI P, A. 
SANGMA) : (a) Yes, Sir. Only those workers 
who are recruited directly by foreign emp-
loy,r$ bave to deposit security equivalent to 
one-way return air- faJe in order to meet 
repatriation cost in case they are stranded • 

. (b) and (c). Information is being coHee· 
ted and will be Ja'id 00 the Table ,of, tbe' 
House. 

(dl Tb~ secU~'ity . deposit' i's taI(en to meet' ' 
, the ropatria.Uc;Jn CQ8' Ul CaSe. it :boi_, ._~~, 
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sary. This amount is refundable on return 
from employment. 

(e) No, Sir. 

Supply of rice instead of wheat to 
Aodhra Pradesb 

5601. SHRI A. J. V. B. MAHESWARA 
RAO: Will tbe Minister of AGRICULTURE 
be pleased to state: 

(a) whether there is any proposal with 
Government to supply rice instead of wheat 
to the Government or Aodbra Pradesh under 
N.R.E.PjR.L.E.G .P.; 

(b) if so, the details thereof; and 

(c) jf not, the reasons therefor? 

THE MINISTER OF AGRICULTURE 
(S, UUTA SINGH) : (a) to (c). Equal quanti· 
ties of wheat and rice are proposed to be 
surplied to Andhra Pradc~h under NREP/ 
Rl EGP during the year 1986-87. Andbra 
Prade~h has bc(n released the first instalment 
of fooligr:.lins amounting to 47.780 metric 
tonn~s under ca,b ()f the programme; com-
prisi ng 23,890 metric lonnes of rice and 
23,890 mt:tflc tonnes of wheat, and covering 
the first two quarters of 1986-87. 

National Watershed De\'elopmcnt 
Programme for Raiofed Agriculture 

5602. SBRI N. DENNIS: 
SHRI BALASAHEB VIKHE 

PATIL: 
SHRIMATI MADHUREE 

SINGH: 

Will tho Minister of AGltICUL TUllE 
be pleased to state: 

(a) the main features of the National 
Watershed Develop went Proaramme for 
Rainfed Agricul ture; 

(b) the names of States aDd Districts 
selected to be covered under the scheme in 
this connection; and 

(c) whether Ahmednagar district of 
Mabarasbtra will be covered under the 
scheme and if not, tbe reasons therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION (SHRI YOGENDRA 
MAK W ANA) : (a) The main features of the 
National Watershed Development Programme 
for Rainfed Agriculture are (0 Land and 
moisture management, cropping systems 
introduction including dryland horticulture, 
fodder production and farm forestry; (il) 
Con tingency seed stocking and supply of 
seedlings and grass ~eedjslips; (iii) Training; 
(iv) adaptive research activity; (v) provision 
of survey equipment and fabrication of n~w 
tools; and (vi) preparation of field manuals, 
etc. 

(b) A statement indicating tentatively 
selected States and Districts is given below. 

(c) Yes Sir, included tentatively. 

Statement 

81. No. Name of State Name of Districts tentatively selected 

1 2 3 

1. Andhra Pradesh 1. Anantapur 6. Hyderabad 
2. Mahboobnagar 7. Karimnagar 
3. KuroooI 8. Khammam 
4. Nalgonda 9. Medak 

• 5. Adilabad 10. Prakasam 
11. WaraaaaJ 
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2. Assam 12. Nowlong 

3. Bihar 13. Nawada 15. Ranebi 
14. Gopalganj 

4. Gujarat 16. Amreli 22. Ahmedabad 

17. Banaskantha 23. Broach 

18. Bbavnagar 24. Juoagarb 

19. Mchsana 25. Kaira 

20. Rajkot 26. Panchamabal 

21. Surindernagar 27. Vadodra 

28. Sabarkantha 
5. Haryana 29. Mohindergarh 

6. Himacbal Pradesh 30. Bilaspur 32. Mandi 

31. Kulu 33. Una 

7. Karnataka 34. Bellary 40. Bangalore 
35. Bijapur 41. Bidar 

36. Chitradurga 42. Dharwar 

37. Gulbarga 43. Hasan 

38. Kolar 44. Mysore 

39. Raichnr 45. Tumkur 

.46. Belgaum 

8. Kerala 47. Palghat 

9~ Madhya Pradesh 48. Bhind 58. Indore 

. 49. Datia 59. Jhabua 
SO. Betul 60. Mandsaur 
S 1. Chatterpur 61. Rajgarh 

52. Dewas 62. Ratlam 

53. Dhar 63. Sbajapur 
S 4. Kharpon 64. Shivpuri 

55. Khandwa 65. Ujjain 

56. Guna 

57. Owalior 
10. Maharashtra 66. Ahmednaaar 73. Ako!. 

67. Auranpbad 74. Amravati 
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68. Bhir 15. Buldana 

69. Dhulc 76. Na'nded 

70. JalgaoD 77. Nasik 

71. Saoali 78. Osmanabad 

72. Sholapur 7 9. Parbhani 

80. Satara 

81. Wardha 

82. Ycotmal 

11. Orissa 83. KOl'aput 

12. Pu,njab 84. Hoshiarpur 

13. Rajasthan 85. Ajmer 90. Tonk 

86. Alwar 91. Danswara 

87. Bharatpur 92. Dungarpur 

88. Sawai Madhopur 93. Jhalawar 

89. Sirohi 94. Kota 

14. Tamil Nadu 95. Dharmapuri 

1 S. Uttar Pradesh 96. Banda 

97. lIamirpur 

98. Jhansi 

16. West Bengal 99. Bankura 
.. _,---_." .... - ... _ ... _... ...... _._-'"----.---_._,_ .. , -, -~- ... --.-.---.__....--~''''----- --... -------.... ~--' 

Sanction for Disaster Preparedness 

5603. SHRI BEZAWADA PAPI 
REDDY: Will the 1t.linister of AGRICUL-
TURE t: pleased to stite : 

(a) whether a comprehensive proposal 
bas been received fron1 Andhra Pradesh for 
sanction of Rs. 16 crores under various items 
for Disaster Preparedness; and 

(b) if so, the decision taken in tbe 
matter? , 

THE MINISTER OF STATB IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPER A TION (SHRI YOGENDRA 
MAKW ANA): (a) The Government of 

Alldhra Pradesh have submitted proposals, 
for 1985-86, amounting to Rs. 5.42 crores 
for disaster preparedness schemes to the 

, Union }'1inistry of Agriculture, as per details 
given below: 

Item Amou/lt (Rs. in Crores) 

1. (a) Wireless (Police) 0.27 
(b) .. do!' (HAM) 0.15 

2. Rescue Boats 0.25 

3. Cyclone Shelters 4.19 
4. Bailey Bridges 0.56 ---TOTAL 5.42 ---
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(b) The ,proposal of the State Govern-
ment is' under consideration. 

Avian Re8~rth Centre at Hj·deraba. 

S604. SHRI BEZAWADA PAPI 
REDny : Wjll the Minister of AGRICUL-
TURE be pleased to state : 

(a) whether a final decision has been 
taken on the establishment of A "ian Research 
Centre at Hydcrabad; and 

(b) jf so, the details thereof and if not, 
the reasons therefor ? 

THE ~HNlSTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
CQOPFRAlfON (SHRI YOGENDRA 
MAK \VANA) : (a) No, Sir. 

(b'j The 7th Plan proposals of the 
Central Avian Research In ... titute are bring 
proc~s';~d and as 500n as thesl'" nre arrroved 
a final decic,ion on the po~~ibi1ity of esta-
blishing the Hydcrab:h.! Centre can be takcn. 

Utilisation of funds of special nutrition 
programme for c~'c'one relief \'\'ork 

S605. SHRI BEZAW,\DA PAPI 
REDDY: \'.'ill the 1\1inister of AGRICUL-
TU11.E be p1cascd to state: 

(a) whether UnIon Government have 
agret!d to the utilisation of gpecial nutrition 
progrnmmt" fundG mC'lnt for cyclone relief 
works of Novl?ml"lcr ] 984 in Andhra Prad sh 
as sug~~I::.)tcJ by State Government; aud 

(b) if not, the reasons therefor '/ 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION (~HRT YOCENDRA 
MAKWANA) : (a) No, Sir. 

(b) An item like special nutrition pro-
gramme aims at providing· succour to the 
poorer section of society. As such, the 
amount specifically eannark(.~d fer special 
nutrjtion prograrnrne cannot be allowed to. 
be diverted. The High Level Co.mmiuee on 
Relief whUe considl'riog the matter of inter-
sectoral diversion .' also opined that such· 
diversions sbould not be allowed as it would' 

.' ~ , ' .. 
amount to. dcviatin~ rrom. the. establIShed 
prin~~p.1es •.. ' 

Allocatfon of runds to States Cor 
\'Jater supply 

,,5606. PROF. NARAIN CHAND 
PARASHAR: Win the Minister of AGRI· 
CULTURE be pleased to state: 

(a) whether Government have made aoy 
concerted efforts to provide at least one 
source of safe potable drinking water to an 
problem villages in the country l'y the end of 
the International Orinl.: ing Water Supply and 
Sanitary Decade (1990); 

(b) jf so, the total number of problem 
viJIap,es in each State/Union Territory which 
have heen covered and still remain to be 
covered ac, on 1 January, 1986. 

(c) whether liberal atJocation has been 
made for this purpN;e so1as to cover all 
villat;f;s by 1990; and 

(d) the break up of the allocation for 
each State/Union Tcrrit()ry during 1985-86 
and J 986-87 ? 

THE f"UNTSTER OF AGRICULTURE 
(S. DUTA SINGH): (a) to (0), J'royision 
of drinking wal\:r is the n:sponsibiJity of the 
States. Tbe Central Goy~rnment assists the 
States in their eff(Irts to provide drinking 
water in rural areas through as"istance under 
the Centrally Sponsored Accelerated Rural 
~'nt'tr Supply Pr0gramme (AR\VSP). Out 
(If 2.31 lakhs of fdentifkd problem villages 
in the beginning of Sixth Pbn, 1.92 lakhs 
probltm villages were covered dUling the 
Sixth Plan and 38784 no. of problem villages 
remained to be covered as on 1.4.1985. 
The State/U,T \ .. lise· po~ition of problem 
villages covered durin[! Sixth Plan and spilled 
over to Seventh Plan j, indk4.llcd in State-
ment· I given below. The coverage of villages 
including problem villages during 1985~ 86 
upto December 1985 is given in Statement .. 
n. The States!U.Ts, are also undertaking 
surveys to identify villages which bave b~ .. 
come problem \,jJJ~ges subsr.quently· Durjng 
the 'Seventh Plan in line with t.he objecliv.e 
of International Drinking Water Supply and 
Sanitation Decade {J9,81-91), theaim would 
be to provide adequate drinking water facili. 
ties for tbe rural population. A total outll\)' 
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of ,R.s. 3454.47 crores bas been "provided PrOaralllme (AIlWSP). 'The r,elease. made ,to 
opt "of whicb Rs. 21253.25 crores is under different Statea/U.T8~ durina 1985·86' and 
State Sector ,.Mioimum Needs Programme the provisional allocation for 1986~ 8 7 I. 
and RI. t 20,1.22 croteS under tbe Centrally indicated in the Statement III aDd IV res-
Sponsored Accelerated R.ural Water Supply pectivoly which aro aiven below. 

S,tatement·1 

Co~t'tlI6 01 Problem y,lIag." du,ing Sixth PIli" (198()'85) 

State/V,T. No. of Problem No. of Problem Spillover Percent 
villages as on villages covered to Seventh Spill 

1.4.1980 (1980·85) Plan over 
(Tentative) 

1 2 3 4 S 6 -
1. Andhra Pradesh 8206 8094@ 112 t.3e 

2. Assam 15743 8654 7089 45.03 

3. Bihar 15194 14172@ 1022 6.73 

4. Gujarat 5318 4492@ 826 15.53 

S. Maryana 3440 2122 1318 38·31 

6. Himachal Pradesh 7815 4997@ 2818 36.05 

7. J & K 4698 2028 2670 56.83 

8. Karnataka 154S6 15443@ 13 0.08 

9. Kerata 1158 1142@ 16 1.38 

10. Madhya Pradesh 24944 23845@ 1099 4.41 

11. Maharashtra 12935 12016@ 919 7.10 

t 2. Manipuf 1212 819@ 393 32.43 

13. Megbalaya 2927 690@ 2237 76.43 

t 4. Nsgaland 649 424 225 34.67 

15. Orissa 23616 223S7@ 1259 5.33 

16. Punjab 1767 537 1230 69.61 
11. Rajasthan 19803 16043@ 3760 11.99 
18. Sikkim 296 212@ 84 28.38 

19. Tamil Nadu 6649 6649@ Nil 

20. Tripura 2800 2846 314 11.21 

21. Uttar Pradesh 28505 27143@ 1362 4.78 

22. West DenIal 25243 lS628@ 9615 38.09 

2. 3, A. N. Islands 173 173@ Nll 

24. Arunacbal PeadeD 1740 ' 1467 273 15~69 
. ' 
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1 2, 3 4 5 6' 

2,S. 4:bandiprb ...... 
26., Delhi 99* 89 .1 Nil 

21. "0"& N Haveli 
28. O. D. cl Diu 66* 64 Nil 
29. '·"Lilkshadweep -
30. ',Mizoram 214 127@ 87 40.65 

3 1. \ PObdicberry 118 III 7 5.93 

Total 230784 192024 i 38748 16.78 

-Delhi: Out of 99 villages 3 villages transferred to DDA and 7 villages deserted. 
··Ooa : Out of 66 villages 2 villages will be 'submerged 'under SalauH Project. 

~Ine1udes partially covered' villages also. 

Sta temeat-II 
,--------, .. _ .... _. - .. - .... __ .,. '------------ ._-----_ 

~, Stat'eslUTs 

1 2 

1'. Aodhra Pradesh 

2. Assam 

3. Bihar 
4. Oujarat 
S. Haryana 
6. Himachal Pradesh 

7. J cl K 
8. Karnataka 
9. lCerala 

" 10. Madhya Pradesh 
~,·11. Maharasbtra 

12. Manipur 
1 ,. Mesbalaya 
14. NaaalancJ 
1 S. Orissa 
16. Punjab 
J 7. R.ajastban 

Target for 
1'985·86 

3 

1103 

2082 
1'()22 
1000 

506 

250 

392 
3800 

t 16 

3500 
2500 

160 
2!O 
100 

1259 
12'5 

1600 

Coverage of 
villages of all 
categories 

4 

1910 
'. 

1094 

582 
572 

377 
274 
128 

7013 
44 

3612 
1916 

93 
~4 

3S 
2268 

89 
J043 

No. of probkm 
villages covered 
during 1985 -8 6 
(UptoDec.1985) 

s 

552 

1094 

514 
572 
377 

274 

128 
31~O 

11 

3612 

37 

93 
44 
15 

2268 
89 

1041 
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1 2 

18. Sikkim 

J 9. Tamil Nadu 
20. Tripura 

2 t. Uttar Pradesh 
22. West Benpl 

23. A & N Islands 
24. Arunachal Pradesh 
25. Goa, D & Diu 
26. La ksbadweep 
2". Mizoram 
28. Pondicberry 

Total 

Statement-III 

3 

41 

2000 
864 

3854 
1168 

32 
300 

46 

7 

28077 

Statement .howing rt!iease* 01 funds 
to State~ IUTs under the Accelerated 

Rural Water Supply Programme 
(ARWSP) in 1985·86 

States/UTs 

1 

1. Andbra Pradesh 

2. Assam 

3. Bihar 

4. Gujarat 

5. Haryana 

6. Himachal Pradesh 

7. lammu & Kashmir 
8. Karnataka 
9. Kerala 

10. Madhya Pradesh 

11. Mabarasbtra 

12. Manipur 

1 3. Me&halaya 

14. Naialalld. 

2 

1587.44 

1569.02 

1527.25 

842.00 

943.00 

914.84 

1486.00 

1566.05 
1091.00 
2015.00 

1850.88 

451.98 

400.00 

42~. t 8 

4 

21 

902 
287 

2876 

340 

175 
(For All UTs) 

25695 

1 

1 S. Orissa 

16. Pcnjab 

1 7. Rajasthan 

18. Sikkim 

19. Tamil Nadu 

20. Tripura 

21. Uttar Pradosh 

22. West Benpl 

23. A & N. Islands 

24. Arunachal Pradesh 

25. Goa, D &. Diu 

26. Lak&hadweep 

27. Mizoram 
28. Pondicherry 

Total: 

6 

902 
287 

2876 
327 

S 
IlO 

2 

51 
7 

18444 

*Iacludcs releaso under"" a 1, 

.180 

2 

951.00 

691.55 

273~.13 

212.00 

2'13.15 
361.00 

4606.(.l0 

667.00 

54.44 

68.S0 

20.00 

68.00 

, 10.75 

2'9741.66 
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S,.,,,,.,,,, AhowI". 1M provt,lD1fal 
alloetltkJ" ,t of 'ft'" .""de, the' Aecele-
rated Rural Water Supply Prolramme 

8fttf •• p AIR' .acrTV TtaDIIIlltterl 'ID 
IllmaehaJ Pradella' 

'5607. !lk,OP., "NARAIN CHAND 
PARASaAR. , ': Will ,tho Minister of 
INFORMATION AND BR.OADCASTING 
be pleased to sta te : 

, tiurilll 1986·81 

(Rs. in lakhs) 

SI. No. State/UT Provisional allocation 
1986-87 

, (a) whether a number of radio stations 
and televisi~n transmitters have been plan. 
ned for Himachal Pradesh during the 

---------------- ,Seventh Five Year Plan; 
1. Andhra Pradesh 
2. Assam 
3. Bihar 
4. Gujarat 
S. Haryana 
6. Himachal Pradesh 
7. Jammu & Kashmir 
8. Karnataka 
9. Kerala 

10. Madbya Pradesh 
11. Mabarashtra 
12. Manipur 
13. Meshalaya 
14. Nagaland 
15. Orissa 
16. Punjab 
17. Rajasthan 
18. Sikldm 
19. Tamil Nadu 
20. Tripura 
21. Uttar Pradesh 
22. West Bengal 
23. A & N. Islands 

,; 

24. Arunachal Pradesh 
25. Chandiaarh 
26. Dadta·. Nap.r Haveli 
27. Delbi 
21. Goa, DamaD & Diu 
29. Laksbadweep 
30. Mizoram 
3 1. Pondicberry 

Bxpendlture . OD Batt. 

1760.00 
1370.00 
2930.00 
1016.00 

500.00 
630.00 

1900.GO 
1254.00 

996.00 
2266.00 
1934.00 

308.00 
420.00 
422.00 

1278.00 
S 14.00 

2122.00 
372.00 

1544.00 
350.00 

4615.00 
2480.00 

40.00 
64.00 

12.00 

(b) if so, the names of the places at 
which they would be provided alongwith the 
programme for tbis purpose in each year of 
the plan; 

(c) whether land and equipment bas 
been acquired for such stations or arc 
planned during the first two years? 

(d) if so, the details thereof; and 

(e) if not l the reasoD'S thereof? 

THE MINISTER' OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V. N. GADGIL) : 
(a) Yes, Sir. 

(b) to (e). The position in rcspe .. t of 
A 1R and Doordarshan is as indicated 
below: 

AIR: 

New rad.io stations are proposed to be 
set up at Dharamsal~, Kulu, Hamjrpur, 
Kinnaur, Lahul Spiti and Kasauli. Action 
towards survey of site, purchase of equip-
ment and system design has commenced. 
The major equipment is scheduled to be 
received during 1988-89 and the prQjecl~ 
arc scheduled to be completed durin; the 
la'it year of the Seventh Plan. 

Doordar.bao : 
Schemes fnr TV Studio Centre at Shim1a, 

46.00 replacement of the existing LPT at Sbimla 
10.00' with a high power (1 KW) transmitter, low 
68.00 power transmitteres (100 W) at Mandj. 

Bilaspur and Dharamsala and (2", J 0 W) 
26.00 transmitters at Hamirpur, Chamba, Kyelpo8, 

,8.00· KaJpa and Una have bten included. The' 
,_--' -- .. site survey for lPT centres at Mandi .. has 

.. ' 3127S.0()· already been taken. uP.'·. Tbe. coromissiol)ioa 
__ T_o_tal......;.;,~""-_.;.. ......... _____ ,........_-.... ' .... " of this UI i~ to be Wldenuen ,.o~ priolitl· 
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b1lsis. For ·the ,ltudio::locl··,tbe' ,propoaed .. ·;, <8> the anDual NqtIiMaeat··-er cOcoa in 
transmitter at Shiml-, 'site is available. the counlry; 
Preliminary evaluation survey of site for the 
otbClL ,schemes and finalisation ot requi. (b) the quantity of 'cOcoa', produced 
reme.to of equipemeats bas, however J "been durina lalt ,ear; 
taken up already. 

tTranslat 10111 

HousiDi Sd1em •• la Madb),. Pradesh. , 
10 7th Plaa 

5608. SHRI DILEEP SINGH, BHURIA : 
Will tbe Minister of URBAN DEVELOP· 
MENT be pleased to state : 

(a) the !lalneS of the house buildinl 
schenlCS of Madhya Pradesh likely to be 
fil;lanced by H U DCO durJOg Seventh Five 
Year Plan; 

(b) whether the amount allocated for the 
Sixth Five Year Plan remained unutilised due 
to Doo-submission of the schemes iD time by 
Government of Madhya Pradesh; and 

(c) if so, whether keeping this fact in 
view additit,)nal amount will be made availa-
ble for housing schemes to Madhya Pradesh 
during the Seventh Five Year Plan '? 

THE MINISTER OF STATE IN THE 
MlNlS fRY OF URBAN DEVELOPMENT 
(SHRI DALBIR SINGH): (a) Tho loan 
sanctions in the State of Madhya Pradesh 
in tbe 7th Five Year Plan will depend upon 
the infiow of· schemes from the Housin& 
Agencies of the State Government. 

(b) Yes, Sir. 

(c) Every effort is made by the '.Houaina 
and Urban Development Corporation h') 
meet the requirements of various u ng 
Agencies through the schemes su boo tted by 
them with special emphasis for to (Oll[!· 

cally weak"r Classes and looN in ome 
categories . subject to overall availability of 
resources. : 

[Englilhl 

Produclt01l or Cotoa 10 the Country 

S 609. SHRI T. BASHEER. : Will the 
Minist.er of AGRICUL,TURE be pleased to 
slate !. 

(c) whether there II any proposal to 
start a processina unit of cocoa in Kerala 
in tbe public sector; and 

(d) if 10, the details tbereof ? 

THB MINISTBR OF STATS IN THB ; 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI YOGENDRA 
MAK WANA): (a) The estimates annual ' 
requirement. of cocoa in the country is about . t 
3 S 00 tonnes as at prescnt. 

(b) There is no official forecast on· Cocoa 
production. However, as per tbe) rouab 
estimates a quantity of 4, S 00 tonnes of 
cocoa beans was produced durinl the last 
year in the country. 

(c) and (d). The Central Arecaout and: 
Cocoa Marketing and Processing Co-op •. 
Ltd., Mangalorc a joint 'Vcnturc of tbe 
Keraia and Kar.aataka State Govemmoots, " 
is setting up a Chocolate factory at Puttur· 
in South Kanara district of Karnataka State ... 
This factory is expected to go into produc-
tion tbis year. It has a capacity to CODI1UU. 
9400 tonnes .of r,ocoa beans per annum, at 
fuJI production. 

Fishing Harbour at Paravoor 
(Qullon) 

5610. SHRI T. BASHBER.: Will the 
MiDister of AGRICULTURE be pleased to 

'·,state .: 

(::1) whether there Is any proposal to 
Ikvelop a fishing harbour at Paravoor 
(QuilOll,) during Sevcntb Five ~ear. f1ao.til" 

(b) if not, the reasons thereof; and 

(c) whether any survey bas ,~o .~A,·! 
dueted in this resard, if so, the detaU, .. 
thereQf? 

THB MINISTER. OEl . ,STA7.8·.DLTHBi. 
DEPAIlT·M,ENT··· OF AGR,ICULTUJlB.,. 
ANDt'COOPERATION (SHRt YOOBNDaA 
MAKWANA) ; (a,> There .. is DO .p~posal to 



dcvea.. t.bIaaM®\U'"a, Para¥ooJ,l" durioa ' 
the Seveadl 8¥. ¥ .. ~Pla.;, ,but) a. Jith:1ao-
diq cootie as proposed by the State 
Gov ..... t in Ottober, ,19'83', Is beiDI 
develDpcdl at, South Parav.Qor at a sanctioned, 
cost of B.a. 24.94 lakbs •.. 

(b) and (e). Do not arise. 

LoIbl AavaDeed by the N. F. D. C. 

5611. SHRl·MOOL CHAND DAGA: 
Will tbe Minister of INFOR.MATION AND 
BROADCASTING· be pleased to state: 

(a) the total amount of loans sanctioned 
and advanced by the National Film Deve-
lopment Corporation since ita inception to 
date; 

(b) the amou,nt which had to be written 
off due. to non-recovery of loans; and 

(c) whether it is a fact that a large 
amount of public money bas become bad 
debt due to carelessness on the part of the 
National Film Development Ccrporation nnd 
if so, the amount of such bad debt? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V. N. GADGIL): 

(a) The total amount of loans sanctioned 
by National Film Development Corporation 
since its inception to 31st March, 1986 are 
Ra. 223.48 .lakbs and Rs. 161.42 lakhs 
respectively ~ , 

Ne ... C.ptl~ \~M""'I .. tloD\ Steps 
on AD,I;)'· 

S61l· $HRI MOOL CHAND DAOA;· 
Will the Minister of STEEL AND MINES') 
be pleased to Itate : 

(a) whether Alloy Steels Plant at 
Durgapur under SAIL is a losing CO{lQ:rn 
since against the requisite ulanpo~er of 
3900 contemplated in tbe Project Report in 
October, 1985, the employees then were 
7395 ; 

(b) if so, whether reductiOll has been 
made; 

(c) tbe manner in wbich spare employees 
have been redeployed; jf not, reaSODS 
therefor; and 

(d) whether Government's attention has 
been drawn to the news item "modernisation 
steps on anvil" appearing in Economic 
Times dated 23 February, 1985 and if so, 
bow wages and productivity will be cODsi-
dered in respect of tbe a bove plant, while 
taking modernisation stt'ps to attain rated 
capacity and self- sufficiency, to. bring down 
prices to the international level in view of 
the excessive staff? 

THE MINISTER OF STEEL AND 
MINES (SHRI K. C. PANT) : (a) Yes, Sir. 
Against the manpower "f 3 990 given in the 
project report, the strength was 7395 as on 
3 1.3.1985. However, the losses cannot be 
exclusively attributed to excess manpower. 
Other reasons for losses are low capacity 
utilisation due to Don-availability of ade-
quate power and coke oven gas, low yields, 

(b) The total amount of Rs. 2.95 lakb$ un .. economic sellinl prices due to stiff com~ 
sanctioned ,by National .Film Develo.pmcnt, 'petition and escalation in the cost of ioputs. 
Co,rporation, was written off. ·However., the 
Natio.aal ,Film Development Corporation 
bad . also written off an amount 
of Rs. S 1.48 Jaklu w,hjch was sanctioned by 
the eratw,hile. Film Finance CorporatioD. ' 

(c) Tbe Corpout.iOD has ,taken a number 
of Itept to mat. reooveri. of loans·· before 
wrltthJg,,' lOff, the, ':8a1'Ol. The steps include 
arran,ioa the 'films for telecast, ·pu~tin. tbe· 
ca,ses io arbitration. and leaal ~t1cml includ· 
ioa COUJ1. .... ' .... iDtt·tho' .bien. 

(b) and (c). Strict .control on manpower 
is beinl exercised in ASP, Durgapur. ASP 
mad'C a comprehensive review of the man-
power requirement and found that the man~ 
power required for Stage·I expaniion (;:ould 
be adequately met by redeployment of exist-
ing manpo.wer. The redeployment' 'involved 
re-allocation of about 720 employees in 
similar jobs in the same departments and , 
about S5 employees in more or less 'imilar .• 
jobs from one. department to anotber., ,No '. 
roduetion in total manpower bas been mad(, "I. 

, ,.1 



(d~ Yes, Sir. It Is proposed that increase' (b) ie SO~ the SChCDle8 I)tepared'ror eaCh' , 
in production and productivity will be a Sta.e talUol .in the cutern zone; aDd 
juidin, "f&Qtor in determination of wages 
wheo tbe walO structure for the steel industry (c) the detail. of tb'e amou'ot 'earmarked 
is discussed in the bipartite forum of the in Seventh Five Year Plan to implement the 
National ' Joint Committee for the Steel soil conservation programme? 
Industry. 

{Translallon] 

Aartcalture Scienee Centres in 
Rajasthaa 

5613. PIlOF NIRl\IALA KUMARI 
SHAKT A W AT: Will tbe Minister of 
AGRICULTURE be pleased to state: 

(a) whether Cent.ral Government pro· 
pose to open Agriculture Science Centro in 
each district of the country for development 
of asriculture; 

(b) if so. the number of such Centres 
proposed te be opened in Rajasthan during 
1986-87 ; 

(c) whether Government propose to 
open an Agriculture Science Centre in 

Chiuorsarb also; and 

(d) if so, the time by which such Centre 
is likely to be ol'ened in Chittorgarh ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION (SHRl· YOGENDRA 
MAKWANA) : (a) Yes; Sir. 

(b) and (c). The number of Krishi Vjgyan 
Kendras proposed to be opened in Rajasthan 
during 1986~87 wiU be decided by an leAR 
Committee at the appropriate time keeping 
in view the financial resaurces earmarked for 
the purpose. 

(d) Question does not arise. 

Soli Btoslot1 10 Eastern Zone 

5614. SHRlMATI JAYANTI PATNAIK: 
Will th" Minister of AGRICULTURB be 
pleased to state: 

(a) whether 'Government have prepared 
, • scheme to cbeck soil erosion i.n the east~ril 

zoo. ; , 

THB MINISTER OF STATE IN ·THE 
DEPARTMENT OF AGRICULTURE AND 
CooPER.ATION (SHRI YOGENDRA 
MAKW ANA) : (a) to' (c). Government ' 
launched multi-dimensional prosralnmes of 
soil conservation since the First Five Year 
Plan in the country including tbe eastern 
zone. comprising the States to Bihar, Orissa.' 
West Bengal and Sikkim. These schemes lot 
enlarged and diversified in the subsequent 
Plan periods under Central and State sectors. 
The following soil conservation schemes are 
under iOlplemeotation in the eastern zone : 

1. Soil conservation in the catchments 
of river valley projects. 

2. Integrated watershed management 
in the catchments of flood prone 
rivers. 

Central support is also being extended 
through All India Soil and Land Use Survey 
in identifying the problematic areas in the 
eastern zone. About 117.64 lakh hectares 
ha ve been covered under different types of 
surveys by tbis organisation. 

2. During the Seventh Plan, a sum of 
Rs. 110 crore has been earmarked for imp1e-
me11tation of Central sector/Centrally sponsor-
ed soil conservation schemes. Another Ceo ... 
trally sponsored scheme " National watershed 
development programme for rainfed agricul. 
ture" (NWDPRA) bas been launched in 
1986-87 with an outlay of Rs. 239 crore 
compd~ing of Rs. 120 crore as Central 
Government share and remaining Rs. I t 9 
crore a. State share. The ~cheme will be 
undertaken on the basis of integrated water. 
approach and covers States in the the eastern 
zone. Yearwisc State allocation will be 
work.ed out on year-to-year basis for' indivi· 
dual schemes keeping In "jew the demand 
of the concerned State Governments and 
overall resource~ position. Besides,' the 
foUow.ina schemea bavins direot beariD8 on 
soil and water conservation are 'alSo beina 
h.nplemented 'in 'the eastern ZODe : 
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,,2. ',Social r_t,,'iDCtudlna, "rural',' 'fuel~'" 
~ood plantati~tJ.', ' 

!. Hnl areat development prosr.ltnme. 

Indian Council of AlriCtlltural Research 
has also sanctioned a DeW CeDtre of the 
Central .oil and Water R.esearch and Train-
ioS Institute at KorapUt iq Orissa to develop 
suitable technology to control soil erosion 
in the areas. 

3. An outlay of Rs. 54.65 crore bas 
also been provided under State sector in tho 
Seventh Plan for the States of the eastern 
zone to tackle the problem of soil erosion. 

Measures to increase productivity of 
bJast furnaces for the public sector 

steel plants 

5615. SHRI CHITTA MAHATA: Will 
the Minister of STEEL AND MINES be 
pleased to state: 

(a) whether it is a fact that an action 
group has suggested to the ministry some 
measures to increase the productivity of 
blast furnaces for public steel plants; 

(b) jf so, the details in this regard; 

(0) whether it is also a fact that the 
Ministry has forwarded the recommendations 
to the Sted Authority of India Ltd. for 
further action; and 

(d) if so, when the recommendations 
are likely to be finalised ? 

THE MINISTER OF STEEL AND 
MINES (SHRI K.C. PANT) : (a) and (b). 
An Action Group, beaded by Shri Lovraj' 
Kumar, former Secretary (Steel' on 'Invest. 
ment Planning of Integrated Steel 
Plants of SAIL and .liSCO', in their 

,First Report have recommended some 
measures for technological upgradation in 
blast fl1rnaces. Their recommendations 
include :-

1. Better, preparation of raw material. 

2. Increased sinter burden. 
'" 3. Improvement in coke 'properties. 

,4. Improvement in charp distribution. 

", !. Improvemel1t fn fliSttUtne11tatlon and 
I coil,trot. ' ' " 

6. Better 'acilit'ies in cast hou.o. .' " ,.',' " 

1. Adoption of bellow type tuyerS. 

8. Cast house staa ll'aDuiatioD. 

9. Continued R. & D efforts to . keep 
the technolo8)' updated. 

10. Improvement in efficiency tbrou,b 
training etc. 

1 1. General imorovement in workins 
environment and adherenc:e to 
technological parameters. 

Another Action Group, beaded by Shri 
Mantor,h Sondhi, former Secretary (Steel) 
on 'Improving Operations in the Short· term' , 
bas also submitted their First Report. This 
related to Coal and Coke and recommended 
measures for conserving coking coal by 
improving the blast furnaces operations: It 
suggested adoption of measures like increasing 
sinter content, reducing limestone from blast 
furnace burden to tbe minimum. proper 
sizing of feed materials, increasing hot blast 
and improving quality of raw materials. 

(c) and (d). Both the reports were sent to 
the Steel Authority of India Limited. Theso 
recommendations are being duly considered 
in SAIL in preparation of their modernisa-
tion/development plans for the Plants. 

Scheme for modernisation of steel 
mills/plaau 

5616. SHRI BALASAHEB VIKHB 
PATIL : Will the Minister of STEEL AND 
MINES be pleased to state: 

(a) whether a scheme for modernisation 
of steel mills/plants has been drawn up; 

(b) the funds required for the purpose; 

(c) bow much of it will be earmarked 
for import of machinery and know-bow; 
alld 

(d) the extent to which the bldiaenoUi 
industries will be associated to make tllo 
sUl'Plies so' as to reduce the nett,s!t)' of 
import'? 



~ ; 191 

. ItnJS· ,MINISTl!R···· OF' "STEEL AND 
MINES (SHat K. C. PANT) : (a) and (b). 
There is a proposal to .modernise Durppur 
S.teel Plant at an estimated cost of about 
Rs. 990 Clores which will enable·· tbe plant 
to attain its rated capacity of 1.6 Million 
Tonnes' per annum (ingot steel). 

, A: 'sc::beme to modernise th., Rourkela 
Steel Plaut at en estimated 'emlt of Rs. 86 t 
ctores was formulated to enable tbe plant to 

. attain its rated capacity of 1.8 Million 
Tonnes per annum (ingot steel). Steel 
Authority of India Limited (SAIL) is, howe-

, ver, lreviewing the· scope of this proposal 
1 and evaluating various alternatives. 

A .proposal to modernise lISCO (Burn-
',' pur)· at an estimated cost of Rs. 93 t crores 
, htl4J aho been formulated. That would enable 

the plant to attain its rated capacity of 1.0 
. Million Tonnes per annum (ingot steel). 
However, in view of the overall resource 
constraint, no funds heve been provided for 
tbis ·scheme in the Seventh Plan. 

SAIL is also formulating specific schemes 
for debottleneekjng and technological upgrada-

. , ,tiOb of Bokaro and Bhilai Steel Plants. 

(c) and (d). The extent to which funds 
would be required for import of equipment! 
know·how as also association of indigenous 
industries for these schemes would be known 

" . after investment decisions are taken. 

Vacant posts of Asstt. Engineers 
In C. P. W. D. 

5617. SHRI RAM PUJAN' PATEL: 
Will the Minister of URBAN DEVELOP .. 
MENT be pleased to state: 

THS" MtNIS11!k 01' 'ST}\ 1'B IN THB 
MINISTRY OFUR'BA'N t1BVBLOPMENT 
(SHRI DALBIR SlN.GH) : (a)· .. No, S,ir·. 

(b) to (d). Do not arise. 

, Demaua 'or T.A. ti, JunIOt t!altfleers 
Association, . Ict-WD 

5618. SHRI RAM PUlAN PATEL: 
Win the Minister of URBAN DEVELOP· 
MENT be pleased to state: 

(a) whether CPWD Junior Engineers 
As~ociation made any demand in respecst of 
grant of fixed travelling allowance; 

(b) since when ,this demand· hal been 
pend ing with Government; and 

(c) the time by which Government 
propose to take a decision in the matter'? 

THE MINISTER OF STAtB IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI DALBIR SINGH) : (a) Yes, Sir. 

(b) Sh~ce November, 1985 . 

(c) Decision will be taken as early as 
possible. 

[Translation] 

Coverage of area by TeledsloD 

5619. SHR.I HARlSH RAWAT: Will 
the Minister of INFORMATION· ,AND 
BROADCASTING be pleased to state: 

(a) whether his' Ministry propose to 
cover a certain percentage of populatioll' and 

. area in each State under television network 
(a) whether a large number of posts of during the Seventh Five Year Plan; 

Assistant. Enaineers' are lying vacant in 
CPWD; if so, the numher of such posts and 
tince when these are lying vacant; 

(b) tbl, reasons for keeping a large 
Slumber of posts vacant; 

(c) whether Government propose to till 
, " up·tbese posts in the Dear future: and 

(b) if so,. the ,State-wise ,percentale of 
population and area proposed to be' 'covered 
under television 'network every year; 

(c) whether population atld area to be 
oovered under telcvlsion network under this 
scheme may differ from, one State to anotheri 
and , 

(d) if so, by when and if not, the· (d) if so, tho efforts beinl made by 
reasons therefor? GO,vommcDt to "mow ,tbie,dilforencc ? 
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, ~B:' M.NIS,-ER ,OF STATE OF THB ' 
.MftUi1IlY, 'Of' INFOa'MATION, AND 

, BIlOw·OOAHI·NG (88'.1 'l~N. "GAn01L) !" 
Ca) and' :(b). Yes, Sir. Since, however, 

, implementation ot vadous 'schemes. inclu,df". . 
in the. Vl. Plan of Doordarshan for .apan .. 
lion. of TV .... vice in various parts of the 
countrY would depend on year.wise avail-
ability of res\1urces, it is not possibJe at this 
.~~~ to indic~te. .tbe year~wi8e cpveraae 
whi~b wo\1ld bo achieved OD such expansion. 

(c) and (d). Yes, Sir. However. due care 
bas been taken in the VII Plan 01 Door-
darsban for TV expansion to extend TV 
coverage to areas where the existing cover-
age is less than the national average. 

Setting up of steel stockyard In U.P, 

5620. SaRI HARISH RAWAT : Will 
tbe Minister of STEEL AND MINES be 
pleased to state: 

(a) whether there is a proposal to set 
up a steel stockyard anywhere in Uttar 
Pradesh dur.ing tbe year 1986 .. 87; 

(b) if so, the name of the place whero 
it is proposed to be set up: 

(c) whether Uttar Pradesh Government 
bave requested the Ministry to set up this 
steel stockyard at Bareilly; and 

(d) if so, the Ministry's reaction 
thereto? 

THB MINISTER OF STEEL AND 
MINBS (SHRI K.C. PANT) : (8) and (d). 
SA.IL proposes to start an outlet for sale of 
iroD and steel at Lucknow provided suitable 
space is available. 

(e) No, Sir. 

(d) Does not arise. 

(£7I6118b1 
t, ' I 

COlt of caltl"etl_ aad prlee or 
Bee4l Tobaceo 

5621. SHRI V. SOBHANADRBBS-
, WU4:MO: Will the Minister 01 AGRI· ' 
COL TURB be pleated to· state,: . 

,.(a,) th". cultivation cost per ,bectare 01 
bcedi tobacco "and the average' 'yield .' per 
beet.re; and . , ' 

(b) the: price fixed by Government for 
pU1:cbasias 1 Kg. of beedi tobacco· for the · ,.ear 198',6 .. 8' ? 

THB MINISTER OF STATE IN THE 
DBPARTM·BNT OF AG.RICULTURE AND 
COOPERATION (SHRI YOGENDRA 
MAKWANA) : (a) The cost estimates of 
Beedi Tobaeco are 'not aenerat.ed under tbe 
Comprehensivo Scheme for studyioS tho 
cost of cultivation of principal crops. The 
average yieJd of tobacco (including all 
varieties-VFC, Beedi, etc.) in 1984· 8 S 
.was 1098 kg. por hectare. 

(b) The Government has not fixed any 
minimum support price for beedi tobacco 
for the year 1985-87. 

Import of coking coal 

5622. SHRI T. BALA GOUD: Will 
the Minister of STEEL AND MINES be 
pleased to state: 

(a) the quantity of coking coal imported 
by the steel plants during the last three years, 
year-wise; 

(b) the amount spent year-wise for the 
import of coal; and 

(c) the steps being taken to minimise 
import and for use of indigenous coa) by 
undertaking modifications in the steel plants! 
process technology ? 

THE MINISTER OF STEEL AND 
MINES (SHRI K. C. PANT): (a) and (b). 
The quantity of coking coa' imported by 
S~eel Authority of India Limited (SAIL) and 
the value thereof durinl the last three years 
is as under: 

1983-84 
1984-8S 
198'·86 

Quantity 
(In Million' 

Tonnts) 

0.463 
0_665 
2.03,4 

Approx. C & p . 
, value' (Rf. in 

crores) 

37.50 
55.80 

161.80 
" ,> 
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(c). The followina _pa haw beenlare 
beiDI taken to optimile uaase of ,cokins eoal 
in SAIL .teel plants ": 

(i) Non-cOking coal Dust, Injection In ." 
Blast F~mace No.2 or Bhilai Steel 
Plant. 

(ii) Partial Brtquetting of 0011 charge in 
coke ovens at BhiJai Steel Plant'. 

(iii) Installation of Balancing facilities in 
Chasoalla Washery of useo with a 
view to achieve rated capacity. 

(iv) Development of Thin Upper Seams 
at ChasnalJa Colliery. 

(v) Reconstruction and Development 
of Jitpur Colliery of liSCO. 

(vi) The modernisation schemes of SAIL 
steel plants include certain schemes 
which would help to improve quality 
of indigenous coking coals charged 
to the coke oven batteries and to 
reduce the coke rate in the blast 
furnaces. 

The steet plants are also taking the folio-
wins steps to reduce the consumption of 
cokioa coal : 

(i) Better use of existing blending faci-
lities; 

(ii) Provision of blending facilities and 
yards at the plants under the moder-
nisation scbemes; 

T'! " 'I'" 

. (iii) Modi6catklaa· of lome, "wuhoJ.'(so .. " 
as to i,Derease·their ·,Welt aad"'P'O-" 
ductioD as well as '10 'Irn~row 
wasbed coal quality; " 

(iv) O.penina .of pew CQ.) mines. aDd 
installation of new wasberia to 
augment· production; 

(v) Adequate supply or railway wagons' 
and improving coal loadin& facilitics 
at collicries/wasberies; and 

(vi) Speedy implementation or already 
sanctioned coal projects. 

CODstUutioD of Expert Committee for 
TV programmes 

5623. SHRI MULLAPALLY RAMA-
CHANDRAN: Will the Minister of IN-
FORMATION AND BROADCASTING be 
pleased to state whether in view of the gene-
ral dissatisfaction in respect of programmes 
on television, Government propos"! to consti-
hate an expert committee to study and make 
suggestions for improvements therein ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V. N. GADGIL) : 
It is not correct that there is general dissatis .. 
faction among viewers in respect of pro· 
grammes of Doordarshan. Lately, due to the 
constant effort~ aimed at improving pro .. 
gramme planning, this media bas gain4d 
considerable popularity. However, review of 
programme format of Doordarshan is a conti-

(iii) Adoption or coal dust injection DUOUS process. 
process at the Blast Furnaces; and " 

(tv) Rand D work being carried out 
00 techniques like stamp cbaraina 
etc.. 

To minimise imports, stef)s are being 
taken to increase production of indigenous 
cokinl coal aDd to ,improve its quality. Some 
of these steps are : 

(t) Eoaurina .adeQuate supply of powor 
to coal·mines and wasberies in the 
Bihar - Benaal belt; 

«n, Special atepa for de-waterin,. ,ADd 
'. prcveat fIoodiOI of coUteri. dur- . 
'111 the mOD~I2; 

Denmark aided proJect Oil Upllrtment 
of 8sllermeJl 

5624. SHRI MULLAPPALLY 
'RAMACHANDRAN: Will the Minister 01 
AGRICULTURE be pleased to state· :" 

(a) whether India bas entered into, a 
pact with Government of Denmark for the 
upliftment of fishermen; 

(b) ir $0, tb.e Stites' 'likely are to \)0 
bonefit,d by Indo .. Dannisb Prpject!. an4 

(e) the ,main tenDS "Jld ~ft."tioftl, :·01' 
fbe .paot 1 " . ' . . , ' 
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. ' ':''t.,$,$ }dtNl,$~&:, Of ST~rs :n~(.r~", c~.~, c;J4~e ~t l'tPo.~~ts. "'~.' .~~p,t~rsh~1f~, '" 
DBPAllTMBNT:OF,"G,B;ICUJ~t~uaa,·ANJ) . ,:Qoo~.4aub~ , hat l.bCell, ... llnJ~ jD~~lIf'\', 
OOOPBRATION (SHRI YOGBND:·llA.· talent •• itb:.aptitute tor .• w.. r,cportiDa'" .,' 
MAKWANA): (a),'and (b). An Aareement these people haw beco· "ivea special'tJajaq .: 

, w"s sianed b~tween Government or Dentl1adc to do on-camera' reportj",. . JIl additioD., 
aQd GQvernment of India in 'Dec,ember 1'981 Doordarsban bas been encourasJna'freelattcri 

. for·· cscabUshiQI an Integrated FisbcrlU TV reportcl'$ with suitable JOUrDan'tiC 
Development Project at Tadri,' ,North background and flair. for toJov.ision.. .SpociaJ 
Kanara in Karttataka State. traiDing courses/workshops have also been 

organised with' the assistance' of outside 
(c) The maio components of the above-

agreemen ts are as follows : _. 

Commitments 0/ the Government of Denmork. 
-provision for the construction of a 

jetty, a breakwater, and auction ball, a 
processing lille and a boat building yard. 

-provision of freezing compon.eots inclu-
ding refrigerator vans. 

-provision for locaJ construction of up 
to 270 fishing vessels. ' 

., -recruitment, paynlent of international 
travel expenses, salaries and insurance 
for a number of experts. 

Commitments 0/ the Gov~rnment o/lndia 

-procurement of suitable sites for all 
facilities on shore. 

-provision for the construction of staff 
quarters for Danish and Indian personnel. 

-aU operating expenses including salar:c,) 
for tbe Project Director and other 
Indian personnel. 

-payment of all expenses not listed above. 

Promotion of TV Journalism 

5625. SHRI MULLAPALLY 
RAMACHANDRAN : Will the Minister of 
INFORMA TION AND BR.OADCASTING 
be pleased to state the steps taken by 
GoVernment to promote television jcufna-

"lIsm in view of the increasing importance of 
telev~oo' in the socio-economic develop;;. 
meat 'of the country? ' 

THE MINISTBR':OF .STATE OF THE 
MINIS1'RY OF INF,Q&M:ATION AN'D 
BltOADCAS.TINO (SARI V~ N. OADGIL): 

. At .. p~~so~t .. Doordarsh'an .. bas " tio seplltate 
.wt IOf now.$, 21f0$.\5 ~e Jx~i.Il' ~dc' to 

'professionals/experts in tbe fi.eJd of news 
coverina. important aspects ljke now. 
coverage, improvement in tbe compilatioa, 
editing oC news and selection aDd presen-
tation of news witb the use of graphics, etc. 
This is, however, a continuous process. 

Drought In GuJarat 

5626. SHRI MOHANBHAI PATEL: 
SHRI AMARSINH RATHAWA : 
SHRI P.R. KUMARAMANOA· 

LAM: 

Will the Minister of AGRICULTURE 
be pleased to state: 

(a) whether Government are aware that 
most parts of tbe State of Oujarat are facins 
drought; 

(b) wbether any Central team has been 
sent to survey the area which is facin. the 
drought problem; 

(c) if so', whether it has submitted its 
report and if so, the findings of the team: 

(d) whether Government propose to send 
another team to survey the Stat.:; 

(e) whether a deleaadon of M.Ps. bu 
also met him in this respect recently. and 

(f) the details of assistance given to 
Gujarat to face the situation? 

THE M1N1STER OF STATE IN THB 
DE'PARTMENT OF AGRICULTURE AND 
COOPERA TIO~ (SMRl YOGENnRA 
MA·KWANA) : (a) tD (c)_ Accordina to tbo 
mem()randum 'received from the State Go" .. 

, roment .and tbe report of tbe Central Team 
which vJsited .the Slate to make' an on tbe 
spot asSessmeot of tbe dtoulht situation. 11 

'. district. o,ut of 19 d'isuicts . bad '. beeD. affec-
ted by drouabt in the State .. dufl", ... 98S ... ,86~". 'i' • 

00 the batls of the repOrt of' ,tho :Cfltt"~':' , ,,' . 
• ,. fl ••• ". 



Team ,and recommendatioD:1 of tho ,Rip, 
. ~evel CornmiUee ,on Relief, ,the MiJlJistry of 
fiaance >,pproved a c:eilina of expeod.iture' 
of Rs. '92.48, crores dUf'iol ·the year 1985-
8'6. This includts Rs. 60.65 crores for 
1986.;.87 (Rs, 37.37 crores for the period 
April .. June " 1986 and lls. 23.28 c.rores for 
April .. JuJ)" 1986). 

ITEM 

(i) Employment Generation 

(U) Drinking Water Supply 

'(iii) Agriculture Input Subsidy 

(d) 'There .i.·GO, ~,;""" • 
Ceatral Team· a·t ,reIIGt. 

<e> Yes, Sir. 

(f) The details of. assistanc:e given. to tho 
GOVorlltllCDt of Gujarat: dudua .111,IS .. ·86 r. 
d'ft)Qlbt rolief are as UDder : 

1985-86 

13.00 

12.83 

(R,. In crores) 

20.62 

15.07 

13.28 

TottI 

33.62 

27.90 

13.28 

(Iv) Supply of fodder/Cattle relief measures 2.42 2.36 4.78 

(v) Otbers 3.58 9.32 12·90 
--- ---

Total 31.83 60.65 92.48 

Provision of TV Sets for Villages 

5627 .. SHRI MOHANBHAI PATEL: 
Will the Minister of lNFORMATION AND 
BROADCASTIN'O be pleased to state: 

(a) the number of TV sets provided to 
each State Government for villages under the 
20-Point Programme; 

(b) the number of TV sets which are not 
functioning properly out of them in each 
State, particularly in Gujarat; and 

(c) the agency tbrough which and the 
company from which these TV sets w(rc 
purchased? 

TIlE MINIS,TER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V. N. GADGJL): 
(a) Whereas no TV set for Community 
Viewing has been provided under 20-Point 
Programme, 8476 TV sets have been provi-
ded or are under installation at various 
places in the' country for community view-
ina. 

(b). The responsibility for maintenance 
of the Community Viewina TV sets lies with 
respecti .... Stato~ Governments.IV ~ T.' Adml. 
niatratioDi. 

--- --
(c) These Community Viewing TV sets 

were purchased from various agencies like 
Indian Space Research Organisation. Ford 
Foundation, Electronics Corporation of 
India Ltd., Kcrala State Electronics CorpG-
ration Ltd. etc. 

Removal of foreip fishing boats from 
Andlara coast 

5628. SHaI T. BALA GOUD: Win 
the Minister of AGRICULTURE be pleased 
to state: 

(a) wbether Government have received 
UI:Y representations in 1986 to remo\'c 
foreign fishing boats from Andhra Pradesh 
coast; 

(b) if so, the steps Oovernment propose 
to take to protect the interests of Andhra 
Pradesh fisbermcQ; 

(c) whetber these fishermen are ·objecting 
to fore ian chartered fish ins boats; and 

(d) if IO~.the reuonl for cootin." titil 
chanor policy ? ' 

TBB;~M1N1ITBa. OP ~;f.rATB :J:N!1tm 
DEPAB.TMBNT OF.A0J11CULTUaS AND 



COb_AnON' '(Sal' 'YO"(]mm~A. sure on 'tlshftis for shrimps in tbe! West ooa~t . 
MA1(WANA): (a) 'Yes, "Sit. roSioo .• ' . 

'{b) The area of operation· for chartered 
forellD fishing \'eSsels deflned in the Maritimo 
Zones of India (R.egulation ejf' PisbmB 'by 
Foreign Vessels) Rules, 1982. as amended in 
April. 198 S CD$urcs that tbe operation of 
luch ftUels does not clash with the interests 
of traditional fishermen and mechanised boat 
operators. 

(c) and (d). Representations have been 
received from various quarters against the 
J')olicy of chartering . foreign fishing vessels. 
Government bave examined them and 
adequate remedial measures have been taken 
to protect the interests of small fishermen. 
The charter policy aims at augmenting the 
fleet of deep sea fishing vessels through 
obligatory purchase by Indian charterers; 
,transfer of technology; establistling overseas 
markets for unconventional fish and establish-
ing the economic 'viability of deep sea fishing. 
Chartered vessels are required to be phased 
out according to a fixed time frame and 
repJaced by ownership vessels of Indian 
companies. 

Use of fishing Grounds of Andhra 
Pradesh by boats of other States' 

5629. SHRI T. BALA· GaUD: Will 
tbe Minister of AGRICULTURE be pleased 
to state: 

(a) wbether fishing boats from Gujarat 
aDd Kerala are using the fishing grounds of 
Andbra Pradesh; 

(b) if so, the reasons therefor; 

(c) whether it is because of diminishing 
catches on the West coast; and 

(d) if not, the fun reasons thereof? 

THB MINISTllR OF STATE IN TaB 
DEPAR.TMENT OF AGRICULTURE AND' 
COOPER.ATION (SHRI YOGBNDRA 
MAKWANA) ': (a) to (d).' A few large 
shrimp trawlcts (20 meters' and. above) from 
Gujarat,lmd Kera1a based at VisakhapatDam 
are hhiDt in the North ,Bast coast. Tbis is 
reported to be ~~ 'to hiaber ~teh per u~it 
eff'ott 'itt' dle North "' &it coast 00 on~ han~, 
and on the other, thO reported hi,bot pres-

.. 
Production of coconut aeedling In . 

Orbsa 

5630. SHRI ANADI CHAltAN DAS ': 
\Vin the Minister of AGRICULTURE be 
pleased to state : . 

, (a) the Governments plans for coConut 
development in the country; 

(b) the States where R.eaionaJ offJces/ 
Regional Nurseries have so far been set up 
or are proposed to be set up; 

(c) the places in Orissa where such nur-
series have been opened or are proposed to 
be opened; 

(d) whether in comparison to other 
States, Orissa has shown been interest/re-
markable progress in implementing the pro· 
ject of planting more coconut seedlings; 

(e) the manner in which Government 
propose to encourage Orissa in this regard; 
and 

(0 whether aid from World Bank was 
received in this context if so, the details 
thcr~of ? 

THE r..11NISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION (SHRI YOOEN'DRA 
MAKW ANA) : (a) Government of India bas 
allocated Rs. 8.S crore to Coconut Develop· 
nleut BOa}'d for implementa.tion of various 
coconut development programmes during the 
Seventh Five Year Plan, as Central share 
under Plan and Non-Plan. Durins 1985-86_ 
Coconut Development Board i111ple.mcnted. 
10 projects for area expansion, increasing 
productivity and control of root-wilt diseases, 
production and distribution of coconut seed .. 
]jogs etc. Besides. a Centrally Sponsored 
Scbeme on Package Programme for Coconut 
Development was also implemented unde.r 
which hybrid seed sardens for DXT lubrids 
were maintained, h,Ybrid seedllnss produced 
and distributed, assistance provided to coco-
nut farmers for· (oDductiD8 demonstration 
and also rejuvenation of diseased and un-
productive 'COO®ut hoJd.in&8. 

(b) .CocOnut Development Board baa. ~t 
up one reaiooal of&:es eacb at BaDplorc and 



~03" . *,'tt.'~ 

, ,l'_tna an" establisbed B' reaional nUrseries 
in l~amatakiL. Tamil Nad~J AUdlira PiadOsb, ' . 
Orissa, . Bihar , Tripura,. Mabaruhtra and 
Ooa. ~o new l'elional otBcefreaional aurae .. 
tics havo bec~ decided ~,o be set up at present. 

. (c) A 1\eaional' DU(teey in Orissa bas 
'been sot up at Cuttack. ' 

(4) The project in Orissa has been imple .. 
mooted as per proaramme. 

(e) Coconut Development Board bas 
established a S·tate Centre in Orissa to belp 
implementation of various proarammes. A 
40 has farm to produce hybrid seedlings is 
being established in the State. Further canal 
embankment plantations of coconut are being 
maintained. 

(f) A World Bank aided project was 
implemented in Kerala which includes Coco~ 
nut Programmes as a major component. 'fhe 
Project was implemented from 1977 .. 78 at a 
total cost of Rs. 621 million for a period of 
7 years which was further extended for one 
year and ended on 31st March, 1986. 

Dairy scheme financed by NCDC and 
,NDDB III Karo.taka 

·5631. SaRI V. S. KRISHNA IYER: 
Will the Minister of AGRICULTURE be 
plea$ed to state the number of Integrated 
Dairy Development Schemes in 'Karnataka 
financed by National Co-operative Develop-
ment Corporation and National Dairy Deve ... 
lopment Board during 198 S ... 86 ? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION (SHRI YOGEND.RA 
MAKWANA) : The National Co-operative 
Development Corporation bas not financed 
and dairy development scheme in Kama.taka' 
during 1985-86', However, uader Operation 
FI,ood. lntegrated Dairy Development Pro .. 
afamme. if beina tioanccd by the lndian 
Dairy Corporation in eleven milksheds in 
Kamataka. 

(8') wb'ether 'it i,. fact that ,6 Coopefa. 
. ti.\'o Su,ar Mms in ."atilpat, lind~: 'So~t, 
Sbahbad" aDbtak aad, 'al".,1 iil s.rjaraa.· 
could crUib ··auaar'*lC lor 90 to .100· da)', 
only and 'fIIere cloaed .fter tbat ·due.to tile 
non-avaUa'bJlitY of s~cane; 

(b) whet~r Government propose to 
encourap production .,of suaarcane' to ensuro 
the supply of IUlarcane to similar othor lupr 
mins also, and whether any incentives will 
be siven to sugarcane arowers; and 

(c) the steps taken by Government to 
encouraae production of sugarcane in tbe 
sUlarcane producing States in the country as 
bas been done in Haryana 1 

THB MINISTER Of STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION (SHRI YOGENDRA 
MAKWANA): ·(a' Yes, Sir. The six 
Cooperative Sugar Mills in Haryana bad a 
sbort crushing duration during the current 
year mainly because tbe sugarcane growers 
preferred to retain cane for supply to Gur 
and kbandsari units due to higher cane price 
offered by these units. 

(b~ The Government of Haryana pro .. 
poses to increase sugarcane production from 
the present level of 5.4 million tonnes (aver-
age of 5 years i. e. 1980-85) to 7.0 million 
toones by the end of 7tb Plan period (1 989 .. 
90). In order to achieve the taraetted pro .. 
duction, farmers are being given incentives. 
by way of soft loans, premium for early and 
high sugar varieties, subsidy on seed and 
plant protection chemicals by the. Haryana 
Government through Sugar mills. 

(c) In order to encourage the sugarcane 
production, the Government of India is 
supporting the measures ,of the ,State Govern-
ment to provide incentives to the farmers by 
.way or subsidy on good quality seed cane . , . ' JenptsoD, plant protection measures credit 
facHides, link road etc. Apart fro~ tbese 
incentives, hl'aber prices for sugarcane are 
also beina offered to the farmers. 

[T,an.rlatIQII] . [English] 
AQiaatI JJuaballtfry ..... uc1er, 

ProductiOD of • __ - t~bal' lub4lpl .. la MaftJa Pradel" 

5632. S,HR.I KALIPRASADPANDEY: . 5633. KUMAIlIPUSHPA DEVI: Wilt, 
Wpl!~=~~8itanj.~e •• r of, AGRlo/LTURB' be '" !be ·tAini~~,~f A01tlCULTURE bf ·,,)easet 

IN w .0 state : . i" , . 

(','" 
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3. ··Bihar 

. .,."'. (a) "the · .. nout A'8Jmal, H.sbandry,'dew-· 
'1opmtlli" taltmet Imp1emet!t~d : in the 'tribal' 
8ub·planl aricfspecJat component 'plant . at~a. 

, in td.adhya Pradesh iQ 198,4 ... 85 and ia 1985-
I' a,: and ' 

4. Gujarat' 
(b) the details of assistance a8d, '8Ubaidy· . S. Haryana 

liven to tbe benefiCiaries in the above years ? 
,6. Himachal Pradesh 

2400.:00 ',. 
.1820.()O . 
2500.00 
976.00 

2.500.00 
1200.00 .' 

. TH'B MINISTER OF STATE IN THE 
DEPARTMENT'OF AGRICULTURB AND' 
COOPER.ATION (SaRI YOGENDRA 
MAKWANA)': <a> and (b). JnformatioD is 
beinl collected and will be placed on the 
Table of the House. 

Funds to M. P. and other States for 
Animal Husbandry 

5634. KUMARI PlJSHPA DEVI : Will 
the Minister of AGRICULTURE be pleased 
to state: 

(a) tbe amount earmarked for implement-
ing various animal husbandry schemes in the 
country dUling Seventh Five Year Plan; 

(b) the funds made available' during the 
plan period for Madhya Pradesh; and 

(c) the allocation proposed for other 
States for the above propose ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION (SHRI YOGENDRA 
MAKWANA): (a) The Plan outlay for 
implementing various Animal Husbandry 
schemes in the country during tbe 7th Five 
Year Plan period is Rs. 570.98 crores. 

(b) and (c). A statement showing 7th 
Plan outlay for Animal Husbandry for 
different States includiog Madhya Pradesh 
a.nd Union Territories is given below. 

, St.tenteDt 

Sevtnth plnn outlay-Animal HU$bandry 
Stales and Union, Territory 

81. No. Statc/U. Ts. 

l(Rs. in 'laths) 

Seventh Plan 
. outlay 

3 

7. Jammu' & Kasbmit 
8. Kamataka 
9. Kerala 

10. Madhya Pradesh 
It. Mabarasbtra 

,12. Manipur 
13. Megbalaya 
14. Napland 
1 S. Orissa 
1.6. Punjab 
1 7. Rajasthan 
18. Sjkkim 

19. Tamil Nadu 
20. Tripura 
21. Uttar Pradesb 
22. West Bengal 

Union Territories 

1. Andaman & Nicobar Islands 
2. Arunacbal Pradesh 

, 3. Chandigarh 

4. Dadra & Nagar Haveli 
5. Delhi 
6. Goa, Daman &: Diu 
7. Lakshadweep 
8. Mizoram 
9. Pondicherry 

1450.00 
337.3.00 
3776.00 
S 30400 
650.00 

1200.00 
1400.00 
3300.00 
1679.00 
931.00 

3000.00 
1000,00 
2550.00 
3630.00 

405.00 
700.00 

95. to· 
95.25 

859.00* 
600.00 
200.00* 
800.00 
350.00 

*covers a1so Dairy development sector. 

Bio-Fertllizer units 

5635. KUMARI PUSHPA nevI: Wi'll 
t.he Ministe.t Qf AGRlCUL TURS be pleased 
to· state : 

• "".~ ... I ~~ •• , ...... ,_~ _ .. _ ... 

, '" I 

'J. Andbt& Ptacl~ 
2~' Assa"\" ,",J , 

(a) t~ number. 0(' bio .. f.rtiUter unitt set.' 
11680~OO I up ,by NAFED at .djtfCfcmt, places jQ Macih,a 
J950.00· Pladotb,;, 
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.(b)' the total production in thole· uaits 
. during the Jast three' years; and 

(c) 'whether lome of these units are run-
nins at loel if 80 J the extent thereor and tbe 
reasons for the losses' 

THE MINIStER OF STATE IN THB 
DEPARTMENt OF 'AGRICULTURE AND 
COOPERATION (SHa.1 YQG.ENDRA 
MAKWANA) : (a) Only onc Sio-fertiliser 
unit has been set up by NAFED at Indore 
in Madhya Pradesh in May, 1985. 

(b) After the trial runs, the unit st~rted 
cotnmercial production of Rhizobium culture 
for different crops from Rabi 198 S sewing 
Ieason. During the six month period ending 
February, 1986 it produced 56.6~ Metric 
tons of material. 

(c) Since the first year of its operation is 
Dot yet over, its operational results (profit / 

, loss) win be known after the finalisntion of 
the accounts at the end of June, 198 G. 

Loans to Cooperative Group H(Jusing 
Socir.ties in Velld 

5636. SHRJ' JAI PRAKASH 
AGARWAL: WilJ the Minister of URBAN 
DEVELOPMENT be pleased to state: 

(a) the names and details of Cooperative 
Group Housing So"icties Ythich had applied 
for loans and were sanctioned loans for 
house boilding in Delhi in the last 3 years; 
and 

" """".,"'$/ 
(b) ··tM steps ·Go:verament J')I'opQSOd to 

-take to accelerate co-operative group ';bba'i"l 
~ovemetlt in the Union TerritOry otJ:1:'Ilttf , 

THB MINISTBR. OF STATB IN THE 
MIN·ISTll Y OF UR.BAN DBVELOPMENT 
(SHRI DALBIR SINGH) : (a) A Statet.nent 
indicating the names and details of Coopera-
tive Group Housing Societies wbicb have 
been sanctioned loans by the Delhi Cooper .... 
tive Housing Finance Society 8t1d Housing 
and Urban Development Cooperation: is 
annexed. 

(b) Since 1970 thore has been ,8 well 
setout policy .of the Government to encourage 
the housing activities in the Union Territory 
of Delbi on cooperative group housing basil. 
To accelerate the cooperative group housing 
movcment, land is allotted to Cooperative 
Group H(\\.lsing Societies at predetermined 
rates. Various Government and Semi-Govern-
ment organisations are sanctioning loans to 
tbe cooperative group housing societies on 
easy terms. To strengthen the financial posi-
tion of the institutions sanctionina loans to 
the Cooperative Group Housing Societies, 
Government provides share capital contribu-
tion tinder plan funds and also authorises 
them to float Government guaranteed boards 
under market borrowing programme. Besides, 
the Central Government employees who are 
members of Cooperative Group Housing 
Societies can also draw leans under House 
Building Advance Rules for Central Govern-
ment employees for financi·ng the ('ost of 
construction of flats. 

Statement 

List 0/ Cooperative Group flo.u~;'1g Societies sanctioned loalls upto 3/.3.86 by Delhi 
Cooperative HOllStng Finance Society Ltd. and Housing and Urban Development 

Cooperation ["d. 

S1. No. Name of the Society Loan sanctioned 
(R.s. in lakhs) 

1 2 3 
_ .. _--.----._--_---

Dlilli CODptrothe ROuging Finance S(\ciety l"rd. 

1. C.C.I.E. COQP. Group Housing Society Ltd. 46.00. 
Central Cottage Industries Emporium., Janpath, 10.70 (Add) 
New· Delbl·llOOO.l. 

56.70 
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2. .Garb_a) Coop. Group HOUIin, Society Ltd. 37.00 

19/3,. Lal Babadur Sadan,' Gala' Market,. New Dolld. 

3. Sk·Jot Coop. Group Housina Society Ltd. 49 .. 00 
1514 Cbandrawal aoad, Sum, Mandl, Clock Tower, Delhi-! 10007. 

4. Sun-Shine Coop, Oroup Housing Society Ltd. 43.48 

Sua· Shine Apartments, Block A"3, Paschim Vibar, 
Now Delhi- t 10063. 

5.. Shubh Vihar Coop. Group Housina Society Ltd. 
A·4 Paschim Vibar, New Delhi-l10063. 

6. La1ce-View Coop. Group Housing Society Ltd. 

1593 Madana Road, Kashmere Gate, Deihi .. 6 

27.00 
2.00 (Add) --

29.00 

45.00 

15.60 (Add) 

60 60 

7. Busine~s &: Profe5s:onaJ Women'~ Coop. Group Hvusing 70.~O 

Society Ltd. Kaveri Apartments, Alak Nanda, K ... lkaji Extn., 
New Delhi .. lt 0019 

8. Central Govt. Services Coop. Land & Group Housing Society 

Ltd., BodelJa (Vikaspuri) Najafgarh Road, DeJbi (West). 

9. Gen~tal Staff Coop. Group Housing Society Ltd. 

A. too Kidwai Nagar East, New Delhi·lt 002 3 

10. Gasta Coop. Group Housing Society Ltd. 
t SeA Gasta Houses Complex, Block No. B .. 3, PJ.schilU Vihar, 
New Delhi- t t 006 3 

11. B.ljit Nagar Pur,harthi Coop. Group Housing Society Ltd., 

T·120 Baljit Nagar, New Delhi-8 

t 2. Apna Gbar Coop. Group Housing Society Ltd. 
Zone H14-!i, Pocket No. II Vishakha Enclave, Pitam. Pura 
Near Sant Nagar. Behind Oovt. Hr. Sec. Sc;hool. Delhi .. 1 10034. 

529.00 

62.00 

74.04 

32.84 

10.76 (Add) 

43.60 

34.25 

t 3. Itadlmlri Sahaya k Samiti COOl'. Group Housing Society Ltd., 46.00 
C/o. Shri R.N. Kbaebroo Soctor l/Q No. 31, 
R..lt .. Puram, New Delhi· 1 t~022. 

t~. New Delhi Bonaatee Coop. Ott;tup Housing Society Ltd. 82.1 S 
Niw,"edita Bn':lave, A-6, P.l .. :bim Vibar, New Delbi·ll0063. 
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1 S. Gu.;ar Coop. ,Group Moulina ,SOC!ict)' 'Ltd. 
23-A Kamla NaprDe~lii~11'0007. 

16. berebce Ministry Emp. Coop. G'r,Qup Hou&ldg 'Society· Lt4. 
ftoom No. tot, SoUth Block', New Dtfbi~110011. 

17. Adarsb, Jiwan Coop. Group tJousina sOcietY,tid. 
t 9/13, Shakti Nagar, Delhf· r rd007. 

18. Delhi University Non-Academic Ernp. Coop. a/H 
SOciety Ltd., 10-D Maurice Nagar, Delbi·'l110007' 

19. D.T.C. Emp. Coop. G/H Society Ltd., 
48'8/2, Krishna Gali, Kothi Mubarak Pur, N. t)elhj·'93 

. 20. Home Guard & Civil Defence, Members Coop. G/H 
Society Ltd., A Block Vikas Bhuwan, I.P, Estate, New 
Delhi-lt 0002. 

21. Rabindra Coop. Group Housing Society Ltd., 
BF·4 Tagore Garden, New Delbi-l10027. 

22. Pundrik Coop. Group Housing Society Ltd., 
14/491 Sector I, Gole Market, N. Delhi-2B. 

23 •. Ashok Coop. Group Housing Society Ltd. 
X-26 Loba Mandi, Naraina, New Delhi .. l10028 

'24. ltajasthani Bbawan Nirman O/H Sehkari Samiti 'Ltd. 
1112, Kucba Natwa, Chandni Chowk, Delbi-6 

25. Low Income Group Govt. Servants House BuHding 
Society Ltd. Society's ,office, Sunder Vibar, Delhi .. ) 'l'0041. 

,26. East Delhi Coop. Gr()~p Housing Society Ltd~. 
, 41l2, WBA, Karol BaISh, New Delbi-11 00 15 • 

27. S.B.M. Coop. Group Housing Society Ltd., B-l0'4" 
S.B. Mills Colony, Shivaji Mara, N. Delbi-t S. 

28. Bminabad Coop. Group Housing Society Ltd." 
, I " I .' 

49/.3 B\I",low J\oad, KlmJ. ·N.pr, Delbi-110007. 

',,;' 

,3 

'6.,;42 

'41.flS 

:2'1.1'3 

~o.OO 

'S.SO (Ndd) ---
38.50 

35.00 
9.36 (Add) --

44.36 

24.09 

37.63 
10.S0 (A1id) ---
48.13 

108.54 

30.41 (Add) ---
138.95 

47'60 

160~OO 

00.44 

'11.35 

34~'80' 

".~8 
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29. Ai.y Coop. Grou,p Housing ~iety Ltd., Sl1~j P.S:'·J~IIY. 
., J', .'1"" ,..', _,',I ,., 

Q. No, C-l1. Old Police Line, Rajpur Roa4. Delbi-llOOS4. 

30. Ahiosa Coop. Group Housing Socioty Ltd., 
S-M'.C.D. Flats. E.Block~ Kamla Nagar. Delhi-7. 

31. I.M.D. Bmp. Coop. Group Hou$inS Society Ltd., 

office of the DOG (I), the ~rvatory. Lodi &o.84i, 
New Delhi-II 0003. 

32.' Airmen & Sailors Coop. Group H,pusifll8 ,~~iety ,Ltd., 

Air Force Signal Centre, Room No.2 t, A .. ~lock SeQa Bhawan, 
Basement, New Delhi .. 11. 

33. Anand Lok Coop. Group Housing Society Ltd. 
DhoJpur House, Shahjahan Road, N. Delhi-ll 000 3. 

34. Virat Coop. Group Housing Society Ltd., 

3 ·H, Vijay Nagar, Delhi-II 0009. 

35. New Subhash Coop. Group Housing Society Ltd., 
90/87, Malviya Nagar, New Dt:lhi-Il 00 1 7. 

36. Mcena Coop. Group Housing Societ)' Ltq., 2711, 
Churiwalan, Bazar Sita Ram, DeJhi-II 0006. 

37. Raksha Karamchari Coop. Group Hc,\lsing Sodety 
Ltd., B-67. Asha Park, P.O. Tilak Nagar, Jail Road, 

New Delhi-11 00 18. 

38. Raksba Vikas Coop. Group Housing Society Ltd. 

C-2B/70-C, Janakputi,' New' Delhi-l1"OO 18. 

39. ShivaUk Coop. Group Housina Society Ltd, 
" r' ' 

Qr. No. 628 Sector V, R.K. Puram N. Defhi-l1002 L 

40. L~be~al Coop. Group HousinS, Society Lt,d., 
C/o. State Bank of Patiala. S S, Regal Bun~Ung, Connallght Place, 

t ' ,r 'I; 

New Delhi- t 10001. 
• ~ •• , 1"'1 " (", ., I 't ,,\ t ~>; 

26.00 , ; 

t6~.OO 

27.00 

136.20 

49.60 

41.43 

52.80 

100.00 

40.60 

20.30 

IS.20 

41. Jyoti Baah Coop. Group Housing Society Ltd. 33.18 
Sbop. No.6. O.u,tram Lime. KiDgsWay Camp, Delhi .. t 

... , . ~ 

, )1,. ' 

42.. Venus Coop. Group' Housi·ng Soc-iety Ltd,. 98.,27 
':;,. " :~ 

~~l~ical Su~y o£',JJl~~ BuiW,oios,·I ... "tb. 
New J)ollU .. ll. 000 1 ~ 
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43. Delhi Niwas Coop. Group HO\lIiDa Society· Ltd. 232.00 
H-39, M.C. Colony, Dhaka, KiDpway Camp, 

Delhi-I 10009. 

44. Delhi Coop. Group Housina Society Ltd., C-176, 126·00 
Vivek Vihar. Delhi.!! 0032. 

45. Bhagya Laxmi Coop. Group Housina Society Ltd. 119.60 
213, Ghee Mandi, Pabat Oanj. New Delhi-55. 

46. Dhauti Dbar Coop, Group Housins Society Ltd. 38.24 
0-699, Sriniwaspuri. New Delbi-l10065. 

47. Sriniwaspuri M ittra MandaI Coop. 0 roup Housing Society Ltd •• 28.62 
0-579 Sriniwaspuri, N. Dclhi-66. 

48. Himalaya Coop. Group Housing Society Ltd., 42.70 
Q. No.2, Bbartiya Vidya Bbawan School, Kasturba 

Gandhi Marg, New Delhi-1t 000 1. 

49. Nigam Coop. Housing Society Ltd., 36.15 
Municipal Qr. No. 57, Minto Road. New Delhi-11000!. 

SO. Lord Budha Coop. G/H Society Ltd., 31.80 
B-4/18, Ashok Vihar Phase-H, Delhi-l 10052. 

51. KaJJol Coop. G/H Society Ltd., 32, Masjid Moth Phase-I, S2.90 
DDA Flats, New Delbi-l10048. 

52. New Deluxe Coop. G/H Society Ltd., 128·£ Govt. 39.00 
Qr. Dev Nagar, New DcJhi-l1000S. 

53. Narwana Coop. G/H Society Ltd., 2 Sunde!' Napr Market. 180.00 
New Delhi-II 000 3. 

54. North End Coop. 0/" Society Ltd. She! G~ru Tejh Bahadur S 3.10 
Khalsa Colleae N. Delhi .. 1 I 000 7. 

5S. Jheel Kuranja Extension Coop. O/H Society Ltd., 54.03 
213, Jheel Kuranja, Delhi .. 11 OOS 1. 

56. Tarun Sewak Coop. G/H SOciety Ltd., E-17/9, JlCrishna Naaar, 67.18 

Delhi-l t 005 I. 

Panchvati Coop. O/H Society Ltd., Room No. t07 ,. i-

57. 95.40 
Rail Bbawan. New Delhi-l10011 • 

58. .Jai Shiv 'Coop. G/B Soctet)'Ltd., :A_-3'!, Panchvati,· .. 79'.20 

Delhl-tl0033. ;f\ ' 
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59. Labour, Coop" GIB ,Seciety Ltd. C/o, Sbri T.e. Rana 69.20 

296. Tapre Park, Delbi-l10,OO9. 

60. Delhi CitizeD Coop. GIB Society Ltd., I·Khyber Pass Hostel, 198.00 
Civil Lines. Delbl-II 00 S 4. 

61. Noethi Coop. G /8 Society Ltd., 60.25 
F-46 Kalkaji,New Delbi-l10019. 

62. Gbalib Memoral Coop. G/B Society Ltd., XI/1262, 88.45 
GaJi lamaa WaU, Darya Ganj, New Delhi .. 2. 

63. HIL Coop. G/B Society Ltd. Rishi Nasar, Sbakur Basti, 80.56 
Dclbi-l10034. 

64. Kakatecya Coop. G/H Society Ltd., 16/425, Lodi Colony. 64.24 
New Delhi-! 10003. 

65. Central Delhi Coop. O/H Society Ltd. 1926, aali Majestic 56.38 

Cinema Fountain, Chandni Chowk, Delhi-II 0006. 

66. Nav Rachna Coop. O/H Society Ltd. 2, Press Place, 59.18 

New Delhi-l1000 1. ---
Grand Total 4835.78 ---

Housing & U,ban Development Corpolotlon Ltd. (DUring last Three YIIOI'I) 

67. CIS Officers Coop. Group Housiog Society at Pascbim 29.69 

Vihar Delhi 

68. HaGl Bhavan Coop. Group Housing Society Ltd. 99.29 

at CBD Shabdara Delhi 

69. Vi rat Coop. Group Housing Society at Robtak Road 37.80 

70. Lok Nayak Coop. Group Housing at Rohini 99.99 
I 

71. Airmen & Sailors Coop. Group Housinl SOGicty at R.obini 92.83 

72. Veer Puta CooP" Group H0\l8iD8 Society 114.43 ---
474.03 

13. LiDI of credit to .DCHFS for COSOIS 100,0.00 
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&a~, Co~n~ ClUb to, the N,C.R. ' 

56J7. "iHil MOliD. M~~OP~ A~~ 
KHAN : Will the Minister ,of URBAN DE-
VELOPME~T be pleased to state : 

(a) w~f povena~~~t prOJ)ose ,~o shift 
the Delhi FlyioS Club and Delbl Rate 
Course Club; 

(b) if so, the details of the decision, if 
any. taken in this regard; and 

(c) ir not, whether Government will con-
side,r the question of their shifting to the 
National C'..apital Region towns? 

THE MINISTER OF STATE IN lHB 
MINISTR.Y OF URBAN DEVELOPMENT 
(SHRI DALBJR SINGH): (8) to (c). A 
proposal for shifting of the De1hi Race 
Course Club from it's existing location to an 
alternate site in trans-Yamuna area is under 
consideration of tbe Mioiatzy. Th~re is, 
however, at present no proposal for shifting 
of the Delhi Flying Club. 

Settina up Q[ Nitro·Phosphate uuit at 
NaDlal 

S6~8. SHRIMATI GEBTA 'MUKHER· 
lBE : Will the Minister of AGRICLUTURE 
be pleased to state : 

(a) Whetber the National Fertilizers 
Limited (NFL) bas a proposal to set up a 
rupees seventy-one cror~ nitro"phosphate unit 
at Nanga1; 

(b) if so, the details of the project; 

(c) ",hetber any foreign aid bas been 
lousht for tbe proposed plant; and 

(d) it ao J the details aDd the: ,n-.tute of 
the aid soufbt for? 

ThE MtNISTER OF AGRICLUTURB 
(8. BUTA :$iNGH): (8) and (b). Yes, Sir. 
A pro~I7.".,.wmitted by NfL iti'! ~uly. 
1982 for tho manufaoturo ,of 1,63.800 
TOIlDeS '1* .Mum of Nitropbolphato ad 
1,,70,400 Tonn. per annUIB' of "CAN at an ' 
estimated tQst of Its. 60'26 crores inChldiDI 
foroip exchalllO COIDpooeDt of Ra. 1,5.91 

crOlU, ,wbich is beiD, up-dated at, the praeGt 
'price levels. ' " 

(Q) 1_,;(4)"~ ,Ihe,f-. ~"'aae 'COm. 
ponent 0f tbe 1)roject il proposed to be fina. 
need' Uttdar' 1he' . ()"""as', ,Iktonomfc Coope-
ration Fund credit. , 

Sett!q," : •• cD ,ohmlle. Plant at 
BraWnaaipal 18 Cuttack, Orissa 

5639. SHRI HARIaAR SOREN : Will 
tbe Mi!ristor ·of &lEtiL A'Nfi) MINES be 
p1eased to state: 

(a) whether (jovernm~nt have taken a 
decision to set up it charae chrome plant at 
BJia.hf,\1M;l1al in, C)ltt4ck,. diitJic~, o..cissa; 

(b) if, so, the expected date of its com-
merical production; 

(c) the nam~s Qr t:h~ countries assisting 
in the establishlllent of the plant; and 

(d) the details thereof '1 

THE MINISTER OF STEEL AND 
MINES (SHIRl K. C. PANT) : (a) No, Sir. 
The Government of India do not propose to 
set liP the Charge Chrome Plant at Brah. 
manipal in Cuttack district, Orjssa. 

(b) to (d). Do not arise. 

5640. SHRI HARIHAR SOREN : Will 
th~ Minisl~r gf ~1 E~L ANJ:) MlNES be 
pleased to state :' " 

(a) the number of manaanesc mines iD 
the CO,NntrY; 

(t".) , the n ..... of. ttl. Statea w..b .. " $bose 
manganese mines are located; 

(c) the 't~tal 'quantity or 'maDsaoese 
,~di ,f{-QP,l pd.~~~ : &napa-l;lOSe ~es 
durinl the last tbree years; and 

'(d) the, details thereof? 

t:BIi ,,~.Ea. OF ,STEEL -AND .. , 
MINES (SHal K. C. PANT): (a) ;to" (d) •. 
Infonnatioo is ... beihl collected and will bo 
laid 00 ,tbe Table of tbe House. 
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':'64fl. 'stU.\:t ,CHINtAMANJ ,JEN'A ,: 
Will) the Minister, lof INFORMoA~JON AND 
BROADCASTJ'NO be J)leased to ,state : 

(4) tbe percentege of popuJetion coYired 
by AIR in the country and tbe population 
covered in each State, particularly in Orissa; 

(b) whether '.~t parts of. the Ad-i'lHi 
areas have not been covered by AIR in 
Oris a' so far; 

(0) if so, the names of such districts and 
talukas; 

(d) ,the reasons therefor; and 

(e) the steps taken to cover 100 per cent 
area of tbe country by AIR? 

THE MINJST'ER OF STATE OF THE 
MINJS1RY OF JNFORMAT10N AND 
BROADCASTING (SHRl V. N. GADGIL) : 
(a) Details of the present radio coverage 
State-wise and after the implementation of 
the 7th PJan scherr.es hnve been indicated ill 
the statement givp.o below. 

, '0,,) tQ te).. In' Orissa, th~ followlq !,ditkicta 
'bave' beon . e&tcaodsed II tribal.:· " '.' 

1 ~ Mayurbhunj 
. ,2, BalUOJ'o 

3. Keonjbar 
4.· Sundarsarh 
S. Sambalpur 
6. Kor_put 
7. Pbulbani 
'8. Ganjsm 
9~ Kalabahdi 

All these districts are covered; Balasore and 
Ganjan distriCts' are fully coveted b~ the 
existing AIR Transmitters; the 'remaininl 
7 tribal distritts are partially covered. 

In its 7th plan, the AIR propose to set 
up S new radio stations in the Stlte of 
Orissa. With the irrplemclltation of 1hese 
Sc)1emes radio coverage in Orissa WOuld 
improve to 98 percent o!.the pOPulatio~. The 
national. coverage pOfulatioD-wise wlll be 
97.5 percent, all the trital districts in the 
country would get adequate radio coveraae. 

Statement 

As on 31-3-86 

STATEWlSE COVERAGE DURING, DAY TIMB 

S.Na. Name of the Existing After completioh Af~r 'coml1letioD 
State coverage of VI Plan projects of VII Plan projects ............. _..... ....... __ ...... --.-, ____ --- --------

Area Popu1atlon Area Population Area Po pulttt ion 
% % % % % % 

1 2 3 4 5 6 7 8 

I. STATES 
\,. ' 

1. Andbra 'Pradesh 90 93 93 9S 98 9"9 
2~ Assam 75 83 87 86 9'8 99 
~'. Bihar 85' 91 '9'9 . 99 90· ' !)9-
4~ Gijjlrat 9'8 98 ' "'8 ,98 9'9· 99-
S. '~,rY~na, 96 ,9;1. , 96 97 9'.· 99-
6. Himachal ~rtldesh 'iiS' . '7,5 ' ("1';' '4'5 ' , . '1\s 7S,. ,'~6 , 

• I ~, '" 
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I 2 ., 4 6 1 8, 

7. Jammu & Kashmir 30 8S 30 85 32 ~5 

8. Karoataka 71 80 92 92 9' 96 
9. Kerala 80 85 '80 8S 98 '9 

10. Madhya, Pradesh 87 90 ' 80 92 9S 97 
11. Maharasbtra 89.S 89 97 97 99 99 
12. Manipur 99* 99* 99· 99· 99· 99-
t 3. Mesbalaya 44 46 96 96 96 96 
14. Nagaland 90 90 95 9S 96 91 
1 s. Orissa 71 83 80 88 97 98 

16. Punjab 97 97 97 97 99 99· 
, 1 7. Rajasthan 77 78 81 94 93 98 
18. Sikkim 44 74 70 80 70 80 
19. Tamil Nadu 94 94 96 91 99· 99· 
20. Tripura 9S 96 9S 96 99· 99* 
21. Uttar Pradesh 86 96 87 96 93 98 

22. West Bengal 91 94 99· 99· 99· 99· 

II. UNION TERRITORIES 

1. Andman &. Nicobar 80 80 80 80 80 80 

Islands 

2. Arunachal Pradesh 7S 7S 98 98 98 98 
3. Cbandigarh 99· 99* 99· 99· 99· 99* 

4. Dadra, Nasar &. 99* 99· 99* 99* 99* 99* 
Haven 

S. Delhi 99* 99* 99* 99* 99* 99· 

6. Ooa, Daman & 99* 99* 99· 99· 99* 99· 
Diu 

7. Lakshadive &. Minieoy99* 99· 99· 99· 99· 99· 
Islands 

8. M.iz.oram 8.2 ·82 82 82 . 92 95 
9. POD.dicberry 99* 99* 99* 99* 99· 99· 

NATIONAL COVERAGE 79.78 90.27 86 95 91 97.' 

"Coverage in these States can normally be taken as 100% t e. without takin, hito 
consideration tbe sPecial requirement of certain shuation •• 
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p~ ... C ......... world".', ·,(SHIlI DALBI .. ,SINGH).:, (a) There is,. 
DoIrUnItaa K...... .lMtrtap, of · water fft parts ",of ·A'·ltt Block, 

Pasch,im Vihar, New Delhi. 
5642. SHRI NARAYAN CHOUBEY: , 

Will the Minister of INFORMATION AND" 
,BROADCASTING 'be pleased tei state: 

(a) tbe number of Producers Grade I and 
Cameraman Grade I workioa in different 
DoordarshaD Kendras; aDd 

(b) the number of Producers Grade I 
and Cameramen Orade I to be promoted 
uDder raised promotion quota ? 

THE MINISTER. OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. GADOtL) : 
(8) There are at present 33 Producers Grade .. 
I and 30 Cameramen Grade-} in position in 
Doordarsban. 

(b) The quota for departmental ~fficjals 
including Producers Grade-I after they are 
treated 8S regular Government servants, for 
promotions to the next higher Grade of Asstt. 
Station Director, is 100 percent 

The next higher grade for Cameramen 
Orade-J is that of Video Executive. 

Proper water supply In DDA Parks 
In Paschim Vihar 

S643. SHRI CHINTAMANJ JENA: 
Will the Minister of URBAN DEVELOP· 
MENT be "pleased to state : 

<a> whether due to the shortage of water, 
all the parks of A-4 Block Paschim Vihar, 
New Delh.i are being deserted; 

(b) whether tbe pipe Jines of the parks 
are al.o blocked; 

(c) whetbor grills and swinss in the parks 
'are al.o broken; and 

(~) Jf. so, the reasons therefore and the 
• ~ps DDA propose to take to improve tbe, 
condition of these 'parks and to provide pro-
Per ~upplv of water 1 .. , 

(b) Pipe Jines bave not yet been . 1aid in ' 
the parks. 

(c) The ,trills of the parks are by and 
large In good condition. The swings were 
broken and have been taken out for repairs. 

(d) The work regarding provision of 
tubewell and laying down the pipelines will 
be completed by DDA in two months. 

Allotment of rlee instead of "beat to 
Kerala under NREP and RLEGP 

5644. SHRI T. BASHEER: Will tho 
Minister of AGRICULTURE be pleased to 
state : 

(a) whether Government have received 
any request from Kerala regarding allotment 
of rice instead of wheat for being supplied to 
the labourers engaged in connection with tbe 
works under NREP and RLEGP; -

(b) if so, tbe details thereof; and 

(c) the steps Government have taken in 
this regard ? 

THE MINISTER OF AGRICULTURE 
(So BUTA SINGH): (a) Yes, Sir. 

(b) The Government of Kerab have 
represented that the people in the rural areas 
in Ketara are not accustomed to eating wheat 
and as such they are reluctltnt to accept 
wheat as part of their wages. Hence a 
request has been made to supply rice instead 
of wheat. 

(c) It bas been decided to give half of 
the allocated quantity of foodgrains in the 
form of ricc. and t,he remaining quantit~ if,l 
the Conn of wheat durioa J986'!'8 7. 

Allocatioa of fundi lertUller .. Ie fOlD • to Orissa ,"" . "" . 

5645. SHlU ANADI CHAtlAN DAS': 
. THB MINIST,SB. OP STATE IN, THB Win the Minisler of AORICU'LTllIlB be 

MiNlSTaY OF URBAN DBVELOPMBNT ' pleated to state: 



APltIL 1 1985" , . 
(a) the funds allocated durina the .1a&t 

two' y.rs aDd action taken/proposed to be 
ta,ken to increa'le tbe sale points/additional 
sale points of fertilisers in Orissa in dry land 
Irtas' and irri,ated areas; 

(b) the number of such points in Orissa 
and number proposed to be opened, location-
wise; and 

(c) the names of places io Orissa tbat 
have been identified or proposed to be ideo-
titified for the current year for Fertiliser 
Promotion Campaign and Kisan Melas 
specifically on soil testing etc ? 

THB MlNISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION (SHRI' YOGENDRA 
MAK WANA): (a) to (c). The information 
is being obtained from the State Government 
of Orissa and will be laid 00 the table of the 
House on receipt. 

Inadequate supply of iron and steel ra" 
materials 

5646. SHRI Y.S. MAHAJAN: WilJ 
the Minister of STEEL AND MINES be 
pleased to state: 

(a) whether production of the engineering 
units in the North has been hit because of 
inadequate suppJy of iron and steel raw 
materials like wire rods (electrode quality) 
mild steel, CRCA steel sheets etc.; and 

(b) if so, the steps Government have 
taken or propose to take to make available 
these raw mlterials in sufficient quantiti\:s 
from indigenous sources? 

THE MINISTER OF STEEL AND 
MINES (SHRI K.C. PANT): (a) and (b). 
Government is not aware of production of 
engineering units in North India being bit 
due to inadequate supplies of iron and steel 
materials. The stockyards of SAIL in Nor .. 
them India were carrying sizeable stocks of 
steel including wire rods and cold rolled 
sheets/coils. Hbwever it is true that supplies 
of steel in Northern India during April, 
85 .. January,.86 have been somewhat less 
than during the correspondin, period of 
19~4-8~, 

D-I_&IOII of Kris .. !, W.WI r.t .... l ... 
reqnl .... t .,,8' ......... aDd 

Seeunde1'1lbad 

5647. SHRI C. JANGA REDDY,: 'Will 
the Minister of URBAN DEVELOPMENT 
be pleased to state : 

(a) whether Government of Andhra 
Pradesh have proposed to divert the Krisbna 
Water to cater to tbe drinking water require-
ments of the twin cities of Hyderabad abd 
Secundera bad: 

(b) whetber Union Government propose 
to, give financial assistance for this purpose: 
and 

(c) if not, the reasons thereof? 

THE MINISTER OF STATE IN THE 
MIN1STRV OF URBAN DEVELOPMENT 
(SHRI DALBIR SINGH): (a) No such 
~cht"me has been received in tbe Ministry 
of Urban Development. # 

(b) and (c). Do not arise. 

Survey of Availability of Fertilizers 

S648. SHRI JAGANNATH PATNAlK : 
Will the Minister of AGRICULTURE be 
pleased to state : 

(a) whether any survey has been conduc-
ted regarding tbe availability of fertilizers to 
the farmers by the competent authorities; 

(b) if so, whether most of the States 
have revealed that mosf. of the farmers have 
complained of non· aval1ability of fertilizers; 
and 

(c) if so, ,~he steps taken to ensure supply 
to the farme.rs when needed alongwith provi-
ding adequate infrnstructural facilities like 
building of god owns to store fertilizers ? 

THE MJ~lSTER OF STATE IN THB 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION (SHRI YOGENDRA 
MAKWANA) : (a) and (b). A study on ferti-
liser Demand Projections was entrusted to 
the Na tional Council of Applied Economic 
Research (NCAER) in July, 1976. It sub- . 
lnitted its fincl.l report in July, 1980. Besides 
makin~ Fertiliser 'Demand Projection, this 



study has it.·· 'revetll~d . that among various 
factors Which .ft'ect the use of 'fertiliser, nOll 
avaUability of fertUisers and uncertainty ahRut 
proal of '.aina fordUsen etc. constitute oDly 
13 .. 8 . pereeo.t. 

. (c) StePs tak<m to promote tbe Use of 
(ertilieora by farmers are indicated in the 
Statement liven below. 

Stat_eot 

Steps taken to Increase ferti/iftr 
consumlpion 

(i) Adequate and timely availability of 
fertilisers through domestic produc-
tion and import has been ensured. 

(ii) An Intensive fertiliser Promotion 
Campaign in selected districts where 
consumption potential exists and at 
present the consumption is low, has 
been launched. The number of 
districts covered under the scheme 
has been raised from 67 in 1981 
to 104 at present. 

(iii) Delivery of fertilisers is made on 
Government account upto Block 
level all over the ct)uotry, imtead of 
upto Rail head destination as 
hithertofore. 

(iv) The distribution margin to the 
distributing agencies was increased 
by about 22% w.e.f. 15.8.81. This 
bas been further increased w.e.f. 
20.5.1983. 

(v) The quantum of short term loans 
to the States for purchase and 
diauibution of agricultural inputs, 
including fertilisers bas been ra iscd 
from Rs. 136 crores in 1979-80 to 
Rs. 200 crores in 1980-81 and 
1981-82 to Ra. 250 crorcs in 
1982-83 ud to Rs. 260 crotes in 
19~83 .. S4, 1984 .. 85 a3d 1985 .. 86·. 

(vi) .In order to ensure easy availability 
of fertilisers near the coosPlllins 
centres, the number of sale points 
were raised from 1.11 lakh on 
30~ 11.8t to 1 56 lakh on 
)1.3~198S. 

(vii) Favourable cost-benefit ratio bas' 
been ensured by incRas ina llle IUP-
port prices ,of CIO.ps to reficct,·dte 
increase in fertiliser prices. Whereas 
in 1982"83, 4.19 kg.'of PaddY 
were needed to buy one kg. 01 
nitrogen nutrient, at prOBeDl oaly 
3,60 kg. will be needed even with 
the recent increase in prices of 
fertilisers w.e.f. 31.1.1986~ 

.. 
NALCO proposal for s"UcbJng 

equipment unit 

5649. SHRI K. PRADHANI : Will the 
:Ministf.f of STEEL AND MINES be pleased 
to state: 

(a) whether the Orissa based public 
aluminiom unit. NALCO, is conSidering a 
proposal to set up capacity for the manu-
facture of insulated switching equipment as 
an ancillary activity and has sought foreign 
know-how for the project; 

(b) if so, the hroad details of the 
NALCO's proposal for switching equipment 
unit; 

(c) whether any market survey for the 
switching equipment and development of 
infra-structUlc was undertaken if so, its out-
come; and 

(d) whether o.thcr public sector units in 
the core sector under bis Ministry are ,also 
planning expansion of strategies, and if so, 
the details (hereof? 

THE MIN1STER OF STATE IN THE 
DEPARTMENT OF MINES (SHR1MATI 
RAM nULARI SINHA): (a) No, Sir. 

(b) Does not arise. 

(c) No Sir. 

(d) The inf\)rrnation is being collected. 

Data Oft Jobless 

5650 : SMRI MAN.1K REDDY: ' 
SHRIMATI D.K.· BHANOl\lll: 

Win the Minister of LABOUR. be please., 
fb 'state whetb~r Plannina ,ColllmiiSlo~ 'or '~. ' .. 



Cootral Statistical Oqaaisa.tion ' bave aay 
reali.tic data· on jobless io the country with 
tbem a.Dd if so t tbe details thereof ? 

THE: MINISTER OF STATE OF THB 
MIN.ISTRY OF LABOUR. (SHit I P.A. 
SANGMA) : The estimates in this regard are 
liven in Cbapter-S of the Seventh Five Year 
Plan Document (Vol. 11). As indicated there-
in., 1he usual status unemployment in March, 
1985 was of the order of 9.20 miliioD. 

{Trans/ot (on) 

cases pending before Labour Courts 

5651. SHRI BANWARI LAL 
BAlk:WA ~ Will the Minister of LABOUR 
be pleased to state : the total number of cases 
pending in tbe labour courts and in the 
offices of Labour Commissioners in various 
States and Union Territories at present and 
their State·wise number as on 31 December, 
1983.31 December, 1984 and 31 Decem-
ber, 1985 ? 

"THE MINISTER OF STAlE OF THE 
MINISTRY OF LABOUR (SHRI P. A. 
SANGMA) : Information is beiDg coHected 
and will be laid on the Table of the House. 

[English] 

Interim relief for pre.IDleD 

5652. SHRI CHINTAMANJ JENA: 
Will the Minister of LABOUR be pleased to 
atate : 

(8) whether Government bave received 
representations demandin& interim rehet for 
pressmen; and 

(b) if so, the details thereof and the 
action taken by Government thereon and 
when the final decision is likely to be taken ? 

• THE MtN'ISTER OF STATE OF THB 
MINISTRY OF LABOUR (SHRI P. A. 
SANGMA) : (a) Yes, Sir. 

. (b) The dift'erent associatious of working 
Journalists and Non .. journalitt. Newspaper 
employees ba'Ve demanded interim relief mOl-
ina from lls. 2'00/- tQ Ita. 400/- p.m. for 

all the newspaper employees. These repra--
tation's have been rorerrod to Wqe BoanIa •.. 
coIWtituted by tbe Govemment UDder 1. 
provisions of Wotkins Journalists and Other 
Newspaper Em·ptoyees. (Conditions of Service) 
and Miscellaneous Proviaicnu Act. 1955, for 
their consideration. Tho. Governmeut h8 .. 
already requeskd Waae Board. to expedite 
their recommerda tions. As soon as these are 
received. the sa~e will be coDsiderccl by d1c 
Oovel'nmont under Section 13A of tbe Act. 

Co~ercial production by Ferro 
Allo)" Corpontloa 

5653. SHRt ANANTA PRASAD 
SETHI : WiJl the Minister of STEEL AND 
MINES be pJeased to state: 

(a) whether Ferro Alloys Corporation 
(F ACOR) bas started commercial production; 

(b) if so, since when and tbe total turn-
over of tbe corporation at present; 

(c) the total production of Ferro Alloys 
Corporation so for; 

(d) whether tbe above unit is a too per 
ceot export unit; and 

(e) jf so, the details of products exported 
by Ferro Alloys Corporation 80 far ? 

THB MINISTER OF STEEL AND 
MINES (SHRI K. C. PANT): <a> to (d). 
Presumably, the HOD 'bJe Member is seekiog 
information about the 100 percent Export 
Orieoted Unit of MIs. Ferro Alloys Corpora-
tion Limited located at D.P. Naaar, Randi., 
Dl U. Balasore, Orissa for the manufacture of 
Charge Chrome. This unit has started com-
mercial production from 7th Auau,t. 198'. 
The total turnover of this unj·, for tbe finan-
cial year of tbo ·company ending 30th June, 
198 S was RI. 17.32 crofe! and In the first 
8 mon'tbe (July. 1985 to February, 198.6) 
of its current finlQcial year it was as, 12.80 
crores. Tbe total production of Cbarae ~ 
Chrome by tbis unit from 7 -8· 8 3 till 
2'8-2-1986 has beeD 86,589 toDDe8 • 

(e)' From' 7·8-1.983 . ,t9 .28-2"'1986 a 
tQt~ . quantity of .sO,S 31 .• tODDeI. valued at .... 
43.86 crores (l.o.b. 'Value) was ·exported. 
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565'4. SHlll YASHWANTRAO 
, GADAKH 'PATtL: 

SHRt SltlBALLA V PANIGRAHI: 
Dil. B. L. SFlAILBSH : 
$HltI. MANlle. REDDY:' 
SHRIMATI D.K. BHANDARI! 

Will tho Minister of LABOUR. be plea-
sed to state : 

<a> whether Government have referred 
the question of reducina the renewal period 
in employment .exchanges from three years to 
one year to the Working Group on National 
Bmployment Services; 

(b) if so, the recommendation of the 
Working Group; and 

(c) the decision taken by Government? 

THB MINISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHRI P. A. 
SANGMA): (a) and (b). The question of 
reducioa the renewal period ill Bmployment 
Bxchanaes from 3 years to 1 year was discus-
sed in a Special Meeting of the Working 
Group on National E~ployment Servjces 
held at New Delhi on 11 tb and 12tb March, 
1986. No consensus could be reached and 
tbe consideration of the issue bas been 
deferred. 

(0) Does not arise. 

E~F arrears outstanding against 
unexempted estabJisbmeDts 

56SS. SHRI NARESH 
CHATtJRVEDJ: Will the 
LABOUR. be pleased to state: 

CHANDRA 
Minister of 

<I> whether it is a fact that tbe Provident 
Fund arrears of unexempted establishments, 
wbich the Bmployees' Provident Fund Oraani-
lltion administers. which were R.I. 31.36 
crotes on 31 :"~March, 1982, have sharply 
increased to RI.' 2.29 crores as OD 3 1 
Marcb, 1983. 

. (d) if lOt tbe remedial ,.teps' prosolOd to, 
be taken? . . 

THE MINISTER OF STATE, OF 
THB MINISTRY OF LABOUR (SHRI P. A. 
SANGMA). (a) Yes, Sir. 

(b) The increase in arrears could, be sene-
raUy attributed to : 

(1) Industrial sickness. 

(2) Inadequacy of penalties imposed 00 
the defaulters by the Courts; 

(3) Stay orders issue by the Courts: 

(4) Pendency of reconstruction schemes 
ordered by the Courts; 

(5) Closures/lock out of establishments; 

(6) Slow progress in the realisation of 
the outstanding dues through tbe 
revenue recovery machinery of the 
State Governments; 

(7) Cancellation of exemption in respect 
of certain large establishment for 
default in transfer of provident fund 
accumulations and consequent addi-
tion in tho arrears. 

(c) No, Sir. The performance of the 
organisation could be better judged from the 
provident fund contribution actually realised 
during the period, which was as givon below: 

Year 

1981-82 
1982-83 
1983-84 
1984-85 

(d) Does not arise. 

Rupees in crores 

3243.96 
3697.41 
4204.25 
4744.73 

Vacant posts In AIR 

5656. SYED SHAHABUDDJN: Will 
the Minister of INFORM A TION A't-tD 
BROADCASTING be pJeased to stato ; .. . (b) if so, the' special reasons for such 

sharp iDCM8e itt arrears in two' )lcars; (a) total number of posts in the AIR a( .' 
(e) whether this dismal performance· the level of the Deputy Director General '.114 . 

reflect. 00. ~ ~cn"y of·· ·CoD·tra.· Ptov1dettt various gradeS' Of . 'Stttior:(""Direetor as,oO···1 
PUlld Commisl'ioacr's OtI:icei and January, 1986; 



,> whether rocliuitQWlt fules have been 
framed for aU these posts; 

(c) tbe total Dumber of vacaacies in each 
eatoaolY : of pOlti as on 1 Jao\lary II t 9 8~ ; 

(4) the number of posts in each cateaory 
wbicb bavo been lyina vacant for more 

than six months; and 

(0) the reaSODS for delay in fttUns these 
vaccaDCies ? 

THE MINISTER. OF STATE OF THE 
MINISTRY OF INfORMATION AND 
BROADCASTING (SHRI V. N. GADGIL) : 
<a> 'The number of posts in the carde of 
Deputy Directors General and Station Direc-
tors as 00 1- 1-1 9 8 6 in All India Raoio were 
as'under : 

SI. No. N(Jme of Post Sallcliolled 
Strength 

L Deputy Director General 5 

2. Station Director 22 
(Selection Grade) 

3. Station Director 101 
(Ordinary Grade) 

(b) Yes, Sir. 

(c) The vacancies in the cadre of Deputy 
Director General and Station Director (Selec-
tion Grade and Ordinary Grade) in AU India 
Radio on 1-1-1986 were as under: 

SI. No. Name 01 Post Vacancy 
POlitlon 

1- Deputy Director General 4 

2. Sta~ion Director 3 
(Selection Grade) 

,3. Station Director 25 
(Ordinary Grade) 

(d) Tho number of posts in the cadre 
of Deputy Directors' G~netal and Station 
Director (8cioctiGll 0 fade. and Ordinary 
Grafe)' which were·· ftiCant for; ' .... than six 
~ontb8 as on 1-1-1986 were at \lador : 

51. No. Naml D/ Post 

1. Deputy Directo,r 
G,eacral 

2. Station Director 
(Selection Grade) 

3. Station Director 
(Ordinary Grade) 

No .. ,of .PO'" 
wit/eli were 
vtlCanllJrlor 
10 J-7 .. 85 

2 

Nil 

19 

(e) These vacancies could Dot be fitled 
up due to the noo-availability or empanelled/ 
direct recruit nominees. 

Vacant posts of Programme Cadre In AIR 

5657. SHRIMATI GEETA MUKHER-
JEE : 

DR. KALPANA DEYI : 

Will the Minister of INFORMATION 
AND BROADCASTING be pleased to state: 

(a) whether it is a fact that about 40 per 
cent of the posts in All India Radio's Pro-
gramme Cadre have been lying vacant fol' tho 
past several months hampering normal work 
and imposing strain on the limited staff; and 

(b) if so, the details of the vacant posts 
in A. 1. R. and reasons for delay in filling 
them 7 

THE MINISTER OF STATE OF THB 
MINISTB.Y OF INFORMATION AND 
BROADCASTING (SHRI V.N. GADGIL) : 
(8) and (b). No, Sir. Work is Dot also ham-
pered. All India Radio has a vast network 
of 88 Stations with Headquar1~rs office at 
New Delhi. In such a vast network, vacan-
cies will naturally arise due to retirement I 
promotion from one STade to another or 
crcatioo ot new posts to meet the need of 
expansion etc.. In the Proll'ammc Cad,re 
along, the sanctioned strength in ,diff,NDt 
categories consists of nearly 2400 posts out 
of· wbiQb about 20 percent are vacant ,due to 
stay orden, of Court.api_t .pt"OIDQUQQ, 8GO~ 
availability of etnpaneUcdjdlrect nomtneea, 
etc. Every' etrott is being made 'to ·clpedi-
tioualy '. colXq)lote ~be pr0cc4ura ;an'd . obtain' 
approved/empauelltd. oaadidatcs, 



AIIO .... f! .. eatIOlt of, GeaeteI<,Poot 
A .... -.u- ." member, 

56,5'8. SYEO SHAHABUDDIN: Will' 
the Minister of URBAN DEVELOPMENT 
be pleased to 'state : 

(a) names of Members of Parliament 
who are occupying General Pool Accom-
modation of Type B III, E II· and E I as on 
1st January, 1986; 

(b) names of those included in (a) above 
who are ineligible for the accmmodation 

. under occupation under the recent decision 
of Government; 

(c) whether they have been asked to 
vacate their present accommodation and if 
so, whetb~r they have been asked to do so 
by a specified date; and 

(d) whether in deciding eligibility, the 
duration for which the quaHfying post has 
been held is taken into account and if so, 
whether a minimum period in office bas been 
prescribed '1 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI DAIBIR SINGH) : (a) The requisite 
information is indicated in statement-I given 
below. 

(b) The requisite information is indicated 
in statement-II given below. 

(c) Most ·of the Members of Parliament 
in occupation of type .. VIII & VlI bungalows 
who are not entitled to the type of accom-
modation in their occupation as per the guide-
lines aporoved by the Government in regard 
to a1Jotment of general pool accommodation 
to M .Pst have been requested to move to 
smaller houses of their entitlement to be 
allotted by the concerned House committees 
of Lok Sabhn/Rajya Sabha and vacate higher 
types of bungalows immediately. In some 
cases, tbe allotment of .ype-V] If and type-
VII bungalows were ma,e to M,Ps with the 
approval of Competent Authority on various 
copsiderat;on. like tbeir being leaders of 
Political P • .,.tiea~ leadertl of Pa.rJiamentary 
Parties in tbe ParJiamentt need for office 
areommodatio.n for l'aUtica) Parties, etc. 
They have" therefore, not been requested to 
Vtlc .. t~ tbese bunsa1ows. The occupants cf 
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ty"e~VI bungalows/ftats have also Dot 'beeo 
requested to vacate, tile accommodation i. 
their oc.cupati,QD. 

(d) No. 

State_eDt .. r 
Names 0/ Member, 0/ Parliament who 

are in occupation of gnIe1QJ pool 
accommtNIalion'D/ type, E .. III, and 

E-/ af on 1-1/-1986 

SI. No . Name of M,P. S/Sbri 

1. C.P.N Singh (LS) 

2. A.P. Sharma (RS) 
3. O.K. Moopnar (RS) 
4. Basudev Acharya (LS) 
S. Smt. Sheila Kaul (LS) 
6. Bhagwat Jba Azad (LS) 
7. Smt. Roda Mistry (RS) 
8. Smt. M. Chaodrasekhar (LS) 
9. V.N. Patil (LS) 

10. N.K.P. Salve (RS) 
11. Kalpnath Rai (RS) 
) 2. A.S. Cbaudhri (itS) 

13. Smt. Madburi Singh (LS) 
1 4. Ram Chandra Vikal (RS) 
15. Ashok Gehlot (LS) 
16. Jagjivan Ram (LS) 

1 7. Darbara Singh (RS) 
J 8. Vir Sen (LS) 
19. Rao Bircndra Singh (LS) 
20. Kamtapati Tripathi (RS) 
21. Jagannath Rao (LS) 
22. Dr. A.K. Patel (LS) 
23. C. Madbava Reddy (LS) 
24. P.C. Sethi (LS) 
:2 S. Smt. Sukhbans Kaur (LS) 

26. S.S. Mahap81ra (RS) 
27. Veerendra PatH (LS) 
28. Kamal Natb (LS) 
29. Cltaran Singh (LS) 
30. Jaa8nnatb J(aushal (LS) 
31. Dinesh Stneb (£8, 
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32. Smt. Krishna Kaul (RS) 72. a. Prabbu (La) 

33. Dalbir Sioab (LS) 73. Shiva Parsbad Sa1;lp (LS) 

34. B.M. Mohaoty (LS) 74. Salim Ali (RS) 

35. M.C. Bhandare (RS) 75. Maooj Pandey (LS) 

36. Chaoder Sekhar Singh (LS) 76. Aslam Sher Khan eRS) 

37. Kalyana Sundram (RS) 77. Rameshwar Tahkur (1\8) 

38. J. K. Jain (as) 
78. P. L. Khandelwal (RS) 
79. c. K. Jaffar Sbarief (LS) 

39. Mahendra Prasad (RS) 
40. Djlvijay Pratap Singh (LS) 80. Smt. Sumatl Oraon (LS) 

41- Fate Singh Rao Gaikward (LS) Statement-II 
42. Tal'eshwar Singb (LS) Names 0/ Members 01 Parliament Occupying 
43. litendra Prasad (LS) General Pool Accommodation 0/ E-Ill. £-11 

44. Smt. Vyjayanthima]a Bali (LS) 
and E-I type as on 1-1-1986, who are 
ineligible for luch accommodation,. 

45. P. Upendra (RS) 

46. Maulana Asrarul Haque (RS) 51. No. NanlC of Member of Parliament 

47. Amitabh Bachchan (LS) S/Shri 

48. P.K. Thungan (LS) 1 2 
49. Miss Kamla Kumari (LS) 

SO. Shyama Lal Yadav (LS) 1. C.P.N. Singh (LS) 

51. Smt. Akbar Jahan Begum (LS) 2. A. P. Sharma (RS) 

52. Dipen Ghosh (RS) 3. G. K. Moopnar (&5) 

,53. Ahmed M. Pate) (LS) 4. Basudev Acbarya (LS) 

54. Gulam Rasool Kar (RS) S. Smt. Sbiela Kaul (LS) 
55. Smt. V. R. Sciendia (RS) 6. Bhagwat Jha Azad ( LS) 

56. Smt. Usba Malhotra (RS) 7. Smt. M. Cb8ndrasekbar (LS) 

57. Jaideep Singh (LS) 8. Smt. Roda Mistry (RS) 

58. Tariq Anwar (LS) 9. V . N. PatH (LS) 

59. M.S. Gurupadaswami (R8) 10. N. K.P. Salve (RS) 
60. Jaipal Reddy (LS) 11'. Kalpantb Rai (RS) 

61. Smt. Amarjeet Kaur (RS) 12. A.$. Chaudhri (RS) 

62. O. S. Mishra (LS) 13. Smt. Madhuri Singh (LS) 

63. Oscar Fernandes (LS) 14. Ram Chandra Vika) (RS) 

64. P. Shiv Sban~ar lRS) 1 S. Ashok Geblot (LS) 

65. Khushwant Singh (RS) 16. Darbara Singh (RS) 
66. ChI Ram Sevak (RS) 17 . Vir Sen (L.S.) 

67. Smt. Manorama Pandey (RS) 18. . "Rao Birendra Singh (LS) 
68. Dharamaaj .Sinah (LS) 1.9. Kamlapati Tripathi ,.(ll~) 

69. Shamirn Ahmed Siddiqi (RS) 20. laaano,atb 1\ao (LS) . 
70. S'bivendra Babadur Sioab (LS) 2.1. C. Mad_va Roddy (LS) 
71, L. K. Advani (llS) Zl. P.c. Jetbl (LS) 
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23. Satt. Sukbbaas K.aur (LS) 
24. S .8. Mahapatra (RS) 
25. Veerendr~ PatU (LS) 
M. K.ma.l Nath (LS) 
27. Jaaannath 1{aushal (LS) 
28. Dinesh Sinah (LS) 
29. Smt. Kr;f;bna Kaul (as) 
39. Dalbir Si~ah (£S) 
3-1. B.M. Mohanty \LS) 
32. M.C.Bhandare (RS) 
33. Chander Sekbar Sirllh (LS) 

(Since become eligible) 
14. Ka'lyaM Sundram (RS) 
35. J.K. Jain (RS) 
36. Mahendra Prasad (RS) 
17. D;igYijay Pratap Singh (LS) 
38. Fatesingbrao Gaikward (LS) 
39. Tapeshwar Singh 
40. Ji,tcndra Prasad (LS) .' 
41. Mau1ana Asrarul Haque (RS) 
42. P .K. Thungan (LS) 
43. Miss Kamla Kumari (LS) 

44. Shyam Lal Yadav (LS) 
45. Smt. Akbar Zaban Begum (LS) 
46. Ahmed M. Patel (LS) 
47. Smt. v.a. Sciendia (RS) 
48. Smt. Usba Malhotra (RS) 
49,. Jaideep Singh fLS) 
.50. Tariq Anwar (LS) 
51. M.S. Outupadaswami (ItS) 
52.,. Sou. Amarjeet Kaur (RS) 
'53. G.S. Misbta (LS) 
54. Oscar Fernandes CLS) 
~S. J('hushwant Sinah (RS) 
$6. ChI Ram Sevak (IlS) 
". Smt. Manorallla Pandey (RS) 
58. Dharmagaj Singh (LS) 
59. Shamim 'Ahmed Siddiqi '(RS) 
~O.· 'SblV'e1ldra llabadur Singb (LS) . 

61. R. Prabhu (LS) 
62'. Shiv. Parsb~d Sahu (LS) , 
63. Salim AU (Bs) " 
64. 'Mano) P"odof (LS) 

I 2 
6S. ~sl8m Sber Khan (RS) 
66. Raroeshwar Thakur (RS) 
67.. P.L. Kbandelwai (itS) 
68. Smt. Sumati Oraon (LS) 

ModemIIatioa of Fertilizer Plautl by IFFCO 

5659. SHRI HARIHAR SOREN : Will 
*' Minister of AORICUL TURB be "'eased 
to ~tate : 

(a) . whether Indian Farmers Fertilisers 
Co-operative Limited proposes to modernise 
some of its fertiliser plants; 

(b) if so, the names of the fertiliser 
plants proposed to be moderni~ed by IFFCO; 

( e) the funds earmarked for implenum-
ting the modernisation programme: and 

(d) the details thereof? 

THE MINISTER OF AGRICU1.TURE 
(S. BUT A SINGH): (a) and (b). Yes, Sir. 
IFFCO proposed to modernise its operating 
plants at Kalol, Kandla and Pholpur. 

(c) and (d). The total cost of modernisa" 
tion programme is placed at Rs. 130 0 
crores of which a sum of Rs, 18.7" 54 crores 
bas already been earmarked as follows : 

(1) Kalol 
(ii) Kandla 

(iii) Pbulpur. 

Total: 

RI. in cYore:s 

12· 312 

3,650 

2·792 

18.754 . 

The 'programme eonsi5tS df equipment 
additions/cbaoaes for bOOSling production, 
reformer revampinl, energy saviol, moderni· 
sation, reltability, Slfety, 'c;tc. 
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MR.. DEPUTY SPEAKER: Please take 
. your seats. 1 win"call you one by one. 

(Interruptions) 

SHR.I S. JAIPAL REDDY (Mahboob-D.",) : How will you know ? 

Mll. DEPUTY SPEAKER: You raise 
your band. I will call you. 

(1" terrupl ions) 

SHRI SONTOSH MOHAN DEV 
(Siloher) : In the railway station in my consti· 
tuency t on last Saturday, Army personnel 
and CRP travelling in a train" came down 
end ransackec.i the whole area and injured 
about 200 person. The police resorted to 
firinl. I want a statement from the Minister. 

MR. DEPUTY SPEAKER: You give it 
to me in writing. I will find out. 

SRRt SONTOSH MOHAN DEV : Army 
personnel, CRP and BSF came out of the 
train and beat children and ladies. I want a 
statemeot from the Home Minister. 

MR. DEPUTY SPEAKER: You give it 
to me in writing. I will find out. 

PROP. K K TEWARY (Buxar): Pakis-
tani interft"Tence in our internal affairs has 
been growing alarmim!ly. Only today we have 
read a report in the newspaper Zia-ul-Haq 
bas been talking about nnd has talked nbout 
our internal matters like Punjab and Tamil-
nadu. He hopes there will be an insurgency 
in Tamilnadu also. He has talked about 
political activities inside India. He has aJso 
talked about IndiRn aggression in Shchin 
Gl~cier area and he has repudiated, in fact, 
Simla Agreement. 

Mit. DEPUTY SPEAKER: What do 
you want? You tell me. 

PROF K. K. TEWARY : We have been 
demanding a debate on lndo-Pakistan rela-
tions. The Foreign Minister is here. He must 
make a statement on this. You should allow 
• fun scale debate on this atarmingly deterio· 
raUna situation, because this concerns our 
security. There sho\l14 be a debate on Indo-

Pat r~lation. and' pornment mUI,t" make a 
statement on this. We' 'baVe given notices, 
You should allow a full';'scale discussion on 
this. 

MR. DEPUTY SPEAKER: I will pass 
on your information to the Minister. We wiU 
see. 

SHRI P. R. KUMARAMANGALAM 
(Salem): Already it is a known faet that 
terrorists have been trained in Pald~tan. Now 
they are trying to interfere" ••• , (Interruptions) 

MR. DEPUTY SPEAKER: Prof. Tewary 
has also mentioned about it. 

SHRI P.R. KUMARAMANGALAM : 
We must have a statement from the Home 
Minhter. 

MR. DEPUTY SPEAKER: Sbri T. 
Basheer, are you also raising the same 
matter? 

SHR J T. BASHEER (ChirayankO : I am 
adding a line. At the same time, Pakistan 
has set up an Institute of GueriIJa Warfare 
in the Pak occupied Kashmir and it is a great 
concern for a11 of us. 

MR. DEPUTY SPEAKER: I will ask 
the Minister to find out. 

{Translation} 
'f 

SHRI RAM NAGINA MISHRA (Salem-
pur): Mr. Deputy Sreaker, Sir, I have 
given notice of breach of' privilepe. It hap-
pened on the 30th of the last month. AI .. 
though I and some other Delhi bound 
Members of Parliament had reservation in 
train yet we were not provjd~d seats. Chain 
was pulled and"then we were accommodated 
after removing the pass-holders one by one. 
This took 55 minutes. We have not lodged 
any report but they have lodged a false FIR. 

[E"glish] 

MR. DEPUTY SPEAKER: J will pass 
on this letter to the Minister concerned aod 
then find out. 

[T;anslation) , , 

SHRI R.AM NAO~NA M1SHaA':', It I, . 

appeared in lbe llewspapet1~ 



" . 

(/n~,rupt,i(1n'.) 

}'IR.. DEPU,TY SPBA.KER: Not like 
this. I will call all the persons. Today I have \ 
st~i1ed from· this side;·:' tomorrow I wIn start 
from t~t sidc~ . .. 

I • 

arouod water which loade to, '.,_, .rlow' , 
difficulties. Tbe Minister 'for ,J\ariculturc ii,' 
bere, and be 'rea~iscs bow in ,the' rural.: ,leU, 
the water table is' goinl down. J wouJd request 
the. G'O\lernmeDt to come forward with a 
policy statement on the utilisation of UDdet. • 
ground water. 

(In terrup tion.f) ~R. DEPUTY SPEAKER: Already t 
we discussed the drought matter many times. 

MR', DEPUTY SPEAKER: I have told Anyhow, the Minister wHI take care of your' 
you that I will call all the persons. It does . suggestion. 
not matter from which side I start. 

(In tp rrupf ions) 

MR. DEPUTY SPEAKER: Today I 
have started from this side; tomorrow I will 
start from that side. 

(InterrUPt iOlls) 

SHRI C. P. THAKUR (Patna): There 
are repeated reports in tbe newspapers that 
there is a lot of radiation from Bharat EJec-
tronics. This is the propaganda against the 
government undertaking, but reports are there 
and tbe public is very much sceptical about 
Bharat Electronics. The Minister of Science 
and Technology is here. 

MR. DEPUTY SPEAKER: You give 
it to me in wri tiug. 

SHRI C. P. THAKUR: I have given it. 

MR. DEPUTY SPEAKER : I will pass 
on this letter to tho Mlnister concerned. 

SHRI C. r. THAKUR: There are 10-1.5 
reports. There should be a discussion on this. 
This is the propaganda against the goYt:rn-
ment uridertaking. ' 

SHRI DIN'ESH SINGH (Partapgarh,: 
, Mr. Deputy-Speaker, Sir, yoU' are aware of 
the serioys drought condition in We$tern 
India, 'particularly iQ tbe States of Maha .. 
rashtra, Gujarat and also in other par. of 
the country, including Assam. These matters 

. are ,dealt with on ao. ad hoc basis by' the 
Slate. Governments, wbich is Dot very satis,· 

. factory. I would request tbe Government to 
come forward with a statement on a water 
poUey 8S $ucb; particularly as tli~ wafer'table 
lI1'thC ~untr)' is lOins down 'and tbore .• an' 
\lD·~rd.Dlted exploitation of tbo \IIdOt-' 

, SHRI ATA·UR RAHMAN (Barapet): 
The disappearance of Sohhraj generated Jot 
of heat in the Lok Sabha, and now that he 
has heen arrested by the Police- we do Dot 
know whk:h Police is, this-they deserved to 
be thanked as Police has been at the receivina 
end every time. We would like to 'say a f¢,," 
good words for them. Would the Minister 
jn charge of Home AffuiJs give us a state .. 
ment 00 this? And, stcondly, we have seen 
tha tour P01icemen arc being killed every 
day, ,In most of the instances or in very 
many cases, they have been killed as tbey 
were escorting prj~onC"rs to the court. I l..now 
that it is always possible for the prisoners to 
be given remand at th e jail gate. 

MR. DEPUTY SPEAKER: What do 
you, want, Mr. Rahman, you tell me. 

SHRI ATA .. UR RAHMAN: Will the' 
Minister give a statement--about £ome sort 
of a procedure of granting remand. 

MR. DEPUTY SPEAKER: You live 
in writing, tbis matter. I will pass OD this 
matter to the Minister. 

SHRI G,HARANJIT ,SINGH WALIA" 
(Patiuh!', : From {he newspapers it has come 
to notke that in Jodbpur jail hundreds ,of 
young people have been Jathi·C'h~rled and. 
injured, and they have be~n i~jijr~d by thO., 
c'mployees of the jail as welf as by 'the other 
p~jsoners.. , :"',' . 

MR. DEPUTY SPEAKER: No', no.' 
P~ease take your s~at. 

SHRI CHARANJlT SINGH WALIA:' 
Will tbe Onvemment niake Ii state.,nent:?," "", 

S1-IRl BALWANT SING~H ,'R.AMOO ... 
WALIA ,(Sanarur) : ThiI ta a vcr)' _1081'1 



matter. Under-trials io the Jodhpur jail have 
bcell beat~'ll up. 

MR. DEPUTY' SPBAK.Ell.: By who • .!:, 

SHItl BALWANT SINGH R.A.MOO-
WA.LlA: By tho W.teJa and Ward of tile 
lail authorities. They were under .. triah. 

(l"urruptlons) 

MR.. ·DEPUTY SPEAKBR : It is a State 
problem. Do not raise it here. 

SURl BALWANT SINGH R.ANOa-
WALIA: No State problem. Please listen 
to me. 

MR. DepUTY SPEAKER: I have al· 
ready listen<;d. My rulina is that it is a State 
problem. I cannot allow discussion on it 
beret 

SHRI BALWANT SINGH RAMOO .. 
WALIA: Why do you not give me half-a-
minute? 

MR DEPUTY SPEAKER: I have al-
ready told. It is a State problem. I caonot 
allow it to be disctlssed bere. 

(Inter,uptiom) 

MR. DEPUTY SPEAKER: I have al .. 
ready said this. 

SHRt BAL WANT SINOH RAMOO .. 
WALIA: They are being prosecuted by the 
OQvernment of Jndia, tbey aro facioa trial 
for waaing 8 war aaainst the Government of 
India and the people who hav~ been beated 
up are seriously injured-many of them are 
wom,ep and ef\1Ployees of the ShiroDllni 

t 93 add. also a·notice for a Call AtieDtloa. 
The' Sri Lankan Army DOW plana'..,.' 

. offensives, io the Nor.tbcrn aad Eutom por-
tioDI. There is even a _wl'item which hal 
already '-en pa\)lisbe4 in t\l. BlNlu d.ted 
April 4. la. C~Qdter.il;l .. C;~I,f ()f '" 
seew:itN fo~ ill tho of lb. NOltlwro. rqi.QIl 
in Sri Lankaa baa warned the people of JaftDa 
about a major offensive aDd asked tbem to 
vacate their bouse&. that is tbe position now. 
Even an officer of the Pakistan Air Force 
who was involwd in trairaial Sri La_an 
Air Poree' pilots, is also there. So, it sbowt 
that the Sri Lankan army waDts to havo. 
military solution for the ethnic Indian Tamil 
problem in Sri Lanka. 1 want a statement 
from the External Affairs Minister. 

MR. DEPUTY SPEAKER : I wlfZ pass 
OD your auuestion. 

SHRI P. KOLA'N:DAIVBLU : At least 
this may be taken up for discussjon in tbe 
DAB .•. (Inte"ruptlon,) 

MR. DEPUTY SP~AKE~: J wHl pasa 
OIl your leUtr &0 tbe MiDister. We wi" dilCQU 
it afterwards. (lltt,,,upIiON) Already it baa 
gone on record .•. (litlerrupt ions) Shd Jaipal 
Reddy. 

PROF. K. K. TEWARY: This is an 
e~tremeJy serious matter. They are baviog a 
genocide in SriJanka. Pakistan is also partici-
pating in that ••. (/nterruptiolU) 

MR.. DEl'U1'Y $PEAKER. : Y Q\l bave 
already raised this matter. Now, Mr. Red",. 

PROP. 1(. I. TEWARY : The FOteiID 
Minister is sittin, here quietly "nd he is Dot 
makio, a atatemeat ••. (LNUrruplio,. You 
aboukl Gilect til. Mjail,or. 

Ourdwara Prabbandak Committee. . MR. DEPUTY SPEAKER: He bad .1. . 
ready replied to this matter when the Demands 

MR. DEPUTY SPEAKER: You have' for GraDts of thQ Sx.tornal Ai~ ~try 
not liven in writing this matter; just YOU are wero diacusaed. 
limply' r.iaUlg it here. 

SHllt BALWANT SINGH R.AMOO. 
WALIA! You should take notice. 

MR. DEPUTY SPEAKER: AI) the otbet 
people have given in writinl about this kind 
or matters .. You 81$0 aive in writina. 

SHk.1 P. KOLANDAIV£LU (Oobicbetta. 
'pala),am) : 1 bav"iven • DotiCe wader flu1c 

PROF. K. K.. T8WAI\Y: You caDnot 
treat It like that ..... (htterruptlons) 

Mil. DEPUTY SPEAUR: Tho MiaJa* 
took SOIious aot. of 'hit aM .. rop1W 
ev·eryahiq·in deaaD at that time. Already'" 
baa explaiDed .. 

PROP. ·IC. IC. mAR Y : Tb.e aoonet 
we 1'OIpo04 to tbil Ute better It '1m. 1)0 fQt, 
tbe IccWltJ 01 ~.~~. . . " 



, Ma.: DBPUTY 'SPBAKSa. ! Aheady 'he" 
baa fttpItCd, .. ~(hrtm"'tIOlU) '1 caoao1 ask..' 
P1~ tak~ YOW' 6"a"~,. Now, Mr. Reddy. 
(Ittm"",iq,) 

SHRI N. V. N. SOM U (Madr~. North) : 
For the last three years we have been talking 
oaly philosophy, but the Sri Lankan probl~m 
hal not beoa solved. nis Government is 
sitl~ at the hebn of atrairs. What is the 
Oovernment doing? ••• (lnterrllptions) The 
Minister of Bxteroal Affaires is here ••. (lnter-
,uptlons) 

51'48.1 S ... JAiPAL REDDY: I wish to 
dl.-w tbto attention of tbe Government and 
the Hou$c to a very dangerous development. 
It i, reliably loarot that the United States of 
Amelioa has supplied a dangerous kind of 
missile known as • stinger' , which can be 
fired from the shoulder. As it is well known, 
tbo U oiled States supplies such missiles only 
to its closest allies. They have now been 
made available to the Araban rebels.' And 
we know from our bitter experience that 
whatever weapons are given to the Afghan 
rebels, they have a way of finding their way 
into the hands of terrorists in Punjab. In 
that case, there is DO safety whatever for the 
planes in India. In fact t there is a widespread 
fear and suspicion that the two lAP planes 
were missed recently because of possible. use 
of these stinger missiles. I would request the 
Home Minister or whoever concerned, 
Defence Mi·ni&ter, Civil Aviation Minister or 
External Affairs Minister to tell us what are 
tho COQO,tcr moasures beiDa adopted by u~. 

P&OF. K .. K. TEW,ARY : The House is 
unanimous in demanding a· discussion on 
Indo-Pak relations. Now, you can see the 
,qoaei~it)'. Sir. 

MR. DEPUTY SPEAKER: You have 
livea thia A4journment Motion. I will ask 
tbe Minister to find out the facts. I will pass 
o.Q ~()ur llJIIC;Won. I have not given my 
consent to, ,our Adjournment Motion. 'Only 
to find out the facts I will pass it ODe 

'SHltl M. ~AOHtJMA REDDY (Nal-
apn4a) ; P~istao has set' up another school 
fO' ,traiDUta of .p(/,,""UPllolU) 

·MR. DEPUTY SPBAKER: 'Already 
mally ,MtQlbers blVb raised tb1B. 'Now ~r. 
aao. 

" 'tIpi,., talJ ' 

SH~lIV~ SOBHANADltEESWARAi~.AO" 
(Vjjaywada) : A Jarge numbeI of kilUftJl: a" 
taking place by the people beJontin, to the 
Triputa *N~,donal Volunteers; I wao(! to know 
from the Home Minister as to wba·t steps are 
beiDi taken to prevent TNV-Tripura 
National Volunteers-from killing people. 
What measures are beina taken' by the 
Government to prevent such type of killinp ? 

MRl. DEPUTY S·PEAKBR : 1 will ask 
tbe Minister to find out. 

SHRI V. SOBHANADREESWARA 
RAO : Let the Government make a s.tate-
mente 

[Trans/at ion] 

SHRI V. TULSIRAM: Mr. Deputy 
Speaker, Sir, the President of PaJ.;istan Zia-
u}-Haq is interfering in Jndia's affairs. 

(lnterruptiolfa) 

{English) 

MR. DEPUTY SPEAKER : Mr. Tewary 
has already rn ised thjs. Do not repcut the 
same thing. 

(Translation] 

SHRJ V. TULSIRAM: I agree with 
Sbri Tewary. TeJau Desam also cooperlites 
with you 'for a right Quse. * * .. 0 (Interruptions) 

[English] 

MR. DEPUTY -SPEAKER: Nothing 
win go on record. Now papers to be laid. 
**Not recorded. 

12.12 brs. 

PAPERS LAID ON THE TABLE 

[English] 

AI_nual Report.1Id Re,lewof the 
. wo,rk'ng of tbe Indian, IDStUllte 

of Mass CommuDication, New 
,Delka for tbe ,ear 1114-85. 

THE, MINISTER. OF STATE OF THB 
MINISTRY> OF INFORMATION AND 
BR.OADCASTING (SHRI V. N. GADOIL) : 
I. bel to lay on the Table- . 



"1 , 

AP1t1L ·t,··t'8~· j;~.e .. 
{I} 0) A .copy of the AnDual Repot t 

" '.' (Hindi and Bnaliab VerSiQDs) of tbe , 
" Indian INtitute of MUs Communi-

cation, New Delhi, for the year 
1984 .. 85 alo08 with '. Audited' 
Accounts. 

(H) A copy of the Review (Hindi 
and Boglir h versions) by the 
Government on tbe working of the 
Indian Institute of Mass Communi .. 
cation, New Delhi, for tbe year 
1984-85. 

(2) A statClJlent (fUndi and English 
versions) ,showinl reasons for delay 
in laying the papers mentioned at 
(1) above. 

(Placed in Library. See No. LT 2473/86] 

Detailed Demands for Grants of the 
Departments for the year 1986·87. 

THE MINISTER OF STATE IN 'lHE 
MINISTRY OF SCIENCE AND TECHNO-
LOGY AND IN THE DEPARTMENTS OF 
OCEAN DEVELOPMENT, ATOMIC 
ENERGY, ELECTRONICS AND SPACE 
(SaRI SHIVRAJ V. PATIL) : I beg to lay 
on the Table- ' 

( 1) A copy of the Detailed Demands 
for Grants (Hind; and English 
versions) of the Departn1ent of 
Atomic Energy for 1986-87. 

]Placed in Library. See No. LT 2474/86] 

(2) A copy of the Detailed Demands 
for Grants (Hindi and EngJish ver-
sions) of the Department of Space 
for 1986 .. 87. ' 

Placed in Library. See No. LT 2475/86] 

(3) A copy of the Detailed Demands 
for Grants (Hindi and English ver .. 
sions) of the Department of Electro-
nics for 1986 -8 7. 

(Placed in Library • . S,e No. LT 2476/86] 

AnDual Report aDd Re"ie" on the 
working of the Bihar State Agro-

IncJastries Developmeot Corp0r,8" 
lion Limited for the ,·ear 

1978 .. 79. 

THE MINI5TBR OF STATB IN THE 
J)EPARTMENT OF AGR.ICULTURB AND 

COOPERATION (S'HlU YOGtlNDRA 
MAKWANA) : I bea to ,la, on ,tho Tabl,-

(1) A copy each of the followi08 pape.c:a , 
(Hindi and Eoglisb versions) under 
section 61 9 A of the Companies 
Act, 1956: 

(i), Review by the Government on 
the working of the Bihar State 
ABro .. Industries Development Cor-
poration Limited, Patna. for the 
year 1978 ... 79. 

(ii) Annual Report of the Bihar 
State Agro-Industries Development 
Corporation Limited, Patna, for the 
year 1978-79 along with Audited 
Accounts and the comments of the 
Comproller and Auditor Genera) 
thereon. 

(2) Statement (Hindi and English ver-
sions) showing reasons for delay in 
laying the papers mentioned at (1) 
above. 

[Placed in Library. See No. LT 2477/86] 

12.14 hrs .. 

PUBLIC ACCOUNTS COMMITTEE 

[Ellglish) 

Twenty-ninth and Thirty-ninth Reports 

SHRI B. AYYAPU REDDY (Kurnool) : 
I beg to present the folJowjng Reports (Hindi 
and English versions) of the Public Accounts 
Committee-

(1) Twenty-ninth Report on Action 
Taken by Government on the re" 
commendations cohtained in; their 
1 5 18t Report relating to manufac .. 

. ture of defective Components for 
Vehicles and procurement of defec· 
tive equipments from abroad. ' 

(2) Thirty-ninth, Report on, Action 
Taken by. OQv~r~ment bn the '~e~ 
commoodations CoDtained in, thelt 

·208th Report relating to· Union 
Excise Duties-Cosmetics. "and Sup .. 
proaaion Qf rr.o4u~tlQll., ,. , . ---



! 12.15 Idf ' , 
~" " .'-

STATEMENT RE ': AWARD OF CON-
TRACT FOR. THE HBJ GASPlPEL1NB 

{Engtish1 

THE ~nNISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (SHRt CHANDRA 
SHEKHAR SINGH) : The Hon'ble Mem-
bers of this House may recall the debate 
held on 12th March, on'the Calling Atten-
tion Notice relating to the HBJ gas pipiline 
project. Some Members had expressed 
concern at the delay likely in the imple-
mentation of the project as a resu1t of the 
deJay on the part of the Government in 
taking a decision on the award of contract; 
some Members had referred to the possible 
cost escalation as a result of this delay. 
Observations were made by a few Members 
stressing the need for maximising indigenous 
participation in the project. The House will 
also fecal] that J had observed in the course 
of my reply that though'there had been a 
delay of about two to three mQnths in con-
cluding the contract, this would be to our 
advantage by way of possible reduction in 

. the project cost, and that we will still be able 
to maintain the implementation schedule 10 
meet the requirements of tbe fertilizer and 
power plants. I had also observed that the 
final deci!'ion wilJ be taken by the Govern ... 
ment in the 1arger national interests. 

2. I am very happy to inform this Hon' ... 
ble Hout;e that the final decision l1as since 
been taken by the Government on the award. 
Based on final evaluation of tbe four 
revised bids received on 3.4.1986, it has 
been decided to issue letter of Intent for the 
work of execution of the HBJ pipeline to tbe 
consortium led by Mis SPIE CAPAG of 
France, who~e bids has emerged as the 
lowest in the overall ana lysis. 

3. As a res ott of the decision to invite 
fresh bids we have been able to effect saving . , 
by way of rcdu~tion in outgo of our valuable 
foft'go exchange resouroes. At current 
exchange rItes there will be a savioa of over 
Rs. 100 crores ior . the. project. We have 
allo received more attractive ,credit 'p8ckaaes. 
Adequate' indigenous content in the 'f)Toject 

, b beina eJ;?sured 'by way of partiCiJ,laUon of 
nlan), private and public . sector undertakiol$. 

, 'such,"as TeJeCQDUnunicatioDS, CoDs~a,tI" ~f " ' 
India ~,Limited. Hj.ndustan Aeronauticl·' 
Limited, . Bbarat Heavy Electrjeals Limitec;J, 
Larsen 4 Toubro, and Punj" Sons. to'~ 
a fcw. We will be able to ensure ,maximi· 
sation of indiaenoul ,p~rticipation. in the 
project, which will belr us build up our OWD 
expertise for execution of such projects ,in 
future. For specific general eoginecrina 
items and civil enaineering and erectioo. 
Indian sub-contractors from both public aad 
private sectors will be utilised. Thus, we 
have been able to satisry ourselves and 1 aID 
sure all the Hon'bJe Members will be in 
agreement with me tbat the contractor wbom 
we have selected for the execution of tJlis 
first major highpressure, cross-country sas 
pipeline project in our country is tb~ best in 
all respects. 

4. Work is scheduled to commence 
shortly, and as I had assured the House 
earlier it will be our endeavour to ensure 
that the pace of project implementation' is 
maintained without let-up, the original time 
schedule is adhered to, and the gas require-
ments of user industries are met in accor-
dance with their schedule. 

S. Tn conclusion, I would like to reiterate 
that the decision we have taken now is in 
the interest of the project, and I am sure 
that this august House will unanimously 
share my' view that it is in our larger 
national interests. 

MATTERS UNDER RULE 377 

(Translation) 

(i) Need to adopt effective measures for 
Immediate Installation of bio-aas 
pJants io Bastar District of 

Madhya Pradesh 

SHRI MANKURAM SODI (Bastar) : 
The scbeme of installation of Bio-gas plants 
in Madhya Prad-esh being run by tbe Kbadi 
and Gratnodyog Commission bas failed 
totally as .tbe officers of the department are 
'not im1)lementing the scbeme ,roper". If 
these officers work witb devotion, thtJe' is 
DO doubt tbat tbis, scbellle will beCome. vcry , 
pop\llar amODS the vill_sen. f,lut it ii" 



poemlb'seen tbat the work i8 left Incom" 
PJet~. l~r w9rk "'f~~ bio .. sas J,it is" c;omplcted. 
tbe wOJ'k of layin, pi pc-line remains incom .. 
'ptete and if pipe-line is laid, the drum is 
l1t'Jt ifistaUett A t places tbe work is incom .. 
I>'ete for tbe last three years. The farmers 
are d:istres8e'd at the indifferent attit~de of 
'tbe officers and now have started <,pposing 
this u$efut scheme. Minions of Quintals of 
Pirewood could have been saved and the 
pressure on the forest reduCtd bad the terg,et 
of bio-gat plants been achieved every year. 
'But now merely due to the carelessness of the 
departmental officers, this popular scheme 
is being disliked by the people. 

Prom t 982 10 85, 19 such ",ants were 
10 be set up in Kounda villaae block of 
Bast8ll' district but till now only one pJant 
bas been completed. Similary in 32 blocks 
'of the district, hundreds of such plants are 
lying incomplete. J, therefore, reque5t the 
Central Government to issue immediate 
directives to the Ccmmission to complete the 
wor.k .immediately and punish the guilty 
officers for delaying the work. 

[Eng1i.fih] 
(Ii) Need to open an iastitute in every 

backward district of the country 
to train nurses, compounders, 

drh'ers, etc. 
SHRI I. RAM A RAJ (Kasaragod) : The 

7th Five year Plan has given so much 
importance for the upliftment of the poor 
especially the down· trodden like Harijans 
and Girijans. The economic backwardness 
can be removed by providing jobs for at least 
one member from every poor family in the 
prosperoU$ foreign countries, which will earn 
the badly needed foreign exchange also. For 
this I suggest to provide an institute in every 
backwarq district, s;milar to the proposed 
Central School, to train nurses, compoun-
ders, drivers and mechanics. After the train-
ning, t'hese youngesters of the unfortunate 
families shoutd be helped to get job~ by the 
various Embassies of our country abroad. As 
a first measure, I suglest that one such re-
sidentiAl 'Institute may b~' set up at Kas,tgod, 
a 'most backward di8tdct of Keralu. 

(Iff) Need to drop the propo!ul or 
. meraing Bharat Balgan CompanY, 

Muutfar.pur.· Bi-bar witb • siek 
InfludriB. unit of Welt BeDgal. 

SHltt It. S. KHtIlHAR. (Silarnarllj): 
Sir, With the Industr!cs ,Min'istl')' 'at the 'Centre 

there Is a I,'rop08a1 to me_..e Dbarat· ....... n 
Company (M~zafarpur·Bibar) w,ith tbe liCk 
iDdUl1rial \tniu ,of Benlti, whicb "I, be :ia· 
justice 'With the 'laid Bbarat 'Ba;pII Oom· 
pany and with the workers engaged therein, 
because, Bharat Baigan Company .alway. 
rUDS in profit and its Cuture i. briaht. This 
year also tbe Bharat Bailan Ccmpaey ba.' 
earned profit of Rs. 20 lakhs. There we. 
never any harte) or bundh in Bherat Baipn 
Company and the workers. engaged in tbtl 
company are wen satisfied So,. Bharat 
Baigan Company (Muzzafarpur-Biba.r) 
should not be ta,ken and taaed with any 
otber Industrial unit and it may kindly be 
left alone. 

(h) Need to briDg the entire MaJabar 
area of Kerale UDder T.V. coterale. 

SHRJ MULLAPPALLY RAMA-
CHANDRAN (Cannanore): Doordarshan 
today plays a vital role in the day to day 
affairs (If OUT country, being a Jive audlo-
vi~uaJ link between' the people and the 
Government. Its n1ain o~jective is, we know, 
to inform, to educate and to entertain. 

The policy of the Government of India 
appears to be to reach TV facilities to every 
nook and corner of the country. But un-
fortunately, while spacing TV transmitters, 
severa 1 iml'ortant and densely populated 
areas in the Malabar Districts of Kenna 
have been overlooked. Malabar area cen-
sists . of six mnjor districts with netlrly half 
the populations of tbe State. It is amazing 
that in spite of this, the Malabar area does 
not have a single high power transmitter. 
Not only are the districts of Wynad, Kassra-
lod and M alappuram ignored but also 
several areas, among them towns and villa._ 
lying between CaHcut and Cannanore are 
beyond the areas covered by the respective 
low power transmitte,rs. 

The existence of low power transmitters 
a~ Calicut and'Cannaoore make it impossible 
for the people 'in the areas lying between 'to 
hope for TV coverage un less the Government 
deems it fit to either increase the capacity of 
the ex.istiog tran"nitters or to instal ,8 traM'" 
mitter· midway. 'l8y at Mane. wbich :ltes in 
the Union Territory of 'Pondicherry or at 
Badagara-both ot which lie between Calic;ut 
aad CanDaoo.te.. It ia, therefore, eneotia.l· 
for the devetopmom of tbese aRat *tat >tM 



Goventtnent take steps wltbout further deity 
to brio. these areas under TV cover_se. 

due to introduction of Mobv AT and .also 
rational_tion :of excise tariff vide Central 
Bxcite Tariff Act 198 S. Under the tlew 
rules all . tbe input$ whether produced 
Qptively or procur:ed from other sources a~.e 
·liable ·(0 excise duty. In tbis connection ·1 
wisb to submit that the cost of inputs for 
manufacture of powertilJer forms more tban 
80 . p~r cent of total cost of production on 
which the industry has to pay excise duty. 
This ultjmateJy jncreases the rate of a power-
tiller by Rs. 4.500/~ to Rs. 5,000/- over 
the existing price. The smalJ and malginaJ 
farmers are subjected to difficulties which 
t~ey are unable to bear because of their 
poor economic condition. The powertiller 
industry also suffers a lot. Recently the 
Tractors of 25 H.P~ and below are exempted 
from excise duty on final product nnd also 
on captive consumption. PowertilJers are 
servins the poorer sections of oAZr;cuhural 
society and they have to be tota1ly exempted 
from excise duty on powertifler parts thereof' 
and other inputs like Engines and Tyres 

ITranl1atlon] . 

(v) Nted to adopt Immediate measure. 
to check .explolta tlon of child 

'aboar '10 the country. 
SHRI MADAN PANDEY (Gorakhpur) : 

'Mr. Deputy S,peaker, Sir. crores of child 
.labourers are being exploited m ·different 
parts of the country. The ,hild.libour 
Jegislation was passed in 198 ~ which prohi-
bits the engagement of children below fifteen 
years for risky job. provides less working 
hours for them and protects their right to 
avail all nat iona1 and festival holidays. But 
tbe emp10yers do not follow the rules and 
exploit the child-labourers. About six per 
cent of the labourers in the country are child-
labourers beJow fOllrtecn years employment 
of wbom is against the Jaw. The employers 
do not pay sufficient wages to them. Every 
child lab<,urer has to work for months 
together without wages and only then his 
wage is fixed. The statistics coJJectfd from 
various cities and towns show that 4.19 per 
cent of child labourers ar~ working without 
wages, twenty per cent are getting mere-ly 
Rs. SO per month, fifteen per cent' 8re 
getting Rs. 50 to 100 per month. 45.16 
per cent are getting Rs. 100 to 300 per 
month as salary. It clearly indicates that jf 
immediate steps are not taken to improve 
the condition of the child-labourers, they 
will remain exploited all over the country. 

Thus, I request the Labour Minister to 
take immediate steps to stop exploitation of 
child-labourers as also to provide them more 
faciHties. 

[English] 

(vi) Need to exempt completely all 
the components of pow~r tillers 

from"·exeise du·ty. 

fi tied toT illers. 

lTranslatlon] 

(vii) Need to sanction an Atomic Power 
Plant In Bihar to mec t the po,,'er 

requirement of the Slate. 

SHRI C. P. THAKUR (Patna): Mr. 
Deputy ,Speaker. Sir, these days economic 
progress is not possible wi1hout energy. In 
spite of various de\elcpmcnt progn1nmes and 
plans, the economic condition of Bihar State 
is deteriorating and the per capita incotre of 
Bihar bas reduced to tbe lowest a1'l1ong all 
the ·States. The root cause of it seems to be 
the shortage of electricity. l"he electncity 
production capacity of BIhar bas now reached 
1354 M. W after Barauni and Muzaffarpur 
power units have started their f~nctjoning. 
The average production is 30 to 50 per cent 
which means shortage of power, The rower 
shortage has adversely affe,:ted the agriculture 
industries and studies of the children. The 
power is rarely available for agricultural 
work. Many industries are closed due to 
shortage of power. In the evening when chi .. 
ldren have to study, the light is not available 

SMRI P. KOLANDAIVJ;LU (Gobichetti- . 
palayam) : PowertilJers which are primArily 
d .. ilDed to cater ·to the rCQ~irements of 
small and marginal farmors owning u·p to 
S hectares of Jand have been exempted from 
excise duty' under Chapter 82.32 viele 
Ooverl)~nt Notifi"ation No. 64/86. ,The 
"fRO ".o~der bas. fOne apinst its Qesired ,oa1 

. whjch adversely affects their studies. 

The. working of Bihar Electricity Board is 
.180 Dot sati,factor),. Tberc is an imperative 



, "," ,. 
'!~S9 ' , Md,tt'" 'Un4~r .RUle '" APRIL '1, 1986 

, 0" , ... '!J. '0; (Ot" >:: 1986 .. 87 '260' 

need to appoint an Enquil'Y Committee to 
lQOk into. its technical and administrative 
aspe~s and sUI,sest suitable im"rovements. 
The 'Central Government should issue d irec .. 
tives for eatly completion of Kahalgaon 
Power House. Steps should also be taken to 
set up Thermal Power Plant at Karanpura. 
But in spite of all these, the shortage of 
power will be tbere. Therefore, Bihar State 

,needs an atomic power station. I, therefore, 
request the Centre to sanction a now atomic 
power station to this backward State. 

[Bnglish} 
f 

(viii) Need to Introduce Telugu programmes 
in tbe network programme of 

Doordarsbuo 

SHRI O. BHOOPATHY (PeddapalJi): 
Mr. Deputy·Sp~aker, Sir, Telugu is one of 
tbe ,popular languages of the country. It is the 
medium of Karnatic music. It is the soul of 
Bbarata Nat yam. In addition to six crOTes of 
people living in Andhra Pradesh, there are a 
large number of people who speak 1his 
language in Tamil Nadu, Karnata ka and 
Maharashtra. In metropolitan cities like 
Delhi, Bombay and Calcutta, where they afe 
in thousands, Tclugu language speaking peo" 
pIe are next only to Hindi speaking people 

, in number. 

In spite of these facts, there is not even 
a single telecast by Doordar~han on its net-
work programme. No effort, whatsoever, 
was made in the past to telecast programmes 
in Telu~u which happends to be one of the 
sweetest languages on the earth. By ignoring 
this lan~!Uage, Doordarshan has igriored the 
sou1 of Indian culture especially South Indian 
culture. 

Hence I request the Ministry of Informa-
tion and Broadcasting to jntrod~ce the 
Telugu programmes on network programme 
of Ooordarshan for th-e benefit of the 
millions of people. 

---

12.31 brs. 

DEMANDS FOR GRANTS (GENERAL) 
1986-S7-Contd. 

(English] 

(I) Ministry of Energy-Contd. 

MR. DEPUTY·SPEAKER: Now, the 
House will t.ake UQ further discussion and 
voting on the Dema·nds for Grants under the 
control of the Ministry of Energy. 

Shri Motilal Singh. 

I have requested the Hon. Members to 
be very brief. 

[Translation] 

SHRI MOTI LAL SINGH (8idhi) : Mr. 
Deputy Speaker, Sir, the other day, 1 was 
speaking on the ~andhav Thermal Power 
Station. A proposal was sent by the Madbya 
Pradesh Government to the Central Govern-
n.ent but it bas not yet been arproved. Simi-
larly the'proposal of Mand Thermal Power 
StC:ttion is also pending with the Central 
Government for its approval. It is pending 
because a deci~jon has yet to be taken as 
from which mine coal should be sUPJ'llied 
there. lf these two proposals ale approved~ 
the probJem of electricity in Madhya Pradesh 
wiJI be solved to a great extent. 

12.32 hrs. 

[SHRI SOMNATH RATH in the chair] 

To set up these power stations and to 
provide electricity to the rural areas some 
forests are to be cut and fOf this purpose the 
Forest Preservation Act bas to be amended 
to make it more flexible. I would therefore 

" " 

request you to consider this matter' .and 
initiate action thereon. 

The Vindhyachal Super Thermal Power 
Station is under construction, but the persons 
displaced from that area have neithe-r been 
given adequate compensation no'r have been 
allotted land for construction of tbei'r hOUSes. 
The people are much distressed. Tbey will 
remain distrubed unless they are rehabi1itated 
OU,r tate, Prime Minister Mrs. Indira Gandhi 
while speaking Gt.U'il1l laying, of ,roundat~on· 
,~on, ~r~rnon)',. s~i4 t.JJa~ employment would 



, be 'provided to tbe displaced persons in' addi-, 
tioD'to the compensation. But it bas not yet 

. been done • .I request the HOD. Ministe,r to 
pay special attention towards it. Besides, a 
committee should be formed to settle their 
disputes and to solve their problems. The 
committee should forward their decisions to 
you for ratification. 

So far as the electrification of rural area 
is concerned, the providing of electric trans-
mission lines is not possible, unles$ the Forest 
Preservation Act 1980 is amended, because 
these lines have to pass through forests and 
require felling of trees. I would request you' 
to pay special attention towards this also. 

I would also like to say that 'l\fadbya 
Pradesh Government bas submitted prop,?sals 
of two hydro-electric. projects at Gop, d and 
Bodhghnt in Sidi district to the Centre but 
no action has so far been taken in this 
regard. The Hon. Minister should pay special 
attention towards these proposals also. 

There are n1any mines' a t various place 
in Madhya Pradesh. In Ch irmiri mine in my 
constituency, the conditions of the workers 
is pitiable. There is no pr9per arrangement 
of water, electricity, hospital and education 
for c('al mine worLers. There is an (1pen 
tank from which water is supplied to ' the 
workers, there is garbage in this tank and 
sometime animals also fall in it and die. Thjs 
water is used for drinking purpose by the 
workers whereas clean water is supplied to 
the officers. 

A huge quat tity of coal extracted from 
the, coal mines catches fir~ outside the mines. 
Allbough this quantity is included in the 
total figure of production, yet the fact that 
it gets burpt is ignored. This burnt coal is 
covered with earth. This causes heavy loss 
to the Government. Moreover. coal is stolen 
also. The Government sbould pay special 
attention towards this also. 

I would also like to draw the attention 
of tbe HOD. Minister towards our Siograuli 
area -where land was acquiJ:ed fronl the peeple 
but no 'compensation has been paid to them 
for the land which is acquired fot extracting 

. coal for makins it available to the Super 
Power. Stations. Only Rs. 3000 to Rs. 4000 
are liven as compensation. You have· to 
make amendm¢nt in' 'the Coal Bearin8 Area~l 
(Acquisition and Development) Act to p~y 

proper compensation to· the people. (I""",.. 
lions) I am just con cJudil'Jl • 

. . 
I shall request the Minister throup 10\1 

that the miners should be provided witb driB-
king water, The mine workers are leadiDa 
the same sort of life today as they bad boen 
leading in the past. They are liviD, ill tho 
houses constructed by tbe private companies' 
where there is no arrangement for water 
supply. Government should, therefore, take 
steps to provide water connection to their 
houses so that they can have reaular wator 
supply, They should be provided with other 
facilities also. 

[English] 

SHRIMATI BASAVARAJESWARI 
\Bellary): l\ fr. Chairman, I am ,lad, to 
support the Delllands for Grants of the 
Ministry of Energy. First of all, I take this 
opportunity to congratulate our Hon. Prime 
Minister, Shri Rajiv Gandhi for bifurcating 
the Department of Power from the Ministry 
of lrriga tion and con1bining it with the Don. 
conventional energy sources and the Depart-
ment of Coal so as to augment the existing 
power under various sectors. 

For exchange of power between States 
and regions and also for facilitating evacua-
tion and delivery of power to the btndiciary 
States from central generating stations, a 
Natiopal Power Grid is considered essential. 
Development of the National Power Grid is 
an eVOlutionary process which will be achieved 
over a period of time by gradual inter-con .. 
nectioll and integration of operations of 
various transmission systems. This is very 
essential to bring equality among States. I 
hope the Hon. Minister wilt take all necessary 
steps to form this grid as early as possible so 
as to have uniform power cuts and power 
tariffs throughou t the country which would 
certainly result in uniform production tbrouab-
out the country. 

Regarding rural electrification, there 
seems to be great imbalance amona tho 
States. When I go through the reports. there 
seem to be some differences.. For example. 
in Mahnrashtra, 94 per cent of the viUaaea 
have been covered aDd in Karnatake, 87 .pot. 
cent of tbe villages have been electrified. If 
we go to States like MeghaJaya 'and Maniput t 
I find tflat 'the rural c)ecriticatioo is only 28,- .. 
30 per ,ceDt~ Therefore, it is '011 esacDtial 
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to bring in some uniformity in tb1s matter. 
At the time of rural electrification, Harijan 
l)astis, colonies and oth-er areas wbere these 
down-trodden people are living bave been 
ttealected very much. Even after 38 years 
of independence, they are still living in dark· 
DCS1. Therefore, 1 sussest that priority sbould 
be' given to all these bastis and other colonies 
for electrification. Hence I urge upon the 
Government to persuade the State Govern-
ments to take it up as an emergency measure 
to electrify all these Harijan colonies, bastis 
and other areas whereever they exist, during 
the five year plan. 

It is stated in the report that power will 
be made available on a cheaper cost. I would 
like to ask tbe Hon. Minister whether the 
power sold in the various states is cheaper. 
It has already been increased by 10 times. 
After increasing it, the production cost is 
also increa~ing day by day. How are we to 
reduce the tariff fate? This question I would 
like the Hon. Minister to answer at the time, 
of his reply. 

I find there are a lot of problems .which 
are being faced by the farmers.. at the time 
of energising their pumpsets. The farmers 
borrow money and invest it in the digging of 
the well and when he is ready with the pump-
sets, it takes years together to energis~ the 
pumpsets. There should be no delay under 
any circumstances to energise pumpsets at the 
vi1lage level. 1 would request the Hon. 
Minister to take up this issue at the time of 
the conference that he is going to hold with 
tbe Chairman of the Stilte Electricity Boards 
and the Energy Ministers, when they attend. 

Sir, there is another problem we are 
facing today. Wooden poles are erected which 
are completely damaged and whicb require 
replacement very urgently. There is eVt:J'y 
p'ossibility of. danaer caused to the property 
and of the persons because of this damaged 
wooden pol es. This should be treated on a 
priority basis. 

Furt'her ,. 1 . would', request the HOD, 
Minister to encourage the State Governments 
and private, persons or institutions who agree' 
to put up mini hydro projects at their own 
cost either by mobilising N, R. A .. funds or 
from the,it own sources. 

I h~ve read in the newspapers that 'private 
persona or iDitUutioDS will be allowed to "' 

up ,power ,uDits but there, are DO: splCik 
auidclinea. ,Thore' ate DO specifiC poUei., as 
to where and whom tbey should approach 
and to what extent; if so' bow they are joio. 
to produce coerA'; wbat will be rate of dwao 
hereafter, aU these thinas should be made 
known in the beainnjng 'before the persons 
come forward to set up such a project at the 
private or institutional level. 

I am coming to the present policy reprd-
iDg non-coDventional energy. I do support 
it. The Ministry bas taken a lot of strain in 
putting up solar energy cells at the viUaac 
level to augment power supply for irrigation 
purpose. This bas to be encouraged further. 

The gobar gas which is in practice now, 
through out the country, is not working satis-
factorily and the beneficiaries are put in to 
a lot of incoDveniences. As far as repayment 
is concerned, they are finding it very difficult 
to pay. The purpose fOI which we have put 
up these plants is not served and these arc 
not working satisfactorily. I wculd request 
the Hon. Minister to look into the matter. 

Now, I come to the conservation of 
energy. A survey has been made for a revolv-
ing funds of Rs. 100 crores per year for a: 
period of 10 years for financing capital in-
vestment in the industrial se~tor for cnergy 
conservation. It has been estimated that tho 
energy saving in the industrial sector is about 
Rs. 1100 croTes. I suggest that cost of capi-
tal equipment for energy conservation should 
be allowed a deduction under tt.e Income-tax 
Act, 1961. Soft loan facilities should be 
provided for the purchase of energy conser-
vation equipment; relaxation in the existing 
criteria of debt .. equity ratio; exemption from 
payment of excise duty and sales .. tax on tho 
purchase of energy conservation equipment 
and CUSloms duty on imported equipment; 
institution of awards for' individuals and 
companies for outstanding performance in 
eneray conservation. 

The study says that about 1 S to 20 ,pet 
cent saving in energy is possible without aoy 
silllificant investment. The energy savins 
whieb bas been estimated at Rs. 11 00 crores 
per year at the moment is expected to 80 
upto Rs. 2750 crores by tbe eod of t,be 
Seventh Plan and reaclt Rs. 5000 crores per 
annum by the 'turn of the Century. Here t 
want to quote the oap study be'ins carried 
out by Dr. Sowa and Mr. Desbpondo. they 
lay that adequate rosoa'reb faciliti.. oxlItt4 
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with a major chunk beiDa accounted 'for by 
Government-owned laboratories. However, 
a lot remains to, be done in the area of en,~(IY 
conservation and energy optimisation in 
illduatry. Hence I suggest that the . Hon. 
Minister sbould look into this matter. Con-
servation and optimisation are a ll\ust and 
whatever money we spend on tbese is worth, 
'pending because without energy the country 
cannot progress. 

Now I come to Karpataka's demands •. 
Kalinadi in Karnataka has two units. One 
has been completed and the other is still 
under completion. I would like to know 
from tho Hon. Minister why tbe second stage 
has not yet been commended. 

Regarding the Raichur Thermal Plant, I 
have been told that the Prin1e Mil)ister bad 
been requested to inaugurate the first stage 
of this Thermal Plant, but afterwards there 
were certain technical difficulties because of 
which it could not be inaugurated. V~ry 
recently I have read in the newspapers that 
there was an explosion. It is said that it was 
due to the pressure of water. I am eager to 
know the action taken by the GO\Crnnlcnt 
On the explosion and what steps ale being 
taken to avoiCl such explosions in future. I 
would like a thorough inquiry to be made 
into this because twice this has happened. 
At one time they said that the turbine had 
exploded. For the second time there has t'een 
an explosion. They have not been able to 
energise still both the First Phase and the 
Second Phase due to certain technical diffi .. 
culties. I want to know what are the com-
pelling reasons for such a Inajor default in 
tbis project. 

Sbri Ramakrishna Hegd~, the Hon~ 

Chief Minister of Karnataka, bas requested 
you to supply fuel for the proposed 120 
Megawatts Gas Turbin~ at BangaJore. As you 
know, Bangalore has acute shortage of power. 
Therefore, be has requested the Hon. 
Minister to supply for the 120 Megawatt 
Gas Turbine at Bangalore sufficient fuel. The 
HOD. Mioister may please look into this. He 
has also requested in respect of the four 
miai"8eneratinl Stations at Kolar, Jodi" 
Bider and Jamakandi. He has also bad talks 
with the Hoo. Minister. I have been told. 
Therefore, .1 want to kllOW what action bas 
been ,takeo to clear these projecu. 

The House is well aware of the fact that 
'the Karoataka Stat·e is 'in tho srip of severe 

drought and it is also racioS acuto sbor' .. 
of power and water. Thoreforc, chis has 'to 
be viewed very seriously because this ,is loina 
to continue for another ten years. Most· of 
the plants which are very much dependent 

, on energy are going to be closed. TherefofO. 
I would request the Hon. Minister to call the' 
representatives from the southern States and 
have a ,discussion with them and see that 
Karnataka is provided with power so as to 
augment the existing power supply in Kama-
taka .. 

MR. CHAIRMAN: Please conclude. 

SHRIMATI BASAVARAJESWARI 
,Only one minute. In States like Uttar 
Pradesh, Madbya Pradesh, West Bengal, 
there are NTPC schemes. Atomic power 
plants have been established in States like 
Tamil Nadu, Maharasb1ra and Rajasthan. 
Jammu and Kashmir, Manipur and Bihar 
have NHI)C schemes. However, Done of 
these schemes cxj~ts in my Stat~ except the 
thermal plant in Raichur, who::;e second 
sta~e is still incompkte. Hence, establishing 
an aton ic power plant in the State is very 
essential. 'lhere is a prcpofal to set up an 
atomic pOWfr plant in Kai£3. ] ~~m told that 
there have been some disturbances about the 
establishment of this plant at Kait;a because 
of environmental imbalance. I would, there-
fere like to know from the Hon. Minister 
as t~ what does the Government think about 
this plant-whether they are going to take 
up or give UP this plant. 

While concluding I thank the Hon. Chair-
man for giving me an opportunity to spe~k 
on this occasion. 

SHRI SARAT DEB (Kendra para) : Mr. 
Chairman Sir. Firstly I don't want to go to 
the stati~tics of the electrical units that. are 
going to be generated. But the olle thinS 
about which I am happy and for which I 
cODgratulate the Government is tbat, tho.ulh 
late the Centra) Government bas realised , 
what role power plays in the modern build-
iog of this nation. Thanks to bim that he 
has shown aood increase in tbe 7th Five 
Year Plan. 

But 'with sreat sorrow again I want to 
mention here that like steel here also in, ,~. 
power sectOl',. I don't know why my ·State 
Orissa is, bciaa nealected and neglected to 
tbe utmo~. 



{&brl Sa:rat Deb] , 
• I want to beam with· the 8ulaestion tbat 

you have· given tbe otber' day, that why 
should Orissa be deprived 01 a super thermal 
power station which hal been promised to 
Orissa for a long tinle and now I understand 
that it is pendIng before the World Bank, I 
would like to know whether it is a fact or 
Dot •. Till now I have BODC 'throu&h all the 
papers aDd documents tbat are being provided 
to U8 by tbe Department; but I have not 
fouod anywhere the super thermal power 
statioD which is going to come up at Talcher. 

Secondly, as you know, it is proved 
that dependence on hydro-electricity is a 
completc failure because in such a project 
we are always depending upon the nature. 
Here, though we are saying tha t we are only 
depending upon the nature, I don't fully 
agree to this. When demands relating to 
Power, Water Resources will come up, I will 
speak about it. 

As we are talking of modernisation of 
steel plants and other industries, it is high 
time that we should also think of modernisa-
tion of the reservoir. Why is the water 
level not being maintained satisfactorily in 
all tbe reservoirs '1 There arc so many 
reasons, but unfortunately the power sector 
is Dot looking after this aspect. It is only 
lookinl after the generation portion of it. 

You know tbat Orissa bas got a lot of 
potentiality of producing power. The other 
day)'ou said as to why Orissa should be 
deprived of a nuclear generation power plant. 
Now, al it has bcca reported in the Econo-
mic Survey of India, they say that in the 
6th Plan period also there was no good 
improvement in the power sector in Orissa. 
In the firs t pbase of this year also there is no 
lood progress; therefore,· the Central Govern-
ment bad denied any sort of assistance 
to help them out unless and until they prove 
their efficiency. Well anyway I welcome it. 
Because I am very particular about Orissa, 
I want to bring this to tbe noti~e of the 
Hon. Minister through you, Sir. 

You must be remembering that when you 
were tbe Speaker of Orissa Assembly, for 
the palt 80 maDY years, I think since the 
installatioD or tbe Orissa State Blectricity 
Board t they never gave their Annual Report 
to the Orissa. Assembly which we raised aDd 
accon\iQa to your rutiDI tho, did lay tho 

Annual Report, that too un-audited' report. 
I still have doubt wbetber tUI DOW the S'tate 
Electricity Board of ·Orissa bas been audited 
or not. 

Therefore, as it bas been suaaested in 
the Atomic and the Energy Advisory Board 
that the State Electricity Board should De 
taken over by the Centre; I fully support it. 
If you look a t the functioning of the State 
Electricity Board particularly -in tbe case of 
backwald States like Orissa. 

You will find a lot of bunglina. I will 
never put the blame on the Centre for thii 
because in spite of the fact that the Centre 
has come to their assistance, particularly in 
the case of Thermal power production in 
Orissa, in 1984-85 and in 1985~86-they 
have been given Rs. 96 (crores for four 
States including Orissa-- there is no proper 
power generation there. Though some of lion. 
Members who spoke on Friday last were 
mentioning that those po"" er stations had 
recently improved. Tcikher is still much 
below the production capacity than what it 
was in 1976 .. 77. Therefore, under the circum-
stances, what role does this power play in 
Orissa'? They ba.ve admitted that in the 
year 1980, the power generatoD was 300 to 
,350 megawatt. At that time when the 
generation bad not reached its peak point. 
The Chief Minister of Orissa made an 
announcement that they are going to set up 
in thousand days a thousand industries with 
an investment of thousand crore rupees. But 
bow can an industry come up without l\ 
proper generation today? There is power 
cut of about 80 per cent in Orissa now. I do 
not blame the Central Government. I fully 
hold responsible tbe Orissa State Govern-
meot for this. Therefore, I would like to 
make suggestions to the Government in tbis 
respect that if at all they ar~ not taking over 
the State Electricity Board wholly. at least 
they should take over the Electricity Boards 
in the State as far as they are dealing with 
the agriculturists. 

Sir, in Orissa, there is a lot of lift 
irrigation points which are solely depend ina 
on the power. The lift irriaation points are 
lying idle due to lack of power supply. T,he 
Government is spendins crores and crores of 
rupees in drought pron'e -areas. At .the time. 
when I taised this point, you -said that it re1a .. 
ted to tbe State. A few days back, in OriSsa, 
the Minister concer-ncd mado a statement that 
doe to Non.,availabllit)' of· pOwer, a lot 01 



lifi irrigation points are not werkins to tbe· 
. tune of one tbousand ]ift irrigation poblts. 
Thousands of acres of agricultural land. ,lite 
loins to be affected on' account of non-
availability of power. Sir, when the areas 

. will be declared drought affected areas, tb'e 
Centre will come into tbe picture and the 
States will start asking tbo Centre bundreds 
and thousands of crores 'of rupees for assi-
stance. Then it will become the subject of 
the Centre. But here 1 want to bring to 
your kind notice regardin, the State Govern-
ment's attitude in this regard. The Hon. 
Minister will agree with me and tbe House 
will agree with me that there is a lot of coal 
deposits in Orissa. TaJcher coal mine is one 
of the oldest mines in the country. I under-
stand that Coal India Limited has spHt its 
Division into two Divisions and I am sur-
prised to know tbat both the Divisions have 
been located in Madhya Pradesh. 

SHRI RAM PYARE PANIKA: One of 
them should be in Uttar Pradesh. 

SHRI SARAT DEB: It should be 
equally distributed Sf) that the interests of 
the State are safeguarded. If tbat is not 
done then don't you feel th~t we are getting 
step-motherly treatment from the Centre? 
Similarly, Sir, in the IB Valley a lot of coal 
deposit has been found. Even taking this 
factor in to account, they have denied a 
Coal Division in Orissa. Now, under what 
circumstance, the Central GQvernment is not 
accepting this proposal? The other day one 
of the Hon. Members was saying that the 
State Government had provided Rs. 6 crores 
to this IB Valley project. Let the Hon. 
Minister explain the position that when the 
project has not been approved by the Plann-
ing Commission, how Orissa Government 
bas approv~d this project and sanctioned 
Rs. 6 crores to this particular project ? 
13.00 hrs. 

If the Cen[P81 Government is Dot soina 
to come to the aid of the State Government, 
how would it be possibJe for a poor State 
like Orissa to undertake such a biS project ? 

Lastly, J want to draw the. attention' of 
, the Hon. Minister to Unstarred Question 
No.' 4777 aDswered in this· House on 
1.4.1986. Tn reply' to this questio.n it was 
at.ted ,tbat 7 hydro-electric "projects of 
Orissa 'have been cleared by· the Central' 

'~leotricit)' Authority and lbo PI.nainS ' 

'Commission tor execution. TbouP 1 .. CQIl)~' 
from Orissa, I am surprised which are those' 
projects· which have been sanctioned 8lld 
approved an~ when they are goina to . be 
commissioned. I would Iik~ to have tbis 
information. 

Lately, there was a movement in Kendra-
para, in Cuttack district by the asriculturista. 
I come from that area. There are about a 
thousand lift irrigation points, but almost aU 
of them have been sbut down for want of 
power. The power cut timinss which are 
given are not being strictly followed. 

I would urge upon the Minister to inter-' 
vene in tbese matters and see that the agri-
culturists in Orissa do not suffer and tJIey 
get 'adequate power. 

With these words, I conclude. 

(Translation] 

SHRI YOGESHW AR PRASAD 
YOGESH (Chatra) : Mr. Chairman, Sir, I 
support the demands for the Ministry of 
Energy presented by our Hon. Minister. 
Many Hon. Members have spoken in detail 
about electricity which is one of the various 
types of energy. 1 would like to draw Hon .. 
Minister's attention towards coal, which is 
an important source of energy. The nation-
aJisation of mines was completed in two 
phases. The first phase was completed in 
1971 when all coking coal mines except the 
captive mines of TISeO and IlSCO were 
nationalised. The second phase was complet-
ed in 1'973 when of the country were notion ... 
alsed. This resulted aU coat mines in a biS 
profit. In the preamble of nationalisation,under 
tbe leadership of M rl. Indira Gandhi, late 
Mr. Mohan Kumarmagalam bad given the 
jutification for nationalisation. He also told 
that coal bad not been extracted scientifically 
and therefore, it needed to be extracted 
scientifically. The rare source of cokins coal 
had not been protected properly. In the private 
seeter, only the low cost coal was extracted 
and the rett was left there. Thereforet it 
needed to be protected. The labourers were 
beiDg .exploited on a large scale; which was 
a1.so to be. stopped. The production was Dot 
meeting tbe country's requirement. This view 
was also very important. Then to protect 
the co .• l mines, R.s. 1 00 crore' were requi-
red which were not avanable with private, 
seeter. 
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(Sbri Yogeabwer Prasad ¥opsbl 
1~.'0'4 'hn. 

[SHRIMATI BASAVRAlESWAR'( in 
the Chair] 

After complete' nationalisation, Rs. 1800 
crores were spent on protection of the min'es. 
Our production, which was 75 mi1Honttonnes, 
bas doubled today. w~ are heading towards 
a bigger target. This- nationaJisation did a 
miracle in the country. Mrs. Indira Gandhi 
'brol1g'ht about a tremendous change in the 
standard of living of' seven lakh workers; 
this has removed their poverty. After that 

, the price of coal has been increased eight 
times and the wages also have increased. 
The wa'ges of the miners have increased 
three times. In India the price of coal is 
less as compared to that in other countries. 
This did not bring the expected profit to 
the co~ntry or to the Department. 

Therefore, Madam, I want to draw tbe atten-
tion of tbe H,on.Minister to this issue through 
you that he may raise the price of coal and we 
do not insist on bim to raise tbe wages, but 
he should look to the intcrults l)f electricity 
workers. OUf Hon. Minil'itcr is one of the 
most renown persons in the COllIltry ~ be is 
'known for his achieveml:'nts, and we are 
well aquainted with his (Iynamic:m. Here we 
want to tell him th..lt besides being the 
Minister for coal. be is also the Minister 
for Electricity. This gives him an extra 
responsibility regarding labourers in Electri-
city field. Therefore, I would request him 
to visit their township so that he m3Y know 
about their living con'ditions which include 
their houses, parks, medical facilities, educa-
tional facilites etc. These al1 facilities are 

'there but as one Hon. Member has rightly 
mid, they are living in the houses which 
vnrre built 60 to 70 years ago and since 
then there has been no improvement in 
their living conditions. There are open 
drains before their houses and they have 
been living in unhy~einic co·nditions in 
dilapiditated houses. Han. Minister should 
~onsider it. 

R.ecently, I asked a question about how 
much. money is being spent on labo1:1r welfare 
and I was told that it was Rs. 3442 crores 
which was sanctioned but out of that only 
Rs. 2S 97 crores were spent. Besides, a lot 
of otbar irregulari tie,s ba ve come to ' my 
knowle~ae which I would like "to bring to 
your notice. 

Bharat Cokins Coal Ltd. is most impor-
tant organisation . in the field of coal and aD 
important undartaking of Coal Departmeat. 
Last year it had 8 provision of Rs. 640 
crore for construction of bouses \ out of 
which only Rs. 306 crores were ,spent. 
There was another provision of ,R.8. 157 
crores for water, ,but only Rs. S2 crotes 
were 'spent whereas in summer days there is 
an uproar for drinking water. Even arter. 
spending this amount there was no perma .. 
nent solution to this ·problem because this 
amount ~s only spent on supplying water by 
trucks and the drinking water problem stin 
exists there. I want the HOD. Minister should 
take steps to improve the situation. The 
same situation prevails in the field of medica) 
facilities. Last year Rs. 150 crores were 
provided for medical facilities in Bbar&.lt 
Coking Coal wher(,8s only Rs. 34 crOfes were, 
spent There is no paucity of allocated funds 
but labcur welfare officers do not pay any 
attentiC'n. towards tbe welfare of the labour. 
lhe same situation prevails in other com-
panies also. ]n Central Coalfields,a provision 
of Rs. 21 9 crore~ was made for medical 
facilities 1:--ut only Rs. 32 crores were spent. 
Thcft'fore, situation js same everYVvhere. We 
are spending. lot of funds but even • then the 
labourers face problem of drinking water., 
In Ea!iitern Coalfields, Rs. 122 crores were 
provided for Education but only RR. 47 
crores were spent. Central Coalfields bad a 
provision of Rs. 155 crores for Education 
but only Rs. 87 crores were spent. Among 
these, Bharat CClking Coal Ltd. had spent 
minimum on Education. I want to draw 
the Hon. rvtinister's attention towards these 
issues and also request him to take steps to 
improve the situation. I also want to thank 
him for reducing the corruption. which was 
rampant in the Coal Department by taking 
strong and severe trea~ures. This also has 
produced encouraging results. We can't 
ignore it because corruption is the main 
hurdle in the path of our country's Develop-
ment. Our leader Mr. Rajiv Gandhi has 
vowed to remove the corruption even in the 
face of risks and dangers and so far' we 
have achieved a lot of success in it. To 
remove the .corruptio~, prize schemes have 
Men introduced 'in CustClms and some 
of the cotrupt officers 'have been, sacked. 
Raids are-also carried out at the premises 
of the blaekm"rketeers. Therefore, it is but 
natural that revengeful .as well ,as reactionary 
forces wUI try 'to blook ,tbe prosrc:ss of ,tbe 
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nation and also wiU try to halt the drive 
a .. iD.~ the corruptioD. 

Madam, I want to tell you one thing 
that all OUf officers at Coal Department are 
honest and haldworking and are able to 
carry our nation to 21 st century by parti-
cipating in the social and national pro-
grammes. But there are also some corrupt 
officers who want to fail our programmes. 
Hon. Minister has taken some strong steps 
to punish some big officers but then there 
still exi st such officers. Recently a retired 
officer of Railway was sent to the Coal 
Department in the bope that he would dis-
cipline the management of Coal Department 
but his appointment did not help in pro-
moting efficiency of the Department whereas 
an atmo~phere of terror was cteated among 
the labourers and all the Hard Coke Ovens 
in the colliery were closed down. As a 
result of that the coal workers are now in 
dire need of your heJp. Thousands of wor-
kers were work ing there. In whi{ h dc'part-
ment were they working? \\'here are their 
names now ret:istered ? Today you have made 
them surplus. You have closed down an 
important wing of your Department and 
these ovens have now be(.'ome a shelter for 
dogs and cats. A huge amount had been 
spent for con<\tructing these ovens and now 
again a lot of money will have to be spent 
to revive them. 1 would t therefore, like to 
draw the attention of the Hon. Minister to 
the policy declared by Government not to 
provide jobs to the peopJe whose lands have 
been acquired for the coJJieries. You arc 
broad minded, ccJai Ice Aas £ad/tai ke pyas, 
Visas keol1, vis" ko liye flU". People have 
pinned their hopes and aspirations on you; 
they have lost their lands to the collieries, 
they have DO water to irrigate their lands, 
their wel1s and tanks have dried up due to 
very deep mining and they have no other 
alterDative to earn their bread. If you do not 
provide jobs to the chilJren of such peo'ple, 
they will be ruined. Now without taking 
much time, I would draw the attention of 
the Han. Minister towards some important 
points and hope that he will consider them 
seriously. Firstly, the working conditions 
inside the mines have to be improved and 
the system of manual loading should be 
replaced by som.e new technology. because 
labour will not be available for this tnti'pose 
in future. O.nly then we would be able to 
plan our future properly. Secondly, tbe 

production of good quality coal fxom', the 
mines of Raniganj and Jbaria, should be 
stepped up 60 that the industries do not 
suffer due to its shortage. Thirc;lly, priority 
must be accorded to the minins of coking 
coal. In 1957, there was a debate on the 
subject whether the petro)t>um and natural 
gas could be produced from coal. But no 
deCision could be taken in this regard 
althouah it has proved succes!:ful in othc'r 
countries. Fourthly, our rescue stations are 
not properly n1aintained and our mint·s lack 
proper ventilation facilities. MOle attention 
must be paid (0 tbis. Ambulance facilities 
and medicines should also be provided in the 
mines. FifthlY, and most significantly, 1 
would like to draw your attention to Ihe 
fact that the medical facilities availe:\ble in the 
coal pits must be made ccn-,paruble to that 
in the Armed Forces because the mine-wor-
kers like tne soldiers, also serve the country, 
at the risk of their lives. 

Madam, tefore concluding, 1 wou1d like 
to touch another in"'p0rt:Hlt point. A r1ant 
bas been instaJkd und\'f the DLarat Cok1l1g 
Coal ltd. which consumes 96 thOU!.8nd lilIes 
of diesal per clay. If you install such plal'HS, 
you would incur a Joss. To earn profits 
a different method has to be adopted. 1 
think, I have already suggested that pJans 
should be drawn to set up Super Thermal 
Power Staticns on pithcads in these areas 
where activities of iJJegal minirg (ire gOiDg on 
and ample coal reserves have be('D found and 
where the required infrastructure is available. 
This alone would ensure the deveIOJ;1l1ent of 
the region due to an increase in the supply 
of electricity. 

Madam, one has to realise the difficul-
ties of a person who is speaking. When you 
speak from this side, you abo face certain 
problems. 

Final1y, 1 congratulate the Hon. Minister 
and conclude. 

{English] 
SHRI. BHOLANATH SEN (Calcutta 

South) : Madam Chuirmtln : 1 rise to support 
the Detr.ands. I fLund on1y the other day, a 
news item in the papers where it was said 
under the bead, "Tata Electric unit achieves 
9S per cent PLP": 

"A 500 mw unit of Tata Electric 
Company at Trombay ha~ acbieved a 
plant load factor (PLF) of 9.5'26 ~r 
ceot in March and produced 354 35' 
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ISbri Bbbl. Nath Sen] miU_ uni. .•• Accordina to the 
cosapaay', ita taritl' for illdll1&tlial CDll-
somers W8$ 89 paise ., ·per unit al 
c~ed to 9S paise or .Maharasbtra 
electricity boat" and 101 paise per 
UII,it for other utilities. In Ca1cut·ta, 
tJiC' cost is 102 .paise per unit." 

'1'trTs reali, what management can do, sbows 
~ it is public 'sector or private sector. 
The ,efficiency of the management is reflected 
'm the results. If you look at the Calcutta 
Electricity Supply Company, it produces, 
more or less, 7 S per cent to 76 per cent of 
the piant load factor. Wen, that is my 
ilgU1'e -and it is subject to correction, bnt it is 
atmost that much. 'With the same po1itical 
etsnospbere, with the same situation of law 
and order probiems, the Calcutta Electricity 

. S~ Company produces 75 per cent to 
76 per cent of the plant load factor whereas 
6e .S.tiMe Electricity Boar.d is so unfortunate 
... 1 it does rot produce even the all·lndia 
aVeIlqe of 56 percent: it is producIng roughJy 
3'e ,er cent to 40 per cent or something like 
that. If {this ,is n01 the "management, then 
what else .. i6 this? The materials a'f.C the same 
.every·thinS is same. Tbe only diffe'rence is 
'tbat one is being cantrolted by a limited 
companya'od the other is ,being controlled by 
::the State BJectricity Boaoo. I'hey do not 
.even come wrthin the groUf) which produces 
Imore than 5«) 'per cent, that is, the average 
,Mae •• _,(Interruption). 

SHIUMATI GEET A MUKHERJEE: 
''What is the break up for Bandel and Shan-
taldih of West Bengal ? 

S~J BHOLAN,ATM SEN: I do not 
;have the break up ,bere but I can teU 'you the 
figures given in this book. These are aiven on 
pale 4- the names of SEBs which are pro-
ducing more than fifty per cent. Those 
which are producing more tban fifty per cent 
.are Rajasthan State Electricity Board, Punjab 
State Electricity Board, Gujarate EJectricity 
"Board, 'Maharasht,ra State Electricity Board., 
'Madhya. Pradesb Electricity Board, Andhra 
Pradesh .. (lnt~r"upl/on). 

. SHl.lBd,AiI'I ,GEETA 'M·UKHERJ,EE.: 
What about Bandel and Shantaldib ? 

saRI aHQLANATI!I SEN,: Bandel aDd 
eh ... aloib are ~not 'mentioned 'here. What is 
1Mlt ,tne'ft.tioned.. it ·is no use wasting time on 
"' •• ~l""""l(p.flDn.} • . My 'pOint ja n<>t politi-

cal1y'~ased. You may .. ~' JlOQ;'.~ •. ~. 
Bental bas DO quarrel with you ,but, why no 
power ? The point 'is that these things are '01'1 
$ccord alUl I JUD aure, the Hon. Y'ihi&ter has 
got the record wida' tepl:'ci ·to tbit. Hom I 
find out that the Oovemmtnt is lettina 'Up 
~mmittees to go into those matters wbue it 
'iI found that elec:tricity is not being produgod 
8S satisfactorily .. s is ·desired. I 'beUew tiley 
have nlso gOlle t., West Bettsal to find <Nt 
tJle reasOl1S. W-ouki t'll.e Bon. M,iGister look 
into those reu~s .nd 'sec that tiaeyare 
rectified properly so that West Benpl does 
not starve ·due to non-production of electri· 
city? Whatever is tbe reason, that has to 'be 
reawved eff ectiveJy . 

The other point is with regard to distri-
bution and transm'ssion which is in 'a very 
'Pitig'b~e state. 1 remember, at one time 100 
per cent loan was granted to the State Electri-
city Boord. The electricity produced by DVC 
and others jointJy was more than sufficient, 
but there was load shedding. And the load 
sh(~dd I1g wt>s 'because (he tran~misbjon ~ystem 
was not cffecti\e enough. it could 110t take 
the load. 1 his is one aspect. The other 
aspect is why tbere should be so much trans-
mis~ion losses? If J remember rightly, in 
India it '5 about 20 per cent Olore than 
anywhere el~e in the 'World. In Cbina, I 
th:nk it is about eight per cent. Why so , 
much tran~ n1i~s'icn los~es and so moch of 
theft of power in factories, villages and 
other places should not be stopped? I under-
stand that the Federation of Indian Cham-
bers of Commerce and Industry have said 
that ten per cent of the power shortage cap 
cause an annual production Joss of Rs. 7,000 
crores. Kindly see that tram:mi'ssion losses 
are reduced to the minimum. If China can 
do it. why cannot we do it? If the whole 
world is doing it. why cannot we do it ? We 
have the men. We have the know .. how. 

The other aspect is this: We have ,'be 
private ~ector which is ·doing very ',woD, as 
Mr.. P.R. DiS Munsi has said. YQU bt.¥e 
iloated bonds. These bonds have been .ver .. 
subscribed within a very short time .. 1t:!&01I 
look at tbe new~pa pers and ,oconotnic 
jOW1nals '\ ou wUl find tba.t whatever boD .• 
are being flog·ted, wbatttver shares are ,bema 
floate,d. the ;peQple . are subsQdt>ina ,to ,th~i:n 
.hefnfe, time a.nd "hay.. .are . Qvor ... s.ubstdbt4. 
,Money is, there <with the people. :80.. ,) .q 
you: Why do. you n('t incttese1be cgJ~.I· 
'~$~ of tb,. 'V4ltio~ -power concorDS? At~ 



.... wbetew • the ialtecatlcm, earl be . muhi:-· 
pHod not _,ly by' sale of p'ower but aho:by 
coUecti.Qa money by Jloating ,sb~os.. ~t.n .. 
turea al)d .. bon4a .. 

In this cOtmectiOD I WG11ld like 'to ·make 
'ODe suaestion. While reading this Book, I 
found that tho first atomi'f power plant was 
constructed by Government of India and 
American concern in India. The second one 
was started. to be constructed in Indi.a with, 
help of Canadian Government, but in tbe 
midway the Canadian Go\'ernment stopped 
conaborating immediately after the explosion 
of our atomic bomb, and we continued 
alone. Now we find that we are seUin. up 
atomic plants with 10 per cent component 
consisting of foreign exchanie out of the 
total cost. The raw materials are n.ow 
available within the country. If this fore.ign 
exchange component of 10 per cent is rUI ther 
reduced, we can mak.e a big headway. Our 
scientists are working wtH. We are very 
proud of our scientists and they can do it. 
Atomic plant keeps the atmosphere healthy 
and free from environmental pollution. It is 
much easier to produce and distribute power 
by atomic energy than by thermal system, 
because of one reason. namely, we have [lot 
get transmission efficiency and Jose 20 per 
cent in the transmis~ion. Sf', if the atomic 
plants are set up near the indus1rial centres, 
tbis loss will be largely avoided. There is 
also another point and it js this : It these 
atomatic power plants are put up in Bihar, 
Qrissa or West Bengal, then, you don't have 
to depend upon coal or the quality of coal 
and aU that. I bad been enquiring from the 
State Electricity Board of West Benaal '~Why 
you arc not producing so much as you were 
producing duriog 1916 aod 1 977, during 
the emeraenc:y period?" They told me that 
"MaiD)y because of the bad quality of coal 
aad irregular supply and also lack of disci-
pline in coalmines and power plants, the 
avcraae production has come down." Now, 
it all depends upon people's will to do the 
work. People should do the work willingly •. 
I have been told that th!re is bad .quality of 
coal ·which need. sufficient Dumber of 
wa,heries. Also, ·there is irregular move .. 
ment of wagons. Tbese are the main reasons 
which can be improved by the Government 
al(toe. In the case of atomic power~' that 
prc$bJetn will Dot a.rise. So fa! as coalfield, 
arc concerned.· from RaniPtlJ to Dbanbad. 
,the, Butera Coalfield. .and DCCL operate# 
Tbert is a Mafia ,rule ,oinS on there. 

Bow i. 'it· that all the' col- I.... ··11tI 
otber. uni~a t;>f elL are' makIna p~~, 
bu.t' . ~ . BC(;L aDd .EeL arc' '_'~"i 
losses? I. am surprised to iacl that ... 
officers have gone to such an extent is to 
·o¥er-reach' the Minister, if 1 'may use I,that 
expression. Wlly:were those profit. (u WIt 
were told preYi4)usly) turned into lossel ro 
this way? And wbat is the loss? The loss ill 
Eastern C_lfielda and in the IlCCL i. the 
liilhost. Tbere i, flO law and order. DeW'c 
depend on tbe law and order of tbe Statea. 
Kindly find out something SQ tllat the ~w 
and other is ~ept in proper cheek so tha, 
the truckloads of coal cannot be taken away 
without payment of money. You will be 
surprised to know about pit .. bead calculatiOlJs. 
Who makes tbe calculations? I uDderstaDd 
lbe Minister said that weig·hmen·t should h 
at the power plants. This is the best thins 
that should be done. Maybe they would say 
that it is for the Railways, the RaHway 
people say that it is because of the coal 
peopJe, but it is the C:ODsumer 'Whom you 
have in mind, nobody else. not t.he pl'oducer. 
Employees of tbe State are the producer, 
but it is the consumer that you must have in 
mind. The consumer must certify that 'so 
much quality of coal and so 111ucb quantity 
of ('cal I have got'. I welccrr.e that kind of 
an order if he bas already passed. 

Since the time is short and the Chairman 
is not perhaps qu£te happy with Jll.)' conti· 
nuing to talk_ But she is kind. 

The Governer of our State, West Benaal. 
in his opening speech of the Budset Se.ssion 
has talked as follows t-

"'However, several proposals ror ad· 
ditional power aencration are pendiDI 
for the necessary clearances of tbe 
Central Government. These include 
2.600 MW project in Saprdiabi, a 
630 MW project at B~krlCswar and tho 
210 MW Seventh unit of DPL. It is 
hoped tbat Central Government wl11 
accQrd its approval for these majQt 
projects, expedj tious]y <I ., 

I· will request the HOD.· Min it ter • ~hrouab 
you, Madani, to kindly 'help and see tblt 
.these projecta a~ cleared. and cleared SOOD 
beoata unless you live power to tbe people. 
they cannot 'become affluent, tbey cauot 
~ome powerful. tbey C&1lO0t :CUQ quic*br. 
to the future. So, ·power ;mUlt be .• '1"'·;to 
the people quickly. (blterr""io.).· e.,. 
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{Sbri Bhola Nath .Sen] 
body may sbout, but it is not good. I only 
mentioned about . this which tbo Governer 
said. (Int8rruplio1ffl). 

I would only say that I read in the news· 
paper that so far as Bakreswar project is 
concerned, the capi tal is to come from out-
side. They will put up the plant and manage 
it and then after running it, when they get 
ba.ck their money they will go away, unless 
the Government says that 'YOU continue to 
manage.' If that is the position, there will be 
no money shortage. I am told the Russians 
are also willing to take part in it, but 
I do not know their terms. Anybody who 
comes from outside India with tbe purse in 
his hand and the technical know-how, we 
should welcome. So, we need not talk about 
the money shortage. (/flterrUpl ions). 

The Cb ief Minister of West Bengal in 
his budget speech, said: 

"We are also anxious to see that 
}(olaghat Stage II Project is complet· 
ed expeditiously. As Hon. Members 
nrc aware, we have eog"ged MIS. 
Bharat Heavy Electricals Limited to 
implement the projects on turnkey 
basis." 

But, Madam Chairman, it is still in the 
proce!;s, I do not know when it will be 
completed. 

It has been said regarding coal that 
royalty was being asked for. It is a business 
concern, electricity project is a business 
afT.dr, railway i<; a business affair, coal is a 
business affair. Nuw the Staie Goverllment 
is asking for royally for coal. No d~cision 
bas yet been taken with regard to the coal 
royalty. The We~t Bengal Government says 
that 4becau~e of no decision regarding royalty 
we are increasing the cess on coal by 3 per 
ceot.' There are States which, I undcl'5tand, 
are charging 30 per cent as cess. So, kindly 
see that the entire system is run in a business .. 
like manner and the officers should manage 
every aspect of the power and coal efficiently 
so tbat the future become glorious, tho 
fnture becomes ours a\1d not the foreignets', 
We want to flourish and we want his help. 
We want the kind help from the Hon. 
Minister, who is known to be very practical 
mao. I know myself about him to be a very 
practical man and I will expect ,that be will 
hove a soft Comer for tho projects whic~ are 

awaiting approval and for those projects, 
money is not short. Those are my sllb-
missillns. 

SHRI SAIFUDDIN CHOWDHARY: 
You have made good suggestions. 

13.31 hours 
SHRIMA TI GEETA MUKHERJEE: 

(Panskura) : Madam Chairman, since the 
subject is so vast and the time in limited, 
I shall limit myse1f tu a particular sector and 
to a particular aspect of energy which is in 
question at the moment, i.e. coal and tbe 
manpower related to it. 

Before I go to that subject, let rne state 
that despite· very many differences with the 
Hon. Member, Shri Bbolanath Sen, my 
previous speaker, 1 fully I)upport the con-
tention w hen be say~ and names the powe 
projects in West Benga1 which are awaitinr 
sanction and clearance and that they shouldg 
be given apP'l'val quickly. ] fully lend my 
heartfelt support to his demand. 

Saying that and leaving the pewer sector-
it is not my unliking but because of the time 
factor-I straight away go to the point that I 
wanted to raise. Now, Madam, in this 
Annual Report, the Ministry, in my opinion, 
has said one very correct thins: 

"Coal India Ltd. alone has the man-
power of 6.70 lakh emplo}ees which 
is the st.rongest asset for the industry." 

It is the h~st part that I support heartily. 
That it is indeed a strongest asset for this 
industry. After stating that, I would like to 
draw the attention of the Minister towards 
this manpower,its behaviour and the behaviour 
of the management towards the manpower & 
the conntcted probl. ms because of that.It bas 
been correctly pointed out that of late, pro-
ductivity in the Coal field has increased and 
it bas been also pointed out that in 1983-84. 
the tonnes per man shift were 0.81, in 1984-
85, they ,,,,ere 0.87, and in April·December, 
1985, they were 0.82, as compared to 0.81 
in the corresponding period of the previous 
year. And for the year ) 985 .. 86, they are 
expected to be 0.88 tonnes per man shift. 
So, the mainstay of the industry, i.e .. man-
power, has definitely responded to work. 

Please also see 1983 was the year what 
the National Coal Wage Agreement camo 
into force. You also agree to a part or their 
demands that tbC, .. woI}(_crs .. did not let you 
down. Tbey have pusbed .up tbo produ~tioA . 
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and productivity an,d the manpower per shift 
productivity was also hiab. Now. ,despite 
this being' the situation,' the question', is, 
today is the '7th 'of April. The Minister very' 
well knows that all the Central trade-unions-
AITUC, CITU, HMS, BMS and INTUC .. 
together have given a notice of one day 
strike on the 9th April. Fo,r that? It is not 
for wage increase. It is for the purpose ,of 
putting into effect, for implementing that 
very Nationa1 Coal Wage agreement, with 
regard to housing facilities, provision of 
drinking water, educational facilities, medic4l1 
benefits and safety measures and for employ-
ment of dependents of the retiring emploees 
and for NeW A. 

That means, as per the agreement made 
in this wage agreement. 

Everybody wou1d agree that an a~ree .. 
ment was made to which the Oovernment 
and the management are a party and the 
workers were also a party and that agree· 
ment was for four years for 1983, 1984, 
1985 and 1986. 

SHRI BASUDEB ACHARIA: It wIll 
expire in 1986. 

Sl-IRIMATI GBETA MUKHERJEE: 
They have also shown a lot of patience. 
They have put up with all the difficulties. J do 
not see that there is any possibility of making 
it better. But, doubtless, they are trained in 
that way. Given this, what bas been done by 
the management? Let us' see whether this 
demand, tbis claim. that it nlust be dOlle 
and it bas Dut been done whether that lacks 
any basis or it bas the basis. That is the 
question. ·If that has a basis, then naturally, 
1 would, request the Hon. Minister to take 
urgent steps to project the thing by 9th. 
Today is 7th. If all the unions put together 
fiaht for a justified cause, natllra1Jy that 
would not improve industrial telations. If 
you ,.are at fault, you have to come forward. 

That is why, I wa~t tp make a few 
observations with regard to their den18nds. 

Let us take one of the important poin.ts, 
tbe dependents of retiring employees. The 
point' is that this whole ~ork is supposed to 

. be a hazadroUi work. Because it is· hazar-
dous. it was the normal practice that ,the 
workers, under' particular pt¢ssur~, earlier 
\1ICd to be' retired after an asc by the Govern ~ 

ment. so that their health ·does Dot totally. 
break down and they have their best of 
capacity while in work. Wbat is 'the practice: 
now being followed by the Government? It, 
is very interesting. Tbe management is 'not 
retiriog anybody and mOJ'e, knowing full weU 
that it is a hazardous job. They are sittb;)'.· 
tight. They are thinking "Let this man go to 
hell I" After some time, his whole health win 
break down and we shall not retire him and 
thereby we shall not take the responsibility 
of dependents. Let them go to hdl. They 
will die or be in hospital or whatever they 
may be put, as far as we are concerned, we 
shan be free from this commitment." There~ 
fore, this is a very serious situation. Not 
only this Clause is being broken but it is 
most inhuman. 

As regards man-power question, what is 
the basis of the Govcrnn1eot's new policy 
that has tightened this employment sphere 1 
What is the basis of this new policy of man .. 
power to be less and less? Now jf the man-
power is to be less and less, it should be 
planned with SOD1e Inind. I do Dot agree 
with this policy. I do not at all agree with tbis 
cutting of man-power and that it is the most 
important thing, There are very many other 
spheres where one should practise economy. 
In this question of nlan· power also, there 
should be a method. There is a method in 
mauness. In this annual report itself, I find 
that it means that within nine months from 
31-3-85 and 31-12-85. the strength of the 
executive in the nationalised EeL increased 
by 87 persons. How many are the executives? 
Naturally 2,698. That becan1C 2,785 in nine 
months. Look at the non-executive strength, 
that means, the workers. That means the 
workel's. 566 non-executives posts were 
reduced. What is the policy? 

(Interruptions) 

Executives took all the jobs coming to 
non .. executives, let them go to bell. That is 
the fact. }\Tow, I would like to point out one 
thins. There is one of the most important 
things to which you al~o will also be a party. 
In this coal field, consistently women have 
been pusbed out. In my Parliament tenure 
for 'the last 5 years, everybody who is, here, 
will remember tbat aU the time I am shou-
ting on this question with facts and fiaurcs. 
Only the ,other day, I received a leUer 'Which 
mentions that in tbe Singareni Coal" Fiolde. 
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OM·~ .. 4 ·~ •• ea .,. ~'" .~ 
~. ,tile' O ..... IMD& ... ,do ... liko ~tbJs. 
TMJ .. ~ ' .. ~~m to._ a .~ ~Omi
.. ,.~ ·.i' .... ;nG.~ wow.t be .takAu. 
91,,-011 •••• ., cae, ,may aot·JO ,clo,wa. 

( 1" ..... 110".) 

II tIN ~n I woul' liM to Slry 
.. ".iDle Tbat,a. _pear is .. &8t.boina 
belted':,. buma.1Jdy'caa,. • ....., aacl the, 
.... iDeOts are beina brokeo. This i6 one of 
alii '''0 peiata: wily sUite is ,takb:J& placo. 
IA& UI taD :the 10111_ 'matte.L Jdy Hoa. 
friellds· _ tbe odIet sfcIe Ila ve pointed out 
about the drinkina water problem. 

(llt,,""ptlon&) 

l'h~y lave also said about the drintidl water 
problem and so I do not want to repeat It. 
Hon. Meatbers from the opposite have also 
pointed out some of the other issues also 
aQ.d without tcpeating tbem just I want to 
toudl only one question i. c. tbe question or 
safelY measures. Now, it bas been shown 
tbat the accident is less. A,ain it is rising. 
Let us look at the fiaures of 1983. As rar 
as BeL is concerned there were 2'7 
falaUuOl. In the year 1984, it was 30 and 
in ,be,.r \ 98 S it was 3 S. So, fatality is 
Dot decroasiol but it is increasing. This is 
the case not only or BeL, but elL and 
othet. allO, .it is the same case. A biS aecl· 
~t t~k p~e in CIL. 19 people died. 
tbe fiauce was 157. Durina the year 1 98 3 .. 
84. the fiaure was 129 and during ·tbe year 
1984-85 the. fiJUre bas already lone up by 
143. So, from tb~, fi,ures, it is evident that 
safety measures _"e Dot properly looked into 
I. it mould have been. 

(Inll"'IIPIJons) 

I would like to •• y one thina about 
boUSlo8. 'Tboup 8 lor of Blures 'bave been 
"i.en betel as tar u my information lOIn, 
houaiDl ' bas increased 0011 by 8 per ceat for 
tbo' I.t 4' years. after die '·wage 'acreemeat 
wa. aiPd. So, 1 'waul" request tho HOD. 
'M'iluttet to intervene in favour of dae 
".otten. 

,'Mow qtae point ,t ~U1t raite and that Is, 
·'QovomtDOft. 'atO .. ,i". ~U;"t"'" time about 

lAJIIy, . J would liM to meDUoll ou, 
point. There ;. a milCOOceptioa UllQD8 the 
people that coal wetkefS are very hiably 
paid. 'FIIM;is die 100' ca. .. of;.wJ ,trOlJbJ.c. kt. 
tile co.} 'industry. 

(I",.,."", io",,) 

I would like to know as to bow mlAl' 
tjmes the coal prices were raised and corres-
pondingly bow many times the wales for the 
workers were raised. Tbe werters WCt'C not 
given any waae rise. Naturally this does not 
bold water. A bout profit and loss, } am 
really at a lOIS to anderstaod and I would 
Uke the Hon. Minister to clarify .ltis. I 
understand that in the meeting 0( the 
JBCCI which was held on 26th May, 1985, 
it was orally stated that the ~pa.ny was 
going to make a profit. The funniest thing is 
that you really do not know what is the 
profit and what is the Joss because I under-
stand that in tbe last four years this company 
has not produced any Balance Shoet. I 
would like to know whet her this is correct 
or Dot. If a Balance Sheet bas not been 
produced, then bow can anyone knew what 
is the profit or what is t~e loss '1 I want to 
be clarified on this point. 

J hope the Hon. Minister wilt effectively 
intervene and reply to all these points tbat 
I have raised. 

SJ;;1R1 c. P. T~UR (PalOa):, Mr. 
Chairman, Sir. I ,thank. .you for aivin, me 
tbi, opportunity to say a few words on the 
DeDlaDds for . OIaQts of the Ministry of 
EDCra,~ I ,. to support the Demands for 
Orantl. The Government bas done very well 
in the fio1d of POw* generation. T~y have 
iocmalCd, pGWa aencratioD tbia, ,~, aDd 
tbey have added to the installed capacity. In 
modeta "days power pJanniftl bas 'assumed a 
tremendous importance, and it is ~ now in 

"accepted '·fact tbat'in meet· of. dac· eoua ... 
'there· is a perfect correlatkm' 'between' power 
utill.don and iibe' .fowtb Of the ' economy. 
:10 'ID~tia'.t~h we' have "done well,··stW.t1ae 



J "C~J)tiotior ''_,ts'OdW' one .... '()f, 
tts. .drY I aver,. aIl4 ,if ,oa,~.wlth 
ad..rd4 countries, it is .. ~ tbatt"Olto-tMllld" 
'retttb. 

Because the time is very litnUed, I will 
con'-Cntra,te only on a few pow". I ,have 
,001) thcouab. the Annual Re,port of tbe 
Ministry. There is a alarin, omission. The 
Department '5118 tbat there are six wiqa8 to 
look ,after the ~orkjna of thi. Power Depart-
ment. But there is no wing, for research and 
development. There shouJd bave ,been a, 
se,p,aEaJ.e wilijJ for research aDd ,dev,elopDlCJlt. 
T.bere is a scientific advisory panel for the 
Power Ministry, but 'in that Panel also 
ther.e is no mention of the word ·"search'. 
In power &e,cto..r nacre is a tremendous scope 
fM research in prodw;tioo of power plants, 
.both in the manufacture of conventional as 
wen as nuclear power plants, tb en how we 
,can minimise the transmission losses; bow 
we can maximise our capacity, how we CIJl 
make the best energy from every type of 
source; there is a ,Jot of scope for researcb. 
Most of the countries at the moment al:e 
going in for very adv.anced stage of research 
in p,owel" tha t is, for fusion tecbnololY. 
There is a mention in the Report tbat India 
is collaborating witb Russia in certain sectors 
in power. I do not know whether the Govonl-
ment is thinking Qf collaboratiq with Russia 
jill fusion te.cbnolagy because the future .lies 
in the fusio,n technolQIlY in power. This is 
Boil'\; to be succ.essful; I think, by tbe tum 
of the Century., this will b,c s,uc~essful, T~ 
,source there is diut.riu,1ll f.r.()Jl) water; SQ, 
.dlcre will be a renewable source of enetlY, 
and this win be an abundatlt source of 
ener~Yt unlimited. India sbould ,go in [Ql 
this fU$ion t~hnQlOiY and, tbe(e shQuld be 
.4;o-operation witb (Russi,a in .this lleld. 

'Another omission in tbis R'O'pOt1 is 
about tbe wotking of the Electricity Boards 
in different States. There should 'bave been 
some report· on the working of the Blectricity 
Boards. Most of the EJectriSlty 'Boards ate 
rUDDiDI in ]08S in crorea of rupees. 'More 
than Rs. 4,500 erores are sun,k in the 
Etectfichy Boards .. At '1e~t I 'know about 
aibU State <Bkct.l'icity Board ,~bat 'it ·js .8 .n '." 4OrnlplJen. ,4t ;is cUIicuk 'Dr" aD, 
'Ctdffnnan ''to (,NiMifft' 'for ,'lOme tim.. If, •• 
h~ miJ1l0tl, 'M finds tlnlt_ lIt_ •• 
,'" 'hit IbOJ1tl "ad !h. :.4Qiddy __ _t 

Board. It a dishonest ,_.., ' ...... ·;1Ie 
.• ~rta .accumulatina 10 much that he bocomeI 
.,: ... '. ,the ' ..... ,.'....,,' .. ~ .... Ibl, "Metl8...... to fa. 'tb.t the ... ~ .. 
te1lloYc h_. ~hCNfOlc. it fa "ry (lftlicuk '0 
,....we ...... in, dao '~" of tile 
Bect*ky, IIoardl. TIle· Oovemmem ,dlotild 
aatiOllaJise' all the Bleetridty Doar4t Md 
sb...w 'tay chem in their bMd. 

There are some Hon. MembeR wbo bye 
said, possibly because they ,hay.: ~e 
dejected with the work.iPI,of the Boards. ,dial 
power should 80 either .iD the pri"ate IICtOr 
or in the joint sector, But I thiok tbat .eme 
should not accept defeat .and jf 'We .cu ,tq,-
rove our management system, tbe workiQl of 
tbe Boards will improve. Therefore. I sUllett 
tbet tbere IheuJd be an appointment Of a 
Committee to :Jook into the workina of the 
EJectr:ioity Boards, so fhat some suUestioDS 
could be tRade. There milbt be lOme ditl· 
cuhy in theso .states which are ruled by tbe 
opposition parties; but there should· not be 
any difficulty in those ,states which are ruled 
by the Congress party. In Bihar, which is 
,run by the CODgress Party, the perfGrmance 
of tbe Board is hopeless. 

.Comins to -the power position In I1thar, 
actua'lly Bihar bas been neglected both in 
dle rnaUer of inatal1ed capacity.of the power' 
and in matter of power COD8umptioo. it it 
almost the lowest amonl the bigger States. 
In regard to plant load factor also Bihar is 
one of the bad pC!rformins state. 

Th_, recent stat.,ment of tbe GO~C.rnDl1D;t 
tbat tbosje states which .arc, nQt .c:1oina ,well,. 
le$8 tioanciall\\Pport. 1 tbink, i. Got ,.a 'tOIl' 
beaJtby policy because- due to ,Jack of ~ 
these sta/tea wH,J bcco1;ne more backw8r.d. Por 
srowtb of anythina~"'d.ustty or .. ri~ult..,. 
power is, ,l1ccded,. J ,think tbat J),jhar _"o\Md.-
tlelped. 

J.D the ·f{abaJaaaa suP" themal power 
aa&tioD work Mould be. _peditcd. &iac:e 
lbens is ,.au" ,~'" 'pcrMW., fa· ,"'_ 
'.,. ,.boat • ., .boIt·... pia", 'a" 
toni-term ..,Iannin, tor Bib,. m aIaort ·te_ 
,. ... illQJ.l'l.. pIeD.. JII.III,&1 <_ 0IltP~ 
...... i ..... tUIIJ· ... _i ....... .... 
1DflDt~'{ .... " .... '." ... ~'\.,...,' 
~':'OWW'I..... " ,'.' ' 
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There is' another omission in this R.eport. 
There ,is 00 mention of any nuclear power 
plant· in the eastern sector in the 7th Five 
Year Plan. There might be some logic behind 
it. Because coal is there, they are not going 
to give any nuclear power plant to that 
sector. But coal is not the only important 
thing, the moment you give a nuclear power 
plant to any sector, a lot of andlliary 
industries will dt.~velop around that area, a 
lot of thinking pro('t-ss in respect of the 
nuclear energy will start and a lot of indus .. 
tries come up in tha t area. So, I strongly 
request our Minister to consider a nuclear 
power plant for Bihar. 

There was a thinking to have a small 
thermal power plant at Karanpura. That 
should be thought of. In the Patratu therma] 
power plant possibJy the machines h.,vc 
become very old. They ntcd replacement. 
they should he replaced and the power need 
of th~ province should be met. 

I think, this province which Vd1S fourth 
in the per capita inr0n~e after inder.cndencc) 
now occupies the lowest ro~ition. lf the 
power position is not improvcd-14000 
industries are sick- Bihar is not (l0ing fa 
• b 
lmpr<?ve. So, a lot depends upon tbe Power 
Minister to help the Bihar state. 

(Translallon] 

SHRI BALASAHEB V.fKHE PATJL 
(Kopargaon): Madam~ 1 am grateful to you 
for giving me this opportunity to speak. As 
the time is limited I will not take much 
of it. I would like to draw the attention of 
the H{)n. Minister to three or four issues. 
Firstly, the Rural' Electr ificafion Corporation 
which used to run at loss earlier, is now 
earning profit. It is a happy situation and 
I would like to congratulate the Minister 
for this. However, its working needs much 
improvement. The norms for clectrif,ying tbe 
hilly aDd the drought affected areas should 

, be cha'llged as aU otlr plans are failing due to 
inadequate re\lenne returns I would like to 
take the example of Mabarasbtra, where my 
constituency is situated. Power, should be 
provided at the earliest for agricultural pur-
poses, but it is not available for 'operatina 

even tbe irriptioD pumps for al 1001.1 
six years. In the Seventll Plan, the total 
allocation, has beeD 34 .. 000 crores of rupees, 
out of which more than 3,000 crorea 

, have been allotted for Maharashtra. The 
Rural Electrification Corporation ha.s also 
ta ken a decision that power should be distri-
buted through co-operative societies due to 
the success achieved by such bodies in 
Madras. 1 would like that more and moto 
such societies shQuld be formed for power 
distribution. I would reiterate that our 
pumps get only 45 per cent of its power re-
quirements. Every year 2.2 million houses. 
are constructed but only one million bouses 
get electricity connections. How is this task 
to be completed? By providing one pump 
in a village we could not claim that the 
entire village has been electrified as is being 
done in the records of the Corporation. The 
norms ha ve to be set up as to how much 
power should be supplied or at least a 
minimum of 2 ~ per cent, has to be fixed. 
Otherwise the work is complete only in your 
records wherein it has been shown that fifty 
pcr ccnt of vHIagcs have already been electri-
fied and ope lakh two thousand villages are 
in the pro~e5S of electrification. I want 
that instead of providing pow~r to just one 
pump or one bC'use, more electricity should 
be supplied to villages. Again there is a great 
difference in the power situation between the 
rural and urban areas. Not more than ten 
per cent power is heing supplied to the 
rural areas for agriculture. The fest of the 
power is mea ot for the consumption by tbe 
towns. Industries Bre not set up in the 
villages becfiuse power break -downs are 
common and the sUl"ply of power is not 
adequate. Therefore, an assurance for more 
and regular supply of power should come 
from the authority. There is a saying in 
our Marathi language Sh iva· Shivi ka khel 
and this is the way our power system 
functions. The National Agricultural Com-
mission has also recommended in its report 
in 1976 tbat undefground water has not been 
explcited to the desired extent and so it 
would be djfficult to provide more and more 
electricity to the villages and the farmers. 

1 would also like to say sornet11ing about 
the Renewable Sourcc.s of Eoersy. Fleel 
bas said that if we can reduce the losses by . 
a meagre 10 per cent, . even that would be a 
boon to our country. Business and indu9ttia ... 
listb institutions sbould ,ap.peal to tbei~ 
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ql~~rs, t(t; l,telP, tqo, th~~. o( ,PQ~er &l)d in 
J;J\Y Ol)iDiOD,_ we sbould also urae upon the 
GOV$"nment that arrangernent sbould be 
mad.e .to detect the thefis' and that raids. are 
n~essaJY fot tbj, purpo~e also. Traosmi.sioD . 
10."'. ~bould be stopped and power load 
factor should be improved and pilrerage 
Qlinimised. This would reduce our los~s a.nd 
ten, per cent more of power will be available 
••••••••• (/nlerr~/ions) •••••.••• 

to pay d'ue attention to tbjs. I agree that j't 
is the responsibility of the I 'State' BltctrlCl1y' 
Boards, but they too have some constraints 
such AS inanQial· cOD$traint&, and· 'PQW~r 
thefts are also common tbere. Hetl~e, 
to impro¥e the situation and provide. 
electricity to the farmers at tbe ~rlje$t, 
I would urae upon, the ,Miniater to ta.o, an 
cany iDitiati~o in 'hit ~e8ard. 

[E",llsh] 

MR. CHAIRMAN : I would like to in-
form the Hon. Members that the Hon. 
Minister, Sbri Vasant Sathe, will reply to 
the debate at 2 O'clock. There are a number 
of speakere in the Jist who want to speak on 
this subject. Therefore, I would request you 
to be brief and put your points only. 

[Trans/at iOIl] 

SHRJ BALASAllEB VIKHE PATIL : 
One hundred crores of rupees have been 
allotted for renewabie sources of energy. 
More provisions should be made for remote 
areas to exploit bio-gns, bio-mass and 
solar energy., Some fresh taxes could also 
be imposed for 'meeting the nec,ssary e.1t-

'peoditure to exr}oit the renewable 
SOUf,ces of energ},. The State of Maharashtra ~ 
demands ~, 750 megawatts of pcwer and the 
State Gove~nment 'propose to set up sOllle 
projects. I woul.d subtnit to the Hon. Minister 
tbat the gas turbine project w.uJd cost one 
thousand crores of rupees. The Mahara~htra 
Government has sent proposals of several 
power projects like the one at Bajjnath, 
others at Pururi, Cbandrapur etc. to the 
Centre for approval. These propo~a1s are 
still pending and I would reiterate that in 
view of the urgent needs of the State, i.e .• 
its rarmers and industries immediate appro-
val slaould be accorded. 

14.00 IIrs. 

Finally, as the time is limited, I would 
Dot be able to say much, but only this much 
that a time-bound programme must be 
chalked. out' for providing electridty, other ... 

• ' " 11 ("'I ,j 

wJ~e ~'i ,a,rlculture investments would not 
" pr~v,,;, '_table. and the far,mers would 

.. ;~me . d~faQlters in' case' ,of return . of: bank 
'i:':~_"I, Tlta,t is w h)' , .I request the ,Mi;nister 

(Errg1i.sh] 

DR. K. G. ADIYODJ (Calicut)·! . Mr. 
Chairman, I am extremely happy to cpngr~
tu1a te the energetic and powerful Energy 
Minister. He bas declared that sky is the 
Jimit for power generation, sky is the liwit 
for expenditure on power generation and 
sky is tbe limit for the usage of power. He 
is fully aware of the problems before us 
and that is why he is fully committed to 
his task. 

By 2000 A.D., our power demand is 
going to go up sevela) times. We wete 
having about 2300 mega~atts power in 1'955 
and the power production now is mOle than 
43000 Jl1eg~watts. The latest findings of our 
top scientists in our country, ale that if we 
compare cur energy fcsourct:s in Ir.dia to 
Quantity in biJlion tcnnes of coal ·equivalent. 
the position is coal-] 12; oil=- 0.6: Iga~-;-
1,.5; hydro per year-·O.16; II in rH~~p'-' 
1.2, U in FBR-100 and till1riu01- 600. 
Therefore, thoriun1 alone can serve our pro-
pose, which we are going to export. 

Regarding hydro elretric projects, in .my 
small State Kerala, there are some major 
and on-going projects. Out of which in the 
year 1983-84, due to sboJ'tClge in rai4ivJl, 
and some transmission and distrlbutt9n 
failures, the State Electricity Board incurred 
a Joss of Rs. 14 crores. Drought is a very 
common feature in Kerala. Every ye~r" there 
will be ei~hrr floods o.r d(~lJght. Whcpcv,£r 
there is drought, de·finitt ly the,re is p()91f.~r 
abo rtage. This resulted in road shedding, 
power cut to HT and EAT U-nes, and. aIso 
restricted supply ,to: Ifiajo;tain {1s&eI)tial 
services. The, Sta,le il.: therefore, find,ing ~iUelf 
in a .,difficult "position. The -only. source, 
available is hydro-eleqtr;c projC'cts~ EiVC'~y 
year because of the, floods top $pil. is ,erpp,d 

I and the reservoir beds are rai5ed "'iill lilt· 
aDd resources woUld becoll')c ~ i\lita.bl~ for 
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. footbaJ1 and tennis courts in the course of 
time~ So,· also is· tbe case with tbe river 
beda. There are hundreds of rivers in 
Korala. The distance between the western 

. Ghat ·804 the sea is averaae 100 kms. 
Because of tbe topography. the entire water 
is drained into the sea in a couple of hours. 
nere is an highland, midJand and low land. 
Low land which is below sea level in some 

.. places is always ftooded with sea water. 
So the entire top soil is drained during the 
loads and all tbe riverbeds are raised. So, 
if you want to bave any industry to come to 
Kera la, power is the most essential thing. 
There is a thinking that Kera1a is surplus in 
power. Often Tamil Nadu, Karnataka and 
the neighbouring States are asking for power 
supplies, but we arc not in a position to 
supply power even to the industry existing 
in Kerala and because of power shortage, 
sophisticated machinery is going to dogs 
every year. Unfortunately. our people are 
not funy aware of their rights becau~e of the 
problems concernjng the E.Jectricity Boards. 
All my colleagues who are complaining about 
the E.lectricity Boards, 1 am not in a position 
to congratulate them for their good work. 
When C"n Electricity Board is formed, their 
main intention is to build up their own 
Em"ire and to safeguard the interests of tbe l' 
staff and others snd not for the benefit of 
the public or the general improvement of 
power system in our country. So tbe sug-
,estions putforth by many of the Hon. 
Members are welcome to nationalise or 
somehow or the other to revamp tbe Electri-
city Boards, because the transmission loss is 
highest there. So also tbe Joss in construc-
tion of Dams and supply and distribution of 
eJectl icity • 

It you 80 and see the distribution work 
lite, there may be lot of materials wasted 
and it is not anybody'. concern. So the best 
thina accordioa to our assessment is that the 
available energy sources are to be tapped 
·witbaut fUTther delay. For bio-mass, leo .. 
thermal, tidal and ocean., wind energy and 
al1 .other thinl~, we do not have to very 
mueh depend uJ)oo tbe~ recoverable energies, 
but it $hould be handed over to tbe public 
leCtOr. or the peoples' co-operative movement 
may be startf'd and it can be ·entrusted to 
tbem.. If aU thosf smatler enOtW units are 
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entrusted, to the· Electricity Boards, again 
they wilt think of cnlarainS their own Kina-
dom and neither concentrate on a bydal or 
thermal or nuclear power production. All 
these smaJler things will be having a lot of 
engineers and workers behind and it will 
definitely lead to loss. So. peoples' co"opera-
tive Movement can be started, co-operative 
sectors caD be entrusted with it· unless we 
have very good set up in the villale level for 
taking up the jobs to bring solar energy and 
all ,that we will not be in a position to im-
prove the demands of the country because 
of the shortage of funds. 

I conclude by congratulating the Hon. 
Minister and support the demands. 

(Translation) 

SHRI MOOL CHAND DAGA (Pali)·: 
Madam Chairperson, I have been al10wed 
very little time. I would, therefore, put ques-
tions only because 1 have full faith in the 
Hon. Ministet's abilities. In Seventh Five 
Year Plan~ our total power requirement has 
been worked out to 30,000 MW and we are 
able to ganerate merely 22,495 MW at 
present. The GOvernmert ha~ asked for Joan 
from public and they \\till in turn be issued 
debentures on which an interest of 16 per 
cent will be given. B:.:sides, the debenture-
holders will he exempted from paying income .. 
tax. I feel that this would only benefit the 
business community and there will be no 
improvrnent in the power situation. Even 
when Government invests huge amounts on 
its own to accelerate the generation of power, 
it does not bring forth the desired results. 

Earlier the capacity utilisation of the 
plant~ wa~ 50.4 per cent but today it is only 
50 t per cent. I do not think the Govern .. 
ment wi11 be abJe to achieve the desired in-
crease in plant load factor. I do not know 
what is the percentage of plant load factor 
in Haryana and other States. r would like 
the Government to reconsider its decision· in 
this regard. It is easy to mobilise funds· but 
the question is that' who wiJf work '1 I do not 
tbink that this work can be dODe. 

Rs. 430 crotes are outstanding .agaiost 
tbe Railway Board towards coal. As ·you are 
the incbarae of Coat D~partmcDt as :well. I 
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would' tik., you to .tt tiDce'when 'this ItDOUIIt '[awltrh). 
is outstandin,; for how 10D* have . you been . 
demandiD8 it and' when 'do' you expect to 
recover it? BOlides, B.s. 170' crores are out~ 
'taDdio. 8a.mst Railway Blectricity Board. 
When' do yOU expect to recover that amount? 

I fan to understand bow you can pnerate 
more power wben the per capita utility is Dot 
increasins. 

[Eng/ish) 

"Meanwhile, tbe problem of State electri-
city boards which get power from NTPC 
at rates virtuaJly set by then, of defaulting 
in the payment of bills, continues to 
cause concern. In Ol'der to help NTPC 
to do a good job. "it is desirable that SEBs 
clear the present arrears amounting to 
nearly Rs. 170 crores". 

(Translatioll ] 

You always demand the outstanding amount 
but it is never paid. In addition to this, you 
are well aware of the transmtssion losses. 
There is a long list of upcoming projects. 

(EngIi3h) 

"Twentyone power proj~cts costing more 
than Rs. 100 crores each, with a total 
investment of Rs. 8865 crares have been 
delayed for reasons such as delay in the 
acquis.ition of land ..... :' 

[Translation 1 

Your performance is not beyond your expec-
tations. I think there is no improvement 
in the performance. The Electricity Boards 
arc neither under your control nor under 
your supervision. No Central dep.rtment, 
whether it is DESU or any other department, 
is performing its duties sincerely. Even the 
Government officials are not in your control. 

You may be aware tbat the junior staff 
in tbe electricity department does Dot even 
wor·k properly on electric fittiolS. As a result 
of this, there are over 500 accidents ·in Delhi 

" and Bombay every year. 

','I." 

MR. CHAIR.MAN : Mr. Dap, jou .'0'. :. 
to conclude otherwiSe. I 11.. to call .. 
Minister to reply. 

[Translation] 

SHal NOOL CHAND DAGA: About. 
8 S per cent of accidents are becaUlO et 
electricity and 1 S pet cent because of fire. 
The pUsht of the staff in electricity depart-
ment throuabout the country is deplorablo. 

The G,ovemment has already anoounced 
that there will be J08S in coal industry this 
year. The estimated loss for ] 986"81 1. 
about Rs. 400 crores. 50.000 people are 

, reported to be surplus. This bas been cateao· 
rically stated. 1 dare say, that incidents of 
tbeft and corruption are prevAlent on a larao 
scale in the industry. The Coal price has 
been increased six times. What can you do to 
check it ? It is beyond your conkol. There 
is a saying in our area__:"'Kuen mel" bhang 
padi hal". On the one hand there is Joss in 
coal industry and Electricity Boards while on 
the other you expect to achive 30 erore MW 
target. 

If you take Joan than tbe financer will 
charge you interest at 16 per cent .. If you 
arc not able to pay him back then he will me 
a suit and will got· your machinery attached. 
You will pay him aD interest at 16 per cent 
and tbat is exempted from income-tax al.o. 
This Government is enterina into a 100il1l 
deal. 

Reprding performance, let me know 
how many officers were made to reeian and 
patch up. People in Bihar speak about per-
formance. Tbey do not admit tho f.nure. 
Thousands of people are unemployed ie 
Bihar coal mines. They themselves aM tbe 
supporters of Mafia. 

14.14 bra. 
[MR.. DEPUTY SPEAKER ,,, III. Chair] 

You please consider the situation in Bihar. 

Mr. Deputy Speaker, Sir, as you 'bave 
occupied the Chair now, please live me two 
minutes more. 
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"The Expert Panel on tlie "m~t~tn l~~ttl-' 
fields limited bas suggested closing down 

, of at least 2S mines 'under the compfHty. 
In a comprehensive report currently under 
consideration of the Oo""mment, the 
panel bas estimated "that there are 50;000 
$urplus workers in' tbe 'compat1Yu. 

[Tral1.tla'tI6n) 

No honest Minister like Mr. Sathe has 
ever. come. He also admitted t,be type of 
of&er& 'ho has'. 

(Engli"!llt] 

. "V. P. Sin,&h said in his Bu4get speech 
·that ,coal. continued ,to be "the most 
important pcimary source of energy." 
But whn t he did not say was tba t the 
si'tuation in this major industry is inde~d 
a matter of serious concern. This is slari-

. ngly. re~ealed by the energy Minister 
Vasant Sathe's recent disc.losure that Coal 
lndia Ltd. had actually incurred a loss 
of Rs. 90 crores in 1984-85 and not 
made a profit of Rs.13 crores as be had 
earlier informed Parliament". 

,[ Tr4"s ial,ion 1 

H~ .himself exercised that vigilance. He 
said ",that there had been a mistake. He 
knows tbe extent of loss and the prevaiJin. 
situa.tion. [The bell tang) 

Mr, Deputy Speaker, Sir, you are ringing 
the belL Y"ou should rather help us. You 
sho~W sive them a bit of your tr.ind. Other 
M'Nlistcrs are also si tting beret They are not 
pa,iQg.~~tention towards ,,,!s. 

It is said that Coai and Eiectricity are 
closely Hoke..! but I am sorry to say that we 
are incu,rriga loss in both of these bectors. If 
Mr. Sathe :cornes witb a magIc w8,nd, them 
only lom." improvement may come about. 

SHRI PIYUS ,TIRAKI (AHpurduart): 
Mr. D~,uty I Speaket, Sir. I should like to 
draw the attention of the Hon. Ministet to 
the con.ittcns· in D~ V. C. The $ovcrnmcnt's 

• ' • 'i,' \ 
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lUlPltieD is' to' ,lOok the' co .. operadOft ()t th,O 
workers, but it is a pity that the J). ,V •. ,~~ . 
Employees UniQn, tn~jorit)' untO.D, Qtat baa. 
been de·recOJInised for fQur years, tho)' are 
ttyina to Bet their recolllitioD restored. but, 
still that is pending. So many representa-
tions have been given. Even tbe Chief MiDi-
stet' of West .Bengal Itas r~~ for it but 
from your side ·nothing has been dOtJe to 
restore their recognition. So, it is . <;Io'fte tbe 
opposite,of your saying. that the co .. operation 
of the workers is a must everywhere. If the 
government want to be successful in its ambi-
tion. then workers' co-operation is quite 
needed.The employees union wants to co·o~
rate with the government; so, you must have 
the time and willingness to seek co-operation 
from them for the development and smooth 
running of the D. V. C. If you are willing to 
co-operate with them, then the recognition of 
the employees union can be restored very 
loon. 

North Bengal is a border area and Bhutan 
is the neighbouring country and we have 
very friendly relations with Bhutan. The 
government bas been kind enough to install 
a Cbuka Project there; which is very impor-
tant. It is still being delayed. If it bad been 
commissioned two years back as scheduled' 
then some of the difficulties would have been 
removed. There are technical difficulties 
which are still pending. The development of 
Bhutan, North BengaJ, five districts and 
neatby areas d'epends on this Project. I 
should like to know from the Hon. Minister 
what is the exact position of this Project, 
because the peopJe of North Bengal, five 
districts, are very much waiting for this pro .. 
ject to be completed, because no other deve-
lopment is taking place there except the tea 
garden? Tea gardens are the most profitable 
ones, they are enabling the Governmeni to save 
foreign exchange worth Rs. 700 crores but 
even then sufficient power is not provided. 
They need electricity, and so I request that 
the Chuka project may be expedited. 

The other project, namely, JaJdara pro-
ject may also be expedited. Both tbese pro-
jects have been de"",: for tbe last ten to 
fifteen years. They, WO\J14 help the entire 
North Ben.a1 and also .the other adjoiDilll \ 
areas vibicb also need pOw«; very badly. But 
unfortunately, I have CORle',.to kaow _bat· tbia 
~eme is dola1td boca ..... ', ...... ,bat " 
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r6tfbtl Wi": ';it'fj" a~t~ctrve. 'li"is 'stilfin "thO': l 

p~ :ot 'beina"c1ealed,' aDd it' IS' DO~"yot' 
cO:fD.pJe,ted. ' 

tl~bMJtd IUee f'O khow about't8e /rive 
ed1ptoy~es UbiOn and the attitude of tho 
Obvetluilent. to my CODStjtu~ncYt AUpurduars, 
as also s~me parts of AssaM, Cooch Bibar, 
Darjeeiinl and other adjoining' areas Will be 
bCnefi1ed by the Ctmka project. 

[ Trans/allon) 

SHRI JANAK RAJ GUPTA (Jammu): 
Mr. Deputy Speaker, Sir, I want' to bring 
the case of my State, of Jammu & Kashmir 
to the notice of the Hon. Minister through 
you. As far as Mr. Sathe is concerned, he 

, is a dynamic person who has great feeling 
for others. He wants to generate more and 
more power in order to benefit more and 
more people. But nobody pays any attention 
towards the backward State of Jammu & 
Kashmir. Three to four projects have been 
promised to be started there since long. Some 
of them have started but others still remain. 
The SaJa) project is coming up smoothly and 
its Chairman Mr. Oberoi and other engineers 
and officers are efficient and work with perso-
nal interest. I hope that this project will be 
completed very soon and we will start getting 
electricity from the same. ' 

But a few other project are very impor-
tant. One of them is Dulhasti project which 
is in the backward area of Kistwar which is 
also the constituency of our Parliamentary 
Affairs Minister ~bri Ghulam Nabi Azad. 
Crores of rupees have been spent on the 
construction of roads and buildings but the 
work on dam has 10 far not been started. It 
is beard that sometimes they enter into a 
contract with some party and then afterwards 
they talk of the foreign collaboration. I, 
therefore, request tbat work should be started 
on these projects very soon so that the people 
may be benefited by the power generated from 
it. 

The second project is, Uri Pr~ject .. in 
Kashmir Valley; there also work should be 
.taned.: So far as power is concerned, tbe 
cheapest power is' hydel power. And 'in my 
opinion Jammu 4 Kashmir bas more scOpe 
thn'the other States of the country, in this 
tIkt. ~hm is Indus river in Ladakh,' 1helum ' , 
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iD ~ir' valley ano ,Cllallllb :!D" ~'" 
area ,ud ·tbcre is another river, ill, PeoDCb ' 
also. Power., can be .enerated from t_ c' 

ri~n aDd a number of ~ple maf,~:~,~,"' 
fited~ If '~orts are made and m~l1C)' all~~~~ " ' 
for this purpose then new, proj~t8 can ,be 
started and a lot of power can bc',acmcrateCl." , 

Mr., Sathe is weU acquainted with Jammu ' , 
& Kasbmir State and as sucb with 'his 
area aJso. He had been there in conneet,ipn, ' 
with party work and he also ~~ows t. 
condition of the people there. The Sa.I. 
project will uproot many people and at Jeut 
one hundred villalel will be affected. Imme-
diate steps should be taken to rehabilitate 
these, people. But the compensation they llilve 
been pa id is based on the old prices ,and ia 
utterly inadequate. 1, therefore, rcquClt to 
allocate more fund for this purpose to reha-
bilitate tbem properly. You may not' pay 
them cash but you should make arranaements 
to rehabilitate them so that they caD let ,ome 
accommodation to live in and do not become 
nomads. 

Apart from this, there are w6tkers ~:Ilo 
have worked in Sahil and Beas projects oil 
contract basis. They have been employed in 
this Department for the last 15 to 20 yijn. 
Now you are sacking them. I want to rectuest· 
you in this regard as I have alreadY' di8e~ 

. this matter with you that these people' rwaw' 
been working bere for the last 20 years ~nd' 
as such, they are unable to work anywbert 
else. Therefore, instead of sackirig them you' 
sh,ould employ them in other projects--may 
be Durbasti, West Bengal, Kerala or some-
where else so that they can eam their brerd 
but you should not sack them. 

No Industry in our area le~s sufficiODt 
power. The industrialists have to iostall ~"IlO. 
J'ators for this p.urpose. This sbortaae of' 
electricity hits villages, Harijan colonies aod 
Industri~ very much. T~erefore, till" t~e 
Salal prOject or Dulhasti project is completed 
or we get electricity from Punjab, it i. ,~eii 
essential to construct a Thermal PoW.!~ 
Stat~.on .near Jammu to meet our eJoctriCi,," 
feQ uirerucnts. 

SHRI UMAKANT MISHRA (Mirzapur): 
M,l'. D~putv Speaker, Sir, 1 ~all $~~ ,ia 
brier. .Pirs{Jy, 1 support apd, wetCq~ I tb,o 
Demands'rQc"Grants otdio EnOla)' ~ 
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, motlt ADd cOmmend the priority attached to 
tIM caerl)' producUon in Seventh Plan by the 
GbVerDmet'lt. We hope that the projects lying 
incotnfjlefe wiU DOW be completed. For ins-
tance, Anbara Electricity Scheme in ,Uttar 
Pradesh bas been lyiDI incomplete for a lone 
time. In the same way, Bbali, Manari and 
Tehti Dam Projects have been lyina incomp" 
lete for want or funds but now we hope tbat 
tbe same Will be completed by paying special 
attentioti during the Seventh Five Year Plan 
anc!" the electricity production will conse-
quently increase. An able Minister is tbere 
in this Ministry aDd as energy is an impor-
tant subject, we hope that he will complete 
the schemes which have been lying incomplete 
so fat' and thus will fulfil tbe people's aspira. 
~M. . 

I would like to touch one more .poin t. It 
is correct tba~ the energy production bas been 
given"priority in the Seventh Plan and efforts 
will be made to increase the Electricity in the 
country in order to make more and more of 
it available for aaricultural and industrial 
purposes. But the ene,rgy demand win exceed 
the energy production. You cannot meet the 
demap,d by producing electricity in the Public, 
Sector alone. It is essential that you shouJd 
also ,~nnit smaIJ schemes in the Private 
S~tQi for electricity production so that the 
availapi~,y of. electricity in rural and urban 
areas could be ensured. So far as the electri-
fication of rural areas is concerned, it is also 
included in 20-point programme but I fiod 
that electrification work in villages bas slowed 
dowD. Tbe electricity in the rural areas belps 
in increasing the agricultural production and 
also in reducing the unemployment after sett .. 
ina up of the small seal. industries. These 
works cannot be executed if there is shortage 
of electricity. The Rural Electrification Corpo-
ration bas taken over thtee blocks of my 
constituency. In each block, electrification 
bas not taken place even in I 0 villages. In 
repij to our enquiry they say that so many 
blocks' have been taken up' and so many 
villages will be electrified. I would like to 
request the Hon. Energy Minister througb 
YO\1' that the development b10cks, which have 
been taken up should be electrified completely 
and funds provided therefor. 

'" ThO rural areas have played an important 
role in the development of the country and 
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the,so areas need l'0wer 'fot development. is..,, 
more power shoUlc.1 be made available to:', 
them ,for ita speedy development. 

10 tbe last, 1 would like to say sometbins 
regarding my constituency. The Hon. En~rgy 
Minister bad visited Mirzapur. Then he , 
might have seen in my constituency that car-
pet making is' the main village industry 
there. It earns foreian excbapge worth Rs. 3 
crorcs. The manufacturers of carpet in 
Mirzapur, Bhadohi areas around Allababad, 
Jaunpur and other areas have been demand-
ing that power should be supplied to t,hem 
aU the 24 bours. These carpets are exported 
and it helps' us in earning ,foreign exchange. 
As such power should be supplied round the 
clock to the carpet making areas. By int:reas-
,jog jts production, we will be able to earn 
more foreign exchange. I would aga in like to 
request the Hon. Minister through you, Sir, 
that power sbould be supplied round the 
clock to those areas and the task of electri-
fication of the rural areas' should be speeded 
up. 

[English) 

MR. DEPUTY SPEAKER: Now the 
Minister will reply. 

SHRI BASUDEV ACHARIA : My name 
is also there, Sir. 

MR. DEPUTY SPEAKER: Time is al-
ready over. You can make your points at the 
time of passing of the Bill ..• 

(l1lerruptlons) 

MR. DEPUTY SPEAKER: After the 
reply is over. you can give some suggestions .. 

(Interruptions) 

MR. DEPUTY SPEAKER: 1 have al-
ready called the Minister. After the Minister's 
reply, you can finally put your points by way 
of suggestions or clarifications. Yes, Mr. 
Minister. 

THE MINISTER. OF ENERGY '(SHRI' 
VASANT SAntE) : Sirt 1 am grateful to all 
the, Hon. Members who have been kind 
onou,b to participate in ,tbe, debate 'on tho' 
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Demands of my Mini&try aDd to make very 
important sunestiC)tls rellting to this field. 
I would Uke first to' take the House into 
~oDfidence that as far 8S the entire encfay 
scene is concerned, if we take the perfor· 
mance and achievements in post-t'ndepen .. 
dence period. tbe picture is not really dismal. 
In fact, we can say that if we take the ins-
talled capacity when we becaD"e'free in 1947, 
it was t, 700 MW, and five billion units was 
the power availabJe. After just 35 years, the 
nation can be legitimately proud that we are 
today having an installed capacity of 46,000 
MW as against 1,700 MW and we are pro-
ducing 1 70 billion units as against just a 
paltry figure of five billion units. So, this is 
the achievement for a nation of which we 
can be proud. But one thing we should 
remember that whereas is 1947, to instal 
and generate one MW, the cost was Rs. six 
lakhs, today for the same one MW 1he cost 
is Rs. one crere. That means, if you consi-
der in real terms. if the cost and prices were 
to be taken~ it· would have been much less. 
The amount of Rs. 34,000 crores that you 
see today, is ,enough to instal 22,000 MW of 
power. Therefore, it appears big; but it is at 
current prices; and then again, these current 
prices keep on increasing. The normal infla-
tion rate is not taken into account while we 
put this Rs. 34,000 crores. If at the rate of 
6 per cent per annum even normal inflation 
is taken, you will see, the cost will be much 
higher: and unless that money is found, you 
will not be able to install even this much 
capacity. These are the realities of the situa-

. tion. . 

But as I said, performancew;se, our 
department and people have done well. As I 
said, we have produced a record of units, 
170 l;>iltion units, and even sectors have not 
done that bad. If you consider the achieve-
ment you will find that in Central sector we 
have been able to install 9320 KW of power. 
That is the Plan in the 7th Five-year Plan. 

SHRI AMAL DATTA: EntIre]y have 
you been able to do it ? 

SHRt VASANT SA THE : T'bere was an 
indu~t1on of new capacity-4460 MW in 
1985 .. 86., 'the' achievement is 4Z24 MW • 

. ' That is, 9 S ptr cent of the target and iod.uc-
,ion or 4224 MW of Dew capacity is tbe 
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. hiabeat .cltieved in any year. so .r.; i,,~,".,' '" 
talled capacity as on 1-4-86 is 46.664 MW. 
It is 16.3 per cent over the prev,ioy~.,. year~ , 
So, therefore. our progress of eoersy lCllor.~ 
tion was this. En~rgy get1eration in t 98+8S· 
was 1 S7 bi11ion units, of which 38.' billion 
units was in the Central Sector. The pro-
gramme for 1985-86 was t 76 billion units • 

. That WAS the programme. We tis.ve fulfilled 
that programme. This is increase; of 8;6 per 
cent over 1984· 85. The target was achieved 
notwithstanding tbe fact that. hydro aeDer.-
tion was below programme by 9 per cent due 
to poor monsoon in most of the States. 
Thermal and nuclear generation exceeded tar-
get by 4. S per cent and made up the .bert· 
fan in hydro-generation. Generation 'm: ·tbe 
Central sector plan for 1985 -86 was 4'1. S 
biJ1jon units compared to tarset of 3·9. S 
billion units. Thus you will see tbat perfor .. 
mance has not been bad. 

Now I come to pJant load factor. $0 
many Hon. Members have spoken about 
Plant Load Factor. Some people have crfti .. 
cised some States. Some have criticised some 
otber Statf's. But the position again is this. 
Performance of thermal plants improved' fur-
ther in 19 85 ~ 8 6 achieving the PLF of 52.4 
p.er cent compared tu the taraet of SO per 
cent and the PLF of 51. 1 per cent was 
8chitvcd in 1984-85. I asked our people 
what this one per cent means. In the whole 
country 1 per cent of increase in PLF comes 
to about 500 MW of power. That is worth 
abol1t ·Rs. SOO crores of in!:tanation if you 
want to do it. Similarly, 1 per cent savina 
means this. So many Hon. Memben have 
talked about conservation of energy, saViDI 
from transmission losses and all that. If you 
do that. you win be saving again some 500 
MW worth of power. 

PLP in the southern region particularly, 
the Hon. Members win be glad to note, was 
64.6 per cent compared to a target of 54.9. 
per cent. They achieved tbe best although in 
some of the States the hydet power is ,oQt 
taken into account in PLF because we cannot 
give tbem PLF. 

SHRI AMAL DATTA: That is e)(actl, 
wby PLP is hiah because the hydel ~1V~t. 
.takes into accouot the peak and tbe thermal 
power takes into account the bale. 



SHill VASANT SA'l'HE :. We arc not 
' .... iate~.~01IIIt b)tdebpow.er at all.' 

SHIl AMAL DATTA. : That is why I .1ft .. yi ..... 

, (lnt.rrupllon,) 

:IHB.J VASANT SATHE: We are com-
paD. tbe .. mal to thermal. 

BJlB.lj AMAL DATTA: W,bere you are 
·",,*",eat· entirely on thermal, you have to 
t.tke, cart of the base as well as tbe pe~k by 
.r.RllA an.d at night thore is no taker for the 
.,... to, PMS a ... d that is why the plant load 
(actor 10es tfown in States entirely dependent 
on thermal power whereas it is high in States 
""'l'Q: peak 9110 be taken care of by hyde}. 
¥ .... ', o8icors should have told this to you. 

SHRI VASANT SATHE: Yes, I admit, 
But I m~y tell you that when I am talkin~ of 
~I,J!, I. am talk.ina only of thermal power. 
{lnler"uptlons) Forset about the bydet power. 

SHR:L AMAL DATTA: I do not com-
·· .. iD .•• 

(lnlerrupt ions) 

·SHltl VASANT SATHE: Why are We 
confusing ourselves? (/nlerrupliolls) I under-
ltand the peak load and the other load factor 
~..we are talkin, of the plant load factor, 

,t_rmal, plants in southern region, thermal 
plants in the northern region, we are not 
talkilll about hydel plants. So. let us com .. 
Par •••• 

SHRI AMAL D~ TT A .= You should talk 
about both. At the same time .• , 

(I nl,errupl iQns) 

MR.. DEPUTY SP'f;AKER: If you arc 
.. yielding; tbat is tbe problem. 

(1nllrruptions) 

'$.f:iRl AM,AL DATTA: You are campa-
~n*\, '"ose wldch are not comparable. 

SHm V ASANT. SA 11JB : I krlow yoU 
are a, learned p"son. 

SHRI AMAL DATTA: I am, unfortu-
nately ! 

(lnterruptionl) 

MR. DBPUTY SPEAKBR: It is enoulb, 
please sit down. 

saRI AMAL DATTA: Compare thermal 
with, thermal. 

SHill VASA NT SATHE : That is wbat 
I a·m saying. You want me to compare with 
the hyde1. That I cannot do. 

So, Sir, in the southern region it is 64.6 
per cent compared to a target of 54.9 per 
cent. They have done a good job. In the 
western region it was 55.8 per cent. There 
also there bas been an increase, but it is 
comparatively lower. 

Now someone said about the cc;nttal , 
sector--they were praising the private sector 
and the Central sector. Eut may I teU you 
that the main contribution to the improve-
ment in performance was because of the 
Central sector plants which achieved a PLF 
of 61.9' per cent compared to the target of 
53 per cent 1 For example, in the Central 
station SingrauJi it is 68.8 per cent, the p~~ 
of Cobra is 74.4 per cent, Ramagundam IS 

72.1 per cent, Neiveli is 74.9 per cent. So 
it is a .. good overall performance by the 
Central sector. And some of the States also, 
I mean State stations-1 must say not only 
the Centre but some of the States also have 
performed well. For example, take Andhra 
Pradesh, Ramagundam State Electricity Board 
of Andhra Pradesh reached 90.4 per cent then 
Vijayawada reached 88 9 per cent, Parle in 
Maharashtra reached 67 per ceot, Tuticorin 
of Tamil Nadu has 65 per cent, Neiveli in 
Tamil Nadu, I have already said. reached 74 
per cent. But where i,8 the shortfall and why 
have we dragged? The' reason is, in. the 
nortbern and western sector the thermal. Plant 
has been uniformly v~ry ~ow. In ~cspect or 
Haryana in t 985 it is 32.8 per cent, Utter 
Pradesh-3 7.3 per cent, Biha'r ,4. 1 per cent. 
Orissa - 31.7 .pCt c~t, West ,BetlSa1 "-·42 .. ~ 
,per cent-ultimately you c;an '\le J:I~P". 



(I"tmwp'~ns) 

SHRI AMAL DATTA: Why 1. Sav_,:' 
yoU •• ked ·them why 1 Tbey cannot produce 
more because tbey said nobody CaD take 'it at 
uiaht. The Plant Load Factor can be incre'ased 
by lull production at night only. Otherwise, it 
caDDot be. You 10. into this anabsis also. 
Because if they produce in'full ca.pacity at 
Dijbt, tbe PLF is very high. 

MR. DEPUTY SPEAKER: Now, you 
can proceed. 

SHRI VASANT SATHE : Sir. even if he 
is convinced, Dattaji can argue still, 

SHRI P. R. KUMARAMANGALA'M: 
You do not allow the industries to work in 
the night. You are discouraging •• (lnterruplions) 

MR. DEPUTY SPEAKER : Now, you 
can listen to the Minister. Any clarification 
you have, you can ask at the end. I will 
aJlow you. 

SHRI VASANT SATHE: If at all, you 
could produce more power and give differen-
tial tariffs so that they could wOrk at the 
night, at the concessional tariff. But your 
State Electricity Boards are not doing it. 
Why are you blaming me for it. 

SHRI AMAL DATTA: Concessions are 
given also. 

SHIt I V ASANT SATHE: West Bengal 
is 26.3 per cent. Assam, the lowest is 27.5 
per cent. It is because of this that the power 
generation in the Northern sector bas come 
down and is not available. We have such a 
situ3tion. Added to tbis, 'are the transmission 
losses, 1 he transmission losses 8fe 21 per 
cent. As I said earlier in one of our replies, 
transmission losses for technical reasons 
could be, you can say, approximately 8.10 
per cent or t 0 .. 12 per cent. Rest of the 
transmission losses arc nothing bu.t tbeft. And 
theft also. it is a wrong impression which 
some l,')eople have that most of the power is 
stole.n by agricultural users. That is not true. 
Out. of the total power tbat we pr'oduce. 
hardly about 17 per Cent of the power goes 

. to' tbe rural areas for agricultural purpose. 
80 per gent goCS to the industries. It it these 
indutries where the ro~ theft, takes place. 
. That 'is wby. we re¢orntntnded to ,most' of 

. the States that they sbould' haVe 'penal Prbvl'" 
siOJlS ,.jainst ~bis theft. S,9me States _re dQina 
it. It . is 'becaUse, distribution, even aeDe-
ratiOll, 85 per cent of pOWer today is genera-
led in the state sector and also di'stribt;Jited• 
Therefore. it is tbere that'they must take'tbe 
,corrective measures. We have tried to per-
suade them, prevailed upon them to Intro-
duce Some legislation which can do this. If 
these losses could be reduced to 10 'per 
cent it will mean 5,000 m. w. of power 
available. Today they are losing revenue by 
tbis theft. If they were to save this, they 
will be earning revenue also. I am in favour 
of legislation. 

As for as State Electricity Boards are 
concerned it is no use-subsidising agricul-
ture is good. Do it. We are doing it. The 
charge today for agriculture is approximately 
on an/average. about 20 paise. Some States 
are giving it actually almost free But you 
should not sen power at a cost "lower than 
what you produce. )t is because that way t 
you will run into loss. Do you know, Sir, 
tbe loss of the State Electricity Boards? By 
the end of this Plan, the loss is estimated to 
come to abrlut Rs. 11,000 crores. It will be 
ridiculous. No State Electricity Board will 
ever be able to survive. We have provided 
them help arid assistance to improve. We 
have provided Rs. 500 crores worth of assis. 
tance just to improve the perfprmance and 
maintenance of the State Electric ity Boards. 
But with all this aid and the REC slIbsjdy 
that is given to the State EI~ctricity Boards, 
if they continue to perform on this basis, it 
will just not be possible. Because of the 
losses before REC subsidy and the Josses 
after REC sub~idy are so much. If you take 
the period 1974· 79, it was Rs. 652 crores, 
before REC subsidy. In 1980,85, it. was 
Rs.428S 4 crores, i.e. before REC subsidy. 
After REC subsidy, it is Rs. 1080 crores. 
It is estimated that by 1985 .. 8 6, it will be 
Rs 11757 crores. See the charg~ and the 
highly subsidised tariffs in the agricultural 
sector. The averas;e realisatIOn per unit of 
power so.ld to the agricultural sector was 
about Rs 17.87 in 1974 and Rs. 29.69 in 
1986 Then take the charges from the indus-
try. S(lmew~ere you must recover. Vou can.;. 
not say HSorry, we will continue to subsi-
4i~e and contipue to run in loss, ,. Thercf(lrC, , 
if you seo the charges. the difft"rential some 
of the States, as I said, ate dOing wt'H. Why 
are tbey ',doioS'well ? The reason ·/ls. if )'o.U 
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"i,~""~"'l 80 perceat:o', ____ in~~ouat,,'it 
used by 8 eneru 'iotebSive industries. flald .' 

,.,tan :ADdhfa"...",.,. pIattt.lot. factor .~. ·,·0 ~r,;cent 1 •. ·.1used by .:iA4ustriat,,~ ~d 
:"k ~.4.lt,PJ.1\, ,COl' ,110" tOlnCS, cJOWI) but Ste, 1i.2~,'ipCt· Qetl~ ,!.IOA8·~to lUra! at~as, Out •. ofw· tho 

:. ,,,It .. 4".25, itJb" PtQd~tioA ~,t~" n,y .rao :\80., per cent, that·. 001MI aO'ltbo ,laciustfY .ta. 
':"*~ 4f,P8 pl .. ·.hI 2.23 ~.~P.Il',.Dit of.profit •. " ·8"OM"', tatoo .. ve industries ;usfrlllOlllel 80 

per. cent. are, aluminium, ,.iron .. a~d $tc~l;.tex· 
.1 .~ t.~iI\~llbar, tbe .,t.~ ia, .&a~ :Ul6, .. 1 0 , til .. ebcmicals., fonilisc, .. ,ccmoot, ·papcl' .... Dd 

i ~ __ ... ~t) ..,r ",ocSuotioa·,at ... ~r ·coIlieries. 

. " 

\n_=tbey _ .... 1\1. 8' j6'9. 

, ',' By., tlIo\Iah ,~ .,lliJ.,·, ___ :of "I' tho 
, , ,biIh. cost of· pr4)ducdoD, _ ,till !su.idise. 

AI I said. aariculture is f\Wther luNiciised 
.oyoo wben you cbarp RI. 87.69 minus Rs. 
87 ~4l. How. can Blectr~city Board, profit? 

In. Quj.rat, althou.h ,cost of production 
;s' ll.llb, . they. are cllar,h11 R.s. S 9.70 . ,and 

. lM~iQ' ,.,a proS.t." f'o(",~cl)'. Tamilpaclu is 
",1lso .. D1akilll profit. In lamilnadu"Jls. 72.63 
JI the ,c;o.t and tbO)'.are~,chat.8in&. RI. 76.59. 

'lnl Wett, BeDlal, tbeir cost is R.I. tO~ t 6. 
, ~bey are.cbarlioa·lls.,' 79.87 'aDd •. thefefore. 
• ouniDt Josi. 

In Kamataka, tbey charae Its. 56.58 
and· they are runnina in loss. 

In' Kerala, their cost Is ·Rs. '" 3 S • 3 6 and 
, they cba rle R~ ~ 3 5 ~ 1 0 aod they are rU'DoiDI 

iD lou. 

: 'In' UP., tlteir -cost is Rs. 76.14 and tbey 
oharge Rs. 82,. 1 t and they still make profit 

"ahbouah UP i"OM of, the low cost· States. 

A. some one was afluins. i.r there is 
conservation and if tbese industries could 
conserve by better technological method, 
better innovation, better management al'1d by 
all th~se efforts, eve'n 10 per cent, as was 
pointed out, it will mean a great saving.' So, 
we are putting empbasis on the one hand for 
conservation and on the other hand for in-
creasing the PLF target that I have placed 
before tbe country and before all the 
northern sectors that we must reach a targrt 

'of 60 PLF at the earliest. They are all 
coming up. I personally went to Haryana. 
Panipett Obra where Shri Panikaji was there; 
I went to Patratu in Bihar and also I went 
to Talcher in Orissa. We are trying to help 
to the best possible extent and it is sbowin • 
results. They ate capable. Our people are 
capable or doing their job. I know that. We 
are bringing in some measure better manaac-
ment and discipline. 

Sir, I do not want to dwell more on tbe 
power scenario as far as electricity is cOP-
cerned. But as far as coal is concerned, I 
want to cut short as much as poniblo . 

. (Interruptlonl) 

As far as our production is. concern,od, 
W.bat I am tryil1l to say is that fortuna- althoulb we bave reached 154, one of tbe 

te1y aU our major public sector. units have reasons wby the price of coal has cOQ~tant1y 

made PfQ6t, as a taken of tbeJr.per(Qtmance. ~en kept up and not matched and Dever 
made lood the loss. has been that the ratio 

NTPC earned a:prnfit of Rs. 136, Ctores of its . cost of production and the price h~ve 
durin. 1984· 8 S. It earned a "profit of: &1 • .212 never cov~red tha't. You will s~e that every 
c'-Qres durlol 1985~86. 'time we "'went in for askinl for increase in 

prices and I will live you ,the profit and losl 
NHPC will be Rs. 't croret. statement that the profit and Joss. bas a ,co-

relationship' d.irectly OJ to tbe cost, of producUoll 
. 'ttl!C ttl. 123 crores. or the price .. and I will presently live YOU 

C ~ why tbe ,cost or production is hisber. ·Tho 
,Nt C ,'AI •• 8.5 ,Glores. averaae costof ,production, in li973~74 ,was 

46.36. . These are an administered . p,ritcs 
'But hlvins s8,td .n fbis, 1 would tike to after. naUoo·.Us!i*tioo. Tb". ph. ,,~4 r\P~.~ 11 

say' ,bout the avail.biUty. if )'()U see ·the 37 .SQ. . If, ~OU, aivtI a mJrain 01.., Marl.y 
, ~Q)lAd and tbt . ,.p~~Joct~Il'. I)'OU, will ftDd.", ~ lq/.. .., )'C)U,4t , ... ,'OX,,", •• )'IUIdt to 

, ,< ,J" ,I 
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mako" ~tGJk, .'S_i1ull.,,$1 .,nl, "1,." I,97~' ,;'" pallDO~ .hav •• 1M1 'bcauio' io ,: til., new,' WCbt-
7St ,abo,QOIt wat",5J.21 ,"I Tbe'9rico"aiwa ...... ,aoloaJ:if_, ...... atiiie,lelectt~.ICJ'~ tit ...... ,:, ' 
4" ,m'iaus ",7. 1111915··7,6 'it ~a." 69.12;' fa . 'OU'f'\D~ JjlectfilkY;I,' If you :ldo,4dDm~~\'~" 
1916 .. " it was 75.66; in 1977-78 ,it WI. electricity, from where will you havo'pc.'~', : 
8,2-4'; in '197a~79. it, waa'i8,6.0. "AILtbao ateol? Therefore. you caonot iet Itccl. AJ.a. 
four",eul., C08t" 'wu",increaliol ,beoeu"w,ol" Illinium in • 'power·aUdler. 'We Ita .. 10' , 
natural I inftatiol1ary trends, not '. ntirely be- 'much 01 exeeUent aluminium resources. But 
cause of labour. If ,tbe index aocs,up. DA also, 'we C&IlIlGt" produ,*"',alumiBiu~~ Thetcf_ 
increues, w .... al80' increase;, the, numbtr" of ' we mUit make power cheap. How could you , 
employees increases" by nearly 2 lakhs after,' mak~':~'cbeap' ,if 'YOO', make,:" coal. ,:,'t'" 
nationalisatioD. So, it is not riabt to 81lY: basicHiDIIRfor'e .. ta~"o;cOltl;? 
tbat' employeel have not . been ,inducted into 
tbe coal fields. But, still ,what; was tbe· prico"·, 
given for all these 4 years? It was 64.92 aa Now. Her' our \ ratio of OMSt"·Ju'OMI',· , 
against 86 in 78-79. In 79 80 it increased. our coUGtry, compared' ·to aD), other cowttl')'. 
The, COlt increase was lOS to 123 in 1980 .. , is 000 of, the lowelt. Our OMS ,is 0.86 or. ' 
81. What price did we give? It was 101. It say, 88 ,altbeuab· it has iocreatod by ':four ' 
is an administered price. In any industry, points. Auttralia il 13~9; U.S. 16.3: CIdaa., 
you will know. there is the cost plus, When ' our areat frIendly ,country. 2.1, And do),ou ' 
you fix a price. you always,have semotbiDa ' know the per, mea .fnina per day ........ tboratio. 
more than the cost tbat you, have. ,In 198, 1- of OMS, OU$pUt·, Mall Shift?·· Tho" earn".,1 . 

15.00 brl. 

82 RI. 134; the price ,that we gave was ;. 
Rs. 128; in 1982-83 Rs. 152. And' it kept· 
on increasing from Rs. 1 S 2 to Rs. 190. 
The price tbat we gave was Rs~ 145 for two 
years. Then when it increased to Rs. 20.8, 
we ,ave RSJ 18 3 ~ And this year when 'it 
increased to Rs. 21 S, again we bave' giveD 
Rs. 210. But in 1983 one more factor came 
in. We entered into out waJC aareemeot an4 
rightly for, every four yeart. 1)0 you . know' 

. per mairlshiffis Ils. 98 ,in India 1.1' apmlt' 
Rs. 12 of Clliaa and lU. 88 of USA 
and RL., 84 of AUitralia~ What, dOlI r, 

that mean? AlthoU1b their' earoin.' in 
Australia is Rs. t , 168 .per day and U. s. 
Rs. It436"beca~ their prociuaion,ofOMS', 
is ••• (llflerruptio",). 1 am, talk.iDI of tbe 
earDiol' of the . worker in·· ·relatioD ·to' tbo' ' 
production that 'be does in India. It is 
Rs. 98/- because: his waJO is, about· 
Ra. 1"8001,, per Ia_tb.· 

that the Wage Agreement witb three years' SHRI AMAL DATTA; Are you lIyins 
arrears and with this cost remainina ftiade a that a worker acts Rs. 98/- per. shift? 
difference of Rs. 2.50 crores? RI. 250 crores, 
additional, we bad to 81w. ·Ot course, these 
are their lesitimate dues. But tbat makes a SHlll VAS'ANT SATHS: Rs, 98 per 
dltforeact ... ,-Oo,tbe ODe hand you ·do not aive. shift fs tbe ratio. He pts Ri. 8S/- per' . shift, .' 
the coat· price.' 'and ., -on' tbe ether hInd yoo: in India' as apinst RI. 24 per sbift of ciaht 
also want to benefit. But, what, i1 most sur-' 'bours in China. (llltm"uptlM.). Because ' be : 
prisiJlI aad' aaoo.isina illometbiDI else end gets R.s~I'1800"per'moDth and'it wUJ corne to' 
it is tbe OMS. You have beea talkint· ~bout ' · that more o~ '.leas. You calculate about'· 
China, you have been talkins about other Rs. 2000,- dIVided by 26 days' aDd you ~' I ., 

countries. What is the Output M.n Shift in see how much it will come t~~ (1"",,..,,..).. ' 
our ,country? Sbrimati Geeta Mukherjee also I said as. 181)0 is the ftlltdmum avera",:' , 
talked of the cQntribution"by tbe labour •. I I "am talkloa of the ,avetap or aU tho 
am a man who .haa in tne whole Ure worked " employtes.' 
in the' 'la,bouf field, and my first, ,sympatby 
always ,toes to t.be wotkins class. But let UI 
coDSi~.r 'w~ wo bav. don~.in ,oW' country (,"",I'«tIIIII1' 
U far .s lafl'&ittuOtDte indust ..... are coo.' 
cerned. If we 'make th~m costlier. then an' S'HRrSALKAvl BA.Il\AGI (MW_r): 
tb~, l~.t, ,~~', 9~,'tbiS inrr~'l~tu~e be~orDc .' .~il prpbteltl' is ·t,b~t ,J~u lllay.,:\pr~'ise ~~~~'I ': , 

C()sw.J' •. it,®Il ,.:p ~*Uet. ;~Y'~lt.omea" I b\lt, w,b,y ahoutd ,~,,,:criticise C~ij). (lnt""""'" .. ' 
,COItli.~ , , If ' .... "bcicOmea coatl'fer, 'YOU ' :,linu) •. I ' • 
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[Engll,h] 

SMRI V ASANT SATHB : You need Dot 
feel lOrry about ).it. The point ·is that if 
OMS .•• 

(Interruptions) 

MR~ DBPUTY SPBAKER : Order please. 

SHRI VASANT SATHE: In this country 
we have invested 'about Rs. 50GO crom. It 
is for the Pari iament to decide because it is 
puplic money. At the time of nationalisation, 
the total investment was Rs. SO crores when 
the production was 71 million toones. There 
was exploitation; the miners were exploiting 
and that is why Shri Mohan Kurnara-
mangalam came here to say "let us 
nationalise" and we all supported. After 
nationalisation we have invested Rs. 5000 
crores in coal mining alone mainly for 
mechanisation, mainly for building high 
equiplnent and tbe result, as I said with 2 
lakh employees -and rehabilitation also, is 
that you have added only 70 million tonnes 
more of production. But the China added-
it was more or less on the same level as we 
were in 1940. (Interruptions) •• Please don't 
interruput me··700 million toones, by baving 
communes, by mechanisation. by having an 
OMS of 2:1 per cent and if you were to 
increase our 0 M$ in tbis country even by 
1.5 per cent all tho losses that we are making 
would be made good. Whose responsibility 
is, it? In this country what have we done? 
The labour class must realise one thing, that 
is. if you talk of socialism and communism 
more so. then you must realise that the 
infrastructure must be made cheaper. You 
must produce more steel so that steel based 
industries which, are there in rural areas give 
employment ~o the. people in rural areas and 
they are not forced to rush to urban areas. 
If more aluminium is produced, if m )fC coat 
is prqdu~ed •. more ener·iY beco.u:s available 
to tb~ ,coal ba4Jcd industries. Th -, t sbould 
have . been our ohJ!ctive. (Interruptions). We 
have had'this policy of a5king moro. We 
want the best of both the worlds. We don't 
want the discipline of Cbiaa, we don't want 
Rs. 24 to be paid to an ~mf'1oyee, we don't 
ItS. 12 per tonne to be paid, we .don't want 
to prod ... c~ 2.1, we dl) not want that our 
emptoy~es must have all their rights, but no 
res~osibiHtyt All are demands.· They are 
hiahly paid workers. Rt. 1800/., il tbe. 

average. You compare this with" the per 
capita avai'4lbiJity to othor wOlkers. So. why 
say we will not produce more? J am Dot 
slyio. to reduce the wages. I am say in. 
toaetber we should... Whose respons.ibilit)' 
is i~? Whose money is it afteral11 What 
economy are wo talk.ing of? If we want tbis 
country to prosper ·are you goins to have 
tbis narrow· base economy, viz. J hiah cost 
push and high prices. We are priciDI our-
selves out not only in the international 
market but also in tbe internal market. Who 
can absorb steel at Rs. 8,000/· per tonne? 
Who can afford coal at Rs. 210 per tonne 
for producing energy? Ultimately to whom it 
will cost? Who can absorb? Only a small 
cl ass of hardly 8 crores of our population 
can absorb this high cost economy. If you 
do Dot produce and do not plan to produce 
more and make the infra structure cbeaper 
and at less cost then majority of our people 
will remain impoverish. 

I do Dot want to score a debating 
point. That is why I said the only way 
to achieve this is to create a feeling of 
belonging. It is not the responsibility 
only of workers or management It is tbe 
total responsibility of all. A new work 
culture must be brought in-work culture of 
participation. (Interruptions) 

MR. DEPUTY ·SPEAKER : I do not 
allow the Members to interrupt the Minister. 
Let him complete. You seek the clarifications 
at the end. 

(Interruptions) 

SHRI VASANT SATHE: My friends 
on ,the other side do not appreciate one tbina. 
I have been boldina discussions with them 
for nearly I ast two years to brio! them to 

. agree to participation. 

SHRI AMAL DATTA: We agreed. 

SaRI V ASANT 'SATHE': If one unioD 
agrees then tbe other union 80es to another 
extreme- ODe aoioD says we must haw re-
presentation only by secret banot. Another 
union says we must b3.ve it only 'by check off 
system. (Interrupt/o.",) J·tried to briD, them 

. round. I said wbose rep~a.nt.tion you waat 
in management? If it is workers' 'participation-
tbOD tho workors l'm\1lt elect ,',If '10U want 



work~ra to ol~t ,pions and you want ,QQiops 
participation tbeD ODe Co,pditioJ) ,j$ that, *boae 
wbo do not believe in unionism, those who 
are Dot 'I member of any union whatsoever 
will have no riaht to select a ,union. So, 1 
made a proposal. I said let us have a Jist of 
unionised members from 'all your unions.' 
Unions wnl give the list that these are'my 
workers. Afterall the total Dumber cannot be 
moro than tbe total Dumber of employees. 

SHRI RAM PYARB PANIK A : Some-
times it happens. 

(In terrupl ions) 

SHRI VASANT SATHE: So, Sir, I said 
please give me a list. After you have given 
these lists, all those who are un ionised 
will be the electoral college. Then, we will 
bave tbe election of the Unions. Today, 
there are about 20 to 25 Unions. It is a 
chaotic situation. We will say, all right, bere 
are the Unions, you vote and on the basis of 
the votes cast, proportional not only 
majority, in proportion to the 
votes received, we will give them 
representation in the management. Those 
who get 40 per ecnt will be given 40 per 
cent representation in the management, those 
who get 30 .per cent will be given 30 per cent 
representation in the management and those 
who get 15 per cent wiIJ be given 15 per 
cent representation jn the management. Like 
that most of the unions agreed. But this 
parleys have been going on for more than a 
year because I have been sincere and I want 
participation of the workers in the manaae-
mente I know that without participation, 
the problem of production, productivity, 
better working condition; all these just can-
not be solved and, therefore, I don't want 
to name the Union. One Union again today 
laid "we don't agree to this proposal also. 
We want only secret ballot." It is reasonable 
The secret ballot means any worker who is 
llot eVOD a member of the Union will have 
tbe daht to vote aud the right to elect a 
representative. How can a worker who does 
Dot belleve iDunionism have the daht to 
vote and olect a union? Is it rational? On 
the one hand, there i., a stalemate and on 
the other you are threatenios with strike. 
What can we do' 'I 'baw been pleading' with 
all these people tbat all' these. NCW .. 3 
demaada ,can be settled. Por, Ono demand J, 

, porsona~7 havo a reservatioD~ . I told. iD tM. " 
JCWP meetin. also that "look if "e ant 
loin8 to anow for dependence of t~ .who 
retire, only t)leir dependence' wiD ,be' takcD~;" ,', 
It mlaht be a constitutional law. (lnt4,rUp'iolU) 
After all what are wo taUdD. of? (1III."lIp-
tiona). 

SHIU RAM PYARB PANIKA ; Pro-
fereoce should be given. 

SIIRI VASANT SATHB: Yes, I can 
understand that, So, even this can ~e 8oJved~ 
Every problem can be capable of solutioJ,l,,f 
Sir, I will appeal to all the employees in tho 
coal sector through Hon, Members here. 
We . have such an excelJent realtionsbip and, 
as I said, I have never refused to meet any-
body becau~e I told you that my first Jove is 
la bour • 1 will work with them all my life.. 
I am willing to sit witb them. Let us sort 
out the problems by negotiation, instead of 
baving an opposition. Ooce there is a st~ike, 
do you kn.ow wbat it means? The wan-da,. 
loss this year is 97,000. In one day, seven" 
lakh people going on strike will mean 7 lakb 
mandays loss. I blve been saying alain and 
again. I myself went to JCWP mectip.. I 
bave been pleading with everybody sayinl 
please don't precipitate tbe matters, it is not 
necessary and we can solve all these prob-
lems. (Interruption,). 

SHRI NARAYAN CHOUBEY: There 
was an agreement made but tben it was not, 
implemented. Here we are talking of aarce-
mente 

SHRl BASUDEB ACHAB.IA : His qree4! 
ment will expire after· one year. 

SHRI VASANT SATHE: As I said, W. 
will give preference that. But don't make '. 
law. It 'is as good as sayiDS that hereafter 
no outsider will ever aet a job in the coal 
industry. 

SHRI BASUDBB ACHAltIA : Wby did 
you aaree? ' 

SaRI V ASANT SATHS ; Are yoU bold", 
fos me to 1'8DSom? Wby diet you ,'.,._ ,; 
means wbat? You cannot hold a SUD Ilk. , 
that. If it is ~Olll" if it is unc~llstltutl~~~ ! 

it is UDcoDiUtutiOJlal. t.et us,, ,Dot , t\l~ (,rD 



stt«iM~11 ~. om!lt:' MUKHEamlf':' 
Ho"· 'the ftumber' of .orkers baa decreaae4 ' 

tbat~l(/ .. 'itIllJltltiftYJ:" 'Ydu' p'reSSurlied' far" , by S55" ••• «(lIte"upt16"i1t 
that" beQU""tbeto' '.ai' i.D" 'airCet.Ueot'· in 
steal: 1 'of "tolS' '~\'·'tbey' have .of. ltay' 
iD tbl<:SleOl.' T~""·wai' a'" similar' aar_ment' 
in Steel, that is why tbey pressuriaed in the 
coal sector alto and aid: "You do tbo 
.... ,~.at; "II .'tber. is ODe ia lb. Steel". 
TIM tb.D man.pment aareed~ The Hlib 
Court hat Itayed that in tbo Steel. If you 
&pee, we will alao aaree to 80 to the 
SuPItJMe ,!,CoUrt 'oft' ·tbis~· ut,·us': refer,this 
mate"!; tAt 'Os -_ '(,"view ~ , but in principle' 
do bOY1'\k)' 1O~.iwbtth'will be ai.folt 
.IM fDiCNit 'fof at: onff of emp1o,oe~~ bu't 
... iMr' 'b,; I infer.t of' 'thei whole Cbuotry. 
Tbir.· .... 'f JaM' ttyitti' to 'plesei' with I you. 
Whir'are I "e"; matinal it a paint of praUle 
wbea' we' are' wnl1~8' to 'Dea~tiate? Why 
abouM'l yotf doeide} 'to bave a sbut down? I 
kDO"~bdt ~_ttY. If all' tbe uniofti 1 jn thel

' 

coun'ffy J, a"etY, if tbe)'~t'to close down, 
wbat'cin'l do' You .IU stop it. But who is 
tbe 1oili'?' , wtiat wltfyoU' aaitl? A point of 
preatflj." 'Tbit 'is alf. But remember r one 
thint. "But wblt l is this :'attitud6 of lowest 
prodfaedoil" in the world,' higl'lesf salary, 
m.kibC~ . ttae' I , Infrastructure inCltlstiy costly, 
tbrotHbI'lbe 'moft~' 60WD 'tbe' 'tdram, 5000' 
eronfi' 'ot;rUpeeI~ put,tI¢, mooeyJ. poer man's 
mooef!' yott'musf'remembei'~tbat if we sbow 
such an irresponsible attitude,' I ,,)U.' ask' the 
Parliament, because it is public money. It is 
thoir1'DCiDe" ' .... t·them:do it. But you rC8DDot 

bold '''5 CfOrcs -people to :raoSOBl. 

IHlltMATI OESTA MUKHERJEB: 
What is this attlt\Jde? You have increased 
the ifi6'tM'rP'W· ..... iw poits' /by , ~ 87 and: 
reduced tho nomber' of' Don.weXtQttive~postl" 
b, 'so in the last Dine months? Will you 
uplalYtbllf} 

SBaI~'''NAtlAY~N' CHAUBEY. Is it 
,our .ympatby for the workers? 

8HkIt:ViSANT:' S~!~ 1'Ii6fe aJsd,' 

SHitI V AsANT SATHE: Fifty tbousand 
employees aro aurplus in one area . (/ltl.'. 
ruptions). You ,will ruin the whole iadustry. 

Now, What is the, poliey, for one ·acre· 
of land takeD and the persons displaced? 
How do we bring about havoc? What is the 
qreement witb 'regard :to tbe' persons' 'wbo 
aro displaced? Bvery person displaced f..om 
the land must be liven a job. 

SHRl BASUDEB ACHARIA It is 
Supreme Court's judpmeot; 

SHRI V ASANT SATHE : I do not want 
to make a comment on tbe Supreme Court; 
I wilt I never do tbat~ 

If an 'agricultutist bas one acre of irri-
gated land. what would' be his mon'thly 
income from it? Once we take his' land, 

'everyone seems to have an irrigated land, 
before that it was rain·fed. Vikhe Patil, 
you are expert on this. How much earnins 
does a man get? Amalji, you can tell me in 
one acre of land, how much net income 
per month caD he let 1 Geetaji, you can tell 
me, how much? Rs. 200/- pet month. 

SHRIMAn' o BETA , MUKHERJEE: 
Why don-t you compare the alriculturists' 
incomo . •• ••• (Inletrupt loftS) 

SHRl VAsA NT ' sAm,s': I am talking' 
of them. 

(Tranirarlon) i 

SHR.t i BALKAVI' BADlAOI': Tbilis ' 
predotmnatYtJy"an lagrleultural coutiuy; 

(Inttf"ruptlolU) 

{E,..li.h}' 

you aN wrona .. (l"t..,uptlo",).Do you kffeWt
: ' SHRIMATI OBSTA MUKHBRJEE: 

bcMr that DUmber bas increased? This is How mucb' mOd'Y loes to the' apioultural 
beca .... ~,.ct1tM1 Pro~ 'judiOflftDb,~ tbe~~ prodUlldOD l .•• (ItttetruptlfJIU' 
DOD-aMtftiWl~'radti' teS; ;tbo 'eX«Mtlte :,ct ... ;: 
That "~;':l thoJii t1Utntiel'; I III thOt' exfeUtive:' ' SRkI VASANT 'SMHB: Bven ' if you· , 
cIuI,,\_·,q:~,·W. tiaw'betWlW4n,th.. take 1.1)1--200/- tbaD:wbdthappoos1 You sa,.~', 
You .0 ••• ··_ .... '; , we are .\tiUltllJto :take'-, the,', mpoD.ibiHt, of· 



, . J'clwbJlita~oJ1. ii Ii !am: . pltadina, jllt'be i ·ltrrJia- (/nlerru",.,) 
"IJDent".let .\1 •. take, tb • .respoasibility. of rehabi. 

litation oLtbat-,family ... )iNen if you 1,.,0 to ·~·MR. 'OKA1RMAN UNo' "dl~ fa 
aay apart from the compensation .1hat 'you f' this 'w.y. :Please tet th.'lM iDifler' reply) UfJtbe 
live Rs. 10,000 or Rs. 13,000 or Ra. -·"de ... ·wbich' ••• ~tftea _ •. 
20,000 or whatever tbe cost, accordingly in 

'"addition to that. take : fuJI responsibility of " (i,,~ID"') 
that iamUy, lifo lona. RI. 'iOO or wllatever 
i. ,fixed by tbe Government, you ,should live SHRI VASANT SA THE: Sir,.1 I .14. 
,them per month. Even then. itiwill be more 'the: lo •• ·coedi.tJoD is,bal,icaDr in, ·BCCL IDd 
,advantageous than employing a POJlOD and ECL. Tbat, area. everyone,' ".~ ,1IlIter 
~paying him Rs. t 8 per month for) doing Member ,have been 'aWOl of 'ocorl'\lllltliOD, 
wOfk (or one hour and DO work at all. mafia, thefts. ADd I bavo J*'D ,.,-.vb-

(/nter,"pl/01l8 ) 

{TrQna/QJionJ 

SHRI NARYAN CHAUBEY: Welhavc 
followed what you have said. but we. bave 
Dot been able to make out as to. why. you 
brought out this publication which is lyin8 
before us at present. 

(English] 

SHRI V ASANT SA THB: Output is 
0.86 per cent. If this is what you want to 
achieve in India ••• 

(Interruj)lionJ) 

SHRI NARAYAN CHAUBEY: Tbou· 
land crores of blackmoney in this country. 
It is in your book. We want to achieve tbat 
thing only ••• 

(lnter,uptlons) 

15.27 hrl. 

(SHRI'SHARAD DIGHE in the chair) 

MR. CHAIRMAN:' ·No discussion in 
this fasbion. No discussion in this way. Let 
tbe Minister repJy to tbe debate. Pleaso sit 
down. Order please .•• 

. (Inlll't'IIp1lons) 

K.UM·AttI ,MAMATA . BANERJEE : 
. ,Wbat'fs~the lu~tion 1 ••• 

lie)yand here/abo"belicve m.,,~Jy , .. ,.,h.,· 
, can be' ,.to,pped is, by .. ..tr.ue ,- ,Nrtidpad.oa.· 

,Tbere is .'00 I other 918)' by.wbk",,~. 
&top them. · Who, knowl the ~on:uP' ,.,...leat, 
beat who. mows 'hievcs·~,aad·:-mafia.'~t , 

SHRI V ASANT SATHE: Thcnlore 
persuade. 

(Intetrruptlo",) 

I will te1\ you one' tbina. I am thiDk11l1 
of totality. I am not tbiftkiol of tbis party 
or tbat party and accusina'tbi. pany or ibu· 
siDg tbese people. This is not ,; the l1aht 
approach. How much of our national "rlY 
is wasted by tbese internecine and' '(heM 

. supersicial quarrels for bon· issues very ofteD. 
Therefore, please accept·, tbis,. pmpoae jf you 
really bave, the love for. tbe ,?empIeJeeI at 
your beart and; tbeir 'wolfare. "1m,, e\'UJ.ODe 
I am pleadina tbis. Accept'tbe propoatU8Il of 
reat ,effective 'participation." or, ,~. 
Then, leave it to tbem. Tell, tum:: 'be ...... 
Tbis is wbat tbe OOUDtry . apectt ' ,,,.. ,70U. 
This is how the' production is, -...-.s. 
After all. if you let an .ipmcDt.; rewa •. 

,SO crores which is:capablecf .'rod .... 13 
toone. per' day. will,0U' Dot USlr:tllat i.l,. 

,fment? 

SRRI AMAL DATTA: But tbey..lioc 
work. 

SHRI VASANT SATHE : Who does eot 
work? (bt,.",."I0",) .. 'I' ...... o ... t·,~, .. l J am 

,,~.,tnl is that 08l',"'''' ia",tIria ...... ... 
(Inl,rruptl()",) capable ~of·"·doina '·.'daoM"job. '~~~" 

",u.wn.it:time , .. 4,',:" •• 'hko~·"'''10 
K UMARI MAMTA··BANERJEB : What "CQIhIdence.,' ... : cnat. ,'4'e,.i .. ef f) ...... iDl 

.' i&the,amouDt.o(,load·8betNi .. ,in )1D),J,atat •. m··them;,u41I,am, •• re tMr rwi •• ·.eoocI 
" : ;,:ibat.l· .. WNkl ,Wt" 10 ltaow 1 ' ,\ Job. .I1*Jt .'at .. JOOIIi ...... 



'1' 
(Sbri Vaaaot Sathe) . 

Lutly~ I ,will. tal' ,this nco aplo : This is 
only the input. This Is only an infrastruc .. 
ture. The basic infrastructure is coal. I have 
told yoU all about it already. and about what 
you and we need to do. But this is an input 
ror energy.' 

Camina back to energy, I will wind up 
by If)eakinl about non-conventional resour-
eta. Conventional sources we have tried and 
leOo; but the real scope in this country, as 
rar as rural areas basically are concerned is 

, 'Sunligbt, wbich we bave got in plenty. I do 
DOt want to narrate all tbe racts, data and 
the projects that we have. We can talk in 
terms of tens and thousands of megawatts of 
wind. of bio-mass, of hio-gas and of solar. 
The most importan t thing, in my bumble 
opinion, is solar. 

SHRI AMAL DATTA: You should not 
omit hydro. 

SHRI VASANT SATHE: It is a regular, 
perennial source, but a conventional onc. I 
am saying that if we can have a break .. 
tbrough, we would like to encourage and 
iovest as mucb as we can in R&D in the 
101ar area. 

Do you know that we have tried it in a 
remote tribal village like Khandia? In one 
year, within an investment of about Rs. 10 
lakhs. that eDtire tribal village has become 
eaersy·self-sufficient. There, their the whole 
life' has changed. Today, they are having 
irrisation; with gassitier from bio-mass, 
throuah bioAgas, all their homes are having 
cnersy. i.c. fuel, and the gas, which saves 
wood. They bave planted trees. It has hel-
ped them not only in getting energy for 
themselves, but also fodder for their 
animals. One should go and see places like 
tbil. 

AN HON. MEMBER.: Take us there. 

"'!HRI V ASANT SATHE: Bither I can 
take you there, or show you a film; but 
Member of Parliament 4rO always free to &0 
uywbere lIS tbe coun;try. (/"te,ruptlolfs) 

.'. YOU-Ilo on your owo. 80 that you don't bave 
to say tl1at I have taken you. (Interruption'S) ( 
That i. proeisely what I am .yio, •. This is 

what it meant by multiplier. eJfcct. Sow caD 
we multiply thil, ,viz. the ,HI_rated.DeIIY 
concept, all integrated .nersy . viltasc, an 
Ur/a-Gram? 

Again,.it is Dot a question of Goverll" 
meat, bureaucracy or an agency doinl it. In 
Khandia, the entire people of that village, 
about a thousand, formed an enerlY co-ope-
ratives. They got together and said; 'We 
will do it. You just bell' us. Today it has 
to be seen to be bel ieved. There they have 
aU tbe three-the bio-gas, the bio·mass and 
the solar. They are having television and 
refrigeration. They are baving poultry and 
better cattle, as also small industries. I will 
tell you this if you want our villages to be 
electrified. You have seen in Madhya Pra-
desh the Urja Gram Exhibition organized by 
our friend. Do we really want our rural 
areas to become self-sufficient in energy? 
When we talk of energy to a villager, his 
most important energy need is tbe cooking 
medium, viz. fuel. Today wood is beiDg 
burnt. We know the ecological barm that 
we are doing to this country thereby. If we 
can use the bio-mass and hio-gas, it will 
have a multiplier effect. Oue result is that 
the waste is used, which otherwi&e is causing 
harm to hygienic conditions. In tbat way, it 
aives you gas; it again gives you fertiliser. 
So. tbere is a multiple advantage of this 
whole system. 1 would plead with tbe House 
that in our entire concept of rural develop .. 
ment-after a)), we talk of resources- what 
can we do if the Department of Non-Conven-
tional Energy Sources, is given a paltry sum 
of Rs. 100 crores to do miracles, to have aJl 
the urja grams, chula, smokeless chula, bio-
gas and everything? What I am pleading 
with the House is that in our entbe pro-
gramme of rural development for ~hich in 
the plan we have put large fund, after aU, 
what you are achieving by energy is rural 
development. SOt if we can dovetail this 
concept and if the House supports this idea 
and takes it up, believe in a very short time,. 
we can fulfil the promise and the challenges 
given by the Prime Minister to make this 
country self·sufficient in enerlY in the Seventh 
Five Year Plan. 

I do not waRt to &0 into indiVidual mem .. 
bers· 'point'~ Every one, who was speaking, 
bas said sometbins ahout some project 1n .his 
State, in Orissa; tbat I will dOll with .. thom 



1".',1 , , " 

,ladivktuall,; I cu' meet them: I ~ ~rko',to 
'them. ',What:" would' , .... 'witb "the Houle 

'. is ~:is : ~nerJy is tbe :basi9 need~. 1)~, CQ1fo-
try's .dv,ucement is known by the por caplta 
availabiUty of eael1Y. Do you 'know' the, 
diifcrenco? Itt advanced countries lite 
Canad", USA. Burope, tbe average avanabi .. 
lity of OOOfgy ,peE ,capita is 8.000 to 10,000 
KWs and in India is '170. See the gap r 
This is also il1usory, 80 per cent in the urban 
area, in tbe industrial area; only 20 per cent 
Jo the rural area. So, 30 KWs is what is 
available per capita for 80 per cent of our 
population. See the gap! The sky is the 
limit, unless you bave more eDersy, unless 
you have more power, advancement becomes 
meaningless; and if Y'"'U want balanced growth. 
you must bave more energy in the rural ~rea. 
then alone industries can go there. So, there 
should be infrastructure. Remember this. 
Unless yOU make energy cheap, you will not 
have more steel; ,unless you have more steel, 
you cannot have more industries in the rural 
.... cas. So, ~berefore, please bear this in mind 
and try to support our policy implementing 
the objectives that we have before ourselves. 

I once again thank aU the Hon. Members 
(or the kind co-ope:ation and the suggestions 
tbat they have given. 

SHRI SARAT DEB (Kendrapara): Accor-
ding to your' assurance, what bas happened 
to our super thermal power station? 

SHRI VASANT SATHE: We will con-
sider it. 

SHRI SARAT DEB: What about coal 
division? 

SlIltI VASANT 'SATHB: Not yet! 

SHRt SARA T DEB: I, cannot under-
.. ad why,are you taldna a step~nl.Otherly 
tfeaU8ent towards us ? 

[rN",la,lon] 

You will not '10 to the extent 'o('sweariul 
by'·,Olta" but in 'whatever way you st'e3'k, 
YOJI .sboWd apoak ~ truth. Will, the Super , 
'1' ..... l.PQWCrbeulO ,·be iDMallcd, ? 

;0, ' 

, ' ·SHRJ VASANT SATHB :. Yes •. 

SHIll SAltAT DEB: Only then sball 'we 
be s~tislied. 

,SHRtNAkAYAN CHAUBEY!"Itwll 
.. aa.nctioned but nobody kllowa when, aDCl ' 
tlte capacity thereof.' ' 

SRR.I SARAT DEB : I wo,uld like tQ 
know whether It project would be sanctio.oed 
or not? . 

SHRI V ASANT SATHE: I cano'ot say. 

[English) 

MR. CHAIRMAN: I shan now J)uf all 
the cut motions moved to the Demands for 
Grants relating to the Ministry of Energy to 
vote together. unless any Bon. Member 
desires that any of his cut motions may be 
put separately. 

All the cut motions we,.. pal and 
negallvt'd. 

MR CHA1RMAN : 1 shan now put the 
Demands for Grants relating to the Ministry 
of Energy to vote. 

The question is : 

"That the respective sums not excee. 
ding the amounts on Revenue 
Account and Capital Account shown 
in 'the fourth column of the Order 
Paper be aranted to the ,President o~~ 
of the Consolidated Fund of India to 
complete the sums necessary to defray 
the charges that will come in course 
of payment during the year ending 
31st day of Ma.rch. 1 987 in respect 
or tbe beads of Demands entertd in 
the second ,column thereof ,.8gainst 
Dt'mand Nos. 23 to 25 relatiq ,to 

·,:the Ministry ·0.( Encr,y,," 

Th" motion wa' Ildopt~d. 

, I 



'23 D.O. (0,,,.) 19.86~81 AI-lUL 7. 1986 
0' ' 

DMtlIItb,or "till" (0"",,,1) 1986-81,. respect olth, MJnlJtry oJ EnerlYl'Dt'. 
by £fk Su/tQ.-

No. of Name of Amount of Demand ·for Amount of Demand for 
Domaod Demand Q-taot OD account voted Grant vote by the House 

by tbe House on 13th 

1 2 

MINISTRY OP ENER.GY 

March, 1986 

Revenue 
a.t. 

3 

Capital 
Rt, 

Revenue 
Rs. 

4 

Capital 
Rs. 

23. Department 
01 Coal 24,76,37,000 2,36.63.84,000 1.23,81,87,000 10,33,24,18.000 

24. Department 
of Powor _ 36,69.'5.000 2,45,81.00.000 1,83,82.74,000 12,22,25,00,000 

25. Department of 
Non .. CoovcDtioDal 
BoerlY Sources 15.95,89,000 

(U) MINISTR.Y OF DEFENCE 

MR. CHAIRMAN: Tho House wilt now 
take up di.cussion and votina on Demand 
Nos. 17 to 22 relatiDI to the Ministry of 
Defence for which six hours have been 
allotted. 

The Hon. Members present in the House 
whose cut motions to the Demands for 
Grants bave been circulated may. if tbey 80 
delire. moyo their cut motions, and slips to 
the Table witbin fifteen' minutes indicating 
tbe serial Dumber. or the cut DlotioDI tbey 
would like to move. ThOle cut motions only 
will be tr.ated 81 moved. 

It. Ifst .howinB the serfal numbers of cut 
motions treated as mov~d win be put up 00 t. NotP Board allortl1. In Qlst aD11DCa\-

58.33,000 79,79,46,000 3,91,67,000 

ber finds any discrepancy in the list be may 
kindJy brin, it to the notice of the officer at 
the Table without delay. 

MR. CHAIRMAN: Motion moved : 

"That the respective sums not exceed-
ina the amounts on Revenue Account 
and Capital Account shown in tbe 
Fourth column or the Order Paper be 
aranted to the President out of the 
Consolidated Fund of India to comp-
lete the sums necessary to defray the 
c;:barses that will come in course of 
payment d-.:arina the year endio, 31st 
day or March, 1987 in respect of the 
beads of Demands entered in the 
second column thereof aaainst De .. 
mand$ Nos. 17 to 2 Z.·· 



1JIm~ntb'f(Jr Grllnll (G6MI'~11 1986.81 I" """CI of MllIlslr,,' o!lhI,nc, IUbmIlld 
III, I. WI" ill/'M BtNIII 

No. of Name of Amount or.Demand for AQlount of Demud for 
Demand Demand G.rant on' aceo_t voted Grant to be submitted 

by tbe HGuse 08 13tb to the vote of tbe House 
Marcb. 198.6 

I . • 
1 2 3 

Revenue Capital ReveDuc Capital 
MINISTRYOP 
DEFENCE 

17. Ministry of 
Defence 89,50,51,000 23,72,0..,000 4.43.27,55.000 1.18.60,21.000 

18. Defence 
Pensions 91,74,88,000 

19. Defence Ser-
vices-Army 9,10,96,20,000 

20. Defence Ser-
vices-Navy 1,13,35,00,000 

21. Defence Ser-
vices-Air 
Force 3,11,23.08.000 

". 4,S 8,74.37,000 , .. 
... 45,54,81,02,000 ••• 

••• S ,66,75,00,000 • •• 

... ••• 

22. Capital Out-
lay on Defence 
Services ... 1,82,08,00,000 9,10,40,00,000 

MR. CHAIRMAN : Sbri Ayyapu Reddy 
may begin. 

SHRI E. AYYAPU REDDY (KurnooJ): 
There has been a noticeable cbange so' far as 
tbe Ministry of Defence is concerned. The 
cbanae 118.$ been vcry sianificant. Now tbe 
Ministry has como directly under the Prime 
Minister. Generally. this is taken' as a sian 
that the Oovernment is very Icr.jous witb 
regard to the performaoce of the Ministry 
of Defence. But, unfortunately today tbe" 
Prime Mitlister is not ber~ to belJ or to note 

or to participate in tbe debato reaardiDl 
Defencc. 

In one way it wes • promotlOD for .... rl,1U , 

Defence Ministry but it appears to bea 
demotion 10 far as tbe HoUR ia googor_. 
because the Prime Minister i. ablet wllea 
the Demand is moved. 

Sir,. out of overy rupee of tbe UaioD 
Budlet only fourteen paise i. the .bare·" 
tbe 'Defence. and .. 22 .paise i~ for 4Cye,~,PA· 
meat, or tbe development PlJa '01 ,\bo ,tcQlI 



oae factor which 1m alto bela ,uotecJ " 
that tIM ~ations'bip between China aad 

tral Government. Nearly, two-thirds or our ~ussja is lmptovina and tha.t most ' probably 
development piau is allotted for Defonco. in three or four years their relationship. ~)'. 
Por a deveJlop'i", 'OoU~ry Ute India tilts, , become DOrmal. We do welcome it.; we do 
certainly appears to be 'On lhe 'bigb side. But 4ft"" 'want it to be otherwise .. 'But 'it bas bftiD 
Defence ana D~lopment have to '10 tOle- noted 'very reilUstically tbat China will be in 
ther because Development wit bout Defence a position 'to deploy morc diviaio1l8 from tho 
will be vulnerable and Defence without Siao"S0YMt ,b&rder ,Ie ·the Tibetlm bcmIer ... 
Development will be useless. So, even thou.. tbat would also add to our burden. 

Ha viOl said this, Jet UI just have a look 
at the relative strength of tbe Army~ Tbe 

Ib we may wish tbat we must spend morc 
on Development and less on Defence, for 11 
long time to, come in the existing global 
scenario, 'we 'may not be in a position to 
reduce our Oc:fencc allocations. Most pro-
bn bly, our D~fenco allocations have to go up 
from year to year. 

'strength of Army in China is 40 lakhs. 

Sir, we do'see that a balance bas been 
struck and we hope that this balance of 
fourteen paise out of the rupee of the total 
budget must be cbanaed to Defence and 
within these parameters we, must try to 
achieve the best self-suffidency so far as 
national security is concerned.' Our anxiety 
must be to see that every paisa allocated to 
the Defence is careful1y planned and spent 
and results in achieving of strengthening the 
security. 

1 shall begin with the annual report with 
relaId to the national security environment. 
This year's annual report is an improvement 
ovtr last year's in some respects. The fact 
that Soviet intervention in Afghanistan and 
the exit of Iran out of America's spbere of 
influence ~resulttd in Pakistan ,being adopted 
as the favourite protege of America, bas 
been noted. The fact that China and Pakis-
tan are -collabo,rating and helping each. other 
and that probably China is helping Pakist&Q 
to develop its nuclear capability and that 
tb~te .bas been free flow of arms of a11 
sOPaisticated' weaponry into Pakistan by 
America, bas also been noted. The fact tbat 
t~fe is a revolutionary ebanse in the 
modern weaponry system leadin.g to star wai,; " 
.ad'Dew type of space weapons outdatiol 
toe exfl'ting conventional weapons bas"also 
bOpli noted~ Last b1,lt not tbe least. the tact 
tbtt armed subvorsion is oocollraaed· bY"·lter-
nal' .,encies to delt.bilile tho security of 
In'a'fa 'has also been noted. "Tbese are realis-
tic ap,proaches $0 tar as the Dational SCcutity 
environmont il oon~1'Dod. . 

Nearly four lakh of people ·are 10 the A;ir 
Force and 33.5 lakbs are in the Nav," 
pro-rata equipment. Pakistan though small 
has got half of our strength. It has lOt 
nearly 4.5 lakh of Army with better equip· 
ment, better armoury and artillery. We may 
say now what exactly must have been our 
defence strategy. We are still Boing OD 10 
conventional weaponry. Probably we want 
to try to improve the COD ventional wea-
p~nry. 

With regard to nuclear capability and 
acquiring nuclear deterrent, nothing has heeD 
said in the report. Though our Prime Minis-
ter has been sayina that our optione are 
open; .even that factor has not been stated 
in our report. The Hamietian dilemma 'to 
be or not' to be' bas to be resolved. In my 
humble opinion, our options have become 
narrower and narrower. While we have 
stoutly defended our optin. out of the nuc-
Jear Don-proliferation treaty and we have 
criticise vertical proliferation of tbe 'super .. 
powers wbo want to prohibit aDd prevent 
horizontal proliferation. we have not yet 
taken a decision with' relard to acquisition 
of nuclear capability. We have been really 
saying tbat we have kept our optiona op." 
My bumble submission is, a time bas c:ome 
when we bave to close our options, a ,time 
bas come when .we bave to say we will cer-
tainly acq,uire a nuclear .deterrent. Lito 
Miller on the Dec' we may say tbat. "I envy 
nobod) and nob.ody ,anvies me. I sins Jn~e a 
luk and stce.p like a l~'''~, But \it ,wjll be 
oniy an unrealistic dream. The reality toQY 
is that tbere is . no other alternative for a 
coijDtI'y like 'lo4ii. acept ,to 10 in. ,.ror a DUC~ 

"~I lear deterrent.. Tbis debate bu beoa . .,..,,· 
on in this' 'country 'lind DOW, a COntentu. hu' . 
develoced' that We' ba ~ no otber opdon. ~ , 'So' 
1001 II we 'are .ao1Da to. have III anny. w. 



,'I' ! 

.. , '~It live them the best weapbtlrY. J do Got . 
. tbln~ this .proposition· will be ,cba11er.iaed' or 
doubted by &D)' person. Tbat. is to ea.,. oven 
,tatill iato coosid'eration the ~t beaefit 
ratto, Instead of spendtrig huge Cfores 01 
ru~ on. conventional . weapons" it ~ould 
bo botter to acquire a nuclear deterrent an4 
to develop a nuclear deterrent. I, 'tberefore, 
say tha1 we 'have to devet()f) a nuclear deter-
reDt and we need not be apologetic abou~ it. 
However repellent the idea may be. however 
emotional we may be against it, ·bowtver 
mach it may appear to compromise'our pO$i .. 
don as a nation which has been advocatina 
nuClear disarmament and abolition of nuclear 
weapoD5t it is but inevitable tbat 'we have to 
take a realistic view of the present scenario 
and make an assessment of our defence stra-
tegy that we have to go in for a nuclear 
deterrent and the sooner, the better. Let 
there be no confusion, 'let there be no vacil-
lation. let there be no doubts about it and 
we need not be apologetic On this issue to 
any person in the world. 

Coming to the cbanges that have taken 
place in the world with regard to the arma-
ment race, teday battles are fought not on 
battle-fields but actual1y in defence laborato-
ries and research centres. The' race for 
improvinl tbe dirtiest weapons on tbe one 
side and tbe race ·to counter tbese 
dea'dly weapons on the other side. is 
going OD. Billions of dollars are being 
speot 'in 'the NATO countries where one out 
of every six scientists is engagod only in 
defenoe research and armament factories. 
Today It bas bten very revealing. In tad'ay's 
Ihillan Express, there is an article rcaardina 
tbe amount which Russia is spending on 
arms. . Te 1XIt the 'record Itraignt. it is better 
that 'I 1mty be permitted ,to read a !few paras 
from this art,1ele to show tbe importance ·of 
research aDd development so rar as the wee-
i*mry system fI eoncemed. 'It says : 

'·The " .. ,pent_n report estima* tbat 
'~'" t 996 tbe Soviet Ynbm may 'be 
'ab~:to test a 'prototype pa~~jcle ~a~ 
woapGn 'wbich.:ClUl ,diarupc. tile .Joctr~ .. 
\aJ.,:eI, .telli_. ,A 'weapon . 'cieliped 
. :to destroy ··sate1U~. eculd f~now 'in4 
.~ ~ble .. ~ ,PbysJeilUy },do._'" 
AsIit,,:ltoostea or,,', "' .... ooWd',_ 
....... ::. few"._ .... r. 

Tbe Soviet UnlOll atlO. ha., .• 'arlItY '. 
of'. researtb proarat'1'U1.1CS in kll).tic" 
ene.rlY weapons. These are a strUm 01 
heavy"metal particles eoch 'as fttD ... · , 

. or molybdenum that elm 'be IbM tIM 
of a 'S\lD" at flve.kilometres ~ .eccm~ 
in., air and over 60 kilometres '.per .' 
second in space. Lon.·ranp·"'_' 

. . 'based kinetic enefIY'systems "fdefence 
against 'ballistic missiles can be cJe~o
loped by tbe late 1990.s. But ia. 
sbaner time it could develop a 'abort"; 
range space-'based system for s~ 
station defence or for a close-in attack , 
by a manoeuvriDS satellite." 

This article clearly .gives out what ~Wl' 
of researcb is loing on in Uae DUdou' 
weapons aDd. as a matter of ract, e'¥eD to 
understand the names the tecbn,o]oa" ,tbe 
methridoloiY 'and. the purpose of these 91 •. -: 
pons. is breath .. takina and .mind -.bGgIilW-
As a matter of fact. it lias been "estilll8ted 
tbat the Soviet Union has JOt • corps ,of 9 
lakhs engineers and 10.000 scientisu wor-
king in Defence labofatodes aDd 20 . per cea,t 
of. tbeir Defence ,outlay IOCS on De~ 
Reseai'ch. Now, in tbe 'Vcry same article it 
is stated that even more than 300 ·billion 
dollars are heina earmarked .for Star War 
Stratcsy· Now" havill8 regard to tbe &1obal 
pbenomena, w.hat is the outlay we iU'e 'baviQa' 
on Def~nce Research? Sir, last year, it w. 
Rs. 300 crores. It is just 3 per cent of our 
outlay. This year, I am told. it is about 
Ils. 380 crotes or &8, 3S.o Clor... In 1.965 
we started the Department of Defence Supp. 
lies, with the object of indigeoisina our 
defence cquipments, armoury, artillary aact 
iDfra .. skUCture. 20 years ,have elapsed. ·But 

. the achievement has been very. very negHti ... 
ble and insignificant. We h.ave been able to 
achieve not eve.D SOper cont of illdipDiIa ... 
tion. Wbere ·i. tho defect. I am _kifta. 
Dou't we have scientists of calibre? Dmt'1 
we have technoJosists of caUbr~? Sir. 60' 
per cent of our students tumiDa out 01111'. 
are BoiDI to foreip countries tbough we have 
been complain ina of 'brafD drain', They are 
aoina to foreian countries and we are expee .. 
UDI'1tJem ~to'-retum baek, but they' IN aot 
retumiDs baok. . Do' we lack prlvate I!ldttl • 
. trial enterprise? '.Certainl, not.. , . Ouf peOPle 
·aIe 'capable ,fJf·doiaJ' u,tbJea .. , Do .... : ·~taet 
-fd'"'wortlna~~ , De'. tact 'ibteHt~ _,,,ottmen "ClrtliDJY. B~ "OW .: __ 
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is'.s effici_t and capable, as intelli,acnt as 
any other worker either in Japan ,or in 
AlDcriea or Russia. If that is so, having all 
these requisites, manpower. technical know .. 
Jqe. scientific knowledge and all those 
thiDa., wby is it tbat we ,ato failing to achieve 
the indilenisation, tho objective ,with which 
we set up this system ,in 19,65? Kindly 
review this entire thina. As a matter of fact, 
there bas been a review of the functioning of 
DDS in a roport submitted by the Chartered 
AccouDtants in t 982 -8 3. Therefore, kindly 
review this. 

So far as Defenoe Research OrgAnisation 
is concerned. I must congratulate them, be-
cause, they have done really aood work. As 
a matter of fact. their achievement in Aero-
nautics, armoury, combat vehicle8 and all 
those things havo been narrated and categori. 
sed in this report. I do not want to repeat 
it. There is the MBT (Main Battle Tank). 
There is the LAT (Light Combat Aircraft). 
Those two thinss we have been striving to 
act. Last year itself we named our MBT, 
Arjun. It has to undergo test for 10,000 
hours. It hal undersone test for 5,000 
bourse S ,000 hours test still remains. I hope 
we wilt be able to put an indigenised engine 
In our MBT and even with regard to our 
Llsbt Combat Aircraft, I hope, we will be 
able to achieve it within 2 or 3 years. 

With regard to Missiles. rockets and 
other matters, our young scientists working 
ifl the Research Development ha ve done very 
Well. J tako this opportunity to congratulate 
them. 1 bad oocasion to see some of tbese 
mis.ilea which they are developing. Tbey ba vc 
done very well and they do require encoura-
pment. We may put in morc investment if 
it is necessary so far as this ,aspect is concer-
DOd. 

16.00 Jar. 

Sir, with fca:ud to the Army I may 
Conaratulate our Defence for preventing 
intrusion ioto the Siacben Glacier. I myself 
bave seen. tho 'hfsb altitude and I know 
under wbat ditBcult climatic conditions they 
have' to wort. But bere, .. ain we bave to 
40 fClOarcb aDd live tb~m'latcst equipment 

wbich will be luitable to those climatic 
oonditions. 

With regard to the Navy last time also 
I took the stand that we have to improve 
or rather expand our Navy quite a lot. In 
fact, the submarines which are going to be 
produced arc tbe submarines to the prode-
tion of which greater impetus must be 
liven because the lndian Ocean is clustered 
with all sorts of ships, frisates and surveilla· 
nce weapons and submarines from the super 
powers. It is, therefore, essential tbat in 
order to safeguard our coast of nearly 7,000 
kilometres, we must have a' lood Navy. 
On this aspect I would like to say that 
reaarding the deba te that has been going 
on witb regard to the acquisition of aircraft 
carrier service. ) may submit tbat unf or-
tunately the Defence Ministry bas not been' 
fair to this House. Wby is it that there 
is no mention about the acqui~ition of 
Hermes at aU in the Annual Report? Have 
we to read and learn about it only through 
newspapers even after this debate has begun 
or just before the debate has begun? Nobody 
bas informed us as to' what is the attitude 
of the Government with regard to the acqui-
sition of this aircraft carrier, Hermes. We 
are hearing alarming reports one side plea-
ding that Hermes must be acquired and it 
is the best proposition so far as this con-
cerned because it is coming for a throw-away 
price. As a matter of fact, ,a re,port in the 
Indian Expre&s today says that it costs 
about Rs. 100 crores, it is coming at a 
throw-away price and American people are 
preventing this acquisition by India. That 
is what has been pleaded. On Friday the 
Hindu wrote about the pros and cons of 
acquiring Hermes. They say it costs about 
Rs. soo crores. There is a vast differene. 
So rar as the Indian Express is concernO<i, it 
lays about Rs. 100 crores or so; 80 far ai, 
tbe Hindu is concerned it says Rs. SOO 
crares. and in times of emergency it is a 
hitting duck. Therefore it is of no use. 
Therefore, this pros and coos debate is soina 
,on, we do not, know which .ide is correct. 
1 hope the Miftistry will make it clear and 
clarify the position so far 8S acc;) uisiton of 
Beanes is concerned. But even otherwise it 
is osaential to strengthen the Navy and. Dlarc 
investment is necessary un the Navy and we 
bavo to 80 m for'construct"ion of our own. 
type" of 'frigates abd IUt'VCUlance' vesse'ls" '[ 
am very happy, that' tbeJ .ve boea' '.'bit to 



do it and they ba"e 'been able to' telease 
INS' 'GANGA' and other ftigates'aod'sur. 
willanee vessel •. 

With regard to aircraft, 1 am very un .. 
hal'PY at-out the Joss of the two 'lAP 
aircraft. We do oot koow what bas hap .. 
pned to tbem. We expected the Ministry to 
come forward with a statement with regard 
to the loss of these two planes (lnl,rruptfo"s). 
I mean. the reasons or the causes for ••. 

AN HON. MEMBER: They, are inqui-
ring into it. 

PROF. N. O. RANOA: They do not 
know. 

SHRt E. A YY APU REDDY : Such 
mishaps nlust not at all happen ,in the future 
and so far as purchases are concerned. with 
the MiGs which we are having and the 
Jaguars and the development which we are 
trying to achieve so far as this is concerned, 
I think we will become self-sufficient and we 
will be in a position not to purchase foreign 
aircraft within a few years. Ever)'body knows 
that there is a lot of vested interests so far 
as armaments are concerned. The moment 
some new weaponry is purchased by Pald-
stan, it is not necessary for us to run and 
purchase counter weapons from some NATO 
countries or some other countries. This is 
not desirable at all. We have to stand on our 
own legs. The impetus must be given to our 
own jnd igenous armament factories and 
development of our own weapons and our 
own armoury and arti Hery. 

J6.05 brs. 

[SHRI VAKKOM PURUSHOTHAMAN 
in the Chair] 

Last but not tile least, 1 Only submit 
that so far as the Defence laboratories at 
Hyderabad are cODcerned, the State Govern-
ment has offered any amount of facility for 
their expansion, for testing the missiles and 
rockets. Therefore, further exapansfon is 
necessary. 'Naturally, the State Gove.roment 
is prepared to give aU tbe facilities to th.e very 
good defence laboratory which is there at 
Hyderabad. which win get soon expanded. 

enliue part will a:iso be loeated at, Medat. 
The An'dbra Pradesh State has offered two 
sites It Kartmna,ar and Stlsanam and al1 
other facilities for tbe location of tbe 

, ordnance factory. I would say only .thi, much 
so tar as ordnance factory is concemod. The" 
report given by the Comptroller and A'uditor 
General goes against it. I would appeal to 
OFB i.e. Ordnance Factory Board to Jook' 
into this matter.lf you we're only say that tho 
ordnance factories have been spcndjol, 
Rs. 26 crores, Rs. 30 crores, RI. 3S ero ...... 
over-time, it is abnormal. Tbe Public 
Accounts Committee has ltated that tbe 
ov~r· time should be reJated to production. 
When it comes to the production. it bas 
falJen far short of targeUed thin,. 1 do Dot 
want to repeat the figures. The figure. are 
there. Alarmingly. targets which were 
expected to be fulfilled have fallen short of 
more tban SOper cent or 40 per cent. The .. 
things have to be looked into. 

Store losses have been Rs.I0 crores. In 
1982 .. 83, it was Rs. 5 crores. Last year, it 
was Rs. 10 crores. Store losses have been 
mounting up and your store- keeping baa 
not been up-to-date. You have to moder-
nise the store-keeping, computerisc tbe 
store-keeping. Even the Naval Store at 
Bombay which bas a sprawling area of 100 
acres of land is very loosely organised. A 
good dynamic organisation with relard to 
store-keeping is necessary. Modernising and 
eomputerisation of all these stores is 
necessary. Wastages and losses in all theso 
stores are enormous and abnormal. These 
things must be stopped. 

SHRI EDUARDO FAlBIRO (Mor· 
tnugao) : Mr. Chairman, I have beard with 
great interest and attention, the e~cclJcDt 
speech made by our colleague on the other 
side. Mr. Ayyapu Reddy. However, J cra". 
your perm iss ion to atttmpt to correct some 
of his mis-statements and mitconceptions 
which have now 'and the cropped up into his 
presentation.' Tbe previous speaker bepn 
by sayin, that we are sendina 1/3rd of tho 
expenditure on defenco compared to deve-
lopment, which is 2/3rds. 

saRI E. AYYAPU REI)DY: I said. 
SimilarJy so JAr as ordnanc.e factor), is 22 ,paise 00 development; 14 paise on ':De",! 

COUC'l'J,led. one ,was located at Medak. ,But" fenee. That is '1.'j3rdl of tbe 'de'Velor'tM.f~': 
,he tolino part was takea away .. I· ,hope, t., Th.t i, ~J, f aaid. 



· :APaIL ',. 1 ~8' . 

SflKI ·etn1AllOO 'PALBIItO: This is 
,the .tat.... _bleb, 1. tbink, needs come-
ftoe,: nd where, I thi.. I mutt. jolo. iaue 
\'ttth tlte ptefiO\fS speaktt~ 

SM'ttt B. AYYAPU REDDY: T'bat is 
~e 4laaram .aiven tp us in the Budget-at-a-
,alaace. 

,&Hal BDUAB.DO FALBJRO: I wil1 
oome to dlat. To betin :wtth, ia our defeJlQe 
devo1optDCd, we have no expansionist 
.ambition. The purpose of our defence deve-
Iopmeat is not to acquire aoybody'. territOlY. 
The INr.peee of our ,defence effort is solely. 
atire1y and fundamentalty to protect tbe 
JDteldtl' of this country. to protect the 
J*)ple of tbis couQ,try so that tbe people of 
tltts country 'tan develop and development 
caa take place in peace and ,ecurity. That 
is the purpose of our defence efforts and if .this 
is kept in mind and once this is kept in mind 
-the precedent of this House and tbis bas 
been tbfoughout since tbe constitution of 
this Lok Sabha-there is no question in 
Parliament of 'bargaining on bow much 
money should be given to the Government 
tor 4ef"ence purpose. The defence interests 
are paramount and there is no quid pro quo 
Involved and, therefore, there is no question 
of wbether we are spending more or tess. 
This being the fundamentals of tbe very 
.ccurlty and peace and prosperity of our 
DatioQ. That is apart from the fundamentals. 
Ma, 1 add this? If you look at the coun-
tties aro~nd us, if you look at the oountries 
in ,eneral across tbe world, OUf derence 
expenditure as compared to tbe sros, 
national product, is one of the lowest in 
the worl~ .. We are spenditll a'-'out 4 J)er cent 
er our GNP while the United States is 
lpIO(Iinl around 7 per ,cent, tbe Sovicet 
Union is spending· around lalM amount, the 
'United K.ingdom around 7 per cent again 
while Pakistan it .. lt, our noiahbour, is 
tpendt.. more tban us al a 1)ercentaao of 
GNP. ap.rt from substantial aid that it leta 
fer ,defence PUI po_. While we cannot and 
'_·~have not ia allis ·Houte ,arudaed aay 
~JJty for the Defence Ministry end it \1 
Mdqa across our party lines, it is undou-
btedly correct, tbis point must be made, 
t"'t tv,"" atone, that we spend for 'defence 
,.."oo4it.ufCrt '- tbo moaey 9t the ,people or 
thiI ..... '1o It i. DOt .cro:ros or I'U~. 
fIYIr1 'illlle '1"Ul*J i, t~ D101U7 of ... ~, 

,Ie tWl .: country· • no hat limited ,.0 ... 
In this ·Cf)fttext., we '.~' tile tbat' .. WJo .. 
dQ not aruda.e 81\Y money to the MiaiItJ7, 
eve,I'Y sinale rupee, every single paisa, il 
spent ,fa tbe best poaaib1e "aianoer, ill tbo 
moSt c01t ~fFecti'Ye manner.' 

I will ao in a moment to .,reo witb my 
colleeau.e Oll the need to indiaeoise our pro- . 
duction. 1 will definitelY join hip] ~n4 
support him and I am sure all of us are ope 
with me in this, that jf we can afford end we 
can find ways and means of sending our 
money to forei8n countries and if we find 
ways and means aod surely we can because 
we have the talent. of spending ctores of 
rupees inside our country in makirig oUf own 
armaments for the seeurity of our cO.UDtry, 
undoubtedly we must. A misconception baa 
come here. It is a misconception which, alon. 
with thjs. is bound to permeate this debate 
~ecause the difficulty of just Dot havins suffi-
cient materials on which to work. As far u 
defence is concerned, we are suffering from 
almost fear of over-classification and over-
security. No information is available. Jt is 
not merely tbe man at large, even a Member 
of Parliament finds it difficult. We find it 
difficult to get materials and if we want to 
speak in this House, a Member of Parliament 
has to go round and collect material from 
"Tbe Hindu" and from '<The Indian Expreu· 
or any other newspaper. It is not a questioD 
with me alone. 

It is a question of Members or Parlia-
ment generally and the reason is over-classi-
fication and over-security which bas been 
p.ermeating our entire approach to this matter 
for a very long time. I was just told yester-
day that the Historical Section of the Defence 
Ministry prepared the history of the Kashmir 
conflict. Kashmir conflict took ,place in 1948. 
The history is prepared by the Defencc 
Ministry through 'its Historical Section aDd 
was completed about ten 'years aBO. Up to 
this date, ,tbis document. which coqce1D.S 
events of 1948 and which is important. .baa 
not been publisbed. Ten years have pasted 
~fter the com,pledon ,of this book . wJ.t~cJl, io I 
fact relates- 'to events in -1948. find too yean 
have pusc.4 ,Q,pQ1\' tbe. 'Cf)mptotioft of ,this 
book made by a Section "of. the 1)erondo 
Ministry ttself ·and. up to ·tbia'mGlDeDt . ...,... 
rently ibe. D"ror;ac., ,.'Mitl'istfY 'llu DOt liven 
,..i •• ioa ·to ,P~$ll,·!tJPa )1~~r1 ,pt.~~~' 



: t:,.\ .. ot I ,t,948 . made' by . ,itself. ·TlU.:.,. just an" O.Ut GovetnmQDt iI,. tryJna, to· ~~I' tItI,: ' 
eKltnl'le •.• ,(brt''''lIptlo",) , There :: .... ' :maBJ . threat. This knowledge can come OIl') if _ . 
other 'tbinp. are studies, i·r there is dissemination '(If'k''.'· 

·'10di!. itwe 40 not suftettronl 't~is~ a,':'11N" 
, (Int,rruptiqll8) 

, MR. CHAIRtdAl'l : No rUDpInJ com-
meDtar), please. 

SHRI EDUARDO FALEIRO: I have 
~een reading this excellent document whicb 
tbe Defence Ministry has p~epar~\P. As lao, 
on this point, one 4inds for instancet at 
1'. 124, this paragraph: 

"The steps initia.ted by the Institute focus 
increasing attention on technological 

"aspects of national and international 
security issues which had their impact" 

,said ,puerile fears 01 over aCqujsjtioD fbd' 
ewer ftC'l'eey. ' " "I i; 

, 0 a ins to the security environment~ mat-* ,'" 'V ~, I ~, ~ \ ' l' , f ~ ", 'I. t, I if. , ,~,: j','.t '," 

~J;:l bas .be~ ma4~.,'b.l tlte Q:~~c.~I~nJ·~f·~ IT 
nty envIronment is ddlOiteJ)' IS par.~I.DP.~t. 

question, very' im~,?rta:nt qU~ho~~ But D. 'f.ou' 
look at ~~e dt.:b~te~ ot ,""olf. ,~~~ ba ~6¥ !~~~:' 
6nq that it h~ been.slijflcie,.tll!Y ,di~cush,e4, i~t 
these debates on the Defence Ministry, tht,· 
question of'the strategic environment and the 
seeurhy environme'nt" and sometimes 'to the 
detriment of 'Qther I ~$~5. . , ' " " 

I would like to concentrate on some of. 
the other issues wbkh. I anl afraid, Illa) set, 
the attention they deserve. But me, t say \ 
here, in this que<tkn of seCUril)1 environment, 
the situation in which countries of the wl')rld 
are, the situaticn \\hich is creattd And im,po" 
sed upon us by this world wide c( nftonlatioD 
between the two super po",er~, We were' 
happy, we bad a lot of hope that after a 
JOOg time, the leaders of both the Sov,et 
Union and the U .. S.A •••. 

( Tnterrupt ;ons) 

MR. CHAIRMAN (Shri Vakkom Purusbo-
thaman): It 'is not fair to make 'such unwan-
ted comments. If you ba ve got any dou,bt, . 
you stand up and aSk.' Why do you inake 
running comments? 

KUMARI MAMATA BANERJEE 
(Jadavpur): It is their habit. 

This resulted, and this I underline and 
emphasise, in the first professional study of 
air power in rrodern \\ al fare N{)w we have 
been with an aircraft industry ar.d military 
aircraft power for more then 25 years Afler 
25 years. for the first tio1e, we have' an aca-
demic document on a;rn aft air power in 
military warfare. It is not enough to have 
good ~c;entists. It is not enou,! h to have 
technologies "of the highest of the world level 
in fact. It is necessary that academic studies 
must go on not n1'erely in the closed 
drcles of the Defence Ministry. Academic 
studies must go on percolating to the people 
of this country. It has been said that, I sup-
pose it was Winston Churchit who said, "war' 
is' a very serious matter to be left to the 
Generals alone". With aU respect for the 
Generals, they have done extremely good 
work throughout. Th?y are really islands of 
excellence. Our Deft:nce forces are islands of 
excellence. It is not enou·gh to have islands SHRI EDUAR.DO F.\LEJRO: When 
of excellence. Defence forces are nothing:' we were particularly bappy in th s country J 

unless they are backed by the indomitable when President Reagan did go on "coord. 
wIll of the people of a country. People bave saying "now conflicts cannot' be settled by 
to be involved directly 'in the Defence forces, war. d·ifference of opinion. i4eoloaical ditre,~ 
as, t h~ve said in a dHferent context~ the ,rences, cannot be sol,,~d by sbow of force 
AnDy. t'be ,.N,lvy and tho Air Force. It'shollld ttbd only by negotiatio.,s p~8''e can be 

, 'be Ii 't'eop;le'1 'A,t'm'y. a pcopie's Navy and ,a achieved' and co· existeoce can be achl~ved"·." 
, l)edpn·s,",Al( fJorpe' j n the sense· t~at l'tople'.t' AI •• f Our bopes wbica. wet. ' kind~od :' 
luse,,'th.o popp.l.~iOQ, at' lar'e~' mu.t .' ,rutr1; 'be,' so 'hiah a~ Geneva, vcry shortly ,thereafter, 
fnv()J,"",' "fttll, commitied to tbo",·J)efoDce were dashed to, tbe 8l'0,uud "because then we i 

etrQt1:~.~n", 'f~t,[~tbt~~il~et11.,~'O'tJo.t'Ut14,l'Jn.~···' ifaw the lUoited· .States Navy ,tnaxchilll .ar" 
. e41y ~, "P~~, uolca •.. tb,.~ J~ an ,~,W,ar~c~" to 'Cremoa~ more recently WCf bad the A_ri-, 
of,tbe:,issuea; \:kn;owl.cf .. ;.ef whAt _",tlle:Un.cs cap rOf'. JeUiq, ,illt~ 'the" i ,iult il1 • d:i~ect ' 
that '18~,'Q,~ 'amt, ',WlJ_ti\'" fbt:~a"t:' U!'; ','WltiQh" ·.al ••. :tf),."ibya. Qlo .... :~. \II Wt~ ,~, tho, 

• " '~, I, '" J ' ;' " "j .:, ,'L ,,",. " 'I~ 
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{Shri Eduardo Paleirol 

Doto,i0t18 (:enier ·Enterprise" of 1971 fame 
berthing at Karachi. It does appear tbe 
American Administration and Pentagon bave 
not learnt these les'Son8. American commenta .. 
tors, American military analysts today recog-
nise that it is not in the national interest of 
the United States themselves, this approach 
of coercive diJ)lomacy, and it was not in 
their interests in the earlier part of 1970R in 
Vic.tnam; it was against the national interest 
or the United States in the later part of the 
70s in Iran. as it is right now against their 
national interests what they aTe doing in 
Central America' Whether it is in their natio-
nal interest or not, what we are concerned 
with is the threat that this bellico~e action 
poses to our own security. It was a bout a 
)'ear or two ago, if I remember aright, that 
this House discu§sed with great emotion and 
ICnse of danger the sale of F-16 aircraft to 
Pakistan. What is happening right now? 
What has already happened is that weapons 
much more sophisticated and much nl0re 
lethal and much more dangerous than F~ 16 
themselves have already been provided again 
recentl,. to Pakistan; jf ) may mention, the 
Harpoon missiles which destroy and cut at 
the root of the whole justification of supply 
or arms to Pakistan in view of the Afghan 
threat: the Harpoon missiles, the anti-ship 
missiles, to be used in the sea against ships, 
cut at the root of the entire case, the entire 
arlument t that arms to Pakistan 
are to counter the threat froln Afghani-
stan. Sur('ly, there has not been a sea for 
hundr~d~ and millions of years anywhere bet .. 
been Pakistan and Afghanistan. Even more 
serious are the State-of-the-art weapons, 
the lat~st technology which America alone 
possesses. the weapons which are said to be 
very dangerous weapons·a short time back in 
the Lebanon crisis Israel used it to knock 
out ,tbe entire Syrian Air Force within two 
days.the Stringers which have been mentio-
ned here, the RBD EYE, the Shoulder-fired 
rocket launcher: and noW there is a talk that 
even B 2C Hawkeye. which is an AeriaJ 
Earl, Warning Aircraft (AEW), ia gning to 
be· provided to Pakistan. These are the threats 
which are many times, several times. bigger 
and more da'neerou9 and more lethal t,han tbe 
F .. 16s, These are whttt the Americans are 
providing to Paldstan whicb~ t wouJd respect-, 
futty submit. is asainst their national interests, 

D.G. (atn~J t 986 .. 8'7 340 

which 'is· agaoist security in the ",'orld, 'wbich· 
is against the mankind who want to live in 
peace, particularly tbe third world· beca-
use these wcapons can be used only against 
the tbitd world; they ha\'e only been against 
us before by Pakistan, against . nobody else. 
Therefore~ we cannot grudge for a moment 
any arnOlll"t thnt the Minister for Defence 
will ask us for the security of this country 
because security and peace are predominant 
and preponeerant; without security, without 
peace. no development is meaningful. Why I 
say is because of this. I will again repeat. 
We do not h~.ve information now to say 
wh("ther what you are acquiring is good eno-
uJ!h or how geod it js: we rely on you enti-
rely, we rely on our Genera1s who have pro .. 
ved their mettle, their integrity and their 
sense of duty nluny tin-Ies over. But then we 
do ~lr0ngly urge' that our indigenous produc-
tion must increase, lllust get on the rails. I 
am personally speaking here as a back-
bencher, not happy with the progress or 
otherwise tlw t \VC have made for quite a COll-

plc of dccade~~ on the quc~tjon of indigcnisa-
tion of our defence ploduction. 

We have the nuckar technology of the 
best kind. 1 will not gel into the oft-repeated 
controversy \',hether we should have weapons 
of nudcar calibre or not. Dut I am sure that 
our scientists who arc of the highest calibre 
in th~ world can) if thl~y are required to, pro'· 
duce at a short notice nuclear weapons; that 
I am inclined to believe'. The question is 
because of our commitment to total peace, our 
commitment which is total for de-nuc1earisa .. 
sation of the world, we have not produced 
these; but I am sure, if the need arises, our 
scientists in the nuclear field will not be 
found Wanting. So are our space scientists; 
th('y are the best in the world; in many res ... 
peets they have developed technology which 
1 am sure is better than anywhere che in the 
world. However, the question arises: in spite 
of this high level of talents. why are we 
behind the de'veloped countries in oUf defence 
technology and armaments 1 In we have been 

\ left behind for the last two decad\}s, we DOW 
must make up. Because if we do not make 
up now, the gap wiU increase and it, will be 
too ·Iate afterwards to make .up, for this gap, 
wilt be for e'ger, indebtedness to foreilh 

'countries wltl be 'for ever below the par or 
requirement$ at a part'~\ll~r point of time. 



us to see that now with the latest' techo-, 
.ogy the MBT Arjun prototypes are already 
On tria). It. is a matter of areat pride 

Indfgenous defence productioo is a 
must. flowing not merely from our require-
ment that we must save foreign exchange, 
but 'also flowing from our basic' policy of 
non-alignment wbich means that we will 
.have the deoision ultimately on what is good 
for us. If we are going to maintain our 
non-aligned policy, then it is necessary that 
we sould be backed by indigenous capacity 
to produce our own weapons -whatever 
armaments that are neCf'ssary to defend" our 
right to take our own decisions. 

,because it is here that tbe latest technolpay. 
the best technology is used, which haa 
not been achieved by so many developed 
couDtries. 

If we are noo-aligned and we want to 
take our own decisions, then we risk the 
danger. 'If we import equipment from a 
country which does not like us to take our 
own decisions, they may cut off the supply 
and leave us in the lurch . .it happened, for 
instance, in Argentina recently. In the 
Malvinas conflict the Argentina was indeed 
left in the lurch by some suppliers of their 
own equipment. The indigenous production 
of weaponry flowing from our own policy 
is a compulsion. In fact, it is necessary that 
our foreign policy should be more integra .. 
ted with our defence policy It is very good 
to have a velvet gloves. but behind a 
velvet gloves nlust be an iron hand; other· 
wise the velvet glovo is an empty assertion 
of words, empty assertion of making state-
ments. What is worse is that others come 
to know of this, to whom these words and 
statements are addressed that we are 
not in a position to match them by deeds, 
to make these statement go through to the 
last. 

The defence services are tbe fist of the 
nation. The defence services are the fist of 
the body politics and therefore Sir, if the 
body politics is to be healthy. if a natiCln 
is to be confident, the fist of the nation, the 
fist of the body politics nlust have the c~pacity 
whicb is required to strike as and when 
necessary. 

In regard to research and development, 
it is good that the Oevernment has realised 
that a m~ch greater ouday is necessary. 
This', year, as compared to the last year we 
do witness that a subStantial increase has 
~en made for tbe purpose of researcb and 
develQPl1lcl1t,., It, is a matter ,of pl,easure aad ' 
what il 019ro, a ~ttef of &reat pride for 

In the LeA also we are making pro-
gress, but the question that arises is not 
mereJy whether we have completed the 
planning process, whether we have comple-
ted the design process, whether we have 
completed the research process. Now the 
main thing is production. rbe question tbat 
arjses now is : Have you made any arraDlc" 
nlent's to produce the 1000, 1500 and 2000 
sophisticated Arjun MBT Tanks chat you 
require'] If so, bow and when? The problem 
right now is not merely on research and 
development, but the problem right DOW 

with our defence inJustries is that of pro-
duction. 

Sir, we have monstrous publi'c sector 
undertakings. They have not, with honoura-
ble exceptions I respectfully submit, been 
able to deliver within the time frame and 
within the cost that they could. The reason 
is thut in the management there is much 
to be desired. I urge the Government to 
have a close look into the management 
structure of these public sector undertakings. 
They are having monopolies. They are 
giants on the lines of Mega Corps-to use a 
term coined by American writers. They arc 
huge, monstrous giants extending their ten· 
tac)es everywhere and catching hardlY any-
thing. Now we must look into the manage-
ment structure of these corporations, so that 
they become commerically viable. They aro 
seen not as a sacred animal, but as com· 
mercially viable enterprise produciJ)1 within 
the cost and within the timeframe. I urp 
the Government and sussest that •••• 

PR.OF. N. G~ RANOA.: Particu1a.rly tbo 
armament factories also. 

SHRI EDUARDO FALElRO: Parti-
cularly the armament factories a'S my leadOl' 
Prof. Ranga is saying. We bave aot these 
Public &ectOt underlakin&s. you: ha:vo .. to 
set them GiviQed' into two or thrM. We ·hav. 
aot to make them smaU~ .. " '6'0 ""II lOt 
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rio dlvidO .tbem all ove.r the ~huntcy~ We 
/bave 't;tt to .'top ~vi:oa ordn,nco flCtorlCs 
,liDiktrii . tttde laCes." tents, etc. AU tllose 
I' 'tkm?s. 'wfHch are, ret", bf riot . m,iUt.'" . ' ..... ·.n be maoe by private enterprIse. 
Let 'U~ have ordD Ulce factories at the lowest 
cost faetor doing high-tech elements so that 
9\Jr tl\~l~t~~>-i'~ eq\1jpqlent becomes better. It 
ShQuld be done ina time frame. 

. .1 bave said earlier,. and I would like tosay 
once a:gaift~ i'mat the Defence Forces canDot 
.~ iJlal'i4s' 'of . excellenc". Tbey must be 
backed bY splendid commanders aDd brave 
jawa",. But Our defence forces are Dot an 
a.~tiraftCe Of tbtal security. Defence forces 
have ,jot to be backed by every citizen of 
.thh -C..)ll~tr'y undo.Jbl~dly cutting a'cross p'arty 
lines. The pa.triotic sense of every citizen 
'1!ltbt be kindled. In thic; context, I would 
Uke to ~ay' an:} put this for the considera-
tion of the Governm<!nt that we could 
introduce a com;)ulsory military service on 
!J.l,~ :)lin~~ ~f so many other countries-the 
"S~I~'W~fies,. as d,jvers~ as France and Soviet 
paion, viz ..• count~ries whh ,entirely different 
p.RHti~~1 systems .. The experience of compul-
~9~l.1 i rniljtary, ,. ~ervi.ce has show~ f~ntastic 
1~,¥lts." It w~s to begin witb thro ugh 
C;Qm.pulsory military service that France 
. ~~~\lr a,s~erte~ its natio~hood. It, developed 
,patriotic spirit of the people. Before it was 
'., idnadoin with. ~~t of D~k~s", B~~hess and 
]Jarons. It became one nation from Corsica to Lyon or Paris. 

I~k iH' ~ter ICBSO, ( .0'1 diSCipline and that 
you ae t In miJitary service. 

w~ &;fe tatking o~ 21st century and it is 
,a. l>ca1,l~i(ul i11l3&e. We, are bavins a time 
Ir.amc .of. IS y~ars within which we aTe' 
loi~ to spread science and technolosy. and 
com~ to the forefront. If· we'are going to 
4evelop .science and te.choolo&y add .create a 
lCi~titic .temper. it is Dot gois, t,o :be tbe 
hund'reds' of scientists in our nuclear facilities 
'or space laboratories that are going to solvo' 
the problem. Scientific temper. has to be at the 
level of every citizen and this you achieve in a 
great measure by getting into to the military 
service. ~?U become a driver 1 you become 
an electnclan and you develop skills which 
are of scientific and technical nature, which 
help in your job and also contribute for a 
greater awareness and development of the 
country at large. 

We are facing great threats. It is not 
merely from Pakistan aod United States. 
We are facing it from China too. We,were 
cought unaware when Cbina attacked ~s, in 
1962. In the then Lok Sabha, it was 
said and the Government then said here in 
this House that we will recover every single 
inch ·of the territories that we lost to the 
Chinese. We ,will definitely take peaceful 
initiative,. in the sense that we must be 
prepared to make good and that statement 
was made on the floor of th is House. It 
was said that e~e~y inch of the, territory wiU 
be recovered by peaceful means. 

In Soviet 'Onion after the revolution Now, ,he greatest enemy that we are 
of 'J 917 all the regime.Dts, Kosak regiments facing today-:let us not forget-if) ourselves. 

, and other regiments based on region were The. greatest enemy is . unfortunately is within. 
abohsh'd. There was only one army and A writer bas rccentiy spok,en ~l?out a se~ge 
.,very . Soviet .citizen, a male of 18 years, within and if you want to succeed cOm .. 
is required to· under~o at least one year to pietelYt, tp.~n the nation must be one. Let 
two years of compulsory tniUtary service. us remember, ,let., us ,never fo! ~llr recent 
It has helPed tremendously in' national history. We never were defeated. We 
integration. Sir, in our country a man from were never conquered. We gave away OUt 

tatt'il ~adu shousd go and bave his service in freedom to settle scores among . o~rselve!. 
Goa or a J;llan from. Kashmir to Tamil Nadu We invited foreign o~upa\io~~ cUJ our 
aad a man from Punjab ·should 80 to Kerala nation into'" Jewels for different foreiao 

,,!~~t1i so ~,~ ,~n~. ~o f~.r~b .. T~is .'fill contribute crowns.' Let i~ iiever bappen again. Let not 
p;~~n~.o\l~ty ,\Jow~rd$. n,~~19~l,1 tnt~aratj,qn, the forCes. of ~l'.Ulion or otberwise .. ais~ . its 
"~'rt f~Otn . 4eveJoPins .. patriotic ,ap'~d~ a~d ile,~d ... ,,~\ef" ,.~~~ .~~1t ~ ... ?'1~ "a~d, i.~ ~s on1r the ;e*. "t itiSei"Ur1e which tile, Minister of uull), pf.~Jie.ii~,Op.i~. ~r,'th~~ "~,~unt!t,, ~~.~t is 
'13.Q~'rii, J~$ 'l~i~a stress" uPAA~ If we are 10 ·the lreatest luarantee, of ,the ,s~u~lb' of 
~pabl., bijj~D~.aDd "ajcDj~ j)'}iiap. '.,.' ~'··th~' cC)uany.: it ~It :001, the unity.Or all (,ut 

, .' '. ~ " " I~ I 
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,~e that' 'wilt guarantee of the seouit)', ,of 
,itits country. n°'you are united, 'if you ,are 
'~~~t,' .~,r~~~bt~dlY· tbis!" 'country' will, sllreJy 
, be lDG1V1Slble. ' 

[T,on.tlotlon) 

SHRI ,DILEEP . SINGH' B8UlUA 
(Jhabua): Mr. Chairman,' Sit, I dse ,to 
support 'be Demands for Grants pertaining 
to the Defence Ministry. lust now my friend 
shii Faleiro bas said a lot about detence. 

Mr. Chairman, Sir, tbe arms race ill the 
World has created danger for the entire 
humanity. India has always been a votary 
of peace. We even carried on our indepen .. 
deDce strugg,le in a peaceful m'ilnner and 
achieved suceess in it. But today the country 
a6 well as the mankind in the entire world is 
facing danger.' For this we will have to 
awaken the people of the world against this 
danger. Ours is a non-aligned country. The 
sole aim of the imperialistic forces of the 
world is to see how they can sell their arms 
and how they can make other countries, 
whether it is Sri Lanka or Pakistan. fight 
among themselves. Their whole attention is 
concentrated on this. The arms seized in 
Punjab bear foreign marks. Infiltration i$ 
going on into our country across the border 
areas. OUf country is poor and is not power-
ful. We want to see that our country makes 
progress. But countries )ike America does 
not want that we should make progress. They 
want that we Should depend on them. 
They are our arch enemies. Unless the peo" 
pIe of the world condemn them, such things 
will go' on. I would say to tbe Hon. Defence 
Minister that the fir~t and foremost task is 
to strengthen the defence of the country. 
The country tan remain strong' only if' its 
defence is strong. Otherwise how much 

'progress we may make, it will be· of no use. 
Tbe~ iniperi~Ustic countries do riot want tbat 
we should make progres.s. Tiley are making 
atomic bomb and other armaments- and in 
this way are tryin~ 'to destory our 'cOuntry.' 
But tbe,., $treogth of our country will not 
allow these ,couDtries to ,succeed: in, ,their 

united!, Whenever' 'tbe eOuH1fY N~'~' dMlir, 
tho. people, 80t united to meet tbe~~~~!~~Me. 
Dunng the ,war of 1971, tbo brid., o.riri=d 
their mangalsurro! for the defence of ,tbe 
country. Every Iridian b'as faith 'In' bYs'h.~,tJt 
oulture. They ,are conservative but ,ale, ~y 
to make sacrifice ,when time ~dI,. ':'Wo 
. sbould manufacture armaments, fighter pia .. 
or .. missiles needed for the defencb .f>f, ~e 
'country indigenously. We should Plav.jde tas 
much' fund as is:' needed for:' 'investtncllt lor 

" the defence of the country. There shoulct trot 
be any constraint of fund for tbis Pllq)Q$C. 
The Parliament as well as ,the. ,~lc:t.are 
with tbem. What for has ,the American Seet 
been anchored off the Pakistani port of 
Karachi,? During the 1971 war. tbe Aanedcan 
Fifth Fleet had been anchored there. Now 
its purpose is to' demoralise the people of the 
country_ It wants to purchase'them. I~ says 
about Srj Lanka tbat the tro\;bJe t~ere is 
tbeir internal affair. W~ will bave, ,to. be 
cautious about such people. Sittiol" thou-
sands of miles away, they are planning to 
kill our leaders and scielltists and arc, holdinl 
the 'people of the world to ransom. We. will 
have to think over an these 1hings. Just DOW, 
Shri Faleiro has rightly said that our youth 
should be provided training.. A sense of 
discipline and nationalism sbould be inculta-
ted among the J)eol'le. We will bave 10 'enact 
legislation for providing army training aa is 
given in the Soviet Union. There sbould~ be 
provision for cotnpt1Jsory army trainiol for 
college students. Compulsory army training 
should be a pre"requisite for jojniaa. some 
job~ In this way rlisciplil1e will be brouaht 
about"in t~e c'ountry. Such type of Jegitllation 
is needed for the country. Pakistan is acquir" 

',mislion. Our leader' Shrimati 'Indira' 'Gandbi 
~as assassinated, Th~se peqpJ~ tllousltt ·that." 
India wiU disintqrate. but the, people of . India ' 
~nd. our Prime M irlis,ter ". "a" ' SbOWD' :to· tbe, ' 
w~rlP that 'aUho,up; ,~~L,P~1Ull,~ :,()t,J~~J'; .\ are 

< , poor and uDderfod ~t ., ... , can', rcmaiQ 

,ing F .. 16 planes but we should not be scared 
of it. In the war of t 971, our ;awans. blew 
the America tanks ,to pieces. 1 would like to 
congratulate the jawans who ate .C.Qlued in 
the defence of the country. Tbe ¥arlituneot 
as well as the people 01 IlJ,d,ia is proqd of 
the ·fact. tbat. Ameripa ,could ll()t fhld",put ~ow 
our j.wan, destroyed tlleir tank, in. tbo ,war. 
We b.ave fun faith in the Indi.n arm',. It 
will not allow. their qlteriQr, motive to $UCCted 
is tbe war. 'lhc p~pJe Q.f ,J,odi. ,wlll ".rle 
victorious. Our ideoq¥ i. aprea4_. ·;a",the 
whole world ••. (Interruption).. They are Dot 
likj~8i our" :~deolo&)', w~icll ,we ,ar~i, M9~tiDI 
t~r~u,~. tb~ ,p~1icy 9f, noD.ali~t.,. Nr •. 
~'~o~ '~\$."ljr;tt~p "~~¥fj~e: .. 'J~"t~, "~f1ibati 
J.odita GandhI in his .book': I ...• ',., . .• 

" 



[Shrl ,Dilip Sinah ,Bhuri~l 

[EnI'II'''1 
Tbia woman' is an iron woman. 

Jodi. ia Dot short of such leaders eVeD today. 
W. are not 80ins to surreoder before anyone. 
'India is prepared to pay in the same coin. 
Recently a summit of super powers was' held 
in Geneva for curbiol all sorts of nuclear 
expedmenta. AU these thiop arc meant to 
mislead the people of tbe world. Mr. Chair .. 
man, Sir. tbis is an open secret. Otherwise 
also DO qrcemcDt was reached there. The 
Prime Minister of our country aloD8 with the 
leaders of six other countries requested Mr. 
&eaaan to ban the nuclear experiments but 
they refused to do so. So, how can we 
believe that they would not manufacture 
nuclear arms 7 It will not be proper for us 
to manufacture insignificanl items instead of 
armament. These agreements with other 
countries will not do any good to us. There-
fore, 'we should not have faith in such 
aarcements and Summit talks. Nothing 
concrete will come out from these agree-
ments. We sbould develop nuclear weapons 
and achieve self· sufficiency in it. We win 
have to expose such people before the world 
as are bent on destroyina the mankind. With 
these words and with tbe hope that India 
will become strong day by day under the 
loaderabip of Shri Rajiv Gandhi, I support 
tbe Demands for Grants of Ministry of 
Defence and convey my thanks to you for 
aivina me an opportunitby to speak. 

(Englbhl 

SHill S. JAIPAL REDDY (Mabbub-
Dapr) : This tradition of Minister of State 
speaking on the fin·t day and tbe Cabinet 
Minister speakina on the next day appears 
to be unfair. It is desianed' to completely 
owrshadow the contribution made by the 
Opposition. You may kindly see tbe reports 
as made by the All India Radio or Television 
aDd e\'en by the lo-called free press. 

THB MINISTBR. OP "STATB IN THE 
DBPAltTMBNT OP DBPBNCB PRODUC· 
nON AND'DEFENCB SUPPLlBS (SHRI 
SUKH RAM) = I am aratefu) to tho Memben 

wbo have . patticipatQd in this "debate on 
Grants for Defenoo Ministry aQd I know 
after I have spoken, a Dumber of otber 
Members will bo participatina in thia debate. 
Tbey have already made cen&in suuestions, 
and they would be makins some suggestions, 
and I assure the Hon. Members of this House 
that all tbe suuestions contribute towards the 
production and, as tbe Members have desired, 
I will definitely take note of them. 

Sir, ,as the whole world knows, India is 
committed for tbe peace in the world. Not 
only committed, but we have taken necessary 
actions and steps to establish peace, and 
particularly with our neighbouring countries. 
But we cannot ignore the fact that during 
these independence of 38 years, four Wars 
were forted on us and there have been 
acquisition and accumulation of the sophisti-
cated weapons by our next door neighbour. 
So just to match up our strength, we have to 
take necessary steps to modernise our indus-
tries, to acquire or produce the sophisticated 
weapons in our country. 

Sir, there are two streams of Defence 
production in our country, one is the Defence 
Ordnance Factorits and the other is the 
PSU's public sector undertakings. 

As far as the Ordnance Factories are 
concerned, they are 34 in number, located 
in different parts of tbe country and they are 
engaBed in production of vast range of 
weapons and armaments just to cater the 
needs of our armed forces. This wide spect-
rum· of the Defence system includes battle 
tanka. infantry combat vehicles, )jaht and 
medium guns, small arms, wide range of 
ammunitions, mines, bridges, combatl and 
transport aircraft, helicopters, super .. alloys, 
wide range of electronics communications, 
avionics, Radars, and many other items which 
are beina produced by our Ordnance Factories 
in our collntry. This House, has probably 
come to know through the Press that recently 
we have entered into an agreempnt; tbe agree-
ment bas been signed, under which a very 
biah calibre lun known as 155 MM is to be 
produced in our country'. These are, tho 
ateps ••• 

SHRI S. JAIPAL ' REDDY: Is it to be 
produced or pUtchased ? 
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, SHBJ SUKH RAM : I talk about pro .. 
duettOtl~ because, I am concerned with, the 
Production side, not with pw:cbaso. (Inter .. 
ruPllonl) , 

Hon. Members have mentioned that we 
are producing certain items which are of Jow 
~chnololY' value, or that they are very simple 
Items. In order to attain bigber sophistica-
tion and to utilize our investment and man-
power, it has been decided by our Prime 
Minister that these simpJe items have 'to be 
shed off to public sector units, Central or 
State; if necessary, to the private sector also. 
We would have done it by this time; but tbe 
question is: sheddins of all these items 
would have created the problem of retrench .. 
ment of manpower. But our Prime Minister 
has issued directions that nobody has to be 
retrenched. So, the Ordnance 'Factory Board 
~as engaged the services of a Consultant just 
10 order to prepare a plan as to bow to 
modernize factories, how to manufacture the 
State of the Art weapons, and how to instal 
a flexible manufacturing system. It does not 
mean that we have not made any develop .. 
ment, or we have not manufactured any 
sophisticated weapons. Already, our Research 
and Development Department bas designed 
and developed a number of items which sre 
being produced by tbe Ordnance factories and 
our public sector undertakings. There are cer-
tain other items whicb are of a sophisticated 
nature, about which my colleaaue will throw 
]jght. They are in the pi peline; and we are 
trying to see that the entire infrastructure and 
capacity which we have aot in Defence Pro-
duction Factories is used for tbe production 
of such sophisticated itmes. 

I may assure this House that) no retrench· 
ment is to be made; but one thing lIlay be 
there, viz. that we may have to redeploy 
monpower rendered surplus by changing over 
to these sophisticated or high value items. 
So, I think. the Members of this House, will 
definitely cooperate, keeping in view the ur-
gency which thjs country is faced, in respect 
of tbese things. 1 here will be no retrench-
ment. 

l have already made a statement, and the 
Prime Minister has also made.it very . clear'; 
and I make it very clear on tbe floor, of abe 
,House that it will invoJve no ,retreachmeut. 

It Dlay lovolve the deplOYmeJlt of labour. We,' 
may bave to live traiDm.. 10 tbat they 
acquire the skill needed for the other type of ' 
production. . 

Now about the value ODlineerma projec:ts~ 
DOriDS 1 be precediDI financial year. about 
100 such value eOlineeriog projectl were 
beiDa executed, This would lead to efflcienC1· 
ThiN may result in the saViDI of about al. 97' 
lakhs. So, we are taking every necasary 
action. We have also decided that regardl." 
tbe items which are going to be off .. loaded 
to other sectors, or the private ace tor, we 
are not loio, to create additional capacity or 
facility for them and if there is an additional 
requirement of tbe armed forces that addi-. ' tional requirement bas to be off loaded to 
the other sector. As far as the performance 
of the ordaaoce factories is concerned ,OU 
will appreciate tbat there bas been a ~teady 
production in all these years, and tbis year, 
there was a record production which gives aD 
increase of 16 per cent, which was never 
obtained previously; as compared to 14.5 
per cent last year and in 1983 ... 84, it was 
11 per cent; aDd the total production in 
1985-86 is Rs. 1.353 crores, I .•• produc-
tion was in e"cess of the tarset fixed; that 
was Rs. J, 325 crores. SimpJy by .. yiDB 
tbat we have achieved, tbat we have exceeded 
tbe target, does not mean that we are satis .. 
fied with tbat. I know there are certain areas 
where improvement is needed. I am aware 
about it and under the direction of the Prime 
Minister we are working bard to overcome 
those difficulties and speed up their produc-
tion; and 1 hope we will come up to the 
expectations of this House in due course ot 
time. 

As rar as self·relisoce is concerned, the 
members who took part earlier, had shown 
concero about it aDd rishtly 10. As 1 have 
already stated, our ordnance factories are 
continuously modernised and observinl 
modern tecbnololY: and there baa been a 
very close co-ordination between the ,0rd,oaQCe 
f.ctories maoaBement ,and Research aDd 
Development just to eliminate deJay. AU 'the 
facilities which arc available in the 'orduataco 
factories are at the disposal of the &eaearcb 
and Development so tbattime"1' whicb \lied 
to be tbere between the dev,lppmetlt of ' tile ' 
item by tho ,Research an4 Devclopmcni Uld 
then Its production '.". Itbt ofdDaa,go, f~' 
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wm •. sbortened;,' and tbus we will be in a '. 
po~ition to produce those iteros ~xpeditiousry; 
and tbea we have a number of sopbisl.icated 
'!~I?P~. W. ,1," :iD the ·process of manu .. 
f~~in~ ~o~ '. V\!~' ,.~~ ~lrF~4Y m~nufacturi~g 
tM uMc;r. ,the U~ACO "Jr~ement so that 
.... ~, DQt be a,t2y delay. Set a Steering 
q~,~£~t~e ,b.s bee.Q set up so that in case 
t\l~.Jf'e iJ ~ny pro}:>lem tbat problem can be 
ap{tqd. QU,J ~d 'tantlor ()f techno}9&Y takes 
p'!aco acqordio, to the schedule. 

So, these 'are ,some of the steps; and tben 
a concern was expressed here that indigeni .. 
sation proct$S is very slow. If 1 say thnt a 
lot of improvement has been made' in this 
field" .• lso and it will be proved by· the fact 
that out of the total purchases we are n1ak ins 
fQr the raw .. materials and other components 
for production in the ordnance factories, 1.9 
per cent is the import content of gross pro-
duction value you can imagine in the ordnance 
factories themselves how much indigenisation 
bas ttlken, place. 

"PROF. N. G. RANOA : Very good. 
IIj 't'"" ", I 

SHRI SUl<:H RAM: We are ratber in a 
hurry that we should not depend on this 
import '(or tobg; and then we have already 
t~~~en certain steps. . . . 

17.00 hrs. 

. Wo h~vc alr~ady taken certain, steps to 
acrgele.rale the producLioot tbat is, the empha .. 
sis is now laid on the strategic and sensitive 
items that will be produced by the Ordnance, 
F~tories; they are already being produced 
and more will be added as I have already 
mentioned. :'Modernisation and upgradation 
0{ thO technology and speed reduction and 
cloSe co-operation, etc., are also there. These 
ate tbe policY decisiolls which we have taken 
and. it is my II duty to ensure that these ate 
iml'telriented effectively. 

r, I ~' I 

, ~R~e"tl!~ ~~t~r ~t.ing' the demands of 
t~"i~O~Y~~.,JPF·te j~ ~P~.f~ ,~~paci~y.a~d,t1~i~ " 
I"ate ~pacity. is bcdng used Cpr J)l~tlJl& .. the 
t1'~a~~s :of t~~ other aove~n,l'ntDt d~·part .. 
nf.i~s 1i(1l~ :41 :iti.ls way ~~ "'!lye e4rilt!~ ~ bout ' 
&$. 32.44 91o~~~,JP, t.1)e, )'~( 19·34<85 .and" 

"'.' • t,' ",' ~.,' '1/ 1',." "~ ,\ ~ ,I , ", , , " • 

in that'we 'have '~ialso contt'lbuted fir" uVin. 
foreign' exchange also. For 'example, setattQ' 
explosives' 'are heinl manufactured 'tor the 
coal industry thus saving several lakbs':of 
rupees in foreign ex~ban8e. Previously t they 
were being imported but now it is the ))efenoe 
Min~try Whl.ch .is producin~. al1 tl'lese ~t~~ 
and the impact of the Ol'd.n~nce. F14C~()9es lP. 
national develdpm~nt also is appreciable. 
Apart from the items which factories are 
producing we are .imparting trainin,g ~o o~~ 
thousand p~rsons annually under the ApprQf" 
ticeship Act t\nd out of those, seventy per 
cent used to be ahsorbed in the Ordnam:e 
Factori'es, themselves, but no~ keeping in 
view. the fact that lot of systems changes bave 
'been made and some policy decisions are 
taken, and there should not be any over .. 
employment we bave imposed a ban. Only 
where it is ess~ntialt recruitment will be made 
but we rrepnre these young men to get jobs 
in .the open market. 

·PROF. N O. RANGA : Are they recrui-
ted from all over India. from an parts' of the 
country ? 

saRI SUKH RAM: Wherever the 
factories are located, by and large fronl that 
area only. 

SHRI S. JAIPAL REDDY: Is that 
apprepticeship 'for one year? . 

SARI SUKH RAM! There is an orga-
nisation, known as Quality As~urance Orga-
nisation. Its main fll netion is to test and 
examine all the weapops, armaments, ammuni-
tion we are manufacturing, so that they COD'" 
form to the international standard and' they 
meet the strjnsent n:quirements of our Armed 
Forces. , 

17.03 hrs. 

. [MR. DEPUTY spsA.&Ek in .the Chalrl 

J may foltate hero' tbat 'Under,tbe 'ecoOo8\'" . 
drive whkb'tb~"('rjille 'Mibist~r laUtt~h~«;' ~'. 
have 's\~rrendered' about .1,1,01 posts from the' 
D.' G. 1. organisatiC'n. Apart frem·thit. there· 
w~re s~nlQ<:r .. of. other J~(ls.,s whic,n .~,w~ _ ~ave' , 
surrendered from our Dircotorates.&sad <W~D ' 
fr6t'n tbe"'Secrettl~htt"also, ":re.su1 tiDI' thereby 10 .. 
a savi~'J'C)r,'m~hs ~f'r~pe~~. .. '" ,.' '. 

'I r I ',"" "'",, ! ' ... 
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, 'SNRI :S1.lCH RAM: 'Ooe" tbou.aod'·ODO· 
Im.ftdnif and leven' posts have been abolitbed, 
'in that' eC;Q~omy . drive. But I. may" add' 'In 
tb.i8 bobalf ,that, nobody is going to' be" re- ' 
trenched.' -Most of tho'people who havo been ' 
render"d surplus have' been absorbed • I.ainst 
tbe. available posts which were Jyina vacant, 
and lome may bave to be transferred to other 
departmenu wit·bin the Detence Ministry 10 
that tbey are absorbed arId there is no prob-
lem. They are letting salary and evet)'thio,. ' 

As far as the other streamp of production 
arc concerned, that is aU tbe undertakings, 
tbey are niue in number. And the pro-
duction in these public undertakinBtI has in-
creased from RS.1685.63 crates in 1984-85 
to Rs. 1758.91 crores in 1985 .. 86. In terms 
of sale, it has increased from Rs 1350.61 
erore~ in 1984-85 to Rs. 1762 01 crere!. in 
1985-86, i. e., an increa~e of -about 30 per 
cent. This House would be glad to know that 
out of these nine undertakings, have contri· 
buted a profit of more than Rs. 100 crores. 
If profit on the paid up capital is to be calcu-
lated, it comes to 27.9 per cent, if it is cal· 
culated on sate. then it comes to 5.70 per cent 
and if it is to be considered on the capital 
~mployed, then it comes to 6.24 per cent. 

SHRI AMAL DATTA: Your purcbaser 
beina the Defence Department-a captive 
purchaser-the way you price these commo-
dities, you always have a profit. There is no 
question of loss. 

SHR.I SUKH RAM: There are three 
undert.ki~gs where we are going in losses. 
ADd prices are not fixed according to -our 
whims and fancies. That is Dot tbe correct 
position. 

SH~IAMAL DATTA: Can you ten me 
the manpower ,cost. of HAL as, compared, to 
REL? 

'Mit. 'DEPUTY SPEAKER.: Please 'do 
not totetrupt· like this. (Interrupt-Ie",) 

'., '" 'i';"·~~·.'· . ''''.... t:..u.;..· ;,'A .... ~';t - " ":', . "_, ~" as t.-v pU~»w J,*~ ... ~~., .... ~ 
coaoenaod,' the· 'rime "MJaister" .•. , ' . .un, .', 
celtaitl ''Poliey decisloD uftder' wbim-· ('t'_"· 
. 'p'ublic un'dertak inss· are. reqp'i;red, ", ip , J?re~,t~,': 
the perspectivo plan for five years, -and . that ' 

· is co-,tttmfnus with ~tbe Seventh Pive Yeer 
flap- . Tbi. perspective plan ~nvisale,$ ptod1)~. 
tiOD wortb Rs. 3000 crores by. .the. ,.od ., 01 . 
tbis plan t. ,e. 1989·90 We have.' mtroduced ' 
certain .ystem chanaes Throulh rC"~il'btiy 
and, monthly progress reports . which I. . ,ct. I 
myself monitor production and tbe project._ 
which are under execution. And quarterly 
review is taken by the Secretary 9f the 
Department. We are constantly in toucb with 
the managemel1t. What is happening in tbese 
undertakings or the ordnance factories, we 
know about tbat and it bas helped us io 
expeditiog tbin.s. 

We have decided to introduce computeri-
sat ion system so tbat there is a control on the 
jnventory and we get information immedia-
tely. These are some of the actions we have 
taken so that the production je cost effective. 
The norms for the labour which were fixed a 
few years ago, are also proposed to be 
changed so tbat there is efficiency in the 
Jabour also. 

HAL, whicb is one of our premier oraa .. 
Diaations and which, as a matter of fact, i. 
the pride of the ns tion, is engaged j,n the 
production of aircrafts for civil needs, com· 
bat aircrafts, helicopters and avionics, and 
this organisation bas acbieved a profit ('f 
Rs S 3 crores as against Rs. 48 crores in the 
previous year. The main contribution of this 
undertakintt during the year under discussion 
is releasin, MiG-27 aircrafts to tbe Air Force 
and manufacturing of five Donier aircraft. 
for the Civil Aviation Ministry. The Prime 
Minister made a sugaestjon to this under-
taking that tbey ~hould survey and study aa 
to wha t extent tb ere is a pO!iisib1lity of maf'u" 
facturing the small executive' aircrafts. They 
are studyi". this. A survey bas already ~eo 
conducted and as you 8te aware, only" 'few day. ,,0 the Chairman of tbe Small Aircrafta. 
Association .from USA came here· and. be ,.id 
that I n'dia had Jot great "otmtlal" for manu-
facturing these ,small alrcrafts ~ecause. "be' 
aftluent 'natiolls . like USA. Canade, etc., are 

. not interested til ma'oufacturlng small .ir· 
.' . : SQRlS,PK.H RAM : The(~ ".'.,atem CJ:aft$. We are e_!nlna tbis 'possibility~' ",," 

, , 

·uecter>W1tieb _" cbl., ttl. price :"from ,tho,·, " , 
usef,. We'cannot de;, it at' our' Wltlms' 'aud ,.BL allO bl. made tremendous 'prDlN' t ' ' .""'" , " 11'''., ' , " , " ':'< ' ,04'.~ .. (t"le"uptIDtf" " , 
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:.HJll.S~ ·JAIItAlL aBDDY: )~ .we I,.rter',tlteir'.beakhi ·ltIR'GUr,· dot, to'see ,that 
t!o not ;,bave 'the' deslln "for 'an ,ordinary' exe- nothing wrong happens' to anybody. 

, .cutive,aireraft, how arc we hoping to produce 
,ljlht:~ombat aircraft? ' 

SHRl,;SUKH ,&AM.: This .may be 
"liceDaed- production. You ·have to depend for 
,certain "technology on foreign countries also. 
Tb'ere is no harm in that. But we purchase 
tbe technology just to produce things in our 
.own country ••• (lnlerruptlons). 

. $HR.I S. JAtPAL REDDY: Like Maruti. 
Only screw drivers. 

SHRI SUKH 1lAM: I would like to usc 
tbis opportunity for dispelling certain impres-
sion created by a certain section of the Press' 
about the exposure of workers to X-ray 

;.,rac:tiadon in Ghaziabad. I am making it clear 
. 'bat the, radar being ,manufactured no· doubt 
...-equir~d .fa' high-voltage for its transmitter in 
Gbaz.iabad. Some workers are working there 
but tbey have been provided with the &afe-
guards. When we purchased this technology 

'from France, they provided lead shield which 
. is the perfect sClfeguard from expClsure of the 
workers to the radiation. The workers have 
been working in radar for the last ten years. 
:They are about 65 workers out of which 
~theJ'e are· four women workers and during 
,.these years there was not even a single comp-
laint by any worker about any health 'Prob· 
Jem. It was only when this lead shield was 
gnt tested from the BARe-the Bhaba 
Atomic Research Centr"--~when the experts 
came over there. that some doubts must have 
crept in their minds. But when the lead 

'.bields were examined and tested by t~em, 

. tbey were found all right and there was no 
defect in them. There was some apprehen-
,ion in the minds of the people and workers 
over there. 4 workers who are working close 
to this transmitter were .sent to the Bhaba 

"Atomic Research Cent..-e. And there, the 
,Chromosome Aberration Test was conducted. 
"We ,have· 'received the report. There is DO 
,elinical defect in ,any "enon. There was no 
,abnormality. In spite or the fact that the 
,Management contradicted this news, stiJl 
::peol)ie,lo on . persisting in creating the panic 
~in the ')mindc; ·of tbe workers. I tbink Hon. 
Members -otlld appreciate tbe facts which-I 
bave stated over here. There is no danger to 
any employee. We -are careful about the 
,workers' health. W.e have provided welfa,re 
a9ti~tlos for tllenl. It i, our 'duty to look 

· AN HON. MEMBER: Are there .l)ot 
some vested interests involved in t.his propa-
ganda? 

· SHRI SUKH ,RAM: 1 a~ ~.llot aware ,.of 
it. There seems to be some ,interest. 1 am 
told that some union is there. I don't know 
how far it is correct.' But sometbing is there • 

· SHRI H. A. DORA: About nuclear 
deterrent you have not mentioned. 

(bzlerruptions) 

SHill SUK H RAM: I may say tbat 
indigenisation has taken place very fast in 
our Defence undertakings . 

SHRI NARAYAN CHAUBEY: It bad 
been, hut not now. Now it has been halted 
by the present Government. 

SHRI SUKH RAM: It has been taking 
place. It is in the process. We are makinl 
pr<,gres~. It is proved from the fact that tbe 
OGT OrgClnis»tion insptcted and accepted the 
weapons and armaments nnd ammunition and 
other software to the tune of Rs. 2400 crores, 
out of which tht: imp~~rt content is only 16.6 
per cent. You can imagine what is the import 
content and what is our self-reliance as far 
as the Defence equipments and other loft-
'ware are concerned. 

These are some of the important aspects 
which I wanted to highlight. I am grateful 
to you, Mr. Deputy Speak.er, for giving me 
the time. 

fvtR. DEPUTY SPEAKER: Hon. 
Members may now move their cut motions. 

SHRI GOPALA KRISHNA THOTA.: I 
beg to move-

('That the ~emand . u,llder the bead 
Min.istry of ,Defence be reduced by 
Rs. tOO." 

(Net'd to grant Ho\)se'"Rent A,now ... 
ance to marr'j'ed"J. C O~·s and'ORts 

. who"have notbeen at1otted'Oo.ern ... 
ment aQCQmmodatlon.l(2)· , 



·'Tbat tbe de'mlnd under thc' :hb,ead 
'Miriist,y of l)'efcnce be re4u~d," byl as. 
100." 

(Need to, increase the tuition fee and 
the'Dumber of schools for the cbild· 
ren of defence personnel.] (3) 

"That, tbe, demand under the head ,Minis-
try of Defence be reduced by Rs. 100." 

(Need to 'increase' road mileage al-
lowance from 8 paise to 30 paise 
per k. m. for defence personnel in 
bus faresl(4) 

"That the demand under the head 
Ministry of Defence be reduced by Rs. 
100." 

[Need to provide adequate educa-
tional facilities in boarding schools 
to the children of those soldiers who 
are in the field areas.](S) 

"That the demand under the head 
Ministry of Defeoce be reduced by Rs. 
100." 

[Need to introduce time scale pro .. 
motion based on seniority for JCO's 
and OR's.](6) 

"That the demand under the head 
Ministry of Defence be reduced by Rs. 
100," 

[Need to remove the ACR (Annual 
Confidential Report) system in 
Defence services:](7) 

"That tbe demand under the head Minis-
try of Defence be reduced by Its. 100." 

[Need to give instructions to aU 
officers not to employ soldiers for 
domestic 'work.]( 8) 

"That 'the demand under the head 
'Defenco Pensions b.e reduced by Rs. 
100." 

{Need to ': provide jobs to aU' tb'e 
" army'," PetSRnnel wbo are tetited: 

IrQIn "a.~ic:e.l(5~) , 

, ",", ... ",', """";"! 

,"Tbat the demand uDder, ,tbe '"head' 
,Defence Pen.ioDs be' reduced~ by,,· a.s. 
l.OG~" 

[Need to aJfot s(')me land, or b~uso, 
site t.o cx-servicemfD.]U 0) 

"That the demand under the 'head 
Defence Services Army be reduced by 
Rs. 100." 

(Need to review thoroughly dis-
parity in the pay scales and 'allow-
ances of army personnel.1( 11) 

"That the demand under the head 
Defence Services Army be reduced by 
Rs. 100." 

[Need to revise the pay scates or 
Junior Commissioned Officers· 'and 
other ranks.](12) 

SHRIK.RAMACHANDRA REDDY: 
I beg to move-

"That the demand under the head Minis-
try of Defence be reduced by Rs. 100." 

{Need to achieve self reliance' in 
indigenisation of defence equip· 
ments.](13) 

"That the demand under the head Minis-
try of Defence be reduced by RI. 100." 

[Need for improved Rand D facili· 
ties for progressive research in 
design and development of sopbisti., 
cated weapons and equipments re-
quired by our armed forces.] ( 14) 

"That tbe demand under the bead "Uni,. 
try of Defence be reduced by Rs. 100." 

[Need to inculcate a sense of service, 
patriotism, diScipline and adventure 
into the minds ot youth belonains 
to National Cadet Corps'(N. C. C.)] 
(15) 

"That the demand under'the bead M'iois· 
try' of Defence 'be reduced' by 'Rs'~' 100:"'" 

" 

[N~d to pr~ote co-opetatioa ,and 
undentaudinS 'bet....· lM 'civil 
,authorities lnd ~ fofte8~1(~6), 
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' ' 'Tbat the _ .. Dd "uador tho bead 
Defence"'Pensions be reduced' by P.I. 100." 

f{Need' to aive, oYor-ridiDl priority 
for the welfare and resettlement of 
,u"sclvicomen.]( 1 7) 

"That the demand un4er the bead Defence 
Pensions be redlWOd by Ra. 100." 

[Need to take steps $0 tbat ,sufficient 
credit is provided to retired defence 
personnol wbo intend to start small 
scale, and House .. buld industries] 
(18) 

"That tbe demand under the head 
Defence Pensions be reduced by Rs. 
100." 

[Need to raise a Welfare Fund for 
the War Bereaved families of defence 
personnel ]( 19) 

"That the demand under the head 
Defence Pensions be reduced by Rs. 
100." 

[Need to start Sainik Boards in tho 
backward districts of Rayalseema in 
Andhra Pradesh.](20) 

·'That the demand under tbe bead 
l>efcnce Services Navy be reduced by 
RI. 100. 

[Need to examine the purcbase of 
Air-craft carrier from Britain.}(21) 

• 'That the demand under the be4:.d 
Defence Services-Air Force be reduced 
by lU. 100." 

[Need ,to re-consider purchase. of 
belicopters at exborbital1t rates from 
U. S. A 1(22) 

. • 'That the demand under tbe bead Q8,J)ital 
ouualyon Defeilce Services be reduced by 
Ill. 100." . , 

'I',' • 

UThat'the dentaftd uader,tIle ,head. capi~.l, , , , 
. OtlttaY OD .D'efODeo· services ';&o'reduced .by 
ils. 180:' . ' , '" 

(Need to construct a full ftcdpd 
'ordnance factory in' Med.1t diltriot 
in' Andbra Pradcsh.}(24) 

'&That the demand under tbe head .,;apital 
outlay 00 Defence Services be ~uced 
by B.a. 100." 

[Need to pay more compensatiClD 
for the lands acquired for tbe ord-
naDCC factory in Medak district 'in 
Andhra Pradelh](2S) 

"That the demand under the bead capi. 
tal outlay on Defence Services be reduced 
by Ra. 100." 

(Need to give employment to persons 
whose lands have been acquired for 
Medak Ordnance factofy.1(26) 

,CThat the demand under the bead capital 
outlay on Defence Services be reduced by 
RI. 100." 

[Need to give preference to the 
local people in the jobs in Medak 
Ordnance factory .](27) 

"Tbat the demand under the bead capital 
outlay on Defence Services be reduced by 
Rs. 100." 

[Need to finance adequately for the 
ancillary industries that are coming 
in and around tbe Medak ordnance 
factory.1(28) 

MR. DEPUTY SPBAKBR.: Shri Ama1 
Datta. He is here. 

SHlU AMAL DATTA: Will Shri Arun 
Sinabji speak at 5-30 1 

MR. DEPUTY SPEAKER: Yoti speak 
now; you take 1 () minutes or 15 minutes. . , 

~~I ' • 

S,.HRI AMAL .. DATTA: Tben. will I 
speak asaiD tomorrow? 

M.R.. l)EPUfY ,SPBAltER. ': ' No·' DO.' 
, , , , "" ,'" " ,,' " 

. '£Need to allot more funds for'the The time' ,&Uottcd is 14. miDQtel~ 'Yuu .taP" 
Naval ~k)larQ' ,Pro;~t YJsbakba. one more minute 6ad fiDlab ,in.",' miOIMa. 
patDIiD.}(23) . . , Y QU QUI take cmo' $oic 'D:U,QUto~ . 
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,'" ,;'$jla{,'AttiAi, .. nArrA.:', :,¥o'J "ItV,.,'..,' ,,' .w',Q~·. ,$Q~ tliat is 'the pQaitioo aD4'it.'~ , 
mOMti_. ::1 will take a'Uttl.,.'alOfo;,time. ' "a, ...... ,' rUuaI ,to, ,bave,., J)efeace, ,clebaW·!; 

wttbOtlt' "itlformation. 'II Mr. PatC!iro akt.;;'t"',i' 
":' 

I. fuUy .Upport him when be' .id tbat ih.re, ',. " 
, a P4Quliar security, Plychosis " 'aI' if uy,thiDl' : ' ' 

:MR.. DSPUTY' SPBAKER,: You have that the ,Defence ,Department people how ...... : , 
a1rea~y pUt so many ~ucstions. .' t'be)" arc entitled to know, ~obodY'etse outSlcStf 

tbe DopartmcQ,t is .ntitled" to bow &aytbiaa 
SHt\1 AMAL DATTA': Sir, I am in a, about Defence. That is,tbe attitude to ".fat·, 

very 4HllQult position. displayed. It is 'very unfortunate because"1D' 
other countries, in U.K. from wbose Par1ia~ 

MR. DBPUTY SPE~KER: You briefly mont we have taken up this parliamentary 
tell us what are your points. You are a lood' system. and even U. S. A. tbey decide after 
lawyer. thoroulb discussion of any arms acquisition. ' 

(Interruption) 

SHRI AMAL DATTA (Diamond Har-
bour): Sir, I rise to oppose these Demands 
for Orands Dot because I grudge any money 
to tho Defea.ce Department-that will be 
most u·npatriotic-but it is because the 
Department can never be made accountable 
for what they are doing. This is a very pecu-
liar situation and amongst all the so·called 
parliamentary democracies of the world, it is 
only in the Indi8;D parliamentary de~ocracy 
that Defence is such a holy cow that questions 
ean not be asked it as to how the money 
given'to it so generously by Parliament year 
after year is being spent. whether it is being 
wasted down the drain or thrown into the 
sea, one does not know. We have rrised this 
point year after year in this debate, but no 
change has been forthcoming. no additional 
information is coming from the Defence 

PROF ~ N. o. RANOA: In other coun- ' 
tries there would not be any debate~ 

SHRI AMAL DATTA,: Any arms 
acquisition is thoroughly discussed there ID 
Parliament and in public beforo tbat acqui-
sition is gone through and here we come to 
know that commitment has been made to 
acquire such and such arms aDd only theA. , 
they say 'This is required for such and 8uch 
reasons'. So, the strategy is build up after 
the arms have been acquired to explain why 
the arms have been acquired ,and peoplo are 
never taken into confidence either before or 
after the arms have been acquired as to 
tbe capability and competence, what tbe" 
have been acquiring for, what is the rolc, 
wbat is the function, what is the cost and 

, how it will be effective against the enemy. 
which front. which theatre-nothiJlI at all. 

Department. Questions asked in Parliament ,Sir, the accountability should be much 
arc returned back saying that it cannot be more than is otherwise obvious to the people. 
answerod. sometimos witbout giving any rca" When Mr. Ayyapu Raddy said that 14 paise 
SOB, witbout sta ting under which clause of out of eVery rupee of the Government it 
'the ltutes of Procedure and Conduct of the 'spent on Defence, I think it is true tbat tbe ' 
BUlmeu of the House questions cannot be Budget says that kind of t~iDI witb a dia-
answered. This is the position. Who decides gram and all that to make it easy lot ~he 
that? I don't think tbat the Speaker or any- , people, ,but those who are willing to lCf,uti. 
body on bob,alf ,of the Spea,ker decides that; nise the thiDS a little deeper tban that will 
it is t'be Defence Department tba t decides realise that tho total disposable, income 01 
thflt •. Tpey dictate terms ,10 Parliament aud the Contral Goveramcot i. 001 R •• .52,'000, . 
tbe Parliame,nt ~Pts it meekly. Thi."is the, crores which is the total amouot spent" throu~ " 
'position. That is one 'of the reasons wby, the, ,ah tb~ budget because tbc totality Qf 'it if,' 
th:n~, f~r the ,D,efo~ debato 'bU' been cut, "not illCOllle ,of on .the Central Govemmeat. ',' 
from 8 bour. to 6 bours this time and if wo" Tho 'Central'Govemm.ent collects qUlto'a:btt 
do 1\ot 'set .ail)"furthcr, fufori:Qa'Uon" also: in . of "tbia, D1Q.DO, 00, behalf "ef ' tao S_ '; 
f~ j,hope the D,.feoco Debate'does aoI tak., " Governments," uoder ,tile 'CollltitutioD:, tfte1 , place ()f' i, It aU it wUl,'be dtual fot '1 S mitn.ite,:· '4fe 1)ouod to ~tS it 0,," jo, ;(be, State' ' 
a~d',.~,,,,,,·., ',' !i~r ,a~l" ",Y .. , , ·.W~"wiU :,Sup»OCt. ,w",' ,'Go~om ... ' t''''t .",abo\lt, .... ,000, .... , 
w~;,.' ,support, ,'0"., taU ,tbe·, 'r.DOQIJ:,tUt,',,: 1OG,/' " ~c~, IUGthol ,:b'''8080' :aOlltS .. ",1:;""."'; 
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(Sbri .Amal Datta) ."e· ny inteUileDce ·aervk:e. nil bu··come ' 
I' :, out ltf rocettt time wHen tbe 'Irlltdan lovtttit-· 

t.,J ........ wbic .. ,. C.tI~h!GOWUIl." ment pub1tshed '(be documents' seite~ ftbtd'tht"'·., .._, t_ ~\to~i makt~" AI ... · taIltltla\out eUt I , American Embassy in Tehra1l.,., Pald,can bad tb. tQll· .,., 34.tQG oro,., remaf& 'out ofl asked for F-16 in 1978 ,and at tbat tilDo 
.b",~~ Pl(eue ~itu~ is" B... 11;2815 they 'bad made ·it clear; tbey did not Wl1lt 
cr_,.,~. 1.~.~:.RotiK)-u, ,~lculatodi tbM by it aallost Afghanistan but they wated it 
calMlaai(iD .. ,: ___ $:uet "o.aly,: tho~Demaa., against India. It' was made' clear by'the 
I '" .• I".~ ,wlaiclt,~ .. "to Ill •.. ! o~a.'Yer .... ,. Pakistan Government, by the then Foreign 
bu\_~i.' that, tbtr otber" npDIlditu_ Secretery. Mr. Agba Shahi. It ·had come 
whil;ho .. ,r~8 ;.to D"'t;e,. namely,. para- out last year when the IraniaD Government . 
miu...'fOfQOS.:o,rCQC~r lndustriel and border publisbed tbese documents. 
fOIM,,).I~,:~ia,:t~r~eoDlOs:.to,·a.IiI, 13.185 
crGI.lt,.,fuIL~;i /3f4v oe. tho·' opeoditur., of 
tbe~.~.",G ... qlDOD&-Plaa" nen-Plao, 
revenue capital, all put toptber. t/3rd of 
the total expenditure aocs into Defence. So, 
I witI' sa,. tbat your aCColintabiJity is much 
more tban what you otherwise make it out to 
be. It is Dot 14 paise. in a rupee. Then, 
if you calCUlate what js tbe Central Gover-
meet'.' revenue tbe Central" GO'Yommcnts 
~. is only' Rs.22',692 crores net' 
of" payment to States', because payment 
to States is a Constitutional obligation. They 
are just collectio, on behalf of you. They 
are- collecting. agcnts. Out of this say 
RI. '2'2,692 crores, Rs~ 1 t t t 8 5 crores is tbe 
DefeDcc expeDditure~ more than SO per cent 
of lotal 'revenue eaminl of the Central 
GOVernment. So~ that is your accountabili· 
ty and'" you should give information to 
Parliament, because otherwise 50 per cent of 
tho Government's money is being voted with .. 
out any proper'discussion as tbe working of 
tbe· 'Depa1tn1ent. We' enly discuss generally as 
to wbtt ts happening, what Pakistan is doing, 
what U.S.A. is doing and what we should 
bc.dQioa.'wUt arms wo, should be acquirioa. 
Do~bowlins: at. all: what is the capability of 
P·l6,"",,"1I.:do DO~ . know. , Some newapaper·, 
willi .,r'lOtBethiDI~ "and· . some: agency' say •. 
• 000000htDl~ . else.. The I question' whether 

SOt coming 'back to the 'Defence expen-
diture side, some people said, it is 4 per cent 
or less. I t is not 4 pet cent or less. If you 
take GNP which is as. 188 thousand croces, 
and take tho entirety of the defence expendi-
ture;, .it, is Rs. 11 thousand crores.· It is 6 
per cent. But GNP should not be the basis 
of calculation although many people do it-
I do not know for what reaJOD. It r.hould 
be net national product. And then. it is 
6.S per cent or so, wc· are spending. on 
defence. I am not saying that you do not 
spend it. I am saying that you' spend it and 
account for it. Show the aeconD t for every 
penny tbat you have taken out from the 
revenue of the ~ountry where people do 'DOt-
let enough to eat. They do not even get 
drinking water. Are you not wastefully 
spending the mon~y '1 You should ensure 
that you spend purposefully. That is . your 
obligation wbich you are not dischargina. 
Year after year you are just evoidina your 
obligation. Even for, Questions in,ParHa·, 
alent, you 'just are careless. When we ask 
for certain·.details of the Defence Department 
you just don't care and· you say, • 'No, it . 
cannot be answered·'. It is simply" like. 
that. 

Pakiita." in· factt bas'lot' an tho avionics, Now,: we b,"e got a: very peculiar situa-' 
wbtdJer~. ,Pakiltaa has- lot; ·all the armaments, tion. bere in India. .I will start with the 
.ll&b •. ,,~missUes·w.bida;IQ!,with it, ' wo· do, Dot DefODQC Report, as everybody does that. The 
,kJ1DW; Our ·,Dofence ·De,artment ,b'I;"DOt, national, security environment ••• (/nterrup-
m* it cleat, whatever - is its information. tiD"') Now on this· btional security :ehviron-
n.r~B.)'. _I' have aquired p. 16 ': so we tn'ent eha"tet. the rel'ort' does not speak ot 
lllUStt. ~ DOW), ,aCQuire· Miraae.,. as the; Jaguar .. ,is Sri' Lanka issue, as if it is Dot only not an 
ole&. ~ You'. d14 . "Dot know that Ja,uar was irritant,'to'u8 but,also not a future threat to 
otd~f" W~·_. ~WOllt, into tbo· alJreemeot:iDI' ~nd:ia.·.· ADd .it does"·~ s.~k o~ ~&lade~. 1'''' ..... 19.1or Je .... aod wbeft the"asNemODt '181" •• , FOtlC1Dt'and_d1esal' .1~1~~10n, are 
'WMtlilnedrln "97t·79-~e' started; acqulr.. bt, isSUC8. at teast·" ID some parts of 1nd~a .•. 
bit '#' rrOrGl: ,19iO-clid wo, DOl., know ,tbat if 110t· fa tbe w¥e of 1~~la ~r to DeIhl 
P .... Iwt .lr~a""·.1.8k.dlor.,F"\16,,? Theyl Aad,tbOD., whJt i$.the ~~~uoo lJl, th, .Indian., " 
baA~4M'"L''''' tfu.~F'IIl16i"·io. 19179 itll16.··. 0ceaD. 1O.~fa~ •.• be-rapd doplO1Qleat f~ ," 
0.11 ~ .• baItk\ baYol:bawait,. IU !1tbtJ~ (' aD •• otbti.;'·.tld ... ~',:',Q)DGOrDOCk A 'WI'" 



,.'oreDn has ".' 'been \ made~ It 'bould ,baw . should be a joint orsanis,ti_,"f.,~ 
:been rna'de clear where ~al th~ .. t ~s,'/80t, . Aff.urs aDd, Defence DcpartmcDt • .,..' kind, 
pQ.{\lf . ,tQd4.y, ,bu~!alio.: in" fu~e ,4_8.. ,h bl I:~f ' . Natti •• 1< ;8eou'*Y' 'Councl "', which f'·.nl 
"j~~:.day.. .' J?HistAD " .. y. ~'Qot ",be i ~'a 4Mrcei- :wbat ,ate ~tbe threats bf'tbe c01Jlltt1 .' 
,thr.t but the threat will come 'from those . from variobs'sources, what ar.e ':itbe, ,tI4hDO~ 
lor· whom Pakistan is playing a .proxy lOlies' through which these threau,,·., 
today directly. And that ~hould . have 'been COA'U), what are ltbe ·teobnoJogiea :~ .. iI'" 
Il1ade very obviou$ to us. The r,uwrt .omits ,.to us, wbat, is the iposition 'DOt only today 
to state the U.S. role in 'fletrtial,bases,in ,),but t012'10rrDW and ,day after. 15 ,or 20: yean'-

. lakis,taP,,·. ve.ry recet:lt affair. ' bftloe. There is DO such Oq4llisatiOD wbitb 

Then how arc tbey tryinl to escalate the 
·insurgency in Afabanistan to tie up tbe 
SoYiet forces? How have they spread in 
the Indian Ocean bases about 200,000 
strong rapid Deployment Forces in all the 
littoral States bordering East Coast of Africa 
to Maldives and everywhere? 

The other thing is China. No proaress 
has been made after six rounds of talks and 
then apprehension in that tbe Chinese will 
r,e"deploy their forces from Sino-Soviet 
border. They will bring them to the 
Tibetan border. Are you writing a fiction 
or what? Dqn't you know that Chinese 
are halving their army strength? They are 
reducing the expenditure as a percentage of 
gross national product of income to half of 
what they were spending before. They are 
also very rightly reducing .. (lnlerrllptions). 
That intelligence must be available to you. 
But just to mislead" you ,said that there is 
8 threat. 

AN HON. MEMBER: Has it sot any 
source? 

SHal 'NARAYAN CHOUBEY:, The 
souree is the newspaper reports published 
ill India. 

MR. ,DEPUTY SPEAKER: No. Take 
yqur seat. (Interruptions) 

saRI AMAL DATTA.: 1 do ,not feol 
ashamed ;ibecause China· .has ,DOver .harmed 
J.Jl<lia, I.ccord",. to me .Iter 1'9,62 ,war. 
At t'hat .time (/nte,ruptllJlI$) you showed 
your .muscles, they s,llowed their mUSJ:Je.s. 

,The m.in 4~r~t of o~ ~fen.ce.ltrllctJlre 
1$ ,jhat ,~ttO i •. ,00 . proper oraanisa,tiOQ, which . 
i.' there in every othot :coua&11.· ·T,b.ro· 

·will jointly ,assess . and perceive tbo tbRNat. 
jointly plan the stratesY by" wllicb : 1tO 
,dispel the .threat today, tomorrow1aod I',"r 
.that, how to plan for '(bat 'and then ·iD..,.te' 
the defence· '1pla.nning 'with the 'country's: total 
'over-aU industrial and economic pJaoama. 
'This is sometbing· wondtrful. There is "00 
organisation to do that. Tbere is auppoecd 
to be a Cabinet Committee on Pol"') 
Affairs whioh ,is the ultimate Body, wbtcb 
,eecides the policies. There is, nO"8eoI'etaJiat 
and DO such supporting staff who -will 
advise them. who wiIJ prepare papers lor 
them, to make them knowledgeable about 
what is happening .eJsewbere . in the wotld. 
Today's technology may Dot be tomorrow', 
technology. Tomorrow it will be quite 
different when the SOl America bas started, 
when it matures, what will be the position? 
Jf we ;are to think today of' 21st eentury 
which the Prime Minister ·1s already doi-. 
in that case, we have to know what will be 
the position in .2·18t century and DOt be 
afraid of today's F. 168 and 8arpoon 
missiles. We have to prepare for that and 
assess who will be the enemy -whether 
Pakistan at all comes in the Ipbere ·of thhlJa 
or not. 

Regarding planning -the "Defence'tteport, 
say 'there was a 1980-85 "Plan. after tbat, 
tbe next plan i9 being 6.osJised. Tbat 
is what the report says. Tho pJnataa 
macbinery is a compilatio'D mackt..,. 
These plans come from different serviCes aftId 
there is a small' Section' to :the' cSeerttlrhlt 
whose duty is just to cemtlile' these ",alls 
and coordinate and harmonise tbem. But 
this is not the concept of over·aU plan'" 
and then reflect it into "'e ,. .... 
of defence production, mobi1i1ation aDd' 
operation. Wbat should be done I, to keep 
.the object of soU~~Haace in view.. nil hal 
n,v..r :.,.811 dODO. UnfmtUDltely.· ·oar 
'Minister., have : .. 14' '1bat we are! produCt... . 
ao ,ftlucb : •• d 10 little the .port' coateDt"',. , 
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·tlt .. ·.. I, ,'. a* ',ou ,what .il. tho ,total it, of our 
',sopbttticate'd imports and wbat'is tbo· 'import 
. content' , of tbat. •. our s~pliisticated atms and 

,. "armarucots aJld what. is 'the 'import content 
• ' .'ot.,: that? Sir., whenever we go for sopbisti-' 

·cation, 'we 10 for, ,imports .and 90 per cent 
. er· wbat' we use, the sopbi'sticated annaments 
, , we use; are imported and the armaments, 

weapoos, tdtcraft cannot be used becaute at 
tbo. cru~i8,1 ~imet the sup~ly of vital parts 
fails, .this bas .been happening because we 
baYe't4ivened from tbe ,policy wbich we have 

.' taken' earlier of 'self reliance; we have 
diverted from the poliey of relying Ort those 
who, are' reliable in times of need. We 
depended on tbe Soviet sources of supply 
.moe 1965, when wo knew that the 
American sources dried up at the time of 
aeed when the Americans came here and 
made sure that we do not use the 
armaments that ~e bought (rom America 
by paying our hard earned dollars against 
Pakistan which today are not ••• 

(Interruptions) 

MR.. DEPUTY SPBAKER: The time 
,of the HOD. Member is up. 

SHRI AMAL DA,'fTA: Sir, wby are 
you rinain, the ben ? I' 

MR. DBPUTY SPEAKBR: You have 
taken I 8 minutes. 

SHRI "AMAL DATTA: We have gone 
to. Prance to buy; we have sone to Germany 
. to buy aDd we bave aone to America also 
,10 buy. They have not lisncd tbe agree .. 
meat. yet and we are in a I dilemma whether 
to If 1ft . tbat ~ecurity on defence information 
aareement or not. I do not know whether 

.' tbo Gove.rnrnent bas done I't surrepitiously. 
. t_o)' ,do'· .ooi let ,us know because of tbat it 

:it alway. ;~peot,.tO. us, it. does not supply 
,us ,ioformat·ion.. but we lot the informatien 
tb:roulb tblrd patty sources. 

.; . ",:.' O~e 9f .. ,. t,W~', .words .• bout wb icb s'1'mc· 
tlli., bu ,:,t.CeJ1 ,;nltDtioD04. in tbe lteport" 

.' i Nothiol ,caB be dOlle, at·tbis.time." Tbe-y 
.. 'tiavo bela clalmiaa·'for 'lome. time ;,~bat the, 

". ,~, ", ', •••• ,iii' , , "I" , ' • '\ • ' 

,,"'1"" ",' , " ',,, , ~,' , i,' ,\ , ' , ',r' ,I , '"I' 

1J).6i"_~):'I,,,H,,~:: '" :i: ~ ,,~;t'.,::;::.: ,', 
•• ,1 

'i I • 

'bave ,manufictutecJ ,,·tbe MIT:' iEveAi".:t!e . 
picture h ••.. been .tlowq· bor~' ".~' l$ i •. , ~d, i . , 

• _thati' the -,M'BT is the pride .. of th_ 'A~Y" 
. O'n .page '12 'they .Iay, ·'The prototypes of, . 
the' ARJUN are'undergoing t~bnieal 'evalua .. ' 
tion~ :"When these are underaoins technical 

. e~luAtion., it becomes . tbe pride of' the 
Army . already. The Army does not know 
Whe·n to take pride? They could not 'watt 
for the' trials. You have impo5e'd tbf. pride 
on the Army. 

The. ~BT has been under development 
'for the last 12 to 13 years. What bave you 
done ultimately? Your people have been 
praising the DRDO. The DRDO is 
responsible for not being able to develop tbe 
ensine. Wonderful'. We have imported 
the engine now after 12 years trying to 
develop it. I would have understood if at 
the first instance you said 'let us briog 
one from outside and later Jet us develop 
our own". For 12 years you failed. Then 
you have bought the engine from outside. 
Now you take pride in this? Are not you 
a~hamed that we have not been able to do 
it? If they are not, then we are very sorry 
for them. 

So far as tbe leA is concerned, asain 
the same picture is repeated. leA, it is 
surprising to brar, the concept of leA 
came jn t 968. Tbe Committee under tbe 
Chairmanship of Shri C. Subramanian, the 
then Minist.er, recommended that there 
should be an all purpose air supremacy air-
craft built indigenously. The thing was kept 
in cold storage and again revived in 1918. 
In 1980, they took the decision that. they 
will 10 for leA. They gave HAL desig.n 
bureau this job and it took "riously tbis 
job (or three years; they worked on it. 
They did some design. In the mean:tftne, 
in. tb~ process of designing it. they designed 
the Advanced Jet Trainer (AJT) (Qr which 
the specifications were submitted to' . the 
Defence Ministry in 1984. No decision h., 
been taken beeau,e the 'vested interest '.' found 
that AJT would have· developed 90 per cent 
·of (he role of leA. Thts has been admlttttl · 
by' no .. 1-ess 'a .person 'than tbe Di~e~to~. 
Gefteral . ·of·. . Aerooantiocal .. '. De:'¥eJop1l*lt 
Agmey~ . Dr~'VanUfi in his reeertt .1tido' 
bas 'sa.id· tbat '"A'IT -Would bave ·petf&*med. 

"/9.0' ~r 'cent or the' role; of the' t;CA/ 'oft'J, 
" i • ~ .1 ' , ' .. ' , " "," , ,'" , ' l "\ ' , "~'''', " i,:, " ", . ,~, ' '~' ,1/ 

•. :1018' of,· ·lO :J* ~t.. ~)VJlM. ,*~.,,':t\qt 
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matter' 'If "0 hav. . today ma~t~ed 
AIr, w •. CQUld· IlIvo, ~.d, tbe, poaitioo'" 
wbero. by i~tal jmprovertttnt difference 
woulcl have been significant. WO','"have dotJe 
80. We have' been laying that Rs. 600 crorcs 
were allocated. Actua1ly Rs. 1500 crotes 
is the vis\U\Used pooj~ct coat. Today projeot 
cost visualised at Rs. 2000 ctores, fot nGt 
evolviog through our researcb an enable, 
ani air.:frame and a weapon system or 
av onies, but to get them from abroad. The 
Report says tbat ADA has finisbed feasibHity 
studies 1 What does it mean? Has it done the 
fCIlSibility studies? It bas not. 1t had given to 
four dIfferent companift in Europe 10 do the 
feasibility studies-one in France, two in 
Oermany, one in Great Britain.and so on. 
You will be surprised to know that these 
four companies have different phiJosophie8 
of avionics, different philosophies of aerO .. 
nautics. and all these four companies have 
sajd, peculiarly enou~h, that the design 
which was made by HAL wns fundamentally 
~orrect. N~w what we are going to do is 
to buy tbe engine, get the design for air .. 
frame and build everything here, that is, 
do the assembly. Agajn we arc going back 
to our original technology; the same for 
MBT, the same for LeA. Why do we praise 
the DRDO for wasting money? What 
have they done 1 They are claiming in this 
. Report that today the cumulative production 
on their designs is Rs. 1200 crares. Is it 
true? What is the basis of that 7 Can you 
give us an account? 1 challenge, you cannot 
give us an account that the DRDO bas 
produced this thin,s that tbing, and tbe total 
value or what bas been produced on such 
designs is Rs.· 1 200 crores-· not produced in 
one year, but produced over the whole 
period of time; it is not even that. It i~ a 
miserable f~i1ure. The scientists who work 
there are very brilliant: scientists. but tbe 
total manaaemetilt·is so arbitrary, ·so tyranni .. 
ca1, that it is demoralising them; those 
people cannot work there as scientists and 
they cannot get the results. The DRDO 
has not acbi.cvc::d bY resuu.s. Until this 
lXullaise is removed. our· researcb, will be at 
its rock .. bottom where it is today. T'he 

. DaDO must be totally reorgaaized and there 
should. be no ad hoc app"illtmeots, ad hoc 
recruitments, . ad' hoo pro1DotioDSt wbich 
posi.tioa. tau boeo .om. 00 for' 80 Ion,. 
Y .. Plust reoraam. tberDROO. Othenrise, 
tbeN .il·' DO' way· we can ldo our defence'tftrl 
~~t.". opt t\j s .. )'~ t~t&\Jlt ~ \ .. 

)fL.·, .DSPUtf¥ '. SlBNKSllI,'H . Mti 
~umI._.ia ... · Tben tbet"Miaistet .~fI: 
intervene.' . . 

Al4 BON. MBMBeR: W&tn~?'i 

MR. DEPUTY SPBAKER: Today 
Itself. 

, 
SHal S. lAIPAL REDDY (MtUl~l£Q" 

nasar): We want .the Minister to .rtPJ" .t 
,the end of the debate tomorrow ••• 

MR. DEPUTY. SPEAKER: The ·Prl .. 
Minister will reply. Ke is only interveoiaal 

SHIU S JA1PAL REDDY: The PrUne 
Minister w111 natl1TaHy revel in @;l~ssy, 
generalities. We want more sreeifle An&WerS 
which CBn be giv~n only by the Minis·ter. 
(Interruptions) 

saRI P.R. KUMARAMANOALAM 
(Salem) : Mr. DeC'uty Speaker, Sir .~t~e,nce 
is one of the most important actlVltleS of 
any 'Uni('ln GoverDtT'.ent, especially ~urs. 
It is known normally as the pnme, 
sovereign function. After aU, )'OU cannot 
have 8 politically ;n~ependeot State with no 
defence. 

My' friend from the other side who just 
spoke before me spoke of China never 
having dflne any harm to India at all and 
seems to have forgotton the 1 (162 conflict. 
}. SUl"pose. I do tecollect, the Commu~ist 
Parties split on this issue. aDd I was bopmg 
that their stands bad changed. But the 
loyalty looks like bein~ very firm and wen .. 
entrenched: the loyalty does not. seem to be 
to our' nation but to IODle other nation. ,It 
is ratber unfortunate; that withou~ even 
taking note of the fact tbat China 81lfCSsed 
at one time and has. in iact. Quite a bit of 
our territory under thei? control ev~ naw~ 
the statement was made. instead of ~ktn. 
note of this well known fact, to go ahead 
to say that China has. never harmed. India 
and never will harm . and, therefo~, '110 
need not have even aft army is ratb« 
unfortt1na teo 

Is:~ nON. M!MHa ! 1 did,~rsa,.,it~ 
, ,. 
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_I~IIP~ a.':i('UMARAMANGALAM : 
: : : .... ·you;·.:tmptted it. 1 Unnikrishoam, do 
":,oU also 'jolt' it ? ' 

SHRI K. P. UNNIJ<RISHMAN I 
~t at least you 'knew where 1 am. 

(/nierrup t ions) 

8H&1 P. ,R. ,KUMARAMANGALAM: 
Mr", Depu,ty 'S,peaker Sir, at least somebody 
b.1 admitted that there is a question of 
recovery of land t t am obliged. 1 am sure 
10U WOUld agree with me that one cannot 
.y'tba,t Defence should not bave a reasona-
ble ,lludpt. After all .. what is the use of 
baving economic development if we don't 
bave even the political independence, wben 
you cannot proted tbe same. Therefore, I 
quite underst$Ul.d . that none of them is 
grudging the amouBt that bas to be granted 
to Defence De1»ttment. 

The question that they have ra:sed is 
tbe accountability. I think., I would like. to 
10 on record saying that it is in our country 
that the question of defence is accountable 
not only in Parliament, but also in articles, 
in newspapers and magazines faT more than 
anywbere else in the world. You can know 
more about the Indian Army and the Indian 
Armed Forces in a normal newspaper and 
magazine than you can know about any 
other I\rmed Forces. There, I think, yoU get 
more tJetails than what the Department 
itself would give out. 

Sir, I woulJ like to stick to one or two 
subjects beca-use the time is very short end 
J know tbat the Hon. Minister of State 
would be intervening. The question eS$en-
tially 1. deft} witp is, of course, the purchase 
of ~he air'fa{~ c .. CflJ.4:iIf. Hermes. 1 know the 
Hon. M_f»'.l,,::ef,,; ;".rliament who opened 
the,deba. ,r~"~"",epttOsition had mentio-
ned it in passin,'" thought it was in approval. 
I am not too sur~. it is or it is not, because 
be himself ,was Dot ,,'Q~~. 

'~,r r. I,~!~~t I:.,},~~:~l~ "il»_,~t 
Mr. Dep.,......,·Sir. we a11 know of 

tbe PakHl!t.,. ... tlaWfJl~:~.·armament. Not only 
are we aWarj(,: ,<!f,)t., , ~c a're also aware of 
the new Harpo~ ~;'~ile8, and of the earlier 
missilos wbich they had with them. It' ·is 
~:p timo ,that, qona'id,rioJ the ranse, 

,',' ~, ' ' 

. trajectory etc., of those ' missiles we deve19P 
a stand-al\. superiority ,ov.er their fleet "at 
lea~t. We can do tbis by ,having an a ireart 
carrier. Vikrant alone would not do. The 
question is if we go in Cor an aircraft carrier 
like the Enterprif.e it is going to cost us way 
high somewhere around Rs. 700 or Rs. 800 
crores, because it is a nuclear power aircraft 
carrier. But the question is, first of all, that 
of its avai1ability. Secondly we' all must take 
note of the fact that the Hermes, the 
Saratoga, the Midway etc., all these famous 
alreraft cauiers are of the same age. If one 
tries to buy a new one, it is going to cost 
anywhere between Rs. 100 and Rs. 120 
crores. That figure is rea~onably right. It is 
known in the international market and we 
are getting it for almost l/Sth of its price. 
I don't see why we should look a gift-horse 
in the mouth. There is no purpose in being 
fooH ,h especially when it is going to be 
re equipped for us. We have gone ahead and 
bought the Harrier aircraft. These vertical 
take-off and landing aircrafts need special 
jumping facility which is a different facility 
from what ;s now available in Vikrant. In 
fact, we are re-t."qu'pping Vikrant for these 
planes Well, this particular Hermes was aod 
is effccthely handling these plnnes. 

If we hav~ Harrie rs and buy more 
Harriers, obviously the most important thing 
is to have an aircraft carrier wbich suits for 
us. 

Mr. Deputy Speaker Sir, we all know 
that this was the flag ship in the Falkland 
struggle. It can take on pearly 38 aircraft on 
it and it would be very useful. Of course, 
the question does arise of negotiations. I 
hope that the Ministry of Defence does a 
good bal'gain, I am quite certain about it. 
The Carrier would be useful to us. In 
addition to the Hermes aircraft carrier, I 

, think there is an important point about 
missiles. We cannot continue spendios 
millions of dollars of foreign exchange on 
buying missiles from abroad Is it not time 
that we indigenously devck,p them. Afterall 
we have started putting satellites in space. 
It is time tbat we have a range to test these 
missiles. It is time that we develop tbo 
tecbno}oltY to that Jevel. It is pbvious that 
to have, ranse in'8 country, as dense as 
ours if raJ,lst be in a coastal area. I Qnder.-
stand r(am,,'" .report that a site has, been 
~bose" fJ\1t! bQ~r , thero'·, arc CIl'tidu 
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peo,1e who are whl'ppiDg': up, local'sCmtimtutl: 
8saiMt: Well'this toes -against national in,te· 
rest~ 1f I may in short say 1 would be 
very very grateful if we 'find that' tbe other 
States ~ which have been chosen and I 
understand that Orissa is unwillina to bave 
this range-if tbey could send it to Tamil 
Nadu, I am sure, Tamil Nadu would be the 
most happy to accept it because we require 
a few Central projects and a little employ-
ment. 1 understand that Kanyakumari is 
well suited except tbat . there may be a little 
·more expenditure. If the Government is 
willing to spend it there would be local 
resistence and we are willing to have it, and 
we will come with all the reception they 
require. There wIll be no local opposi. 
tion at all. On the contrary we will lay a 
red carpet for them. But, however, the 
importance of a na tional range cannot be 
minimised. 

Sir, I understand that it has been set-up 
at Balasore in Orissa. It is necessary that' 
people understand that this provides emplo-
yment and avenues for technology develop-

·ment and also raises the standard of living. 
If I may just complete by saying that there 
are many questions which are of importance 
including the light combat aircraft. The 
question is that we have the capacity and 
capability and it is necessary for us to go 
ahead. That decision is a good decision 
though a little late. Unless we have a light 
combat aircraft we will not be really self .. 
sufficient in Defence. 

There are quest ions, of course, on the 
m~tter of service. Armed forces and the 
civilian employees should get on wjth each 
other and have a better unperstanding. There 
is a tendency for armed forces to take 
civilian' employees for granted. That is not 
going ·to work. It is the proper coordination 

. between these two sections of employees of 
our State that would be in the better interest 
of Defence. I can quite categoricaHy say en 
the Floor"of this House that en tbe part of 
tbe ciVilian employees tbey are wilHng to. 
work; they have wotked hard and they will 
even work harder •. Even. o.n question like 
pen~ion it is these emplo)ices wbo have .come 
forward ,and, said let ' us have a survey and 
decide how much is . the productivity tbat is 
reQU'ir~d, ' from . each employee and we win 
live 'it. All we waut ia 'co~operatioQ from tho 

• "',, I 
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Defence Miaiatfy. 'lad the' .An1iIiI~ ,' .... ' , " 
penonnel. Let them'Dot tate Ci""'~;~' 
yees as bonded labour. . ' .":\" '. ',. 

~"., J ,'... ' : 'I ,~ 

I congratula te the Department ot:,I)RDe" . 
~or their developmental activIties, e**iaUl 
In tbe .development of advanced radar :IQI', .• , 
sophisticated sonar or a light field aunt ·.,t', 
know that they have lot of credits to t,heir',·., 
advantage but more than that, I think. their 
scientists require a lot more encouragement 
and not discouragement from tbis House. 
There is a tendency for us to criticise tbe 
DRDO without realising that the sciCJltista 
who work in DRDO get demoralised, whoa . 
they find that, though they sacrified a 
fantastic career in the western countJ ies for 
the interest of this nation, yet the represen-
tatives of the people are ridiculing them. 

Sir, J thank you and I am sorry for 
having taken so much time. I might only 
say that my learned friends ~n the other 
side should understand that Defence is a 
very sensitive subject and anything they say 

, on the Floor of the House is a matter that 
can even affect tbe morale of this QOUDtry. 

THE M1NISTER O.F STATE IN THS 
DEPARTMENT OF PARLlA,MEN.TAaY'·· 
AFFAIRS (SHRI OH·,{)'LAM ."81, 
AZAD) : Mr. Deputy~Speaker, Sir, aCCOrd-· 
ing to the List of today's Business, halr-an-
hour discussion will ha ve to be ts ken at 
6'0 clock. I may request the Hon. Membera 
concerned that we may postpono the 
subject to some other day SQ ,bat the 
Minister of State in the Dera-rtme., 01 
Resarch and 'Development, Sbri !l\ruQ 
Singh may intervene in the debate. 

MR. DEPUTY SPEAICER· : V., we 
can postpone the Half··an~'bour cftacudfoD 
to some other day. I b()pe tbe, uQIJ$C'Wm 
accept his proposal. " . . , .. ,.' 

SOME HON. MEMBERS: Yes, we cae· 
postone the Half .. an-hour dis cussiOn'" , '. ' 

.1,. " 

MR. DEPUTY SPBAKER:· Now. Mf.i" 
Aruo Slngh to .speak. 

THB MINISTER OF STATE IN· THB' 
DBPAtlTMBNT 'OP 'DBPENO! 'RBS£A&eK . 
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~p Qav.aJ"OP~aNT :·<SHBI MltJN 
&~g,K). : (Mr. ,lHputy.,s,eater, :Sir, ,.·it iii 
,ather unfortunate tbat both . Mr. ,Datta and 
Mr. Jaipal Reddy have left the House 
becaUK opo of tho fundamental 'criticisms 

. tb~t both were making stem' from tbo _me 
bQic 80UFOe. Both Mr. Datta and Mr. Reddy 
.nd·,IMr. 'paleito . before them, made reference 
to the fact that the Department of 
Research .and DevelQpment in tbe Ministry 
of Defence tends to tr~~t its deliberations, 
its policies ·and its decisions as a matter of 
.reat secrecy. It is our objective in this 
part'icular debate to take advantage of the 
tact that there happens to be one Cabinet 
Minister, the Prime Minister himself, twO 
Miniaton. of State of tbe Ministry of Defence 
and what we are attempting to do was that my 
cotteaat1e Mr. Sukb Ram would discuss in 
detail the activities of the Department of 
Defence Production and Supply and I 
wO.pld look a fter or discuss matter relating 
to Defence Research and Development and 
tbe Prime Minister tomorrow wuuld respond 
principaHy to the subjects arising out of 
matters relating to Department of Defence. 
The objective behind that was to make 
available to you and through you to the 
House as much informatioa as we could 
about what is happening in the Ministry of 
Defence. There' ha ve been .several references 
in .. be past two moDtbs to the activities of 
tbe ,[)R.DO and also in th is debate, as in 
previous budget debates. We have proceeded 
from one polar extreme to the other in this 
.bOft afternoon today . Mr. Ayyapu R~ddy 
praifliaa the activities of the Department 
(~lOmely laDd Mr. Dutta cridcising them. 
10: the :Qormal course. the activities of the 
Department of Defence R1escarch ·end 
Development have been confined' to some of 
tbe more glamerous ,projects that is, battle 
tanks, light-combat aircrafts, national lcst 
~JfJle, ,hu.ern~ional co.·opeta~ion, etc Since 
I have had the lood fortune to be the first 
t.lh:lister $pec'ifically in charlO of this 
Department, I therefore take this oppor-
tunity to discuss the activities of our Depart-
ment in a little morc detail. Before 1 start, 
I 'Woold like to set tbo fundamental frame-
work to outline what Defence Research in 
our context actually means, because it 
tnt&ns somewhat mOre than the Department 
of &esearch and Developmeot. We see 
Defence Research as a 3-tier activity. At the 
fttM IeYeI, tbe Defenoe .....- .. ,~ .... tves-

, ~,tbe ArD11.,,1the IN,vy ad ~ttso Air fotot-

:. I'," rft',,· 

have ... ·verY coosidNabie desi,l1 .t1d,., d!o', . 
_.Io,,..ot -capability ,in, tbeir 'work&bops, 
ia :tbeir dopets in their Dockyards, in their 
trainins camps we have·a very,encourailol'Y 
and -improisivcly bisb level of skilled mao-
powor. 

These are facts which are not known, I 
tbink al widely as they should be. This 
manpower in the Defence Services tbem-
selves, again somewbat surprisingly, a very 
high proportion of this manpower, is devoted 
to the development of software as opposed 
to its utilization fol' hardware. And, there-
fore, ·when I discuss Defence researcb, I 
'believe that there is a ver) significant -place 
which the Defence Services officers them-
selves occupy in activities of researcb and 
development. 

At the second level, we have the ordi· 
nance factories, and public sector under-
takings. Again, what is perhaps not 
commonly known is that many of these public 
sector undertakings and some of tbe ordi· 
nance factories pOf)sess skills in tcrms, of 
manpower, .equipment assets, laboratory 
assets, research assets, comparable to any-
thing available in the developing world aDd 
in some cases comparable to the best in the 
developed world. Some of the 'most ex.tra-
ordi,nJry achievements 0 f the Department of 
Space. Department of Atomic Energy, 
Department of Ocean Development and all 
other scientific Departments in this country 
have taken place because of the activities 
conducted in ordnance factories and public 
sector undertakings. 

The third tier of defence ~esearcb is the 
D.R.D.O. ·which deals witb tbe ·balic 
research ,skills and basic developmeat acta--
vides. 

Tbe second raotor' that' I ~an~ed to 
place befo,e you is .tbat defen~e ·researcb 
al')o embodies twO' types of activities in 
very broad ,and seneral terms. On the OM 
band" they' have, what we call ab initto 
research . 'Y$tem Qcv:olO,PJDoots. T,bat ·,*a .. 
werkilll ,~ ,dovelopiag· 'W~D. , .• y&&eml. ,'. 
weapon ~fO_8' w,kniD .the.QQUatfJ .-.cd' . 
on components aad aub"'s)'atems ·all 8"atJabie 
'"M~lf. T~ As,a',., jmpor ..... t:9Id 
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, , Qf, 4ef_ ,"eI~" .',Ut .pur' :v~~; it,is tbe 
: "flUI ~part .of ,"eaee ," .... ch. Theae are 
the activities whiob must he 'enb,anced. This 
is where we need . to spend more money., 
Bp~ .1 WQuld also <4a.w, the .&ttcn*ioD,J)f the, 
Houso..,to the fact that Ulcrc is anotMt vety 
important aspect of defence reaeareb wbicb 

.. I would like to define as system integration. 
By system int.ration I mean putting to-
aetber. marrying of ~ub·systems from ,all 
kinds of sour,Ccs of all types, djfferent 
sources, western sub-systems, eastern Stlb-
systems and locally developed sub .. systems, 
all merged and married together into' one 
package and that package bas to operate as 
an integral whole. :Ibis part of defence 
research is also a very critical component. 
I will elaborate a little further as to why I 
am making this distinction. 

. Concept of integration plus the concept 
of development together are synergistic. It is 
out of this combination' that we can .hODe· to 
develop defence products for fUCi,u,re. There 
is DO possibility, in my opinion, of our 
developing every single sub-system and sub-
component indigen ous]y for every single 
piece of equipment that we require. I do not 
think that any country in the wotld will try 
to do tbat. I thiok, ,.hat we, who are a 
developing country, have limitations of 
resources and wo would be, in fact, reinven-
ting the wheel time and time again, if we 
took that ap.proa~h for everything. There-
fore, we must look upon defence research as 
a combination of system development on 
the .one hand a.nd system intearations on the 
other. 

On~ of the thing which is perhaps again 
not commonly known is that when we talk of 
defoQce research, we are talking about a field 
of activity which spends 5.0 much on diverse 
fields ·of activities. I would, in fact, take the 
indulgence of the House aod list it. We deal 
with. the following items and the foUowina 
fields. 0 f. rescar~h. We deal with aeronautics. 
We deal wi.th rock.ets .and· missiles including 
propulsion. We deal with electronics and 
instrumentations. We deal with the combat 
vehicles, tracked and wb¢eled. We deal w.ith 
N.av.,J ,s),stccn" s.urface, ~od . ,ub'~s.w:fIQO, , W, 
"1 with artDalDODt ,technoJo,i08, explosi~es' 

, NSean:h. cemputer soionce, enaioemng re· 
.arch, raw' 'materhds Science. includiU 
. r.OctalJWV,. foOd Rsearch, asrjculturaJ io~ 

_rch"medic~l ~ieDca. bCha'jQ .• al ....... · 
terrain research, work study·· and ".,.temI~, . 
aaalysis. Tbetefore, in otb,r ,words, ..,,,,t J. ' 
am tryitlS to conve~' to the,HouIO, tbro.~·. ' 
y.ou is tll~t, we are 'paDDiol yj~tu.Ul·. JIl,e .. 
entire Mamut o·f acienQe .• OO tcc1moIOlY-.AI,;i& 
is known .in tbe world today. ADd o. a .... , 
factor which I believe is very. critical is ~ . 
in attempti1)8 to do tbis, we mu~t ~'18J).bI ' 
aUemptiQ,& at the. s~e tjm~ .too . in ~,~,_ 
of .thc$,e fields, to be at tbe cUl~.,MP.of 
science riabt up in front with tbe world 
leaders-in those specific fields- in tb9sc sPtCiftc 

. ar~as. We have been attempt1ns ,over ,the 
past few years to share tbis senSe of pr14e 
and the sense of achievement witb. .llao 
nation as a whole. We have bc~n ,mountJD8 
exhibitions; we have been attempting public 
literature on this. And I am very plcased to 
convCfY Sir, that therc has beep a very ,IOQ,c;l 
public "reaction oQ. this. ,.1 ,do feel that ,this 
effort ,should be e~p.nded and we should ,do 
more on this. One of the proof of, the 
putting in this particular case is that, I am 
very pleased to announce that we arc fortu-
nately now beginnins to attract mueb larger 
numbers of younS scientists to DR-DO .frOQl 
our academic instit.utions. Mr. Datta. 
queried the figure tbat we have Quoted in 
our Report of 1200 crores» worth of acumu-
lative production, separately, I will not take 
the time of the House. Separately, we will 
convey the proof to bim. I trust that be 
would then be satisfied. Some of tbe very 
outstanding SlJccesses we have bad tbat I 
would like to list. These are all fairly recent 
developments. So, we have developed • 
surveillance 'Radar which ,I would be in' ... 
position to say is amon's the . best in the 
world, but I will Dot perhaps go that tar, '8S 
to say it to the best available ill tbe workl 
today. On the communications front, we 
have an automatic electronic switch 8Ild .... 
time division modular exchante entirely .. to 
of the art technology. We 'have an adft~ 
panoramic hul1mounted Sonar for the Navy 
which apin, J think, I would not be, wrona 
in sayinl is about tbe best available ill tho 
world today. We have developed nilbt 
fighting equipment! jn this COUbtry of the 
type that not more than two ot th.tee" 
countries in the world are in a position to 
build. These are areas at the cuttin, ed.e. of ' 
~ieD", and.. bave had .lpecjjc .. f)rQIIoct 
successes in i.bese areas. ~p.rt from ~, 
we have a 'V~ry ,wide and lO'_list:.Df :Jn4iVi. ' 
dual we b.8ve developed •. 1:,wUl,~"",,,, 
cumploa oDl),. We lJavc· iOIDC or'. 



Membets, I think Mr. Kumaramanaalatll 
made a reference to some of these. Por 
eumple Shri . Ayya pu 'Reddy mmtioned 
about kinetic onery ammunition. Well, we 
have wbat is described as FSAPDS (Fin 
Stabilised Armour Piercing Discard Sabot 
Ammunition) is kinetic ammunition. We 
are apin one of the very few countries in 
the world who are in '. position to develop 
Chis because the science that has lone into 
that development, ranging from metallurgy 
to explosive sciences is very highly complex. 
Some other fieJds of interests would be for 
example, we arc one of the view countries 
in the world wbo have built torpedos. We 
have developed very advanced torpedos for 
the Navy which are under manufacture. We 
are developing sea-mines. Very few countries 
could develop advanced sea-mines. We are 
in tbe process of developing mission simula-
tors for fighter pilots. Again this is techno-
logy which Dot more than seven to ten 
countries in the worJd are in a position to 
develop. We are looking at advanced 
avionics~ upgrades of the new aircraft that 
we are buying. In other words, the upgrades 
of aircraft which are coming into service 
now, or have jost come into service. It will 
upgrade tbe system for the next decade. 

In addition to these, I will of course 
make some reference to our normal sacred 
cows, as Mr. Amal Datta puts them-the 
Main Battle Tanks. While it is true that the 
tank is a prototype, and the prototypes arc 
uopervoing evaluation, perhaps the phra-
aeology of the report could be corrected. I 
think, aud I believe that the House would 
share my views, that jf it is not yet the 
pride of the Army, certainly it should be the 
pride of our industries. 

Perhaps I would share this information' 
with the Members. There are 4 or 5 coun .. 
t~ies which have recently developed modern 
Main Battle Tanks. I wil~ quote some 
examples to you : 

The M. L. Abrams of the USA, i. e. the 
ma~ battle tank in use now, expected to be 
in use till the '90s. It took them 17 years 
to devolop ,that taD~. ' 

",' . 

, Tho Leopard. whicb is' a Oerma~ tant 
produced for their NATO fo·rees. _ It took 
them 16 years 'to develop that tank. 

The ChaUenler, tbe United Kinadom 
tank, tbe upgrade of O. II. It took them 13 
years to develop that tank. 

So, a time-scale ranging between 10 
and 1 S years, for the Main Battle Tank 
can be considered to be a very normal -time-
scale, more importantly in a country where 
we have never built a tank before. What 
we bave built, certainly ale tanks under 
licensed production systems. Therefore, the 
criticisms that specifically Mr. Amal Datta 
had made are, in my view, incorrect, and 
I refute them.. (lnterruptions) 

In the process of developing these tanks 
I will give you gome examples. some idea of 
what else has had to be developed when we 
made this type of tanks. We bad to develop 
a gun of our own. We have developed the 
amn1unition for that gun. We have developed 
the armour for that tank. We have develop-
ed aod suspension system for OUf tank, which 
is entirely indigenous, and 1 will venture to 
say that it is about the best suspension 
system available in the world today. We 
have had to develop our own laser ragse 
finder. We have developed our own fire 
suppression system, within the tanks. We 
are also deveJoping our own engine. It is 
-true that we did run into some snags on the 
engines. We have, or are jn t~e process of 
looking at imported engines, for the proto-
type; but I am pleased to inform you that 
we are on tbe schedule on the engine now; 
and when this tank goes into serious pro-
duction, we wil1 have an indigonous engine. 

Another. very important large project 
that we ate workins on, is the guided missile. 
It is tactical weapon, and not a strategic 
weapon. We are in the face of systems 
evaluation. These are very critical weapon 
systems. We ba ve the weapoa, systems of 

. the '90s.) and certainly of tbo 2000 A.D. ' 
We are working on all the tbroc : surface to' 
air anti-tank which is air tb surface plus 
surface to lutface. There, considerable 
development is takina place. This is aimed 
at dealing With threats whiCh would arise ill 
tbe D~~t ~de. and tbe' decade after that---·· 
the State' ,of the Art 1~hnOl08i08. W~ aro- . ' 



, worklna. 'and 'the·' Membft's would, be ill-, 
, terested' to know tbis~ in this project, e.l. 
, v~ry closely. wi til . acade.m,ic institutions. Some 
of the best work that has been done on tbe 
missile programme for us bas been done at 
the Universities in India; and tbis is a 
funded research by DRDO, with the Uni- . 
versities concerned fully involved, and the 
whole departments work ina on it. We are 
work ins at the moment on air .. borne sur-
veillance warning and control systems. We 
are expected to go into a technology 
demonstrator project shortly. 

May 1 spend a little time on LeA? 
That seems to be attracting a ... lot of 
attention. 

Probably, then there is some need to 
examine what we are talking about. What is 
the rationale behind this LeA? What is 
the strategy that "e are using to put tbis 
rationale together? We believe and I think 
that there is an adequate experience, 
empirical experience in the world to suggest 
that aircrafts, as we know them, are basical-
ly coming to the end or virtually to the end 
of that possible extension of their utilization 
in terms of their flights ~nroute; and the 
world, in most cases, is now Jooking for 
new· form of flights, new form of aerody-. ' 

namics. For this, all kind of cbanges are 
required; new materials are required. Steel 
wiU not do any more; titanium will not do 
any mOre. New system of control, we will 
require: hydro-pneumatic control and so on 
is not gOin$ to work. New weapons will be 
required. because we are talking about an 
aircraft which will be so manoeuvreable that 
current weapon system would not be able 
to handle that manoeuvreability. In other 
words. when we are talking about LeA in 
this country, we arc talking about a gamble. 
It is our estimation that in 1990 the Indian 
Air Force is going to require a large number 
of light combat afrc,rafts. 

There is DO doubt that we have an 
opt,ion, and the option bofore us is to do 
nothing today knowing that when a time 
COtDes, no doubt there will be some foreign 
8upplier and that foreign supplier no doubt 

. for tbe right price will . supply this aircraft. 
,1bC· Simble that we· are takins is ,that' we 
~JOl, ~o' b,eUovo ,tbat' -OUl' ex.pcticDCC ,so Jar 

lurselt." 1hat ·we have it in ounetvea to build 
~D aviation' industty in tbis cOQDtry; .we.:l'." 
think. have missed ·the opportunity. betore~' 
Members' would perhaps agree with mo. I 
don't think we should just m~ss tbis oppottu ... 
pity agaiD. But in sayiDI that 1 I&y wbeD 
we are lookina for the opportunity' for ' 
future, then we must look at it which will'" 
carry us into the year 2010. ' lD other i 

words, new materia)s, new, tecbnololY, Dew 
control system and therefore, the rationale 
behind LeA is to, in a sense, bypass our , 
current state of the art tecbno)olY ,of 
aviation in tbis country, to go around it 
and to find ourselves up- front with tbreo 
or four or five countries in the world who 
are in a position to develop a light combat 
aircraft. 

Questions have been raised, I think, 
somewhat unfairly on what an indigenous 
aircraft is; I mean, for example, it bas been 
said tbat, you know, we are thinkina of 
importing a radar system, and therefore~ it 
cannot possibly be an indigenous aircraft. 
How can for an indisenous aircraft we 
import radar 7 I think this is somewhat 
unfair; and here I would like to refer back 
to the role I have mentioned earlier of 
Defence Research; one of the ,roles they have 
is an integrated system. It is quite likely 
that we will Dot be able to develop every 
single sub-system that Boes into LeA; we 
will develop the main sub-system; some wo 
wi11 ha ve to import. But the responsibility 
will be on us to integrate an important sub-
system along with our indigenously developed 
sub-system to make a weapons package or 
weapons platform; tbat is the state of 
the art. 

Questions have been asked about our 
engine; and there has been some comment 
in the Press too about a possible change Qr 
a proposa), whatever ,you Iray call it. of 
im·porting an engine from the UDited States 
of America or Britain or ~batcvcr. I woutd 
like to confirm that we inteJ?d to fit tbo LCA 
with indiaeoous enaine 'at a time wbeD tho 
.LeA goes into this production. However, 
since we will ba ve to tty protol)'pe~ raid, a 
large number of prototypes, we wiU bavo to· 
give it' first to fly ourselves in' terms.-or teat 
and evaluation; then give it to tb~, .... "jrfo~ 
to fl),. to. test it.· For .. \bo " P(Q«lt".,_, :.alr· .~ 
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...,.. Q.'rftJ·',*,uire. to! "mJ)Mt' anI eftIirte. 
. T~' objective' we' have'" ia' to devefbt) our 
CMVu_ine; we have developed an engine. 
~: ila. not SOlDO of the specificatiODs· that 'we..... There, ar.c certain· very cr~tical 
,..rllilUlt ..... of tbat qine which wiU need 
tct(be impro"ect;. certain performance para-
IMtefl' need· ,to be improved, certain 
ttobmltoater will have to be improved which 
if~ what· is, lOinl to take UI· somo time. 
lio,""., ,in :concept torms, we are talking 
abo,lIt:'.a iadipnous·.I£A witb an, indjpnous ...... 

I think a little bit more detail on this 
project in terms of our organisatio"al 
structure and so on, perhaps, is warranted. 
We. are dealing with certain technologies 
which have been developed and which are 
matters of interest, like composite materials, 
digital fty-by .. wire control systems, multi-
mode . radar, diaital cockpit technology, 
computer aided design and computer aided 
manufacture. These technologies and 
capabilities bad existed in some measure in 
various places and variousl establishments in 
India, like for example, HAL, DRDO 
itself and CStR, laboratories, and certain 
universities, the Indian Institute of Science 
and so OD. 

We bate, establ ishedJ tberef ore, what we 
.caU· the·' Aetonalltical Development Agency 
to intearaw. this werk, to integrate theae 
~tM"ties,. Tbis ADA does not in any 
wa,· s"""ant these capabtJities. ]t is 
Ihe~' a' catalytic project management 
oraanisation which will pull back under these 
vario~s streams under various heads into one 
composito wbole. 

T6ere bas been quite a lot of discussion 
in'the Pte,s recently about this projcct,-
moat of it unfortunate'ly is, occasioned by 
tMf'lmfleman who bas DOW left the pr\)ject. 
It··1ft)Dld Ol1Jy "lHee' to' say' that about the 
petit' wHfeh' Shrl Amat Datta bas raised 
wbtelf.1 waht to mak6 'very very clear, and 
.td'ia.no co~parilon at all between· the 
.~td .. jet trainer and, a light combat 
'.ireraft. . 

,,'1,'1,\ , • L 1 '. ;;,., 
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primary trainml' ttl advs'ftce<t ftabten' (f(t tbe " 
yoUtl8' pilots. The LeA' wnl require .to 'be . 
flown by some. of veterans" exparlen"" . 
p.ilots. . The two have not been equaUed .• , 
And, tberefore, the concept that one I'houtd 
automatically lead us to build an ,adva~ 
jet trainer is entirely incorrect. It does not 
sbare' the same material, it does not share 
the same flying systems, it does not share 
tbe same avionics, it does Dot sbare the 
same control systems, it does not share' the 
same' weapons system. 

R&D project, as I have already men-
tioned, for Defence Research has a three-
tfer structure. ) ~will give an example of 
certain systems where all the three tiers 
have worked, being simultaneously in their 
own way all the three being meshed into 
one. For example, we have what we call 
the 'Aron' programme for Army communi. 
cation, Army Radio Engineered Network~ 
Here, everybody was together. The Army, 
the Production Unit, the Defence Research 
and Development-a 11 work as one to 
produce 'the programme. 

For the' Air Force, we have ADGES, Air 
Defence Ground Environment System. Here 
again, we have all the three agencies which 
will corne toaether and still remain as onc. 

For' the 'Navy we have a Naval Commu-
nication Prt)ject, where similarly aU the three 
agencies are working together. 

In fact~ Hon. Members may be interested 
to know that the tallest structure-towering 
structure--in the country today is now in 
Tamil Nadu-::_no longer ;0 Bombay - tbat is 
the Naval Communication Project. 

Having toy.ched upon these fairly well-
known projects, I ,wouJd like to crave your 
indulgence to discuss about a few which are 
not so well·known, where again I can give an 
example of meshing together of all the 
Defence establisl'Jm,ents takes pJace, namely' 
the U$er. the' Army and the Navy the. Air 
Force, Defence Resoarcb and Dofe~·, P,O" 
duction. .. 

S'hri Ayyapu Reddy mentioned a~t ,Sia 
chin aad tbe. hiah. Himalayas.~ a,u4, .comP\ica .. " 
tioQl of ,11v.u.j' aDd· tishtiDat in' tbc biM· Hi, .. • . 
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1., •. , It ,hal to'·be ilelD to be "believed, . that' 
the moat JDbOlpitablo,terrain known to man 
anywhere Oft the ~arfh - it is worse than tbat 
knoWn to, any society anywhere, ip tbe, co·un.' 
try.' ,ecausc apart from everything else, 
there il the problem of the altitude and, 
oxyatm starvation. For t~ high Himalayas, 
for examl'le, we have an integrated research 
proarammc. Through the process of that 
intesntted programme we have done some 
experiments. We have developed our own 
hiah altitude clothing, combat clotbing, 
adequate to be sought in. We have 
developed highly sophisticated food pre-
servation and packaging techniques. We 
are in the process of developing systems to 
evaluate snowfall and forecast avalaches. We 
have bad to develop communication techno-
logies which will operate in those enviH"n-
monts, weapon technology. We have looked 
at housins. shelter. We have even looked at 
physiological problems, human p.a:pbJems, 
what is mountain sickness, what is pulmony 
oedema. We even have to look at psychologi-
cal problems-what happens when you leave 
him alone in the company of two or three 
men at 20.000 ft. for four nights at minus 
70 degrees. We have to look at transporta-
tion system-what system works at those 
altitudes. 

Exactly similarly we take the desert which 
is the exact opposite- I meaD, if there is a 
possible oposite to the Himalayas, it is the 
desert. We have to live and fight in the 
desert also. There alain similar technologies 
have boen developed. We even have to 
develop tecbnologies of water desalination. 
And even more important in tbe context of 
Rajasthan. We have to develop technologies 
for water detluoridation bocause tlouride in 
water is a bia problem. 

We bave some of the most incredibly 
? specialised medical facilities available in. 

India today. We deal with everything rang-
~ ina from treatment ot hi&h third degree burns 

to cancer. Many of these technologies are of 
direct relevance to the ci.viUan world _ Why I 
call·it tbe civilian world being in the Ministry 
of Defence, is, because I do believe that we 
bave tk>t done enouah yet to marry these 
two together. 1 think, in many co,untriea-in 
fact, .probably. in mQst, of the countries-the 
defooco research it the catalyst wbich leads 
to development in . the nbD-4e'Ceoce world." 

We baVe started work on this~· WI' are .. ~. 
'In tbt ·pr9cess of tran~rerrilla of tecbnoJoaiet. 
in· fields which are as di.parato .a metaJtullY •. 
comlJ)wicationl, hiab altitude anitnal bu.-
bandry, plant genetics. And tbis process win 
have to con"tinue. 

There is a view, I think. shared by quite 
a few Members present here, that we sbould 
be spendiop. more on defence- systems. Whilt 
I ooncur witb tbis view in principle, I also 
want to draw your attention to the fact that 
it is not just the money tbat matters. It is 
the ability that matters: It is the ability to 
optimise that money. We started from very 
humble beginnilll.· We are now io the 
process of going through 50 per cent increase 
in one year, from something like RI. 300 
crores last year to Rs. 450 crores this year. 
We will need time to absorb this. But tbere 
is no dispute whatsoever in my milld that 
these investmtnts wiJ) have to be stopped up. 
We are now in the process of looking at 
various new possibilities. We are lookinl at 
concepts. for example, something called 
e_oabUng technology centres. Can we in tbe 
Defence be the catalyst for enabling tecbno-
logies in semi .. conductors devices, for exam-
ple? Can we be the ca talyst in lasers-I am 
not talking of star war or SDI, but 1 am 
talking of laser in more simplistic terms- but 
with application in medicine, with application 
in communication for beyond anything that 
the defence sector would need? We are look-
ing at possibilities of releasing tr;1nsfer of 
technology f how do we move t,chnoloaics 
even within our own, country from the De· 
partment of Defence Research and Develop-
ment to the defence production units ? Is 
there any way we can improve upon tbls? 
How. do we move technologies in licence 
production ? In licence production, the mOlt 
interesting thing that bappens is tbat licence 
production technology aets transferred· to tbe . 
producer, to the factory" And we, need act-
ually to transfer those technoloaies to the 
research Jab because it is research lab tbat 
will assimilate those technologies and build 
on, tbem the future. Very importantly we arc ' 
looking at methods of increasina tbe interac-
tion that we have with the academic institu· 
tions of this country. 

Shri Amal Datta bas returned in. tillll 
for me to deal with. one of his queries. Tile ... ,,! 
is Do doubt wbataoovor tbat. QIl. of tho moM 



'Critleat lssets that we can hope'to'"build i, 
. manp6wer~" i~clentift¢ man-powor, botb in. 
. q~antit)'" an,~, qua~ity. is our potential. str~n.th. 
The" prob'Jero . that we bav~, ap~ wbj~~. 
J tbink .. a purely cpmmon sote pi Indian 
problen1 is to get this togetbor. is to orsa .. 

• . b niae this manpower. We .are ilow In t e 
procC$S of reviewing this. We are attempting 
to' enlist coope:ration of universities and 
&'IllJ~ar ins~i~,~~ons, I m~an, Indian Institute 
of TecbnolPaY .• ' Ipdian Institute of Science, 
TIFR and so, QD aDd so forth, tbrouah sup .. 
pottiol them .by paying rot their. programmes 
of fundamen·tal research and, also programmes 
of applied research. We' are hoping to 
~velop and hold together a pool of trained 
llla.npow~r Within the Ministry of Defence. I 
80), nol restrictiog.it ·to the Department of 
Defence Research but within the Mjnisuy of 
Defence, and also by orient re-trainina of 
our own scientists. We have found, for 
e~amp1c:, tha t it is not always possible to 
find, let us say, the electronics men in 
certain disciplines but you can take physics 
men and (&,:·train tbem into electronics men. 
Sp, tb~t kind of reorientation we want We 
attacb very great import~nce to, this process 
bc:cause we believe, as onc of the speakers 
qas .id eatlier tbis evening, that too much 
of our talent Jeaves U8~ too much 'of our 
talent goes abroad. It is just one thing for 
them to go abroad and then our askiLg them 
to ~Qme back. My view 'is that it is much 
better tba~ they neyer leave in the first pJace, 
and to do tbat \'(.e Deed to po~e before them 
tbe scleotifi,g and technolpgical cbal1enles of 
the type. which will match their requirements 
of job satisfaction, in that sense of the 
word, which gives them tbe impression that 
they are participating in nation buUding 
bcf;a",sc that is the kind of satisfaction which 
is' q~11:'AY.imble in c~rtai':l restricted fields of 
a~1ivi~1" We:. will alsQ naturally have to 
Plf).v1do tbem whorO\\Ii thals in terms of their 
rna.rial·comforts. . In tenns of our policies 
fot recruitment and promotion, I lm . very 

, p~eas~d to inform Mr. Datta that I am as 
d"trcssed by the concept of. ad hoc as he, is_ 
We .v.. DOW come to the staae where we 
._". broUlbt it down "ory sharply. III one· 
year, we have reduced tbis ad ·hoc business 
by mote ~ban SOper cent. 1 bope tbat by 
the end or this exercise, we will. JnQre or 
leat. be able ,to oliminate 4tl hoc m terms of 
·ftlCfQiUDeDt. Also i want· to bi8h~1iIbt 

1:" • 

. . , , ; .. ~ ".' ·iI·· :'hk:1l"'l ttuu."\ff·': 
·aoo~J; ,PJtJj~u1at. . ~'V'l~w. " '.'. '" .. ,,' . 

. ·an ovU ..... ud .that i. abc ·,cooeql1. .... ot· ~.~, 
bated promotion . becauso aere •• a.m., if·. 
tllaD does good job and does 1'Iel1, " be . tboakI ' . 
bC·.J."~.wardcd. We will bave ,in tbe, ~OO.' 
a . ftexible .• ystem where reward is aiva '" 
tboic who deserve it~ 

One very iml'Oi'tant feature wbic~b 'bat 
featured even today and whict. bas beeD a 
reaular feature of discussion' both in the 
Press and Parliament, is the internationlll 
cooperation. Cooperation in defence ,re-
search, surprdinldy perhaps, is a quite 
common feature. It is a very normal kind 
of twentieth century global phenomenon. We 
have bilateral arrangements with certain 
governments-Governments of France, Po-
land, Italy. We are 100kiDS for, bilateral ar-
rangements with few other countrits. We a180 
have signed the roernorandom of understand .. 
ing of high technology with United States of 
America and have been discussing with them 
cooperation on certain technologies ••. (Inter.' 
rup/ions). We will consider U.S. sources 
for those technologies along with other 
sources in what we consider to be in the best 
interest of the development that we are 'Iook-
ing forward. However, I would like very 
categorically to make a clear distinction 
between cooperation on technology and the 
purchase of arms. I also would like to state 
absoluteJy .categorically that we' have not 
apPI,'oached the United States Government 
for any arms purchases, either outright pur-
cbases or io terms of liceoscd production. I 
would like to say furtber, Sir, that we bayO 
not even discussed the purchase of any 
weapon system, if that would clarify the !Jon. 
Member·s doubts. 

SHRI AMAL DATTA: It,. ia altrjabt, I·, 
have DO personal knowledge. 

SHRI ARUN SINOH : I am juSt makiDI 
the point. Unfortunately you came la·to. ,I 
am c1earing up your confusion or Y01;lr doubt 
on this point. Sir, I am sorry 1 ha,ve taken 
so much time. I am mO$t ara1eful to H®. 
Members ror givwa.me .. thls o.pportuD(CY.. :.1 
would touch on the subjeQt of tho Natioaal 

. Test Rlftle at Salalore, Orissa. MaY· .1 
start by .,yiOB. t~at it is a nationM. fa~ltty 
and it is Ilot 'merely a d~teilce facility," l~. 
cOuld., ·be . used. ',b,oUl .by;'tbf: ~,~, 
of ,Spac:e 'aa4.tbo Dopa.~ of.'O" ..... ,;., 

') 
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. ; I would 'II., to' .... tile, ,80.' : u.' 
'tb. '"ftc 'lla '. 'beC'ID selected after'" ,:,_'. 

, . ' V:~O' careful $crutipy .nd the".' 'oftly cl'fterk)b,' 
daat is counted, "happens to be 'i~ leoar.plU~ 
,cal location. Hoo. Members will. bo, in_ted. 
to know thiI. Mr. Shivtaj Patil is "her •• 
'The DepartmeDt 01 Space 'at a ,pr~ 
for Polar Satellite Launcb lomewbete toward, 
1990'. Members will be interested 'to know 
that, the launch from this site, compared to 
exiatiol sites. will add very, sianificantly to 
the satellite payload because o( a massive 
reduction in the onaine ranae. It i. only 
the best leograpbical location. ' 

SHit} AMAL DATTA: Away from the 
Equator. 

SKaI ARUN SINGH: I am merely mak· 
ina a point. I am just making a fundamental 
point., It is a fact wbich I am puttins across. 
Sir, every effort will be made to minimise 
any hardship whicb may be caused to the. 
citizens who may be displaced. Botb tbo 
Government of India and the Orissa Govern-
ment will work together in regard to tbo 
rehabilitation prosrammes or resettlement 
proarammcs• 

., ID conclusion, Sir, I bope tbat· bOIl. 
Members .wi11· share my view that We are I 

. proud of the cootributions that ar_t made ' ,b, 
the DRDO and are cODscio,QloI the very 
larae challeoael, that lie ahead of thom. 
30,600 odd employees win be maaqiul aad 
working whh the Budpt Estimates of lome-
tbi'oa of the order of Ill. 421 crons iD the 
year 1986 -81. In tbis process they will be 
bandlioa taJka and objectives or vital .oatio-
Dal sianificance and relevance. I wilb tho 
House to join me in wiabin, them 811 .uoceu 
in their endeavours. I 

18.39 hr •• 

. The £Ok Sabluz ,,,.,, adjourned 1I1I 
Elev." 0/ tile Clock on Tuudtly. 

April 8, 1986/CII.ltla 18, 
1908 (Saka). 




